
Trade Marks Journal No: 1848 ,   07/05/2018           Class 29 
 

 

3815553    13/09/2017
[International Registration No. : 1397635]
GUANGDONG JIGONG HEALTHY FOOD CO., LTD
Jigong Building, Chaoan Road, Chaoan, Chaozhou Guangdong China

Proposed to be Used
IR DIVISION
Candied fruit; peanut butter; flesh (terms too vague in the opinion of the International Bureau (Rule 13 (2) (b) of the 
Common Regulations); jam; preserved fruit; hawthorn piece (terms too vague in the opinion of the International Bureau 
(Rule 13 (2) (b) of the Common Regulations); peel; plum; dry longan; raisins.

7201
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2727015    31/01/2014
[International Registration No. : 1194241]
Trompenburg Holdings B.V.
Jonkheer Sixhof 21 Kortenhoef NL 

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, pastry 
and confectionery; ices; sugar; honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; chocolate; confectionery; sweetmeats [candy].
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3801170    14/12/2017
[International Registration No. : 1394187]
Wuyishan Phoenix Tea Co., Ltd.
Wuyi Road Nan'an, Wuyishan City Fujian Province China

Proposed to be Used
IR DIVISION
Tea; flowers or leaves for use as tea substitutes; iced tea; tea-based beverages; coffee; honey; cereal preparations; 
cereal-based snack food; ice cream.
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3802219    27/12/2017
[International Registration No. : 1394927]
Qingdao Jieenhuamei Electronics Co., ltd.
Jiulong Town Industrial Zone, JiaoZhou City, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Honey; cereal-based snack food; jiaozi [stuffed dumplings]; condiments; tea; sugar; rice; noodles; potato flour; soya 
flour.
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3806531    27/12/2017
[International Registration No. : 1395151]
QINGDAO LAO CHEN TEA CO. LTD
No. 1088-71 middle Heilongjiang Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Tea; tea substitutes; iced tea; tea-based beverages; coffee-based beverages; chocolate-based beverages; artificial coffee; 
sugar; peanut confectionery; honey.
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3809106    08/12/2017
[International Registration No. : 1397497]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Coffee; tea; sugar; sugar; chocolate; propolis; cookies; jiaozi [stuffed dumplings]; wheat flour; noodles; starch for food.
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Priority claimed from 09/02/2017; Application No. : 302017000014054 ;Italy 

3809673    02/03/2017
[International Registration No. : 1396780]
Pastificio Antonio Pallante S.r.l.
S.S. 87 Km. 22 Capodrise I-81020 Caserta Italy

Proposed to be Used
IR DIVISION
Fresh, dried, filled pasta; gnocchi; bread; pasta sauce.

7207



Trade Marks Journal No: 1848 ,   07/05/2018           Class 30 
 

 

Priority claimed from 01/09/2017; Application No. : 302017000098368 ;Italy 

3815631    02/11/2017
[International Registration No. : 1397722]
PERFETTI VAN MELLE S.P.A.
Via XXV Aprile, 7 I-20020 Lainate (Milano) Italy

Proposed to be Used
IR DIVISION
Confectionery; bubble gum; chewing gum; chocolate; coffee; cocoa, chewing candies; candies; drops; jellies 
[confectionery], lollipops; lozenges [confectionery]; candy mints; pastry; sugar, sweets; toffee [candy]; licorice 
[confectionery]; pastilles.

7208
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2730190    20/02/2014
[International Registration No. : 1197589]
VISAN INDUSTRIAS ZOOTÉCNICAS, S.L.
Ctra M 208 Km 0,5 E-28500 Arganda Spain

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES
9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Foodstuffs for animals.

7209
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3802180    14/12/2017
[International Registration No. : 1394501]
Dongying XinDa credit rating Co., Ltd.
Room 334, No.20 Ecological Valley, No.38 Huanghe Road, Dongying District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Live animals; shellfish, live; lobsters, live; mussels, live; oysters, live; spiny lobsters, live.
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3802249    22/12/2017
[International Registration No. : 1394962]
Dongying XinDa credit rating Co., Ltd.
Room 334, No.20 Ecological Valley, No.38 Huanghe Road, Dongying District Dongying Shandong China

Proposed to be Used
IR DIVISION
Live animals; shellfish, live; lobsters, live; mussels, live; oysters, live; spiny lobsters, live.
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3804627    14/12/2017
[International Registration No. : 1394925]
Qingdao Meinong Trading Co., Ltd.
No. 2, Building 2, Complex Building, Transport Company, Laixi District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Maize; citrus fruit, fresh; fruit, fresh; grapes, fresh; dates, fresh; peanuts, fresh; apples, fresh; peaches, fresh; pears, 
fresh; vegetables, fresh.
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3815545    09/10/2017
[International Registration No. : 1397831]
NUTRION INTERNACIONAL, S.L.
Jesus Aprendiz, 11 1.Izda. E-28007 Madrid Spain

Proposed to be Used
IR DIVISION
Agricultural, horticultural, forestry products and grains, not included in other classes, live animals, fresh fruit and 
vegetables, seeds, natural plants and flowers, foodstuffs for animals, malt.
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Priority claimed from 26/12/2013; Application No. : 2013-101575 ;Japan 

2733045    20/02/2014
[International Registration No. : 1200849]
MINAMI NIHON RAKUNO KYODO CO., LTD.
3-32 Gaiku, Himegi-cho, Miyakonojo-shi Miyazaki 885-0073 Japan

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Non-alcoholic beverages; non-carbonated soft drinks; fruit juices; vegetable juices [beverages]; soft drink mixes; 
nonalcoholic carbonated beverages; mineral water [beverages]; whey beverages.
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2729368    03/02/2014
[International Registration No. : 1198132]
COGNAC FERRAND
191, avenue du Général Leclerc F-78220 Viroflay France

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers); wines, liqueurs, spirits, distilled beverages, cognac, gin, vodka, whisky, brandy.
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2729648    21/10/2013
[International Registration No. : 1194698]
JIANGSU SHUANGGOU DISTILLERY CO., LTD.
Shuanggou Town, Sihong County Jiangsu China

Address for service in India/Agents address:
L.R.SWAMI CO.
NO.3, PLAYGROUND VIEW STREET, NANDANAM EXTENSION, CHENNAI - 600 035.

Proposed to be Used
IR DIVISION
Spirits (beverages); fruit extracts, alcoholic; wine; liqueurs; alcoholic extracts; digesters (liqueurs and spirits); bitters; 
cooking wine; alcoholic beverages, except beer; edible alcohol.
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Priority claimed from 04/09/2013; Application No. : 16786 ;Leichtenstein 

2733526    19/02/2014
[International Registration No. : 1198833]
BACARDI & COMPANY LIMITED
Aeulestrasse 5 FL-9490 Vaduz Liechtenstein

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers.
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3802087    20/12/2017
[International Registration No. : 1394148]
MADONNA DEI MIRACOLI SOC. COOP. AGRICOLA
Contrada Termine, N. 38 I-66020 CASALBORDINO (CH) Italy

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).
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3815952    29/12/2017
[International Registration No. : 1398120]
GOGU MARIN
Str. Trei Fîntîni nr. 4 MD-4301 Causeni Republic of Moldova

Proposed to be Used
IR DIVISION
Tobacco; smokers' articles; matches.
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Priority claimed from 27/09/2013; Application No. : 1275932 ;Benelux 

2723912    17/10/2013
[International Registration No. : 1194157]
BILLIONAIRE TRADEMARKS B.V.
Silodam 187 NL-1013 AS AMSTERDAM Netherlands

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Retail services, rendered also on-line, featuring perfumery and cosmetics, spectacles, sunglasses, cases, frames, lenses 
and chains for spectacles, apparatus for recording, transmission or reproduction of sound or images, computer software, 
data processing equipment and computers, cameras, protective helmets, jewellery, imitation jewellery and horological 
instruments, bags, leather and leather articles, umbrellas, furniture, mirrors, picture frames, household or kitchen utensils 
and containers (not of precious metal or coated therewith), combs and sponges, brushes (except paint brushes), 
glassware, porcelain and earthenware, textiles and textile goods, curtains, household, table and bed linen, bath linen, 
clothing, footwear, headgear, carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, 
wall hangings (non-textile).
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Priority claimed from 27/08/2013; Application No. : 86049678 ;United States of America 

2732055    18/02/2014
[International Registration No. : 1199021]
ISG Information Services Group Americas, Inc.
10055 Grogan's Mill Road, Suite 200, The Woodlands TX 77380 (United States of America)

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Business consulting services in the field of outsourcing.
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3630320    13/04/2017
[International Registration No. : 1363345]
JWALK, LLC
419 Park Avenue South New York NY 10016 United States of America

Proposed to be Used
IR DIVISION
Business consulting services, namely, providing assistance in development of business strategies and creative ideation; 
consultation services, namely, creative and strategic consultation regarding development and production of marketing 
campaigns for others; marketing services; advertising services; advertising services, namely, promoting the brands, 
goods and services of others; advertising and publicity services, namely, promoting the goods, services, brand identity 
and commercial information and news of third parties through print, audio, video, digital and on-line medium; advertising, 
marketing and promotion services; branding services, namely, consulting, development, management and marketing of 
brands for businesses and/or individuals.
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Priority claimed from 06/07/2017; Application No. : 16957698 ;European Union 

3633067    13/07/2017
[International Registration No. : 1363909]
P. TH Extreme Mobiles LTD
201 Arch. Makariou Avenue CY-2311 Lakatamia Cyprus

Proposed to be Used
IR DIVISION
Retail services in relation to computer software; retail services for computer software; retail services in relation to 
smartphones; retail services in relation to smartwatches; retail services in relation to mobile phones; management of 
computer files; retail services in relation to computer hardware; retail services in relation to wearable computers; 
wholesale services in relation to computer software; wholesale services in relation to computer hardware; providing 
consumer product information relating to laptops; computerized database management services; computerized file 
management.
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Priority claimed from 26/01/2017; Application No. : 87314394 ;United States of America 

3642650    30/08/2017
[International Registration No. : 1361465]
Association of International Certified Professional Accountants
1211 Avenue of the Americas New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Association services, namely, promoting the interests of accountants; providing information and advice in the field of 
accountancy.
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Priority claimed from 17/03/2017; Application No. : 87375018 ;United States of America 

3643591    19/07/2017
[International Registration No. : 1365600]
Bedgear LLC
110 Bi-County Blvd, Suite 101 Farmingdale NY 11735 United States of America

Proposed to be Used
IR DIVISION
Retail store and online ordering services featuring pillows, pillow protectors, sheets, mattresses and other bedding 
essentials; retail and on-line store services featuring a personalized fitting tool for selecting pillows, pillow protectors, 
sheets, mattresses and other bedding essentials.
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Priority claimed from 02/11/2016; Application No. : 87223810 ;United States of America 

3648667    25/04/2017
[International Registration No. : 1366241]
Avaya Inc.
4655 Great America Parkway Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Business administration of a partnership program for enabling participants to obtain discounts on goods and receive 
improved services; business administration of a partnership program for enabling participants to provide improved 
services through discounts on goods and services; customer loyalty services for commercial, promotional and/or 
advertising purposes; providing information on marketing, sales, promotional, incentive award and loyalty programs for 
individuals and businesses.
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3801130    20/12/2017
[International Registration No. : 1394507]
Shandong Noel BiologicalTechnology Co., LTD
Haigang Road South, 6 Road East of Harbour West, Economic Development District, Hekou District, Dongying City ShanDong China

Proposed to be Used
IR DIVISION
Advertising; bill-posting; on-line advertising on a computer network; presentation of goods on communication media, for 
retail purposes; business information; commercial administration of the licensing of the goods and services of others; 
sales promotion for others; marketing.

7227
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Priority claimed from 15/09/2017; Application No. : 711423 ;Switzerland 

3805109    03/01/2018
[International Registration No. : 1395471]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Advertising and marketing of industrial chemicals, bleaching preparations and other substances for laundry use, 
cleaning, polishing, degreasing and abrasive preparations.
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3806988    11/12/2017
[International Registration No. : 1395982]
QINGDAO ZHICHENGLIAN ELECTRONIC COMMERCE CO., LTD.
045 of Room 905, No. 1 building, No. 28 of Jingkou Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Television advertising; advertising design; radio advertising; bill-posting; presentation of goods on communication 
media, for retail purposes; production of advertising films; advertising; on-line advertising on a computer network; writing 
of publicity texts; publicity.
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3807010    14/12/2017
[International Registration No. : 1396412]
QINGDAO TIANHE PHARMACEUTICAL GROUP CO., LTD
No.32 Fushan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail or 
wholesale services for medicine; retail or wholesale services for pharmaceutical preparations; retail or wholesale services 
for sanitary preparations; retail or wholesale services for medical supplies; retail or wholesale services for veterinary 
medicine; retail or wholesale services for veterinary preparations.

7230
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3807037    14/12/2017
[International Registration No. : 1396413]
QINGDAO TIANHE PHARMACEUTICAL GROUP CO., LTD
No.32 Fushan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail or 
wholesale services for medicine; retail or wholesale services for pharmaceutical preparations; retail or wholesale services 
for sanitary preparations; retail or wholesale services for medical supplies; retail or wholesale services for veterinary 
medicine; retail or wholesale services for veterinary preparations.

7231
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3807848    11/12/2017
[International Registration No. : 1396181]
QINGDAO SHUIMU THREE STONE INTERNATIONAL TRADE CO. LTD.
No. 113 south of yongping road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Retail or wholesale services for medicine; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies.
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3807887    20/12/2017
[International Registration No. : 1396132]
Shenzhen Pindao Food & Beverage Management Co., Ltd.
PINDAO FOOD & BEVERAGE MANAGEMENT CO., LTD., 2nd Floor, Area 1-2, Happy Valley Commercial Street, Huaqiao City 
Nanshan District, Shenzhen China

Proposed to be Used
IR DIVISION
Outdoor advertising; publicity; presentation of goods on communication media, for retail purposes; business 
organization consultancy; commercial administration of the licensing of the goods and services of others; providing 
business information via a web site; sales promotion for others; marketing; personnel management consultancy; 
provision of an on-line marketplace for buyers and sellers of goods and services.
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3809036    27/12/2017
[International Registration No. : 1397269]
QINGDAO DEDIDE AGRICULTURAL TECHNOLOGY SERVICE CO., LTD.
No. 626, Floor 1 of Commercial house, Zhengyang Road, Chengyang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Publicity; business management consultancy; organization of exhibitions for commercial or advertising purposes; 
business information; sales promotion for others; procurement services for others [purchasing goods and services for 
other businesses]; marketing; employment agency; compilation of information into computer databases; accounting.
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3809390    27/12/2017
[International Registration No. : 1396703]
Qingdao Fuhairun Aquatic Products Co., Ltd.
Xijiang Village, Shazikou Street, Laoshan District, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Advertising; rental of advertising space; business management assistance; commercial administration of the licensing of 
the goods and services of others; import-export agency services; sales promotion for others; marketing; commercial 
intermediation services; procurement services for others [purchasing goods and services for other businesses]; 
commercial or industrial management assistance.

7235
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3809734    16/11/2017
[International Registration No. : 1397403]
Alexey Meshkov
Dr.-Müller-Str. 10 91746 Weidenbach Germany

Proposed to be Used
IR DIVISION
Information services relating to advertising; consultancy regarding advertising; provision of an on-line marketplace for 
buyers and sellers of goods and services; analysis of response to advertising; on-line advertising; on-line advertising on 
a computer network; on-line advertising and marketing services; dissemination of advertising for others via the Internet; 
promoting the goods and services of others through advertisements on Internet web sites; advertising; provision of an 
on-line marketplace for buyers and sellers of goods and services; dissemination of advertisements via online 
communication networks; advertising services for others during advertising events; marketing and promotional services.

7236
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Priority claimed from 01/05/2017; Application No. : 2017-061601 ;Japan 

3815744    19/10/2017
[International Registration No. : 1397854]
Ryosan Company, Limited
2-3-5 Higashi-Kanda, Chiyoda-ku 101-0031 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.35;Retail services or wholesale services for gyroscopes, gyrometers and gas sensors; retail services or wholesale 
services for sensors (measurement apparatus), other than for medical use; retail services or wholesale services for 
measuring apparatus, precision measuring apparatus and detectors; retail services or wholesale services for surveying 
apparatus and instruments; retail services or wholesale services for air analysis apparatus, milage recorders for vehicles, 
temperature indicators and gas testing instruments; retail services or wholesale services for measuring devices, electric; 
retail services or wholesale services for measuring and testing machines and instruments; retail services or wholesale 
services for diagnostic apparatus, not for medical purposes; retail services or wholesale services for rectifier modules, 
voltage monitor modules, electrical connectors, connectors for electronic circuits, power connectors, electrical power 
supplies and electric power distribution machines; retail services or wholesale services for regulating apparatus, electric; 
retail services or wholesale services for distribution boxes (electricity) and switchboards; retail services or wholesale 
services for power distribution or control machines and apparatus; retail services or wholesale services for rotary 
converters and phase modifiers; retail services or wholesale services for solar batteries; retail services or wholesale 
services for photovoltaic modules, battery chargers and galvanic batteries; retail services or wholesale services for 
batteries, electric; retail services or wholesale services for electrical cells and batteries; retail services or wholesale 
services for magnetometers, resistance measuring instruments, electromagnetic measuring detectors, ammeters and 
frequency meters; retail services or wholesale services for fibre (fiber (Am.)) optic cables, optical fibers (fibres) (light 
conducting filaments) and electric conductors; retail services or wholesale services for cables, electric; retail services or 
wholesale services for video surveillance cameras, video monitors, LCD monitors, LED monitors, touchscreen monitors, 
touch panels, protective films adapted for touch panels, personal digital assistants, secure digital (SD) memory cards, 
transmitters of electronic signals, intercommunication apparatus, global positioning system (GPS) apparatus, audio- and 
video-receivers, remote control apparatus, electric installations for the remote control of industrial operations and remote 
control telemetering apparatus; retail services or wholesale services for monitoring apparatus, electric; retail services or 
wholesale services for telecommunications equipment; retail services or wholesale services for integrated circuit 
modules, memory modules, computer monitors, network servers, computer servers, communications servers (computer 
hardware), microcontrollers, semi-conductor memories, computer memories, memory expansion cards, graphics cards, 
printed circuit boards, circuit boards, memory boards, expansion boards for computers, motherboards, daughterboards, 
data processing apparatus, computers, computer peripheral devices, microprocessors, semi-conductors, integrated 
circuits; retail services or wholesale services for computer programmes (programs), recorded, and computer software, 
recorded; retail services or wholesale services for camera modules for digital cameras, camera modules for surveillance 
cameras, camera modules for car-mounted cameras and camera modules for ADAS (Advanced Driver Assistance 
System); retail services or wholesale services for magnetic cores, resistance wires and electrodes; retail services or 
wholesale services for electrical machinery and apparatus; retail services or wholesale services for machines for 
manufacturing semiconductors; retail services or wholesale services for semi-processed plastics; retail services or 
wholesale services for cut-out switches, electric cell switches, time switches, piezoelectric switches, high frequency 
switches, differential switches, automatic time switches, light switches, mercury switches, electrical switches, electric 
light switches, power switches, electronic motion sensitive switches; retail services or wholesale services for DC/DC 
converters, electric converters, electric transformers, electric relays, wireless chargers, electrical terminators; retail 
services or wholesale services for condensers (capacitors), electric resistors, rheostats, electric resistances, choking 
coils for use in electrical apparatus, capacitance boxes, electrical inductors; retail services or wholesale services for 
optical transceivers, antennas, electric resistors for telecommunication apparatus, data communication apparatus and 
instruments, devices for wireless radio transmission, antennas for wireless communications apparatus, resonators, 
transceivers, computer network switches, magnetic encoders, flexible circuit boards, heat sinks for use in computers, 
electrostatic copying machines; presentation of products to the public; presentation of goods on communication media, 
for retail purposes; provision of information concerning commercial sales; procurement services for others (purchasing 
goods and services for other businesses); import-export agency services; sales promotion for others; commercial 
information and advice for consumers (consumer advice shop).
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3815763    27/12/2017
[International Registration No. : 1397911]
Zhejiang Future Star Hardware Electromechanical Co. Ltd.
19th floor, Jincheng Building, Business Center, Yongkang City Zhejiang Province China

Proposed to be Used
IR DIVISION
Advertising; presentation of goods on communication media, for retail purposes; organization of trade fairs for 
commercial or advertising purposes; commercial administration of the licensing of the goods and services of others; 
providing business information via a web site; procurement services for others [purchasing goods and services for other 
businesses]; sales promotion for others; import and export agencies service; personnel management consultancy; 
relocation services for businesses.
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2725468    23/12/2013
[International Registration No. : 1186807]
Eurodivisas, S.A.
Plaza de España, 3 Fuentes de Oñoro E-37480 Salamanca Spain

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Financial services, currency exchange services.

7239



Trade Marks Journal No: 1848 ,   07/05/2018           Class 36 
 

2726303    17/02/2014
[International Registration No. : 1198403]
AxiCorp Financial Services Pty Ltd
Level 3 80 Mount Street NORTH SYDNEY NSW 2060 Australia

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Financial services; services relating to financial or monetary affairs; foreign exchange and international funds transfer 
services; provision of advice relating to foreign exchange and funds transfer; financial brokerage services; investment 
banking services.
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Priority claimed from 30/08/2013; Application No. : 012104048 ;European Union 

2732483    27/02/2014
[International Registration No. : 1200496]
King.Com Limited
Aragon House Business Centre, 4th Floor, Dragonara Road St. Julians STJ 3140 MT 

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Financial affairs; currency trading and exchange services; electronic funds transfer; exchanging money; issue of tokens 
of value; issue of vouchers for use as money; providing digital currency; providing virtual currency.
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Priority claimed from 20/12/2013; Application No. : VA 2013 03292 ;Denmark 

2732509    10/01/2014
[International Registration No. : 1199515]
NORTH-EAST FAMILY OFFICE I/S
Vestagervej 17, DK-2900 Hellerup (Denmark)

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Provision of venture capital, capital growth, private capital shares and investment companies; investment of capital 
funds; investment services; international investment funds; investment trusteeship; investment asset management; 
investment portfolio development; real estate investment; management of capital funds and investments; private 
placement and investment of venture capital; investment consultation; equity capital investment; financial services, 
namely investment consultation, investment management, investment assistance and investment of capital for others, 
including private and public equity capital and debt investment; private capital fund investment; investment management 
of capital funds; financial investment analysis and stock research; fund services, namely investment companies; 
charitable fund raising.

7242



Trade Marks Journal No: 1848 ,   07/05/2018           Class 36 
 

3801431    14/12/2017
[International Registration No. : 1394135]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Providing financial information via a web site; electronic funds transfer; online banking; financing services; insurance 
brokerage; insurance information; banking; brokerage; providing rebates at participating establishments of others 
through use of a membership card; financial consultancy.

7243



Trade Marks Journal No: 1848 ,   07/05/2018           Class 36 
 

 

3807036    03/01/2018
[International Registration No. : 1396411]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Insurance brokerage; mutual funds; financial services; financial management; capital investment; real estate agency 
services; brokerage; surety services; charitable fund raising; factoring.

7244



Trade Marks Journal No: 1848 ,   07/05/2018           Class 36 
 

Priority claimed from 30/10/2017; Application No. : 2017-143254 ;Japan 

3809386    31/10/2017
[International Registration No. : 1396686]
STARTS CORPORATION INC
3-4-10 Nihombashi, Chuo-ku Tokyo 103-0027 Japan

Proposed to be Used
IR DIVISION
Brokerage; insurance brokerage; loans [financing]; real estate agency services; real estate appraisal; real estate 
brokerage; real estate management; rental of real estate; accident insurance underwriting; accommodation bureau 
services [apartments]; apartment house management; capital investment; investment of funds; financial evaluation 
[insurance, banking, real estate]; rent collection; rental of apartments; rental of offices [real estate]; rental of offices for 
co-working; rental of farms; debt collection agency services; financial consultancy; financial information; financing 
services; fire insurance underwriting; insurance consultancy; insurance information; insurance underwriting.

7245



Trade Marks Journal No: 1848 ,   07/05/2018           Class 36 
 

 

Priority claimed from 03/01/2018; Application No. : 4020180000744 ;Republic of Korea 

3810442    04/01/2018
[International Registration No. : 1396883]
JANG, Man Joon
1308, 10, Seocho-daero 58-gil, Seocho-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Financing services; on-line financial transactions; money transfer services; integrated services of mobile electronic wallet 
and mobile payment; provision of information in the field of financing via electronic wallet; on-line banking; virtual money 
(currency) brokerage; exchanging virtual money (currency); brokerage services relating to electric money (currency) 
exchange; provision of pricing information about electric money (currency); provision of pricing information about virtual 
money (currency); trusteeship of electric money (currency); administration of electric money (currency) deposit taking; 
electronic money (currency) transactions; virtual money (currency) transactions; issuance of electronic money 
(currency); issuance of virtual money (currency); on-line brokerage for trading and transactions relating to currency and 
other financial products; issuance of cyber money; financial brokerage services for recharging cyber money.

7246



Trade Marks Journal No: 1848 ,   07/05/2018           Class 36 
 

 

Priority claimed from 12/09/2017; Application No. : Z.476375 ;Poland 

3815943    28/09/2017
[International Registration No. : 1397869]
BITBAY SPÓLKA Z OGRANICZONA ODPOWIEDZIALNOSCIA
Zacisze 2/6 PL-40-025 Katowice Poland

Proposed to be Used
IR DIVISION
Credit bureau services; real estate agency services; debt collection agency services; financial analysis; mortgage 
banking; online banking; deposits of valuables; financial advice; insurance consultancy; debt advisory services; issuance 
of tokens of value; issuance of travellers' cheques; issuance of credit cards; debt factoring services; financial clearing; 
mutual funds; life insurance underwriting; currency trading and exchange services; insurance information; financial 
information; fund investment services; capital investment; hire-purchase financing; brokerage; stock exchange 
quotations; organization of collections; arranging finance for construction projects; rental of real estate; rent collection; 
stocks and bonds brokerage; insurance brokerage; real estate brokerage; brokerage of carbon credits; trusteeship; 
lending against security; loans [financing], financing (loan) business; instalment loans; processing of debit cards 
payments; processing of credit cards payments; financial sponsorship; repair costs evaluation [financial appraisal]; 
banking; electronic fund transfer; providing rebates at participating establishments of others through use of a 
membership card; actuarial services; savings bank services; safe deposit services; financing and funding services; 
provident fund services; bail-bonding; marine insurance underwriting; fire insurance underwriting; accident insurance 
underwriting; health insurance underwriting; business liquidation services, financial; insurance services; check [cheque] 
verification; antique appraisal; jewelry appraisal; art appraisal; financial evaluation [insurance, banking, real estate]; real 
estate appraisal; numismatic appraisal; stamp appraisal; fiscal valuation; rental of offices for co-working; rental of 
apartments; rental of office spaces; accommodation bureau services [apartments]; financial management; financial 
management of reimbursement payments for others; real estate management.

7247



Trade Marks Journal No: 1848 ,   07/05/2018           Class 37 
 

2727338    13/01/2014
[International Registration No. : 1197910]
TOTAL SA
2 Place Jean Millier, La Défense 6 F-92400 COURBEVOIE France

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Maintenance, washing and repair of vehicles; oil change services; greasing and tuning of motors and engines; vehicle 
lubrication; maintenance, repair and fitting of tires; vehicle breakdown assistance (repair).

7248



Trade Marks Journal No: 1848 ,   07/05/2018           Class 37 
 

3808318    14/12/2017
[International Registration No. : 1396320]
Suzhou Hua'n Pu Power Technology Co., Ltd.
No. 181, Qianqiao Road, Suzhou National Hi-Tech District Jiangsu Province China

Proposed to be Used
IR DIVISION
Construction information; construction consultancy; construction; pipeline construction and maintenance; rental of 
construction equipment; electric appliance installation and repair; repair information.

7249



 
Trade Marks Journal No: 1848 ,   07/05/2018           Class 38 
 

3807826    19/12/2017
[International Registration No. : 1395930]
NAGAR PTY LTD
U1401, 30 The Circus BURSWOOD WA 6100 Australia

Proposed to be Used
IR DIVISION
Broadcasting or transmission of recorded messages and information; computer aided transmission of messages and 
images; delivery of messages by audiovisual media; delivery of messages by electronic media; electronic message 
services; electronic message transmission; electronic transmission of messages; forwarding of messages by telephone; 
message sending; message storage and transmission (telecommunications); relaying of messages (electronic); sending 
of messages (by electronic means); transmission of messages by computer; transmission of messages by telephone.

7250



Trade Marks Journal No: 1848 ,   07/05/2018           Class 39 
 

Priority claimed from 23/02/2017; Application No. : 2017-022073 ;Japan 

3807029    18/05/2017
[International Registration No. : 1396353]
CENTRAL JAPAN RAILWAY COMPANY
1-4, Meieki 1-chome, Nakamura-ku, Nagoya-shi Aichi 450-6101 Japan
EAST JAPAN RAILWAY COMPANY
2-2, Yoyogi 2-chome, Shibuya-ku Tokyo 151-0053 Japan
WEST JAPAN RAILWAY COMPANY
4-24, Shibata 2-chome, Kita-ku, Osaka-shi Osaka 530-8341 Japan

Proposed to be Used
IR DIVISION
Transport; railway transport; passenger train transport; booking of railway seats for travelers; coordinating travel 
arrangements for individuals and for groups; booking of travel tickets; on-line transportation reservation and travel 
reservation services; providing travel information to travelers regarding fares, timetables and public transport; transport 
of travelers; transport services for sightseeing tours; transport reservation; transport brokerage; transportation 
information; traffic information; travel reservation; arranging of travel tours.

7251



Trade Marks Journal No: 1848 ,   07/05/2018           Class 39 
 

3807876    13/12/2017
[International Registration No. : 1396226]
Oceanic Group Pte. Ltd.
456 Alexandra Road, 15-02 Fragrance Empire Building Singapore 119962 Singapore

Proposed to be Used
IR DIVISION
Arrangement of travel; arranging travel tours and cruises; cruise arrangement; transportation of passengers by cruise 
ship; provision of information relating to tourism; provision of information relating to travel; tourist travel reservation 
services; organisation of travel tours; organisation of cruises; pleasure boat cruises; transport; provision of travel 
services from customer loyalty and frequent buyer schemes; transportation services provided in relation to a customer 
loyalty or frequent buyer scheme; travel booking and reservation services provided in relation to a customer loyalty or 
frequent buyer scheme.

7252



Trade Marks Journal No: 1848 ,   07/05/2018           Class 39 
 

Priority claimed from 29/08/2017; Application No. : 4384864 ;France 

3809693    02/01/2018
[International Registration No. : 1397147]
ETABLISSEMENTS CHAPAT ET CIE
27 avenue de la Grande Armée F-75016 Paris France

Proposed to be Used
IR DIVISION
Transport; information regarding transport, reservation and rental of land, sea or air vehicles; rental of land, sea or air 
vehicles; provision of land, sea or air vehicles with a view to their rental; provision of information relating to the rental of 
land, sea or air vehicles; reservation services for land, sea or air vehicles with a view to their rental; technical and 
logistics management of a fleet of land, sea or air vehicles for rental; freighting of land, sea or air vehicles for rental; 
towing services for land, sea or air vehicles for rental; rental of parking spaces for land, sea or air vehicles; travel 
organization.

7253



Trade Marks Journal No: 1848 ,   07/05/2018           Class 40 
 

3801408    20/12/2017
[International Registration No. : 1394504]
Shandong Noel BiologicalTechnology Co., LTD
Haigang Road South, 6 Road East of Harbour West, Economic Development District, Hekou District, Dongying City ShanDong China

Proposed to be Used
IR DIVISION
Recycling of waste and trash; production of energy; destruction of waste and trash; incineration of waste and trash; 
decontamination of hazardous materials; sorting of waste and recyclable material [transformation]; water treating.

7254



Trade Marks Journal No: 1848 ,   07/05/2018           Class 41 
 

Priority claimed from 12/06/2013; Application No. : 85958316 ;United States of America 

2732626    09/12/2013
[International Registration No. : 1199657]
DreamBox Learning, Inc.
305 108th Avenue NE, Suite 200 Bellevue WA 98004 United States of America

Address for service in India/Agents address:
MANOJ G. MENDA, ADVOCATE.
6/7, SORAB BHARUCHA ROAD, COLABA, MUMBAI - 400 005.

Proposed to be Used
IR DIVISION
Educational services, namely, compiling and analyzing educational test scores and related student performance habits 
and data for others for educational purposes; providing information about education; online educational services, 
namely, providing courses of instruction and online educational computer games and puzzles at the primary, secondary, 
college, graduate and post-graduate levels; supplemental and remedial educational services, namely, providing on-line 
classes, educational assessment services, workshops, seminars, tutoring and mentoring in the fields of reading and 
mathematics; providing instructional information in the field of diagnostic and prescriptive instructional techniques used 
by educators and teachers for rendering individualized and personalized lessons in the fields of supplemental and 
remedial education; education services, namely, providing formative and summative educational assessment services 
and developing suggested curricula for educators and teachers in relation to student assessment results; education 
consultation in the field of K-12, college, graduate and post-graduate level educational systems for schools regarding 
teacher training, aligning educational and instructional curriculum with state curriculum teaching standards and 
educational assessment of teachers; on-line journals, namely, blogs featuring information about education.

7255



Trade Marks Journal No: 1848 ,   07/05/2018           Class 41 
 

3542736    06/01/2017
[International Registration No. : 1229061B]
F45 TRAINING ASIA PRIVATE LTD
8 Marina Boulevard, 05-02 Marina Bay Financial Center, Tower 1 Singapore 018981 Singapore

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Health club services (health and fitness training).

7256



Trade Marks Journal No: 1848 ,   07/05/2018           Class 41 
 

3542738    29/06/2016
[International Registration No. : 1240049C]
F45 TRAINING ASIA PRIVATE LTD
8 Marina Boulevard, 05-02 Marina Bay Financial Center, Tower 1 Singapore 018981 Singapore

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Fitness and exercise clinics, clubs and salons.

7257



Trade Marks Journal No: 1848 ,   07/05/2018           Class 41 
 

Priority claimed from 15/09/2017; Application No. : 1360882 ;Benelux 

3804959    18/12/2017
[International Registration No. : 1395392]
MCD Technologies S.à.r.l.
1, rue de la Poudrerie L-3364 Leudelange

Proposed to be Used
IR DIVISION
Publishing and lending of books, newspapers, magazines, periodicals and other printed materials; providing on-line 
publications, non-downloadable, in the nature of magazines featuring information relating to science and technology; 
organizing, arranging and conducting of exhibitions, conferences, congresses, symposiums, colloquiums, seminars, 
lectures, conventions and workshops for cultural, educational or entertainment purposes; publication of online 
publications, namely magazines, periodicals, newspapers, manuals, prospectuses, newsletters, brochures, newspapers, 
journals (magazines), articles, catalogues.

7258



Trade Marks Journal No: 1848 ,   07/05/2018           Class 41 
 

3808256    04/01/2018
[International Registration No. : 1396078]
TalkTalkWorld
36 rue de l'amiral Hamelin, F-75116 Paris France

Proposed to be Used
IR DIVISION
Education; training; entertainment; sporting and cultural activities; entertainment information; information relating to 
education; vocational retraining; provision of recreational facilities; publication of books; book lending; motion picture 
production; rental of sound recordings; rental of television sets; rental of show scenery; videotape editing; photography 
services; organization of competitions (education or entertainment); organization and conducting of colloquiums; 
organization and conducting of conferences; organization and conducting of congresses; organization of exhibitions for 
cultural or educational purposes; booking of seats for shows; game services provided on-line from a computer network; 
gambling services; electronic publication of books and journals online; electronic desktop publishing.

7259



Trade Marks Journal No: 1848 ,   07/05/2018           Class 41 
 

 

Priority claimed from 06/04/2017; Application No. : 72245 ;Jamaica 

3809096    06/10/2017
[International Registration No. : 1396581]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Providing ongoing podcasts in the fields of entertainment, music, news, current events, public affairs, politics, 
government, sports, fitness, recreation, health, medicine, business, finance, history, arts, culture, society, education, 
science, technology, children, families, religion, spirituality, games, hobbies, fiction, and topics of general interest; 
providing a website for the uploading, storing, sharing, viewing and posting of podcasts (terms considered too vague by 
the International Bureau - Rule 13 (2) (b) of the Common Regulations); providing websites featuring information about 
podcasts in the field of entertainment, music, sports, news, and arts and culture (terms considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); providing information, reviews and personalized 
recommendations of educational and entertainment podcasts; publication and presentation of reviews, surveys, and 
ratings, and providing interactive websites for the posting and sharing of reviews, survey, and ratings, relating to 
educational and entertainment podcasts (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the 
Common Regulations).

7260



Trade Marks Journal No: 1848 ,   07/05/2018           Class 41 
 

3809463    10/11/2017
[International Registration No. : 1397054]
AXIAL INTERNATIONAL PTE. LTD.
135 Middle Road, 03-03 Bylands Building Singapore 188975 Singapore

Proposed to be Used
IR DIVISION
Education; education services; vocational education; education information; vocational training services; vocational 
guidance [education or training advice]; training; industrial training; training consultancy; international student exchange 
programmes; correspondence courses; design of educational courses; providing courses of training; conducting 
instructional courses; organisation of training courses; providing courses of instruction; provision of educational 
courses; conducting of educational courses; educational examination; educational examination services; educational 
seminars; educational institute services; arrangement of training courses in teaching institutes; academies [education].

7261



Trade Marks Journal No: 1848 ,   07/05/2018           Class 42 
 

Priority claimed from 26/08/2013; Application No. : 2013/23393 ;South Africa 

2732768    18/02/2014
[International Registration No. : 1199361]
MICROSOFT CORPORATION
One Microsoft Way Redmond WA 98052-6399 US

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Computer services, namely, creating an on-line community for registered users to participate in discussions and get 
feedback from their peers.

7262



Trade Marks Journal No: 1848 ,   07/05/2018           Class 42 
 

2732931    28/02/2014
[International Registration No. : 1201232]
Glycomimetics, Inc.
401 Professional Drive, Suite 250 Gaithersburg MD 20879 United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Research and development in the pharmaceutical and biotechnology fields.

7263



Trade Marks Journal No: 1848 ,   07/05/2018           Class 42 
 

Priority claimed from 07/07/2017; Application No. : 87519723 ;United States of America 

3802197    29/12/2017
[International Registration No. : 1394687]
Axcella Health Inc.
Third Floor, 840 Memorial Drive Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Research and development in the pharmaceutical and biotechnology fields; research and development in the field of 
nutritional products for the improvement and maintenance of health; research and development in the field of amino 
acids, amino acid biology, and amino acid therapeutics; research and development in the field of medical foods, 
nutraceuticals, and dietary and nutritional supplements; research and development in the field of pharmaceutical 
preparations and agents for the treatment or prevention of diseases, disorders and conditions associated with amino acid 
dysregulation, disruption of cellular homeostasis, protein energy dysfunction, the muscular system, the skeletal system, 
the cardiovascular system, the central nervous system, the hematological system, the respiratory system, the 
hepatobiliary system, the gastrointestinal system, the endocrine system, the urinary system, the reproductive system, the 
immune system, the integumentary system, and muscle, bones, joints, and whole body movement; research and 
development in the field of pharmaceutical preparations and agents for the treatment or prevention of muscle loss, 
metabolic conditions and diseases, gastrointestinal conditions and diseases, neurological conditions and diseases, 
cancer, osteoporosis, inflammatory conditions and diseases, genetic conditions and diseases, muscle diseases and 
disorders, hepatic conditions and diseases, fibrosis, malnutrition, atrophic diseases and conditions, epilepsy, sarcopenia, 
myopathies, neuropathies, neurodegenerative diseases, traumatic brain injury, concussion, movement disorders, 
dystrophies, anemias, and orphan diseases.

7264



Trade Marks Journal No: 1848 ,   07/05/2018           Class 42 
 

Priority claimed from 06/07/2017; Application No. : 87518569 ;United States of America 

3809560    19/12/2017
[International Registration No. : 1397080]
TAE Technologies, Inc.
P. O. Box 7010 Rancho Santa Margarita CA 92688 United States of America

Proposed to be Used
IR DIVISION
Research and development of technology in the field of fusion power energy production; research and development of 
technology in the field of power plants.

7265



Trade Marks Journal No: 1848 ,   07/05/2018           Class 43 
 

Priority claimed from 27/09/2016; Application No. : 30 2016 027 641 ;Germany 

3643767    14/03/2017
[International Registration No. : 1365744]
Kempinski AG
Maximilianstrasse 17 80539 München Germany

Proposed to be Used
IR DIVISION
Services for providing food and drink; temporary accommodation; provision of hotel, resort hotel accommodation and 
restaurant services; provision of event facilities, temporary office and meeting facilities; reservation services for hotel 
accommodation and other accommodation; provision of hospitality services.

7266



Trade Marks Journal No: 1848 ,   07/05/2018           Class 43 
 

3648783    28/07/2017
[International Registration No. : 1366706]
The Carving Board
18375 Ventura Blvd, Suite 803 Tarzana CA 91356 United States of America

Proposed to be Used
IR DIVISION
Restaurant; restaurant and catering services; restaurant services, including sit-down service of food and take-out 
restaurant services; restaurant services, namely, providing of food and beverages for consumption on and off the 
premises; restaurants.

7267



Trade Marks Journal No: 1848 ,   07/05/2018           Class 43 
 

Priority claimed from 05/12/2017; Application No. : 87708820 ;United States of America 

3801519    04/01/2018
[International Registration No. : 1394217]
Radisson Hotels International, Inc.
Carlson Parkway P.O. Box 59159 Minneapolis MN 55459 United States of America

Proposed to be Used
IR DIVISION
Hotel, bar and restaurant services; services for the reservation of rooms.

7268



Trade Marks Journal No: 1848 ,   07/05/2018           Class 43 
 

 

3806994    20/12/2017
[International Registration No. : 1396238]
Shenzhen Pindao Food & Beverage Management Co., Ltd.
PINDAO FOOD & BEVERAGE MANAGEMENT CO., LTD., 2ND FLOOR, AREA 1-2, HAPPY VALLEY, COMMERCIAL 
STREET, HUAQIAO CITY, NANSHAN DISTRICT SHENZHEN China

Proposed to be Used
IR DIVISION
Food and drink catering; cafe services; cafeteria services; canteen services; snack-bar services; bar services; mobile 
catering services; rental of transportable buildings; rental of meeting rooms; teahouse services.

7269



Trade Marks Journal No: 1848 ,   07/05/2018           Class 43 
 

Priority claimed from 05/12/2017; Application No. : 87709052 ;United States of America 

3809169    04/01/2018
[International Registration No. : 1396587]
Radisson Hotels International, Inc.
Carlson Parkway P.O. Box 59159 Minneapolis MN 55459 United States of America

Proposed to be Used
IR DIVISION
Hotel, bar and restaurant services; services for the reservation of rooms.

7270



Trade Marks Journal No: 1848 ,   07/05/2018           Class 43 
 

3809465    27/12/2017
[International Registration No. : 1397057]
MENGHAI TEA FACTORY (General Partnership)
No. 1, New Tea Road, Menghai Town, Menghai County, Xishuangbanna Dai Autonomous Prefecture Yunnan Province China

Proposed to be Used
IR DIVISION
Restaurant services; teahouse; café services; rental of meeting rooms; day-nursery [crèche] services; boarding for 
animals; rental of chairs, tables, table linen, glassware; rental of cooking apparatus; rental of drinking water dispensers; 
accommodation bureau services [hotels, boarding houses].

7271



Trade Marks Journal No: 1848 ,   07/05/2018           Class 43 
 

3810469    27/12/2017
[International Registration No. : 1397322]
MENGHAI TEA FACTORY (General Partnership)
No. 1, New Tea Road, Menghai Town, Menghai County, Xishuangbanna Dai Autonomous Prefecture Yunnan Province China

Proposed to be Used
IR DIVISION
Restaurant services; teahouse; café services; rental of meeting rooms; day-nursery [crèche] services; boarding for 
animals; rental of chairs, tables, table linen, glassware; rental of cooking apparatus; rental of drinking water dispensers; 
accommodation bureau services [hotels, boarding houses].

7272



Trade Marks Journal No: 1848 ,   07/05/2018           Class 44 
 

Priority claimed from 14/06/2013; Application No. : 1562895 ;Australia 

2727843    09/09/2013
[International Registration No. : 1197640]
Brien Holden Vision Institute
Level 4, North Wing RMB, Gte 14 Barker Street, University of New South Wales KENSINGTON Australia

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Optician services; ophthalmic and optometrist services; eye care services; healthcare services namely aftercare services 
relating to the provision of optical and medical products; eye glass fitting and sight testing services; refractive surgery 
including but not limited to laser eye surgery; healthcare services and health clinic services, all relating to the aforesaid 
services; medical diagnostic services (testing and analysis).

7273



Trade Marks Journal No: 1848 ,   07/05/2018           Class 44 
 

Priority claimed from 06/10/2016; Application No. : 87194837 ;United States of America 

3649624    13/10/2016
[International Registration No. : 1366121]
DaVita Inc.
2000 16th Street Denver CO 80202 United States of America

Proposed to be Used
IR DIVISION
Health care services; medical services; primary and multi-specialty medical care through a staff model of employing 
physicians and specialists, and through an independent physician association (IPA) model of contracting with 
independent primary care physicians and specialists; pre-paid health care for seniors; coordinated care; urgent care 
centers; hospitalist programs; outpatient surgery centers; providing in-home medical care services; home health care 
services; fitness and physical therapy centers; comprehensive care centers for treatment of multiple chronic health and 
living conditions; chronic condition care; personalized disease and one-on-one care management; medical services 
provided through a house calls program; accountable care organization (ACO) that focuses on the quality of care and 
results of each patient; health care services, namely, disease management programs; providing online medical 
information in the fields of medical care, health care, diabetes, nutrition, wellness, and other health topics, via a website; 
online diet and nutritional information for general audiences; providing medical information and diet information, via a 
website; providing health, medical and healthcare information and information on proven innovative healthcare programs;
pharmaceutical advice; medical clinics; outpatient medical services; hospital inpatient and outpatient medical services; 
providing information in the fields of medical conditions and diseases, via a website for physicians; consulting services 
in the field of medical care; providing an on-line computer database featuring information regarding health and nutrition; 
in-home and in-center hemodialysis and peritoneal dialysis services, infusion therapy services and blood therapy 
services; medical services, namely, providing in-center and in-home treatment for patients with kidney disease; outpatient
renal care services; medical services, namely, outpatient and inpatient dialysis centers for renal therapy; hospital 
inpatient and outpatient services in the fields of dialysis and kidney disease; providing online medical information in the 
fields of kidney disease and dialysis, via a website; online diet and nutritional information for kidney disease and dialysis 
patients; providing information in the field of kidney disease, via a website for physicians; information services, namely, 
providing information in the fields of medical centers and their locations and providing information in the field of dialysis.

7274



Trade Marks Journal No: 1848 ,   07/05/2018           Class 44 
 

Priority claimed from 19/06/2017; Application No. : 302017000067566 ;Italy 

3802166    19/12/2017
[International Registration No. : 1393994]
S.I.S.T.E.M.I. Srl a s.u.
Via delle Spone, 34 I-38057 PERGINE VALSUGANA (TN) Italy

Proposed to be Used
IR DIVISION
Hygiene and beauty care for the person.

7275



Trade Marks Journal No: 1848 ,   07/05/2018           Class 44 
 

Priority claimed from 10/07/2017; Application No. : 87521678 ;United States of America 

3807870    12/12/2017
[International Registration No. : 1396209]
Foundation Medicine, Inc.
150 Second Street Cambridge MA 02141 United States of America

Proposed to be Used
IR DIVISION
Providing medical, genetic, and genomic information and data in the field of cancer, through an online portal; providing 
collected and analyzed medical information in the field of cancer genomics for cancer for medical purposes; providing 
genomic, genetic, and molecular medical information for cancer diagnostic or treatment purposes; providing collected 
and analyzed medical information in the field of cancer genomics for cancer for diagnostic and treatment purposes; 
providing medical data and information to healthcare professionals.

7276



Trade Marks Journal No: 1848 ,   07/05/2018           Class 44 
 

Priority claimed from 17/05/2017; Application No. : 016744146 ;European Union 

3810369    09/11/2017
[International Registration No. : 1397374]
Più Udito S.r.l.
Via Tuscolana, 47 I-00182 Roma Italy

Proposed to be Used
IR DIVISION
Medical services; providing information in the field of forensic examination of victims of crimes; diagnosis of hearing 
ability, including by means of audio stimuli; diagnosis, treatment, prevention and correction of hearing conditions; 
information and consultancy in the audioprosthetic and audiological sector; information and consultancy in the 
audioprosthetic and audiological sector; consultancy in relation to hearing tests; hearing therapy; fitting of hearing aids; 
rental of medical hearing apparatus and equipment; rental of diagnostic equipment.
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Priority claimed from 02/12/2013; Application No. : 1594500 ;Australia 

2727334    19/12/2013
[International Registration No. : 1198097]
ON A ROLL 21 PTY LTD
9 William Street Cremorne VIC 3121 AU

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Internet-based social networking services.
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2733792    11/12/2013
[International Registration No. : 1199968]
AZTEC CORPORATION
Nihonbashi Horidome-cho 1-7-7, Chuo-ku Tokyo 103-0012 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Providing information in the field of intellectual property; providing search in the field of intellectual property.
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3801398    14/12/2017
[International Registration No. : 1394369]
Suzhou Yongjia Trademark & Patent Service Co., Ltd.
No.9, Xuesen Road, Suzhou New District Jiangsu China

Proposed to be Used
IR DIVISION
Intellectual property consultancy; licensing of intellectual property; copyright management; mediation; arbitration 
services; licensing of computer software [legal services]; litigation services; monitoring intellectual property rights for 
legal advisory purposes; legal document preparation services; registration of domain names [legal services].
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3802078    14/12/2017
[International Registration No. : 1394442]
Suzhou Yongjia Trademark & Patent Service Co., Ltd.
No.9 Xuesen Road, Suzhou New District Jiangsu China

Proposed to be Used
IR DIVISION
Intellectual property consultancy; licensing of intellectual property; copyright management; mediation; arbitration 
services; licensing of computer software [legal services]; litigation services; monitoring intellectual property rights for 
legal advisory purposes; legal document preparation services; registration of domain names [legal services].
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2663750    30/07/2013
[International Registration No. : 1172970]
Music Together, LLC 
225 Hopewell Pennington Road Hopewell NJ 08525 US

Address for service in India/Agents address:
AMARCHAND & MANGALDAS & SURESH A. SHROFF & CO.
AMARCHAND TOWERS,216, OKHLA INDUSTRIAL ESTATE, PHASE-III, NEW DELHI-110020.

Proposed to be Used
IR DIVISION
Cl.9;Compact discs, pre-recorded digital video discs, and downloadable podcasts and webcasts featuring music, 
musical performances and teacher training lessons; digital media, namely, downloadable audio and video recordings 
featuring sound clips and full songs via internet websites.

Cl.16;Books containing music, and sheet music.

Cl.41;Music education services, namely, conducting classes in music and music awareness and appreciation; 
education services, namely, providing teacher training classes, and seminars and workshops to the general public, all in 
the field of music and music awareness and appreciation.
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Priority claimed from 17/06/2013; Application No. : 651766 ;Switzerland 

2705676    06/12/2013
[International Registration No. : 1189606]
Georg Fischer JRG AG
Hauptstrasse 130 CH-4450 Sissach Switzerland

Address for service in India/Attorney address:
L.S.DAVAR & CO
32, RADHA MAKHAB DUTTA GARDEN LANE. KOLKATA -700 010

Proposed to be Used
IR DIVISION
Cl.6;Piping assembly parts (valves and fittings) of metal, particularly of non-ferrous metal (alloy); tool chests of metal, 
empty.

Cl.8;Tools, particularly for assembly of piping parts.

Cl.17;Piping assembly parts (valves and fittings) of plastic materials and composite plastic materials.
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Priority claimed from 18/11/2013; Application No. : 1279056 ;Benelux 

2709065    20/11/2013
[International Registration No. : 1191496]
ANTWERP CUT, besloten vennootschap met beperkte aansprakelijkheid
Schupstraat 1/7 Bus 2 B-2018 ANTWERPEN Belgium

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.14;Diamonds; precious stones; jewelry set with diamonds; watches set with diamonds.

Cl.35;Advertising; business management; business administration; administrative services; intermediary services in 
advertising; dissemination of advertising articles, all relating to diamonds, precious stones and jewelry; retail services in 
the field of diamonds, precious stones and jewelry; business intermediary services for the wholesale in diamonds, 
precious stones and jewelry; business intermediary services for the sale (by electronic means, like the Internet) of 
diamonds, precious stones and jewelry.

Cl.42;Certification of precious stones and diamonds and issuance of certificates therefor; quality control; providing 
information on the quality of precious stones and diamonds from databases, also via the Internet [so-called services of 
databases]; advice relating to the quality of precious stones and diamonds, also via the Internet.
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Priority claimed from 22/05/2013; Application No. : 011836087 ;European Union 

2709091    25/10/2013
[International Registration No. : 1191174]
bioMérieux
F-69280 MARCY L'ETOILE France

Address for service in India/Attorney address:
L.S.DAVAR & CO
32, RADHA MAKHAB DUTTA GARDEN LANE. KOLKATA -700 010

Proposed to be Used
IR DIVISION
Cl.5;Reagents for laboratories for medical applications, particularly in the field of in-vitro diagnosis; chemical reagents 
and reagent sets for medical, pharmaceutical and veterinary purposes.

Cl.9;Scientific apparatus and elements thereof, particularly software, for conducting immunological analysis analysis 
apparatus and instruments, not for medical purposes, particularly for industrial applications, particularly relating to the 
agri-food, environmental, industrial, pharmaceutical, cosmetics fields; apparatus for detecting microorganisms, not for 
medical purposes; analysis apparatus, for biological sampling, not for medical purposes; application software for these 
instruments in the field of diagnostics.

Cl.10;Medical apparatus and instruments, particularly in the field of in-vitro diagnostics; apparatus for medical use for 
detecting viruses, micro-organisms; apparatus for medical analysis, biological sampling.
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Priority claimed from 19/07/2013; Application No. : 86014678 ;United States of America 

2710221    16/01/2014
[International Registration No. : 1192338]
MTD Products Inc
5903 Grafton Road Valley City, OH 44280 United States of America

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.7;Chainsaws, power-operated grass and weed string-trimmers, power-operated hedge-trimmers.

Cl.12;All-terrain vehicles.
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Priority claimed from 08/08/2013; Application No. : 012052411 ;European Union 

2710694    21/10/2013
[International Registration No. : 1191936]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Address for service in India/Agents address:
L.S.DAVAR & CO
32 RADHA MADHAB DUTTA GARDEN LANE, KOLKATA-700 010

Proposed to be Used
IR DIVISION
Cl.9;Electric signaling, measuring, counting, recording, monitoring, controlling, regulating and switching devices; 
electric apparatus for the input, processing, transmission, storage and output of data; electrical and electronic control 
apparatus and instruments; data logging apparatus; scientific, optical, photographic, nautical and geodetic apparatus, 
equipment and instruments; apparatus for recording, broadcasting, transmission, reception, reproduction and processing 
of sounds and/or signals and/or images; computer programs, in particular in the field of representation, simulation and 
analysis of construction projects and the influence thereof in the context of town planning and country planning; data 
processing equipment and computers and peripheral devices therefor; including the aforesaid goods for data 
communications via cable and wireless telecommunications networks, for remote data transmission and for data 
transmission on local networks.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; construction and design planning and consultancy; design and development of computer hardware and 
software; engineering consultancy services; technical project studies; technical project management in the field of 
electronic data processing, in particular in the field of representation, simulation and analysis of construction projects 
and the influence thereof in the context of town planning and country planning; computer programming; maintenance and 
installation of software.
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Priority claimed from 31/10/2013; Application No. : 012269064 ;European Union 

2711713    15/01/2014
[International Registration No. : 1192360]
Siemens Healthcare GmbH 
Henkestraße 127 91052 Erlangen DE

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.9;Data processing programs; software.

Cl.10;Medical apparatus and equipment, in particular apparatus and equipment for magnetic resonance tomography; 
medical apparatus for proton imaging; parts for the aforesaid apparatus and equipment.
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Priority claimed from 28/06/2013; Application No. : 30 2013 038 953.0/06 ;Germany 

2712113    18/12/2013
[International Registration No. : 1193691]
Umicore AG & Co. KG
Rodenbacher Chaussee 4 63457 Hanau-Wolfgang Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.1;Tempering and soldering preparations; soldering fluxes.

Cl.6;Common metals and their alloys; iron; steel; nonferrous metals and their alloys; ores of metal; brazing alloys.
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Priority claimed from 17/10/2013; Application No. : 30 2013 007 491.2/07 ;Germany 

2712164    05/12/2013
[International Registration No. : 1193679]
URACA GmbH & Co. KG
Sirchinger Straße 15 72574 Bad Urach Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.7;Fluidic, in particular hydraulic high-pressure installations for industrial purposes and processes; motorised pumps,
in particular high-pressure pumps, for industrial purposes; mechanically and electrically operated high-pressure spraying 
apparatus, in particular for the hydrodynamic processing of work pieces, and for paint removal, rust removal, descaling 
and/or for the removal of deposits and/or coatings and/or for building remediation; mechanically and electrically operated 
high-pressure spraying apparatus for the interior cleaning of tanks, containers and industrial installations; mechanical 
spray guns for cleaning purposes and for removing dilapidated interior or exterior wall surfaces; tank wash heads, being 
parts or accessories for the aforesaid goods, included in this class.

Cl.37;Rental of fluidic, in particular hydraulic high-pressure installations for industrial purposes and processes; rental 
of motorised pumps, in particular high-pressure pumps, for industrial purposes; rental of mechanically and electrically 
operated high-pressure spraying apparatus, in particular for the hydrodynamic processing of work pieces, and for paint 
removal, rust removal, descaling and/or for the removal of deposits and/or coatings and/or for building remediation; rental
of mechanically and electrically operated high-pressure spraying apparatus for the interior cleaning of tanks, containers 
and industrial installations; rental of mechanical spray guns for cleaning purposes and for removing dilapidated interior 
or exterior wall surfaces; rental of tank wash heads, being parts or accessories for the aforesaid goods.

Cl.41;Instruction, providing of training for technicians.
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Priority claimed from 19/06/2013; Application No. : 30 2013 037 205.0/09 ;Germany 

2712320    11/12/2013
[International Registration No. : 1193584]
R. Stahl Schaltgeräte GmbH
Am Bahnhof 30 74638 Waldenburg Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.9;Electrotechnical and electronic devices and systems; warning, measuring, regulating, signaling, monitoring, 
operating and controlling devices and systems, their parts and accessories; the above goods in particular for use in 
hazardous areas, in vehicles, aircraft and ships and in firedamp areas.

Cl.11;Lighting devices and lighting systems, in particular for use in hazardous areas, in vehicles, aircraft and ships and 
in firedamp areas.

Cl.37;Installation, maintenance, in particular trouble-shooting, starting-up, repair, erection of electrotechnical and 
electronic devices and systems, warning, measuring, regulating, signaling, monitoring, operating and controlling devices 
and systems, in particular of emergency lighting as well as of lighting devices and lighting systems.

Cl.42;Development, design planning and configuration of electrotechnical and electronic devices and systems, 
warning, measuring, regulating, signaling, monitoring, operating and controlling devices and systems, their parts and 
accessories as well as of lighting devices and lighting systems; research in the technical field, in particular in the fields of 
mechanical engineering and electrical engineering; engineering, in particular photometric calculations; preparation of 
analyses and expert opinions and consultancy in the fields of mechanical engineering, energy protection and explosion 
protection.
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Priority claimed from 28/06/2013; Application No. : 30 2013 038 952.2/06 ;Germany 

2712470    18/12/2013
[International Registration No. : 1192650]
Umicore AG & Co. KG
Rodenbacher Chaussee 4 63457 Hanau-Wolfgang Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.1;Tempering and soldering preparations; soldering fluxes.

Cl.6;Common metals and their alloys; iron; steel; nonferrous metals and their alloys; ores of metal; brazing alloys.
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Priority claimed from 21/02/2013; Application No. : BO2013C000239 ;Italy 

2715294    19/07/2013
[International Registration No. : 1193235]
FAAC S.P.A.
Via Calari, 10 I-40069 ZOLA PREDOSA (Bologna) Italy

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; power-operated lifts for moving, parking and storing land vehicles; vehicle parking carousels; 
hydraulic control systems for gates of houses, for simple or double swinging gates, for double folding gates, for vertically 
sliding garage doors, for solid gates for underground installation; automatic hydraulic barriers for regulating the flow of 
traffic in car parks and for garage entrances and exits; machines and machine tools; motors and engines [except for land 
vehicles]; machine coupling and transmission components [except for land vehicles]; agricultural implements other than 
hand-operated; incubators for eggs; automatic vending machines.

Cl.9;Ticket dispensers; automatic ticket dispensers; automated ticket printing apparatus; electronic payment terminals; 
display monitors; video monitors; monitors for machines; remote processing monitors; video monitor controllers; 
electronic display panels; electronic panels for displaying messages; display screens; electronic notice boards; data 
communications software; data processing software; automatic access control apparatus; electric access control 
apparatus; remote entry point control apparatus; automatic access control installations; electric access control 
installations; automatic access control systems; electric access control systems; electric devices for opening and closing 
doors, gates, garage doors, folding doors, barriers, shutters, roll shutters and awnings; electromechanical controls for 
sliding gates; ceiling-mounted electric controls for spring-loaded garage doors; receivers and transmitters for remote 
controls; signalling devices, namely flashing warning indicator lights for signalling the opening and closing of gates; 
visual indicators fitted with light bulbs for use as lights in car parks and electric switches; safety devices with and without 
photoelectric switches, namely photosensitive apparatus for controlling the opening and closing of gates and for 
preventing the closing of gates during the passage of persons or objects; metal detectors; pneumatic safety strips, 
namely devices placed at the sides of gates, which activate pressure-sensitive switches for preventing the closing of the 
above gates; pneumatic strips for driving over, namely strips placed on the ground in front of automatic gates which 
activate pressure-sensitive switches, used for controlling the opening and closing of gates and for preventing the closing 
of gates during the passage of persons or objects; card readers; automatic payment systems; scientific, nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking [supervision], life-saving 
and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; mechanisms for 
coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; computer 
software; fire-extinguishing apparatus.

Cl.39;Car park services; vehicle parking; car parking; provision of car parking facilities; provision of parking facilities; 
transport; packaging and storage of goods; travel arrangement [services on behalf of third parties].
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Priority claimed from 09/04/2013; Application No. : 982/2013 ;Iceland 

2716189    19/09/2013
[International Registration No. : 1192396]
Alvotech hf
Smaratorgi 3, IS-201 Kopavogur (Iceland) 

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
FLAT NO. 021, MAHAGUN MAESTRO, PLOT F21A, SECTOR-50, NOIDA-201301, UTTAR PRADESH

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 05/06/2013; Application No. : 30 2013 035 106.1/03 ;Germany 

2719765    02/12/2013
[International Registration No. : 1194458]
Winter Holding GmbH & Co KG
Heidelberger Strasse 9-11 69226 Nußloch Germany

Address for service in India/Agents address:
L.S.DAVAR & CO
32 RADHA MADHAB DUTTA GARDEN LANE, KOLKATA-700 010

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; trunks 
and travelling bags; umbrellas and parasols.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 01/07/2013; Application No. : 30 2013 039 415.1/07 ;Germany 

2721682    30/12/2013
[International Registration No. : 1195956]
KUKA Aktiengesellschaft
Zugspitzstraße 140 86165 Augsburg Germany

Address for service in India/Attorney address:
QUEST IP
122/104, SILVER OAKS APARTMENTS, DLF PH-1, GURGAON - 122 002

Proposed to be Used
IR DIVISION
Cl.7;Machines for treatment of materials and production and machine tools, particularly robots (mobile and stationary); 
motors and engines (except for land vehicles), particularly for robots; couplings and transmission components (except 
for land vehicles), particularly for robots.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; particularly for robotics; apparatus and instruments 
for conducting, switching, transforming, accumulating, regulating and controlling electricity, particular for robot control; 
cash registers, calculating machines, data processing equipment and computers; computer programs for controlling 
machines, production facilities and robots.

Cl.42;Scientific and technological services and research and design relating thereto, particularly for robotics; industrial 
analysis and research services, particularly for robotics; design and development of computer hardware and software.
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Priority claimed from 25/06/2013; Application No. : VA 2013 01630 ;Denmark 

2721730    20/12/2013
[International Registration No. : 1196839]
KEM-EN-TEC DIAGNOSTICS A/S
Kuldyssen 10 DK-2630 Taastrup Denmark

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science: diagnostic preparations and chemical reagents for scientific or research 
use; diagnostic preparations and chemical reagents other than for medical or veterinary purposes; diagnostic 
preparations and chemical reagents for clinical or laboratory use; diagnostic preparations and reagents for in vitro use in 
biochemistry, clinical chemistry and microbiology; enzymes for industrial purposes; enzyme stabilizers and substrates; 
enzymes for scientific and research purposes; laboratory chemicals, including, antibody reagents used for the detection 
of antigens in cell and tissue analysis for in vitro diagnostic use; biochemical preparations and substances for in vitro 
scientific use and research; chromatography chemicals; nucleic acid sequences and chemical reagents for other than 
medical and veterinary purposes; chemical solutions and preparations consisting of pre-mixed reactants and reagents for 
scientific and research use in connection with amplification, analysis or labeling of nucleic acid, none of the above 
intended for the field of turf insecticides or other agricultural insecticides.

Cl.5;Diagnostic preparations and chemical reagents for medical or veterinary purposes; diagnostic reagents, 
preparations and substances for medical or veterinary purposes; diagnostic kits consisting primarily of monoclonal 
antibodies, buffers (solvent) and reagents for use in disease testing; diagnostic media for bacteriological cultures; nucleic
acid sequences and chemical reagents for medical and veterinary purposes, none of the above intended for the field of 
turf insecticides or other agricultural insecticides.
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2721739    28/11/2013
[International Registration No. : 1195410]
KASE WORLD WIDE S.à.r.l. 
10A, rue Henri Schnadt L-2530 Luxembourg LU 

Address for service in India/Agents address:
L.R. SWAMI CO.
NO. 3 PLAYGROUND VIEW STREET, NANDANAM EXTN., CHENNAI - 600 035.

Proposed to be Used
IR DIVISION
Cl.9;Protective cases for mobile telephones, tablets and/or other electronic devices; accessories, namely, covers, 
casings, earphones, audio headsets, hands-free kits, batteries, mains chargers, car chargers, cabinets for loudspeakers, 
sound amplifiers, loudspeakers, microphones, computer styluses, cameras, photographic cameras, alarms, alarm clocks, 
wireless connection terminals, computer mice, keyboards, printers, designed for use with mobile telephones, tablets 
and/or other electronic devices; carrying cases designed for use with mobile telephones, tablets and/or other electronic 
devices; cases and bags designed for use with mobile telephones, tablets and/or other electronic devices.

Cl.16;Paper, cardboard and goods made of these materials, not included in other classes, namely bags, sachets, 
envelopes, small bags of paper, gift boxes of cardboard or paper, boxes of cardboard or paper, cardboard for packaging; 
printing products (printed matter); printing type; printing blocks; stationery; adhesives (adhesive materials); office 
articles (except furniture).

Cl.35;Advertising; business management; business administration; advertising and marketing services; dissemination 
of advertising material; document reproduction; computerized file management; online advertising on a computer 
network; presentation of goods on all communication media for online sale and sale in a store; sales promotion for 
others; online sale services and sale services in stores for protective cases, covers, casings, earphones, audio headsets, 
hands-free kits, batteries, mains chargers, car chargers, cabinets for loudspeakers, sound amplifiers, loudspeakers, 
microphones, computer styluses, cameras, photographic cameras, alarms, alarm clocks, wireless connection terminals, 
computer mice, keyboards, printers, carrier cases, cases, bags designed for use with mobile telephones, tablets and/or 
other electronic devices; invoicing; drawing up of statements of accounts.

Cl.38;Provision of access to databases; transmission of digital files; computer-aided transmission of messages and 
images.

Cl.40;Printing services, particularly printing of digital images on cases for mobile telephones, tablets and/or other 
electronic devices; preparation of custom products and equipment particularly for use with mobile telephones, tablets 
and/or other electronic devices, namely mobile telephones, tablets, laptop computers, mini-PCs, and/or other electronic 
devices, as well as protective cases, loose covers, hulls, in-ear headphones, headphones, hands-free kits, batteries, 
mains chargers, car chargers, loudspeaker cabinets, amplifiers, loudspeakers, microphones,computer styluses, cameras, 
photographic cameras, alarms, alarm clocks, wireless connection terminals, mouses, keyboards, printers, carrying cases, 
bags, cases intended for use with mobile telephones, tablets and/or other electronic devices, namely printing services, 
pattern printing, lithographic printing, engraving, photoengraving, photographic printing, coloring, screen printing, 
welding, dyeing, gilding, chromium plating or binding,.
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Priority claimed from 20/03/2013; Application No. : 85881548 ;United States of America 

2723365    17/09/2013
[International Registration No. : 1195641]
BAXTER INTERNATIONAL INC.
One Baxter Parkway Deerfield, IL 60015 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for monitoring, collecting and transmitting patient data; computer software allowing medical 
professionals to access data for the monitoring, analyzing and diagnosing of medical conditions and treatment; computer 
software allowing medical professionals to prescribe and update prescriptions; computer software allowing patients to 
access and view their medical data, treatments and history and order prescribed medication and product.

Cl.42;Providing a cloud computing network featuring software for use in monitoring, collecting and transmitting patient 
data; providing a cloud computing network featuring software allowing medical professionals to access data for the 
monitoring, analyzing and diagnosing of medical conditions and treatment; providing a cloud computing network 
featuring software allowing medical professionals to prescribe and update prescriptions, and allowing patients to access 
and view their medical data, treatments, and history and order prescribed medication and product; providing temporary 
use of online non-downloadable operating software for accessing and using a cloud computing network; consultancy in 
the field of cloud computing networks and applications; design and development of operating software for accessing and 
using a cloud computer network; computer software technical support services, namely, services for monitoring, 
administration, updating and management of software, including remote medical device resident application software and 
remote medical device resident firmware software.

Cl.44;Providing information for medical professionals and medical patients from a website featuring medical 
information from remote locations via electronic patient monitoring devices that feed information to the website that can 
be accessed in real-time by medical professionals for purposes of monitoring, analyzing and diagnosing medical 
conditions and treatment, prescribing and updating patient prescriptions and by medical patients for the purpose of 
viewing their medical data, treatments and history and ordering prescribed medication and product.
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Priority claimed from 19/04/2013; Application No. : 011754801 ;European Union 

2723588    10/10/2013
[International Registration No. : 1196787]
Albert Kerbl GmbH
Felizenzell 9 84428 Buchbach Germany

Address for service in India/Attorney address:
L.S.DAVAR & CO
32, RADHA MAKHAB DUTTA GARDEN LANE. KOLKATA -700 010

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; non-medicated, non-veterinary 
preparations for horse care, namely skin gels, skin sprays, skin balms, hoof grease, hoof balms, beech wood tar, mane 
sprays, tail sprays and coat shine sprays, shampoos and washing lotions; cleaning preparations and preservatives for 
leather articles for horse-riding.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
protection devices for personal use against accidents; gloves for protection against accidents; protective helmets for 
sports; protective masks; protective vests for equestrian sports; protective helmets and riding hats; protective clothing 
for riders and drivers.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; key rings [trinkets or fobs]; ascot and tie pins.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; pet 
clothing; leggings for animals; blankets for animals; leather cases for helmets; straps, chin and neck straps of leather; 
collars for animals; leads and straps of rubber or leather; horse blankets; bridle; horse bits, halters, cavessons; lunge 
reins; lunge whips; riding and jumping crops; harness straps, horse bits, stirrup leathers; riding saddles; riding bags, 
rucksacks; covers for horse saddle; saddle trees; covers for horse-saddles; saddle underlays for riding saddles, harness 
fittings; traces, blinkers (harness), horse collars, stirrups, coverings of skins (furs).

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; feeding and drinking pails, bowls, drinking 
troughs, troughs, mangers; brooms; horse care equipment, namely grooming brushes, currycombs, brushes, combs, 
sponges; boxes and bags adapted for use in animal grooming; grooming and stable gloves.

Cl.25;Clothing, footwear, headgear; riding and driving clothing; riding jackets; jodhpurs; riding waistcoats, riding 
coats; shirts, blouses, underwear for equestrian sports; competition clothing for equestrian and driving sports; socks; 
stockings; shoes, boots; half-boots; boot uppers; riding shoes; riding boots; horse riding boots; walking shoes.
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2725178    10/02/2014
[International Registration No. : 1197552]
Royal Purple, LLC
1 Royal Purple Lane Porter TX 77365 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.4;Synthetic, para-synthetic and hydrocarbon lubricants for automobiles, namely, crankcase lubricants, gear oils and 
greases; and industrial uses, namely, lubricants for compressors, pumps, gas and steam turbines, gear boxes, motor 
bearings, gas and diesel engines, transmissions, bearings, gears, chains, and air tools.

Cl.7;Automobile and motorcycle filters, namely, oil filters.
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Priority claimed from 27/05/2013; Application No. : 30 2013 033 543.0/09 ;Germany 

2725403    26/11/2013
[International Registration No. : 1197706]
Lidl Stiftung & Co. KG
Stiftsbergstrasse 1 74167 Neckarsulm Germany

Address for service in India/Agents address:
L.S.DAVAR & CO.
FLAT 1B & 1C," MONALISA," 17, CAMAC STREET, KOLKATA-700017.

Proposed to be Used
IR DIVISION
Cl.7;Electrical household and kitchen apparatus (included in this class), namely wax-polishing machines; high pressure 
washers, electric can openers, ironing devices, electric knives, electric scissors, whisks (electric) for household 
purposes, vacuum cleaners, kitchen machines, blenders, cutters (machines), grinders/crushers, kneading machines, 
beaters, juice extractors, food processors, grinding devices, machines and devices for preparing food and/or beverages; 
sewing machines; packaging machines for kitchen and household purposes, in particular for vacuum packing of food, 
film welding machines; dishwashers and dryers; washing machines; vending machines.

Cl.8;Hand tools, hand-operated, included in this class; manually operated implements, namely can openers (non-
electric), egg slicers (non-electric), scissors; razors (electric and non-electric); hair clippers, cutters and trimmers, 
(electric and non-electric); hand-operated clippers; hair removal devices (electric and non-electric); manicure sets 
(electric and non-electric), pedicure kits (electric and non-electric); nail files, nail scissors and nail clippers (electric and 
non-electric); glazing irons (electric) for hair.

Cl.9;Photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision) apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; 
mechanisms for coin or token-operated apparatus; calculating machines, hand-held calculators, data-processing 
apparatus; computer accessories, keyboards, computer mouses; memory carriers, memory cards, recorded and 
unrecorded compact discs, DVDs; acoustic devices and apparatus, acoustic couplers, sound amplifiers, radios, car 
radios, horns for loudspeakers, loudspeakers, microphones, MP3 players, stereo tuners, headphones; audiovisual 
equipment and apparatus, televisions, liquid crystal televisions, plasma televisions, television receivers, decoders, 
beamers, cinematographic and video cameras, camcorders, DVD players, DVD recorders, hard disk recorders, video 
players, video recorders, combined DVD and video players and recorders, satellite systems, digital cameras; 
photocopiers, electrical cables, audio and video cables, electric condensers, circuit breakers, bar code readers, energy 
cost measuring devices; USB devices, USB storage media; telephone apparatus, telephones, mobile telephones, 
telephone receivers; teleprinters, facsimile telegraphy apparatus, scanners, multifunctional printers with printing, 
scanning and fax functions, transmitters; personal weighing scales.

Cl.10;Medical apparatus and instruments, all the aforesaid goods included in this class, arterial blood pressure 
measuring apparatus, massage apparatus, in particular foot massaging devices; all the aforesaid goods except those for 
sexual activities, sexual health or sexual well-being.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating or drying; hair dryers, heated underblankets, 
heating pads, microwaves, frying machines, sandwich makers, electrical kitchen apparatus for cooking, roasting and/or 
baking, toasters, waffle irons, electric coffee percolators, apparatus for preparing hot beverages; clothes dryers.

Cl.26;Electric hair curlers.
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Priority claimed from 08/04/2013; Application No. : 011718202 ;European Union 

2725891    04/10/2013
[International Registration No. : 1194351]
OLIGO Lichttechnik GmbH
Lange Felder 6, 19309 Lenzen (Germany)

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.9;Electric, photographic and/or optical, measuring, signalling, checking (supervision) and teaching apparatus and 
instruments (as included in this class); electrical and/or optical monitoring apparatus, in particular for monitoring a 
driver's fitness to drive; alcoholmeters; tachographs for vehicles; data processing equipment and computers for 
controlling light systems for an optical quality control of product surfaces and/or for detecting surface defects in an 
optical quality control of product surfaces and/or for detecting colour deviations in an optical quality control of product 
surfaces and/or for industrial image processing; recorded computer software for controlling light systems for an optical 
quality control of product surfaces and/or for detecting surface defects in an optical quality control of product surfaces 
and/or for detecting colour deviations in an optical quality control of product surfaces and/or for industrial image 
processing; light dimmers and regulators; photometers; detectors; acoustic alarm devices; automatic control systems for 
vehicles; speed checking apparatus for vehicles; analytical apparatus, not for medical advice; optical apparatus and 
instruments; observation instruments; readers [data processing equipment].

Cl.11;Lighting apparatus and installations; illumination lamps; lighting and light fittings for vehicles; electric lamps; 
ceiling lamps; wall lamps; floor lamps; exterior lights; street lamps; sockets for electric lights; lamp shades; surface 
control lights; laboratory lamps; light diffusers; heating apparatus; cooking appliances; apparatus for cooling; air devices 
for ventilation; air conditioners for vehicles.

Cl.42;Research and development services concerning new products (for third parties); surveying; services of 
engineers; technical research; construction drafting; material testing; physical research; technical project studies; quality 
control.
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2725893    10/01/2014
[International Registration No. : 1197160]
Ransomes Jacobsen Limited
West Road, Ransomes Europark Ipswich, Suffolk IP3 9TT United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.7;Machines; mowing machines, including mowing machines for parks, schools, golf courses, country estates and for 
municipal use; turf care apparatus including aerators; overseeders; core harvesters and top dressers; parts and fittings 
for all the aforesaid goods.

Cl.12;Vehicles; utility vehicles, including utility vehicles for country parks and estates, airports, factories, passenger 
transport, workplace transport and for municipal, leisure and sporting, (hunting, shooting and fishing) use; parts and 
fittings for all the aforesaid goods.

7304



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 15/07/2013; Application No. : 1271812 ;Benelux 

2726306    10/01/2014
[International Registration No. : 1194240]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven (Netherlands)

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENNAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Software for medical purposes.

Cl.10;Medical apparatus and instruments, including digital x-ray apparatus and instruments.
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Priority claimed from 19/07/2013; Application No. : 30 2013 005 001.0/35 ;Germany 

2726697    07/01/2014
[International Registration No. : 1198124]
ELIGO PSYCHOLOGISCHE PERSONALSOFTWARE GMBH
Universitätsstraße 142 44799 Bochum Germany

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, software and database software, in particular for human resources consulting, personnel 
management, selection of personnel, personnel evaluation, personnel marketing, human resources development, and 
personnel and job placement, all aforementioned goods recorded, downloadable and online.

Cl.35;Management consulting; human research consulting, consulting regarding personnel management; personnel 
marketing; personnel recruiting; personnel evaluation as part of the selection of personnel; analysis of employee 
potential as part of the selection of personnel; selection of personnel, in particular psychological testing for the selection 
of personnel; personnel and job placement; opinion polling and marketing studies, in particular regarding human 
resources consulting and personnel management, all aforementioned services also via Internet.

Cl.42;Design and updating of computer programs, software and database software, in particular regarding human 
resources consulting, personnel management, selection of personnel, personnel evaluation, personnel marketing, human 
resources development, and personnel and job placement; scientific research, in particular regarding human resources 
consulting, personnel management, selection of personnel, human resources development and personnel and job 
placement, all aforementioned services also via Internet.
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Priority claimed from 27/05/2013; Application No. : 011848041 ;European Union 

2726763    22/11/2013
[International Registration No. : 1195734]
DKC Wholesale A/S
La Cours Vej 6 DK-7430 Ikast DK

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; attaché cases; backpacks; bags; 
bandoliers; beach bags; boxes of leather or leather board; boxes of vulcanised fibre; briefcases; card cases [notecases]; 
cases, of leather or leatherboard; cattle skins; chain mesh purses; chamois leather, other than for cleaning purposes; 
chin straps, of leather; coverings of skins [furs]; curried skins; frames for umbrellas or parasols; fur; furniture coverings 
of leather; goldbeaters' skin; halters; handbag frames; handbags; hat boxes of leather; haversacks; imitation leather; key 
cases; kid; leather laces; leather leads; leather straps; leather trimmings for furniture; leather twist; leather, unworked or 
semi-worked; leatherboard; moleskin [imitation of leather]; net bags for shopping; nose bags [feed bags]; parasols; pelts; 
pocket wallets; pouches, of leather, for packaging; purses; school bags; shopping bags; suitcase handles; suitcases; tool 
bags of leather, empty; travelling bags; travelling sets [leatherware]; travelling trunks; trunks [luggage]; umbrella covers; 
umbrella handles; umbrella or parasol ribs; umbrella rings; umbrella sticks; umbrellas; valises; valves of leather; vanity 
cases, not fitted; wheeled shopping bags.

Cl.25;Clothing, headgear; anti-sweat underwear; aprons [clothing]; ascots; babies' pants [clothing]; bandanas 
[neckerchiefs]; bath robes; bathing caps; bathing trunks; beach clothes; belts [clothing]; berets; bibs, not of paper; boas 
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[necklets]; bodices [lingerie]; brassieres; breeches for wear; camisoles; cap peaks; caps [headwear]; chasubles; clothing; 
clothing for gymnastics; clothing of imitations of leather; clothing of leather; coats; collar protectors; combinations 
[clothing]; corselets; corsets [underclothing]; cuffs; cyclists' clothing; detachable collars; dress shields; dresses; 
dressing gowns; ear muffs [clothing]; esparto shoes or sandals; fishing vests; fittings of metal for footwear; fur stoles; 
furs [clothing]; gabardines [clothing]; gaiter straps; galoshes; garters; girdles; gloves [clothing]; hat frames [skeletons]; 
hats; headbands [clothing]; headgear for wear; heelpieces for footwear; heelpieces for stockings; heels; hoods [clothing]; 
hosiery; inner soles; jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear [clothing]; lace boots; layettes 
[clothing]; leg warmers; leggings [trousers]; liveries; maniples; mantillas; masquerade costumes; miters [hats]; mittens; 
money belts [clothing]; motorists' clothing; muffs [clothing]; neckties; outerclothing; pants; paper clothing; paper hats 
[clothing]; parkas; pelerines; pelisses; petticoats; pocket squares; pockets for clothing; ponchos; pullovers; pyjamas; 
ready-made clothing; ready-made linings [parts of clothing]; saris; sarongs; sashes for wear; scarfs; shawls; shirt fronts; 
shirt yokes; shirts; short-sleeve shirts; shoulder wraps; shower caps; singlets; ski gloves; skirts; skorts; skull caps; sleep
masks; slippers; slips [undergarments]; smocks; sock suspenders; socks; soles for footwear; spats; sports shoes; 
stocking suspenders; stockings; studs for football boots; stuff jackets [clothing]; suits; suspenders; sweat-absorbent 
stockings; sweaters; swimsuits; teddies [undergarments]; tee-shirts; tights; togas; top hats; topcoats; trousers; turbans; 
underpants; underwear; uniforms; veils [clothing]; vests; visors [headwear]; waterproof clothing; wet suits for water-
skiing; wimples; wooden shoes

Cl.35;Computerized retail and on-lineretail store services in the field of clothing, hereunder pants, trousers, jeans, 
dresses, skirts, shirts, jackets, jewellery, bags, belts, headgear; department store retail services connected with the sale 
of clothing, hereunder pants, trousers, jeans, dresses, skirts, shirts, jackets, jewellery, belts, belts, headgear, footwear 
hereunder shoes and boots; presentation of goods on communication media for retail and wholesale purposes; retail 
clothing boutiques; retail and wholesale services connected with sale of clothing and clothing accessories; retail shop 
window display arrangement services

7308



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 14/05/2013; Application No. : VA 2013 01230 ;Denmark 

2727031    09/11/2013
[International Registration No. : 1194158]
Danfoss Power Solutions ApS
Nordborgvej 81, DK-6430 Nordborg (Denmark) 

Address for service in India/Attorney address:
LALL LAHIRI & SALHOTRA
LLL HOUSE, PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001 - HARYANA

Proposed to be Used
IR DIVISION
Cl.7;Valves being machine parts; hydraulic valves being machine parts; hydraulic proportional valves being machine 
parts, all included in this class.

Cl.9;Electrical and electronic controls comprising electro-hydraulic valves, electrical actuators, electrical sensors, all 
the aforesaid being for the control of hydraulic equipment, hydraulic power apparatus for stationary use and for motor 
vehicles and their working implements; electro-hydraulic valves; computer, electric and electronic network 
interconnection devices and systems and related computer programs, all included in this class.
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2727258    10/01/2014
[International Registration No. : 1196601]
TOSY ROBOTICS JOINT STOCK COMPANY
No. 7, Lane 538 Lang road, Lang Ha Ward, Dong Da district Hanoi Viet Nam
HO VINH HOANG
Mo Lao, Ha Dong District Hanoi City Viet Nam

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.7;Robots; robots for industrial use; industrial robots and parts and accessories therefor; robotic arms for industrial 
purposes.

Cl.9;Recorded computer programs; downloadable computer programs; computer peripheral devices; integrated circuit 
chips; loudspeakers; portable telephones; sounding apparatus and machines; portable media players; juke boxes, 
musical; personal stereos; cameras.
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Priority claimed from 28/06/2013; Application No. : 302013039072.5/21 ;Germany 

2727531    06/12/2013
[International Registration No. : 1196471]
Schott Aktiengesellschaft
Hattenbergstrasse 10 55122 Mainz Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.10;Cartridges, ampoules, injection ampoules all being parts of or fittings for medical apparatus and instruments.

Cl.20;Primary packaging containers made of plastics for pharmaceutical preparations; fine tip and drinking ampoules 
made of plastics.

Cl.21;Primary packaging containers made of special glass for pharmaceutical preparations; vials made of special 
glass; fine tip and drinking ampoules made of special glass.
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Priority claimed from 22/11/2013; Application No. : NO-201314114 ;Norway 

2727545    05/12/2013
[International Registration No. : 1196600]
Tansa Systems AS
Østensjøveien 36 N-0667 Oslo Norway

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers, magnetic data carriers; downloadable computer programs (software), 
computer programs (software) registered on data carriers, monitors (computer programs).

Cl.42;Design and development of computer programs; installation of computer programs; conversion of computer 
programs; duplication of computer programs; updating of computer programs; compilation of computer programs; rental 
of computer programs; maintenance of computer programs; computer system design.
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Priority claimed from 19/07/2013; Application No. : 134021100 ;France 

2727581    17/01/2014
[International Registration No. : 1196512]
L'AIR LIQUIDE, SOCIÉTÉ ANONYME POUR L'ETUDE ET L'EXPLOITATION DES PROCÉDÉS GEORGES CLAUDE
75 quai d'Orsay F-75007 PARIS France

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.6;Gas bottles fitted with a cap and an expansion valve.

Cl.11;Expansion valves and caps to be fitted to gas bottles.

Cl.39;Transport, storage and provision of gas bottles.
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2727592    24/09/2013
[International Registration No. : 1196143]
Zoobug Limited
The Innovation Warehouse, 1 East Poultry Avenue London EC1A 9PT United Kingdom

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.9;Eye glasses; cases for eye glasses; frames for eye glasses; lenses for eye glasses; ski glasses; children's eye 
glasses; cases adapted for eye glasses; swimming goggles; ski goggles; sunglasses; frames for sunglasses; lenses for 
sunglasses; retainers for sunglasses; bands for sunglasses; cases for sunglasses; pouches for sunglasses.

Cl.25;Clothing, footwear, headgear; children's clothing; headbands; swimwear.
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Priority claimed from 04/06/2013; Application No. : 13/4009509 ;France 

2727836    03/12/2013
[International Registration No. : 1196195]
ALSTOM Transport Technologies 
48 rue Albert Dhalenne F-93400 SAINT-OUEN FR

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Systems (apparatus) and equipment (apparatus) for signaling, electric equipment (apparatus), electronic equipment 
(apparatus) and software, for managing and/or monitoring traffic, guided railway vehicles, metal wheels or pneumatic 
tires, particularly for locating trains, regulating traffic, planning and management of fleets of guided railway vehicles; 
fixed or on-board apparatus and devices for the transmission of signaling and position data between guided railway 
vehicles and control centers, depots and other land equipment.

Cl.12;Guided railway vehicles, metal wheels or pneumatic tires.

Cl.37;Repair, maintenance, maintenance of systems and equipment for signaling, electric equipment, electronic 
equipment and software, for managing and/or monitoring traffic, guided railway vehicles, metal wheels or pneumatic tires, 
particularly for locating trains, regulating traffic, planning and management of fleets of guided railway vehicles, fixed or 
on-board apparatus and devices for transmission of signaling and position data between guided railway vehicles and 
control centers, depots and other land equipment.

7315



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 21/06/2013; Application No. : 30 2013 037 502.5/07 ;Germany 

2728032    02/12/2013
[International Registration No. : 1194211]
MÜHLEN SOHN GMBH & CO. KG
Lindenstraße 16/1 89134 Blaustein Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Bands, flexible hoses, belts and straps, especially of vegetable, mineral, animal, metallic and/or synthetic materials;
conveyor belts of textile material, namely of cloths, fabrics, plaits and coverings; all foregoing goods as parts of 
machines.

Cl.24;Textiles and textile goods, not included in other classes.
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Priority claimed from 06/08/2013; Application No. : 012043402 ;European Union 

2728040    16/01/2014
[International Registration No. : 1194277]
BREVETTI C.E.A. S.P.A.
VIA DEL COMMERCIO, 28 I-36050 SOVIZZO Italy

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Scientific measuring and checking (supervision) apparatus and instruments.

Cl.10;Analysis apparatus and instruments for medical use.

Cl.42;Scientific and technological services; research and design relating thereto; scientific analysis.
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Priority claimed from 05/04/2013; Application No. : 1266184 ;Benelux 

2728060    03/10/2013
[International Registration No. : 1195910]
VMI Holland B.V.
Gelriaweg 16 NL-8161 RK Epe (Netherlands)

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.7;Machines or machine components used for manufacturing tires or tire components, as well as tools, parts and 
accessories for the aforementioned machines.

Cl.37;Assembly services for others relating to the installation of tire manufacturing machines and rubber machines for 
the tire and rubber industry.

Cl.42;Design, development of tire manufacturing machines and rubber machines for the tire and rubber industry, as 
well as technical advice therefor related to the manufacture of these machines.
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2728069    18/09/2013
[International Registration No. : 1197466]
Annco, Inc.
7 Times Square New York NY 10036 United States of America

Address for service in India/Agents address:
R.K.DEWAN & CO.
PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.3;Soaps for personal use, perfumery, fragrances, cosmetics, makeup for lips, non-medicated skin care preparations, 
nail care preparations, nail polish, non-medicated lip care preparations.

Cl.9;Sunglasses; eyeglasses; sunglass frames; eyeglass frames; cases for eyeglasses; cases for sunglasses; eyeglass 
and sunglass accessories; magnetic coded gift cards and electronic encoded gift certificates which may then be 
redeemed for goods or services.
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Priority claimed from 21/05/2013; Application No. : 85938940 ;United States of America 

2728109    19/11/2013
[International Registration No. : 1196624]
Cognizant Technology Solutions U.S. Corporation
500 Frank W. Burr Boulevard Teaneck NJ 07666 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services, namely, data aggregation, and analysis of data usage trends and costs; business 
management, consulting and advisory services in the field of information technology.

Cl.42;Technical consulting services in the field of platform as a service; computer services, namely, providing remote 
and on-site management of the information technology of others; technical support services, namely, providing help desk 
and remote troubleshooting services of computer hardware, software, and computer network problems; design, 
deployment, and maintenance of software platforms for others; platform as a service (PAAS) services featuring computer 
software platforms for use by others as a pre-configured and integrated business technology for management of 
enterprise applications, custom applications, or development and test environments.
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2728720    20/02/2014
[International Registration No. : 1198181]
SPINEA S.R.O.
Okrajová 33, SK-080 05 Pre-ov (Slovakia)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing metal, wood and plastic; machine tools; machine drives, in particular transmissions and 
gears.

Cl.12;Drives for land vehicles, in particular transmissions.
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Priority claimed from 30/06/2013; Application No. : VA 2013 01690 ;Denmark 

2728888    06/11/2013
[International Registration No. : 1194369]
Aller Media A/S
Havneholmen 33 DK-1561 København V Denmark

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electronic downloadable publications, including newspapers, magazines, periodicals and books, all in electronic 
format or distributed online or via multimedia network.

Cl.16;Printed matter, including newspapers, journals, magazines and books, posters, photographs.

Cl.41;Publishing services, including electronic publishing services; publication of newspapers, magazines, periodicals 
and books; club services (entertainment or education); book club services (entertainment or education); production of 
television and radio programs, including television and radio programs for use in data networks; production of films and 
programs stored on video cassettes and DVDs, providing online publications, not downloadable.
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Priority claimed from 20/11/2013; Application No. : 1279217 ;Benelux 

2729255    09/12/2013
[International Registration No. : 1198056]
DSQUARED2 TM S.A.
18, rue de l'Eau L-1449 Luxembourg

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, perfumes, essential oils, cosmetics, hair lotions; dentifrices; almond oil for cosmetic 
use; almond oil; almond soap; amber (perfumery); depilatory products; make-up removing products; lipstick; beauty 
mask; shaving products; preservatives for leather (polishes); creams for leather; cosmetic preparations for slimming; sun 
care products (cosmetic sun-tanning preparations); aromatics (essential oils); fabric softeners; astringents for cosmetic 
use; cosmetic preparations for baths; bath salts, not for medical use; cotton sticks for cosmetic use; oral hygiene goods 
not for medical use; hair lotions; dyes for hair; cosmetics for eyelashes; colorants for toilet purposes; cosmetic creams; 
cosmetic set; lotions for cosmetic use; cosmetic pencils; eaux de Cologne; lavender waters; scented water; toilet water; 
oils for cosmetic use; oils for toilet use; oils for perfumery and fragrances; toiletry milk; tissues impregnated with 
cosmetic lotions; make-up products; cosmetic preparations for skin care, cosmetic product cases; cleansing milks; 
tissues and handkerchiefs impregnated with cosmetic lotion.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; automatic ticket dispensers; mechanisms for coin-
operated apparatus; cash registers, calculating machines, equipment for data processing and computers; extinguishers; 
sunglasses; audiovisual teaching apparatus; bar code readers; spectacles; pince-nez cases; chains for spectacles; 
contact lenses; containers for contact lenses; correcting lenses (optics); tape measures; cords for spectacles; eyeglass 
frames; optical goods.

Cl.14;Precious metals and their alloys; jewelry, precious stones; timepieces and chronometric instruments; jewelry 
artists; silverware (excluding knives, forks and spoons); coins of metal; coins; rings; rings (jewelry); earrings; brooches 
(jewelry); necklaces (jewelry); tie pins; ornaments (jewelry); ornamental elements; work of art of precious metal; jewel 
cases of precious metal; watches; chronographs (watches); watch cases, watch bands, watch springs, watch chains, 
watch glasses; key rings (trinkets or fobs), statues and figurines (statuettes) of precious metal; cases and caskets for 
jewelry articles and timepieces; medals.

Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas and parasols; walking sticks; whips, 
harness and saddlery; card cases (wallets); key cases (leather goods); attaché cases; briefcases (leather goods), attache 
cases; document portfolios; moleskin (imitation leather), imitation leather; beach umbrellas; whips and saddlery goods; 
wallets; coin purses not of precious metal; handbags, backpacks, wheeled bags, bags for climbers, bags for campers, 
travel bags, beach bags, school bags; shopping bags; suitcases and boxes designed to contain toiletries; travel sets 
(leather goods); toiletry sets and make-up bags (empty); collars and clothing for animals; net bags for shopping; bags 
and net bags for shopping; bags and small bags (envelopes, pouches) of leather for packaging.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation leather; clothing items; women's clothing; 
hoods (clothing); belts (clothing); gloves (clothing); sashes for wear; scarves; shawls; neckties; hosiery; socks; shoes; 
bedroom slippers; clothing for sports, skiing and the beach; swaddling clothes; underwear; coats; overalls; short-sleeved 
shirts; tee-shirts; turtlenecks; slips (underwear); suits; trousers; jackets; pullovers; vests; sweaters; dresses; shirt yokes; 
shirt fronts; ready-made linings (parts of clothing); coats; stuff jackets; pelerines; gabardines (clothing); waterproof 
clothing; pockets for clothing; pocket squares; jerseys (clothing); knitwear (clothing); underwear (lingerie); dressing 
gowns; underwear.

Cl.35;Advertising; business management; business administration; office functions; retail sale and marketing 
assistance in connection with perfumes, cosmetics, jewelry, goods of leather and fur, traveling bags, cases, umbrellas, 
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clothing, clothing for sports, head coverings (headgear), sunglasses, printed materials, hair accessories; business 
management for licensing of goods and services for others; administrative processing of purchase orders; data 
systematization and compilation; demonstration of products; distribution of samples; organization of events or trade fairs 
for commercial or advertising purposes; modeling for advertising and sales promotion; online advertising on a computer 
network; presentation of products on all communication media, for retail purposes; procurement services for others 
(purchasing goods and services for other businesses); sales promotion for others; shop window dressing.
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2729359    26/09/2013
[International Registration No. : 1197445]
Phase Eight (Fashion & Designs) Limited 
55 Kimber Road London SW18 4NX GB

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.14;Jewellery and imitation jewellery; costume jewellery; arm cuffs (jewellery); bracelets (jewellery); hair ornaments 
made of precious metals or semi-precious metals; key rings (trinkets or fobs); boxes of precious and semi-precious 
metal; jewellery boxes and watch boxes; precious stones; precious metals, semi-precious metals, unwrought or semi-
wrought; alloys of precious metal or semi-precious metal; and articles included in this class made from all the aforesaid 
materials or coated therewith; watches and clocks; parts and fittings for all the aforesaid goods; key holders.

Cl.18;Leather and imitation leather; goods made of leather and imitation leather; trunks and travelling bags; bags, 
clutch bags, shoulder bags; purses, change purses; valises, satchels, cases for travel kits, vanity cases, pouches, 
shoulder bags, kit bags, rucksacks, shopping bags, beach bags, handbags, briefcases, wallets, travel wallets; key cases, 
key bags, credit card, debit card, store card cases, business card cases; umbrellas, parasols; walking sticks.

Cl.25;Clothing, dresses, evening dresses, wedding dresses, sashes for wear, shawls, gloves, T-shirts, shirts, tops, 
blouses, shorts, skirts, swimwear, exercise-wear, sportswear, pants, trousers, jeans, sweatshirts, jumpers, jumpsuits, 
sweaters, vests, jackets, coats, raincoats; nightgowns, pyjamas; undergarments; neckties; socks; stockings, panty hose, 
tights, leotards and body stockings; belts; footwear, evening shoes, sandals, slippers, shoes, tennis shoes, sports shoes, 
lounge shoes; headgear; scarves, hats, fascinators, caps, headbands, mufflers.

Cl.35;Mail order and retail services in relation to eyewear, sunglasses, spectacles, sunglasses and spectacles cases 
and frames, optical frames, pouches and bags adapted to carry sunglasses and spectacles, laptop cases, laptop bags, 
mobile phone cases, bags made of leather or imitations of leather adapted for electrical apparatus and instruments, 
mobile phones, laptops, PDA"s, electronic publications (downloadable), software applications (App"s), jewellery and 
imitation jewellery, costume jewellery, arm cuffs (jewellery), bracelets (jewellery), hair ornaments made of precious metals 
or semi-precious metals, key rings (trinkets or fobs), boxes of precious and semi-precious metal, jewellery boxes and 
watch boxes, precious stones, precious metals, semi-precious metals, unwrought or semi-wrought, alloys of precious 
metal or semi-precious metal, and articles made from precious metals, semi-precious metals, unwrought or semi-wrought,
alloys of precious metal or semi-precious metal or coated therewith, watches and clocks, leather and imitation leather, 
goods made of leather and imitation leather, trunks and travelling bags, bags, clutch bags, shoulder bags, purses, change 
purses, valises, satchels, cases for travel kits, vanity cases, pouches, shoulder bags, kit bags, rucksacks, shopping bags, 
beach bags, handbags, briefcases, wallets, travel wallets, key cases, key bags, key holders, credit card, debit card, store 
card cases, business card cases, umbrellas, parasols, walking sticks, textile piece goods, towels, bath linen, face towels 
of textile, napkins or tissues of textile for removing make-up, handkerchiefs of textile, bed linen, bed spreads, mattress 
covers, pillow cases, quilts, sheets, table linen, table napkins, table runners, table mats, table cloths, travelling rugs, 
furniture covers, shower curtains, fabric for boots and shoes, lingerie fabric, clothing, dresses, evening dresses, wedding 
dresses, sashes for wear, shawls, gloves, T-shirts, shirts, tops, blouses, shorts, skirts, swimwear, exercise-wear, 
sportswear, pants, trousers, jeans, sweatshirts, jumpers, jumpsuits, sweaters, vests, jackets, coats, raincoats, 
nightgowns, pyjamas, undergarments, neckties, socks, stockings, panty hose, tights, leotards and body stockings, belts, 
footwear, evening shoes, sandals, slippers, shoes, tennis shoes, sports shoes, lounge shoes, headgear, scarves, hats, 
fascinators, caps, headbands, mufflers, hair bands, hair ornaments, hair pins, bows for the hair, barrettes (hair-slides), 
ribbons and braid, buttons, hooks and eyes, pins and needles, feathers for ornamentation, sewing boxes; advice and 
assistance in the selection of goods; including, but not limited to, all the aforesaid services provided via the Internet, the 
world wide web and/or via communications networks; sales promotion for others; procurement services for others 
(purchasing goods and services for others); business information relating to the acquisition of goods and services; 
advertising services.
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2729383    30/07/2013
[International Registration No. : 1197835]
THE CHANCELLOR, MASTERS AND SCHOLARS OF THE UNIVERSITY OF CAMBRIDGE
The Old Schools Cambridge CB2 1TN United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; audiovisual teaching apparatus; bags adapted for laptops; calculating 
machines; CDs; CD-ROMs; compact disc players; computer game software; software for playing games on mobile 
phones, tablets or portable computers; computer software, recorded; computer programs, recorded; computer programs 
[downloadable software]; software for mobile phones, tablets and portable computers; downloadable software for mobile 
devices; computer keyboards; computer peripheral devices; computer memory devices; computers; data processing 
apparatus; disk drives for computers; disks, magnetic; downloadable music files; downloadable image files; 
downloadable text files; downloadable video files; downloadable exam papers; downloadable quizzes; downloadable 
assessment criteria; downloadable educational materials; downloadable periodical publications; downloadable journals; 
downloadable dictionaries; downloadable reference books; downloadable lecture notes; downloadable educational 
worksheets; downloadable slide presentations; downloadable flashcards; downloadable vocabulary lists; DVDs; 
electronic publications, downloadable; electronic pocket translators; floppy disks; interfaces for computers; laptop 
computers; magnetic data media; magnetic tapes; magnetic disks; monitors [computer hardware]; mouse pads; notebook 
computers; tablet computers; portable computers; optical discs; optical data media; pocket calculators; portable 
telephones; mobile telephones; smartphones; handheld electronic devices for teaching and learning; portable electronic 
devices for teaching and learning; handheld electronic devices for examination and assessment; portable electronic 
devices for examination and assessment; handheld electronic devices for entertainment and reading; portable electronic 
devices for entertainment and reading; portable media players; printers for use with computers; central processing units; 
projection screens; projection apparatus; sleeves for laptops; sleeves for tablet computers; sleeves for portable 
computers; cases for mobile phones, tablets or portable computers; sound transmitting apparatus; sound recording 
apparatus; sound reproduction apparatus; teaching apparatus; testing apparatus not for medical purposes; USB flash 
drives; video cassettes; videotapes; non-printed publications; printed publications in electronically readable form; printed 
publications in optically recorded form; databases; podcasts; talking books; training manuals in the form of a computer 
program; educational software; application software; computer programmes for interactive games or quizzes; computer 
software for communicating with users of hand-held computers; computer software in the field of electronic publishing; 
electronic whiteboards; satellite telephones; solar powered telephones; video communications apparatus; wireless 
telephony apparatus; digital tablets; computer apparatus; graphics tablets; handheld computers; mobile computers; on-
board computers; pocket computers for note-taking; stands for computer equipment; wearable computers; computer 
software for the provision of training, education, examination and assessment; computer software for the provision of 
training, education, examination and assessment for operation over computer networks; computer software for the 
provision of training, education, examination and assessment for operation by remote computer access; magnetic, optical
and other disks, magnetic tape and other media for electronically recording data or software carrying computer data or 
computer software for the provision of training, education, examination and assessment; downloadable publications; 
downloadable educational materials including exam papers, course materials and lecture notes; downloadable computer 
software; abacuses; acid hydrometers; acidimeters for batteries; actinometers; adding machines; aerometers; electronic 
agendas; air analysis apparatus; alcoholmeters; alidades; altimeters; ammeters; amplifiers; amplifying tubes; 
anemometers; animated cartoons; anode batteries; anodes, anti-glare visors; anti-glare glasses; anti-interference devices 
[electricity]; anticathodes; apertometers [optics]; armatures [electricity]; apparatus and instruments for astronomy; 
azimuth instruments; barometers; batteries for lighting; electric batteries; battery jars; battery boxes; battery chargers; 
betatrons; binoculars; blueprint apparatus; boiler control instruments; breathing apparatus, except for artificial 
respiration; cabinets for loudspeakers; electric cables; calibrating rings; calipers; camcorders; cameras; capillary tubes; 
carriers for dark plates [photography]; cases especially made for photographic apparatus and instruments; cases fitted 
with dissecting instruments; cassette players; cathodes; cathodic anti-corrosion apparatus; cell phone straps; cell 
switches [electricity]; centering apparatus for photographic transparencies; chargers for electric batteries; chemistry 
apparatus and instruments; chips [integrated circuits]; choking coils [impedance]; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; cinematographic film, exposed; cinematographic cameras; 
circuit breakers; circuit closers; clothing especially made for laboratories; coaxial cables; electric coils; electric 
collectors; electric apparatus for commutation; commutators; comparators; directional compasses; compasses 
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[measuring instruments]; capacitors; electric conductors; connections for electric lines; connectors [electricity]; contact 
lenses; electric contacts; containers for contact lenses; containers for microscope slides; control panels [electricity]; 
electric converters; insulated copper wire; correcting lenses [optics]; cosmographic instruments; counters; meters; 
couplers [data processing equipment]; electric couplings; electric connections; covers for electric outlets; crucibles 
[laboratory]; cupels [laboratory]; current rectifiers; cyclotrons; darkroom lamps [photography]; darkrooms [photography]; 
decompression chambers; demagnetising apparatus for magnetic tapes; densimeters; densitometers; detectors; 
diagnostic apparatus, not for medical purposes; diaphragms [photography]; diaphragms [acoustics]; diaphragms for 
scientific apparatus; diffraction apparatus [microscopy]; digital photo frames; electric discharge tubes, other than for 
lighting; distance measuring apparatus; distance recording apparatus; distillation apparatus for scientific purposes; 
distribution boards [electricity]; distribution boxes [electricity]; distribution consoles [electricity]; DNA chips; dog 
whistles; dosage dispensers; dosimeters; downloadable ring tones for mobile phones; drainers for use in photography; 
drying apparatus for photographic prints; ducts [electricity]; DVD players; dynamometers; apparatus for editing 
cinematographic film; hourglasses; egg-candlers; electric loss indicators; electricity conduits; electrified rails for 
mounting spot lights; electrified fences; electrolysers; electromagnetic coils; electronic notice boards; electronic pens 
[visual display units]; encoded magnetic cards; enlarging apparatus [photography]; epidiascopes; ergometers; exposure 
meters; eyeglass chains; eyeglass cases; eyeglass cords; eyepieces; instruments containing eyepieces; facsimile 
machines; apparatus for fermentation [laboratory apparatus]; fibre optic cables; film cutting apparatus; films, exposed; 
filters [photography]; filters for ultraviolet rays, for photography; filters for respiratory masks; flash-bulbs [photography]; 
flashlights [photography]; food analysis apparatus; frames for photographic transparencies; frequency meters; furnaces 
for laboratory use; ovens for laboratory use; furniture especially made for laboratories; fuse wire; fuses; galena crystals 
[detectors]; galvanic cells; galvanic batteries; galvanometers; gas testing instruments; petrol gauges; gasometers 
[measuring instruments]; gauges; glass covered with an electrical conductor; Global Position System [GPS] apparatus; 
grids for batteries; hands free kits for phones; head cleaning tapes [recording]; headphones; heat regulating apparatus; 
heliographic apparatus; high-frequency apparatus; holders for electric coils; holograms; horns for loudspeakers; 
hydrometers; hygrometers; magnetic identity cards; electric apparatus for remote ignition; incubators for bacteria 
culture; inductors [electricity]; smart cards [integrated circuit cards]; integrated circuits; intercommunication apparatus; 
inverters [electricity]; ionisation apparatus not for the treatment of air or water; juke boxes for computers; musical juke 
boxes; junction sleeves for electric cables; junction boxes [electricity]; laboratory trays; laboratory centrifuges; 
lactodensimeters; lactometers; lasers, not for medical purposes; lens hoods; lenses for astrophotography; levelling staffs 
[surveying instruments]; levelling instruments; levels [instruments for determining the horizontal]; light-emitting 
electronic pointers; light-emitting diodes [LED]; lighting ballasts; lightning conductors; limiters [electricity]; logs 
[measuring instruments]; loudspeakers; magic lanterns; magnetic encoders; magnetic wires; magnets; decorative 
magnets; magnifying glasses [optics]; marine compasses; marine depth finders; material testing instruments and 
machines; mathematical instruments; measures; measuring apparatus; measuring instruments; electric measuring 
devices; graduated glassware; measuring glassware; measuring spoons; mercury levels; metal detectors for industrial or 
military purposes; meteorological balloons; meteorological instruments; metronomes; micrometer screws for optical 
instruments; micrometers; microphones; microprocessors; microscopes; microtomes; mirrors for inspecting work; 
mirrors [optics]; modems; electric monitoring apparatus; navigation apparatus for vehicles [on-board computers]; 
needles for record players; objectives [lenses] [optics]; observation instruments; octants; ohmmeters; optical character 
readers; optical fibres; optical lenses; optical glass; optical lamps; optical goods; optical apparatus and instruments; 
optical condensers; oscillographs; oxygen transvasing apparatus; ozonisers; particle accelerators; pedometers; 
periscopes; personal stereos; petri dishes; sound recording discs; photocopiers; photometers; phototelegraphy 
apparatus; photovoltaic cells; apparatus and instruments for physics; pince-nez; eyeglasses; eyeglass frames; pipettes; 
pitot tubes; plane tables [surveying instruments]; planimeters; plates for batteries; plotters; plumb lines; plumb bobs; 
polarimeters; precision balances; precision measuring apparatus; pressure measuring apparatus; pressure gauges; 
pressure indicators; pressure indicator plugs for valves; printed circuits; printed circuit boards; prisms [optics]; probes 
for scientific purposes; protection devices against X-rays, not for medical purposes; protective helmets for sports; 
protective masks; protective suits for aviators; protractors [measuring instruments]; pyrometers; quantity indicators; 
radar apparatus; radio pagers; radiological apparatus for industrial purposes; radiology screens for industrial purposes; 
radios; radiotelegraphy sets; radiotelephony sets; telemeters; range finders; readers [data processing equipment]; audio- 
and video-receivers; record players; refractometers; refractors; electric regulating apparatus; electric relays; remote 
control apparatus; electric resistances; respirators for filtering air; respiratory masks, other than for artificial respiration; 
respirators, other than for artificial respiration; resuscitation mannequins [teaching apparatus]; retorts; retorts' stands; 
revolution counters; rheostats; riding helmets; rulers [measuring instruments]; rules [measuring instruments]; 
saccharometers; salinometers; satellite navigational apparatus; satellites for scientific purposes; scales; scanners [data 
processing equipment]; screens [photography]; screw-tapping gauges; semi-conductors; sextants; sheaths for electric 
cables; shutter releases [photography]; shutters [photography]; simulators for the steering and control of vehicles; slide 
projectors; slide calipers; slide-rules; inclinometers; smoke detectors; plugs, sockets and other contacts [electric 
connections]; socks, electrically heated; solar batteries; solderers' helmets; solenoid valves [electromagnetic switches]; 
sonars; sound transmitting apparatus; sound recording strips; sound recording carriers; sound locating instruments; 
sounding apparatus and machines; sounding lines; sounding leads; spark-guards; spectacle cases; spectacle frames; 
spectacle lenses; spectacles [optics]; spectrograph apparatus; spectroscopes; speed indicators; spherometers; stands 
for photographic apparatus; steering apparatus, automatic, for vehicles; step-up transformers; stereoscopes; 
stereoscopic apparatus; stills for laboratory experiments; stroboscopes; sulphitometers; sunglasses; surveying 
instruments; surveying apparatus and instruments; surveying chains; surveyors' levels; tachometers; tape recorders; 
taximeters; teeth protectors; telephone apparatus; telephone receivers; telephone transmitters; telephone wires; 
teleprinters; teleprompters; teleruptors; telescopes; television apparatus; temperature apparatus; temperature indicators; 
temperature indicator labels, not for medical purposes; terminals [electricity]; test tubes; testing apparatus not for 
medical purposes; theodolites; thermionic valves; thermometers, not for medical purposes; thermostats; totalizors, 
transformers [electricity]; transistors [electronic]; transmitters of electronic signals; transmitters [telecommunication]; 
transmitting sets [telecommunication]; transparencies [photography]; transponders; triodes; tripods for cameras; 
urinometers; vacuum gauges; variometers; vehicle radios; verniers; video telephones; video game cartridges; video 
recorders; video screens; videotapes; photographic viewfinders; viscosimeters; voltmeters; voting machines; wafers for 
integrated circuits; walkie-talkies; water level indicators; wavemeters; weighing machines; wire connectors [electricity]; 
electric wires; wrist rests for use with computers; x-ray films, exposed; x-ray photographs, other than for medical 
purposes; x-ray apparatus, not for medical purposes; x-ray tubes not for medical purposes; apparatus and installations 
for the production of x-rays, not for medical purposes; safety spectacles; frames for spectacles and sunglasses; 
anaerobic chambers for laboratory or scientific use; anatomical models for instructional purposes; beakers [laboratory 
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glassware]; cell culture apparatus for laboratory use; centrifuge separators for laboratory use; centrifuges for laboratory 
use; chemical reactors; containers for microscope slides; culture plates; diffraction apparatus [microscopy]; electron 
beam accelerators; environmental test chambers; temperature simulation equipment; equatorial telescopes; filtering units 
for laboratory use; flight simulators; fraction collectors; fume cupboards for laboratory use; gas mixers for laboratory 
use; gasifiers for laboratory use; genetic probe assay apparatus; geophysical research apparatus; geoseismic apparatus; 
glassware specifically adapted for scientific use; holders for test tubes; hollow glass containers for laboratory use; 
immunostaining instruments [for scientific purposes]; incubators for laboratory use; laboratory optical apparatus; 
macroscopes; medical simulators [teaching aids]; microtitration instruments [other than for medical use]; nuclear 
resonance spectrometers [other than for medical use]; particle classifying apparatus; particle generators; radioisotope 
apparatus, other than for medical use; science sets for children being instructional apparatus; separating apparatus for 
laboratory use; ultrasonic cleaning instruments for laboratory use; ultrasonic diagnostic apparatus for laboratory use; 
vacuum probes for scientific use; vials for laboratory use; zenith telescopes; parts and fittings for all the aforesaid goods.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; adhesive tape dispensers 
[office requisites]; adhesive tapes for stationery or household purposes; adhesives [glues] for stationery or household 
purposes; albums/scrapbooks; almanacs; announcement cards [stationery]; arithmetical tables; atlases; binding strips 
[bookbinding]; biological samples for use in microscopy [teaching materials]; blackboards; blotters; bookbindings; 
bookends; booklets; bookmarkers; books; calendars; cards; charts; catalogues; charcoal pencils; clipboards; clips for 
offices; staples for offices; bookbinding cloth; comic books; compasses for drawing; composing frames [printing]; 
copying paper [stationery]; cords for bookbinding; correcting fluids [office requisites]; correcting tapes [office 
requisites]; diagrams; document laminators for office use; document files [stationery]; document holders [stationery]; 
drawing materials; drawing pads; drawing pens; drawing sets; drawing pins; elastic bands for offices; envelopes 
[stationery]; files [office requisites]; flyers; folders for papers; folders [stationery]; printed forms; fountain pens; 
geographical maps; handwriting specimens for copying; histological sections for teaching purposes; index cards 
[stationery]; indexes; ledgers [books]; magazines [periodicals]; manuals; handbooks; marking pens; newsletters; 
newspapers; note books; numbers [type]; pads [stationery]; pamphlets; paper; paper sheets [stationery]; paper-clips; 
paperweights; pencil leads; pencil sharpeners, electric or non-electric; pencils; pens [office requisites]; periodicals; 
pictures; postcards; posters; printed matter; printed publications; printing type; printing blocks; prospectuses; rubber 
erasers; school supplies [stationery]; song books; stationery; stickers; teaching materials [except apparatus]; terrestrial 
globes; writing instruments; writing pads; writing cases [sets]; writing materials; writing cases [stationery]; writing or 
drawing books; writing paper; exercise books; Bibles; printed awards; printed certificates; reference books; dictionaries; 
directories; manuals; reports; magazines; journals; periodicals; newspapers; newsletters; exam papers; lecture notes; 
worksheets; quizzes; printed puzzles; educational assessment criteria; flashcards; vocabulary lists; paper, books, 
booklets, documents, forms, brochures, cards, instructional and teaching materials in class 16 all relating to the training, 
testing, examination and assessment of candidates for educational achievement, and to the provision of training, testing, 
examination and assessment services, including computer assisted, computer mediated services and on-line services 
and to the provision of distance learning programmes; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; arranging 
and conducting of colloquiums; arranging and conducting of workshops [training]; arranging and conducting of 
congresses; arranging and conducting of conferences; arranging and conducting of seminars; arranging and conducting 
of symposiums; boarding schools; schools; club services [entertainment or education]; coaching [training]; 
correspondence courses; distance learning courses; education information; educational examination; electronic desktop 
publishing; game services provided on-line from a computer network; holiday camp services [entertainment]; holiday 
camp services [education]; publishing consultancy services; advisory services relating to publishing; publishing 
services; electronic publishing services; providing electronic publications; publication of printed matter and printed 
publications; language interpreter services; lending libraries; mobile library services; providing museum facilities; 
nursery schools; organisation of competitions [education or entertainment]; organisation of exhibitions for cultural or 
educational purposes; physical education; practical training; production of radio and television programmes; providing 
online electronic publications, not downloadable; publication of texts, other than publicity texts; publication of books; 
publication of reference books; publication of directories; publication of manuals; publication of reports; publication of 
magazines; publication of journals; publication of periodicals; publication of dictionaries; publication of exam papers; 
publication of lecture notes; publication of worksheets; publication of quizzes; publication of puzzles; publication of 
examination marking criteria; publication of pamphlets; publication of booklets; publication of flashcards; publication of 
vocabulary lists; publication of educational material; publication of electronic books online; publication of electronic 
journals online; publication of electronic reference books online; publication of directories online; publication of manuals 
online; publication of reports online; publication of magazines online; publication of periodicals online; publication of 
dictionaries online; publication of exam papers online; publication of lecture notes online; publication of educational 
worksheets online; publication of quizzes online; publication of puzzles online; publication of examination marking 
criteria online; publication of pamphlets online; publication of booklets online; publication of flashcards online; 
publication of vocabulary lists online; publication of educational material online; publishing; services of schools 
[education]; sport camp services; teaching services; educational services; instruction services; tuition; translation; 
vocational guidance [education or training advice]; vocational retraining; writing of texts, other than publicity texts; 
academic examination services; adult education services; analysing educational test scores and data for others; 
arrangement of training courses; arranging of festivals for educational purposes; bibliographic information; business 
educational services; business training; certification of education and training awards; computer assisted education 
services; computer assisted examination services; design of educational courses, examinations and qualifications; 
development of educational material; educational assessment services; educational examination services; educational 
research; provision of educational examination facilities; setting of educational standards; university education services; 
university services; provision of training, teaching, examination and assessment services including such services being 
provided via computer assisted and computer mediated means and via on-line means; provision of distance learning 
programmes; information, advisory and consultancy services relating to the aforesaid services.
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2729508    28/11/2013
[International Registration No. : 1197058]
KASE WORLD WIDE S.à.r.l. 
10A, rue Henri Schnadt L-2530 Luxembourg LU

Address for service in India/Agents address:
L.R. SWAMI CO.
NO. 3 PLAYGROUND VIEW STREET, NANDANAM EXTN., CHENNAI - 600 035.

Proposed to be Used
IR DIVISION
Cl.9;Protective cases for mobile telephones, tablets and/or other electronic devices; accessories, namely, covers, 
casings, earphones, audio headsets, hands-free kits, batteries, mains chargers, car chargers, cabinets for loudspeakers, 
sound amplifiers, loudspeakers, microphones, computer styluses, cameras, photographic cameras, alarms, alarm clocks, 
wireless connection terminals, computer mice, keyboards, printers, designed for use with mobile telephones, tablets 
and/or other electronic devices; carrying cases designed for use with mobile telephones, tablets and/or other electronic 
devices; cases and bags designed for use with mobile telephones, tablets and/or other electronic devices.

Cl.16;Paper, cardboard and goods made of these materials, not included in other classes, namely, bags, sachets, 
envelopes, small bags of paper, gift boxes of cardboard or paper, boxes of cardboard or paper, cardboard for packaging; 
printing products (printed matter); printing type; printing blocks; stationery; adhesives (adhesive materials); office 
articles (except furniture).

Cl.35;Advertising; business management; business administration; advertising and marketing services; dissemination 
of advertising material; document reproduction; computerized file management; online advertising on a computer 
network; presentation of goods on all communication media for online sale and sale in a store; sales promotion for 
others; online sale services and sale services in stores for protective cases, covers, casings, earphones, audio headsets, 
hands-free kits, batteries, mains chargers, car chargers, cabinets for loudspeakers, sound amplifiers, loudspeakers, 
microphones, computer styluses, cameras, photographic cameras, alarms, alarm clocks, wireless connection terminals, 
computer mice, keyboards, printers, carrier cases, cases, bags designed for use with mobile telephones, tablets and/or 
other electronic devices; invoicing; drawing up of statements of accounts.

Cl.38;Provision of access to databases; transmission of digital files; computer-aided transmission of messages and 
images.

Cl.40;Printing services, particularly printing of digital images on cases for mobile telephones, tablets and/or other 
electronic devices; preparation of customized products and equipment in particular for use with mobile telephones, 
tablets and/or other electronic devices, namely mobile telephones, tablets, laptop computers, mini PCs, and/or other 
electronic devices, as well as protective cases, covers, casings, earphones, audio headsets, hands-free kits, batteries, 
mains chargers, car chargers, cabinets for loudspeakers, sound amplifiers, loudspeakers, microphones, computer 
styluses, cameras, photographic cameras, alarms, alarm clocks, wireless connection terminals, computer mice, 
keyboards, printers, carrying cases, cases, bags for use with mobile telephones, tablets and/or other electronic devices, 
namely printing services, pattern printing, lithograph printing, engraving, photoengraving, photograph printing, staining, 
silkscreen printing, welding, dyeing, gilding, chromium plating or binding.
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Priority claimed from 20/06/2013; Application No. : AM 3001/2013 ;Austria 

2729677    18/12/2013
[International Registration No. : 1195174]
Semperit Technische Produkte Gesellschaft mbH
Modecenterstraße 22 A-1030 Wien Austria

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.9;Protective gloves for industrial use, especially of rubber.

Cl.10;Gloves for medical purposes, surgical gloves.
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Priority claimed from 12/11/2013; Application No. : 13 4 046 264 ;France 

2730012    23/01/2014
[International Registration No. : 1195604]
MPR SERVICES
11 rue Arsène Houssaye F-75008 PARIS France

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear; shirts; leather or imitation leather clothing; belts (clothing); furs (clothing); gloves 
(clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear.

Cl.32;Beers; mineral and aerated waters; beverages based on fruit and fruit juices; syrups and other preparations for 
making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.

Cl.35;Advertising; business management; business administration; office functions; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); arranging 
subscriptions to telecommunication services for others; presentation of products on all communication media, for retail 
purposes; business management and organization consultancy; accounting; document reproduction; employment 
agencies; computerized file management; organization of exhibitions for commercial or advertising purposes; online 
advertising on a computer network; rental of advertising time on all communication media; publication of advertising 
texts; rental of advertising space; dissemination of advertisements; public relations; company audits (commercial 
analyses).
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Priority claimed from 22/05/2013; Application No. : 302013032880.9/07 ;Germany 

2730017    06/11/2013
[International Registration No. : 1195495]
Eisenmann SE 
Tübinger Str. 81 71032 Böblingen DE

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.7;Filter as parts of machines; cartridges for filtering machines for waste water treatment.

Cl.11;Filter machines for waste water treatment; filter as part of industrial installations, air filtration systems, water filter 
systems, filter devices; filter cartridges for filter machines as part of industrial installations, air filtration systems, water 
filtration systems.
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2730044    18/11/2013
[International Registration No. : 1196574]
Energy Brands sàrl
21, boulevard Grande Duchesse Charlotte, L-1331 Luxembourg (Luxembourg) 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; accountancy services; retail and 
wholesale services relating to food and drinks; business advisory services relating to franchising; none of the 
aforementioned services with respect to the distribution of energy or electricity.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial consultancy; none of the 
aforementioned services with respect to the distribution of energy or electricity.

Cl.38;Telecommunications; communications by computer terminals and by fibre optic networks; radio broadcasting; 
communications by telephone; communications by mobile telephones; providing access to a global computer network for 
the transfer and dissemination of information; rental of telecommunication equipment; electronic message services; 
rental of access time to global computer networks; none of the aforementioned services with respect to the distribution of 
energy or electricity.

Cl.39;Transport; packaging and storage of goods; rental and hire of vehicles; none of the aforementioned services with 
respect to the distribution of energy or electricity.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; none of the aforementioned 
services with respect to the distribution of energy or electricity.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development of new products for 
others; rental of software; data conversion of computer programs and data [not physical conversion]; conversion of data 
or documents from physical to electronic media; none of the aforementioned services with respect to the distribution of 
energy or electricity.

Cl.45;Legal services; security services for the protection of property and individuals; personal and social services 
rendered by others to meet the needs of individuals; legal research; legal consultancy relating to intellectual property 
rights; none of the aforementioned services with respect to the distribution of energy or electricity.
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Priority claimed from 19/07/2013; Application No. : 30 2013 005 009.6/09 ;Germany 

2730045    13/01/2014
[International Registration No. : 1196517]
Hexagon Technology Center GmbH 
Heinrich-Wild-Strasse 201 CH-9435 Heerbrugg CH

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;Software; computer programs for quality assurance in industrial production; computer operating programs; 
computers; interfaces; memories for data processing equipment; image scanning apparatus; optical data carriers.

Cl.38;Computer aided transmission of messages and images; providing user access to computer programs in data 
networks; providing access to databases.

Cl.42;Computer programming; consultancy in the field of computers; preparation of data processing programs; 
installation and maintenance of software; updating of software; configuration of computer programs; recovery of 
computer data; leasing of computer software; technical advice, also in the field of quality assurance (all included in this 
class); quality control; quality management, namely technical planning relating to quality assurance.
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Priority claimed from 15/02/2013; Application No. : 133983246 ;France 

2730109    09/08/2013
[International Registration No. : 1196127]
VALEO
43, rue Bayen F-75017 PARIS France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Unwrought or semi-wrought common metals and their alloys, anchors, anvils; bells; rolled and cast building 
materials; metal rails and other metal materials for railway tracks, chains; non-electric cables and wires of metal; 
ironmongery; locks (bolts); locks; anti-theft locks; keys; pipes of metal; safes and strongboxes, steel balls, nails and 
screws; ores, metal products (metal parts for vehicles); steel sheets; aluminum foil; antenna wires; door casings of metal; 
fittings of metal for pipes; collars of metal for fastening pipes; clips of metal for cables or pipes; rings of metal; armor 
plating; knobs of metal; cables of metal, non-electric; padlocks; chains of metal; hinges of metal; ducts of metal for 
ventilating and air conditioning facilities; containers of metal for liquid fuel; ducts of metal for ventilating and air 
conditioning facilities; metal pipe bends; tubbing of metal; wires of metal; grease nipples; registration plates of metal; 
clips of metal for cables or pipes; lock bolts; door handles of metal; metal locks for vehicles; valves (other than machine 
parts) of metal.

Cl.7;Machine tools; motors and engines; transmission couplings and belts; transmissions; couplers; torque converters; 
clutches; fly wheels; damper wheels; retarders and brakes of all kinds, command and control devices and parts thereof, 
especially mechanical, hydraulic, pneumatic, electrical, electrostatic, electromagnetic; alternators; starter motors; 
dynamos; igniting devices for internal combustion engines; spark plugs; glow plugs for diesel engines; friction linings 
and antifriction linings; electromagnets, especially for carrying purposes; carbon brushes, particularly for alternators, 
electric motors or dynamos; fans for motors and engines; hydraulic actuators of clutch controls; electric motors other 
than for land vehicles; hydraulic or pneumatic control devices for apparatus for heating, refrigeration, aeration, 
ventilation, conditioning, air-conditioning, defogging for vehicles; turbines other than for land vehicles; hydraulic or 
pneumatic controls for hydraulic clutches; hydraulic or pneumatic control units for engines; transmissions; clutches; 
clutch mechanisms; friction disks; clutch release bearings; hydraulic clutch controls; electric clutch controls; 
electronically controlled actuators; hydraulic actuators of clutch controls; couplers; torque converters for vehicles; 
electric generators; alternators; aeronautical engines; compressed air engines; filters for cleaning cooling air, for motors 
and engines; fuel, oil filters; shock absorber pistons (parts of machines); anti-pollution devices for motors and engines; 
vacuum cleaners; vacuum cleaner attachments for disseminating perfumes and disinfectants; gearboxes other than for 
land vehicles; fuel economizers for motors and engines; cartridges for filtering machines; clack valves [parts of 
machines]; control cables for machines, engines or motors; control mechanisms for machines, engines or motors; 
hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and engines; fuel 
conversion apparatus for internal combustion engines; fan belts for motors and engines; belts for motors and engines; 
jacks; cylinder heads for engines; cylinders for motors and engines; pistons for cylinders; starters for motors and 
engines; water separators; heat exchangers (parts of machines); exhausts for motors and engines; injectors for motor 
and engines; joints (parts of engines); washing apparatus; washing installations for vehicles; lifting apparatus; machine 
wheels; pistons (parts of machines or engines); air pumps (garage installations); pressure valves (parts of machines); 
propulsion mechanisms other than for land vehicles; radiators [cooling] for motors and engines; valves (parts of 
machines); heat exchangers (parts of machines); turbocompressors; fans for motors and engines; brake shoes, brake 
pads and shoes, brake discs; filters (engine parts); gasoline pumps for service stations.

Cl.9;Scientific, nautical, photographic, cinematographic, optical, weighing, measuring and signaling apparatus and 
instruments, apparatus and instruments for indication of position, detection, checking (supervision), life-saving (rescue), 
safety; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media, sound 
recording or optical disks; compact discs, DVDs and other digital recording media, equipment for data processing and 
computers; software (recorded programs); computer peripherals; electric batteries; detectors; electric wires; electric 
relays; protection devices for personal use against accidents; diagnostic apparatus, not for medical use; integrated 
circuit cards (smart cards), electric and electronic apparatus, instruments, material and equipment for the assistance, 
operation and navigation of land vehicles; utility trays, optical, electric and electronic wiring systems, including in pre-
assembled form particularly for vehicles and all components for transmission by multiplexing, coupling or other means of 
signals (sounds, images, data) or information on vehicles; carrier currents; systems for the wireless connection of 
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electronic devices; wireless monitoring, regulation, control and connection systems between electronic apparatus and a 
land vehicle; traditional semi-conductor fuse boxes, electric interconnection housings; on-board communication 
networks for vehicles, microphones; earphones; connectors; clips; connection pieces; interface links; electric, electronic 
or optical equipment, on board vehicles, including land vehicles, for steering, signaling, controlling, for information, 
safety as well as processing of information and signals (sounds, images, data) related thereto; sensors for the assistance, 
operation and navigation of land vehicles; devices for adjusting headlight beams; chopper circuits (current converters); 
supercapacitors; current rectifiers; diode bridges; electrical or electronic variators; electric accumulators; electric relays 
and commutators; printed circuits; electronic components; diodes and semiconductors; on-board and ground diagnostic 
calculators; on-board diagnostic systems and remote query diagnostic systems; systems for downloading software and 
updating software; systems for communication between vehicles and road infrastructure; electromagnetic relays; electric 
and/or electronic controls for the assistance, operation and navigation of land vehicles; electrical and electronic locks; 
transponders; alarms, especially with ultrasound sensors; switches, electric; electric switches; electric switches; 
housings for electronic circuits; electrical connectors; protection devices for personal use against accidents; air analysis 
apparatus; printed circuits; integrated circuits; fiber-optic cables; coaxial cables; starter cables for motors; optical data 
media; magnetic data media; transmitting sets (telecommunication); transmitters of electronic signals; fuses; computer 
peripherals; warning triangles for vehicles; portable telephones; multimedia equipment for the information and 
entertainment of passengers of a vehicle; headlight inclination correctors; devices for regulating headlight beams; 
signaling lights indicators; position indicators for valves and faucets, and parts thereof; condensers (capacitors).

Cl.11;Lighting installations, headlights for vehicles; glass panes for headlamps; vehicle headlights; ceiling lights; 
lamps; vehicle signaling lights; installations for heating, steam generating, cooking, refrigerating, drying, ventilating, 
water supply and sanitary purposes; air ozonizers; hot air ovens; conditioners; air conditioners; convectors; heat 
exchangers; radiators, finned pipes, boilers; central heating equipment; urban heating facilities; heating, refrigerating, 
airing, ventilating, air conditioning and defogging apparatus for vehicles, command or control parts and units thereof; 
control panels for such apparatus; heat exchangers; turbines; ventilator fans for airconditioning; heat accumulators; air-
purifying apparatus and machines; air deodorizing apparatus; filters for air conditioning; air filtering installations; light 
bulbs; light bulbs for directional signals for vehicles; electric light bulbs; demisting heating apparatus for vehicles; anti-
dazzle devices for vehicles (lamp fittings); heating apparatus for defrosting windows of vehicles; radiator caps; solar 
collectors (heating); heat regenerators; air conditioners for vehicles; fuel economizers; air conditioners for vehicles; 
defrosters for vehicles; light bulbs for directional signals for vehicles; liquid coolers (installations); level regulating valves 
for tanks; pressurized water tanks; level regulating valves for tanks; evaporators; electric radiators; storage devices for 
heat or cold; directional lighting systems; lighting systems for reducing glare from other drivers; signaling systems with 
light-emitting diodes, including high-power diodes.

Cl.12;Vehicles, apparatus for locomotion by land, air or water; motors and engines for land vehicles; electric motors for 
vehicles; suspension shock absorbers for vehicles; vehicle chassis or bumpers; electric vehicles; transmissions; 
clutches; clutch mechanisms; friction disks; clutch release bearings; torsional dampers for clutches; fly wheels; fly-
wheels with torsional damper; electric controls for the assistance, operation and navigation of land vehicles; electronic 
and hydraulic actuators for the assistance, operation and navigation of land vehicles; couplers; torque converters for 
vehicles, their command or control parts and devices; belt speed drives; speed humps; brakes and braking equipment for 
vehicles, control and regulation units and devices for the assistance, operation and navigation of land vehicles; safety 
belts for vehicle passengers; accessories for vehicle equipment or decoration, namely hoods, doors, bumpers, steering 
wheels, windshields, window panes, hoods for vehicles, silencers, gearboxes, axles, wheels, wheel rims, tires, inner 
tubes, spikes for tires, hub caps, balance weights for wheels, air pumps, automobile chains, seats, seat covers, child 
safety seats, headrests for seats, trailer connections, luggage carriers, ski luggage racks; electro-mechanical actuators 
for the assistance, operation and navigation of land vehicles; brake linings; steering wheel locks; car horns; windshield 
wipers and components thereof such as windshield wiper blades, connectors and fastening systems for windshield wiper 
blades, windshield wiper arms, deflectors; windshield wiper movement transmission assemblies; windshield wiper 
support plates; motor reducers; windshield washers; windshield washer bottles; lockless petrol tank caps; vehicle door 
handles; brake shoes, brake pads and shoes, brake discs; equipment for eliminating pollutant gases; windshields; 
rearview mirrors; petrol tank caps with lock; cigar lighters; shoes, shoe plates, blocks, washers, sectors, disks, belts, 
bearing rings and rollers, made of or coated with friction or anti-friction bodies (parts for land vehicles); headlamp 
washers; headlamp wipers.

Cl.37;Vehicle construction and repair, vehicle parts and accessories; installation services for vehicle accessories; 
vehicle maintenance and repair; vehicle breakdown assistance; vehicle cleaning and polishing; installation and repair of 
alarm devices, anti-theft devices, apparatus for heating, refrigerating, air conditioning, electric apparatus; rustproofing; 
vehicle service stations; chimney building, painting, plastering, plumbing and roofing; public works, rural works, rental of 
tools and construction equipment, bulldozers and tree-uprooting equipment; upkeep or cleaning of various objects; 
retreading of tires, vulcanization of tires, installation and repair of air conditioning apparatus; repair information; vehicle 
cleaning; vehicle cleaning; installation, maintenance and repair of computer hardware; rebuilding of worn or partially 
destroyed engines; repair of locks.

Cl.38;Telecommunications; transmission of information via the internet, electronic mail services; news and information 
agencies, radio, telegraph or telephone communications; transmission of data by teletypewriter, transmission of 
messages, telegrams.

Cl.42;Industrial research services in the field of energy-saving and ecology applied to motor vehicles; quality control 
services for motor vehicles; pollution control services for motor vehicles; advisory services in the field of energy-saving; 
research and development in the field of energy-saving; technical project studies in the field of energy-saving; 
consultancy in the field of energy-saving; technical advice in the field of energy-saving; consultancy on environmental 
protection; all these services in connection with the automotive sector.
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Priority claimed from 20/05/2013; Application No. : 3006740 ;United Kingdom 

2730176    16/08/2013
[International Registration No. : 1197100]
Clive Christian Limited
Yalding House, Great Portland Street, 4th Floor London W1W 6AJ GB

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; shampoos; soap; perfumes; perfumery; deodorants; deodorant soap; hair lotions; body lotions; hair 
oils; hair dye; body oils; bath salts; hair sprays; body sprays; shaving preparations; shaving soap; aftershave 
preparations; aftershave lotions; essential oils; toiletries; eau de Cologne; air fragrancing preparations; balms other than 
for medical purposes; bases for flower perfumes; make-up; musk [perfumery]; oils for cosmetic purposes; oils for 
perfumes and scents; potpourris [fragrances]; sachets for perfuming linen.

Cl.4;Candles and wicks for lighting; paper spills for lighting; perfumed candles; wood spills for lighting.

Cl.8;Cutlery; razors; hand tools (hand-operated); manicure sets; shaving cases; tableware.

Cl.9;Alarms; batteries for lighting; cabinets for loudspeakers; sound reproduction apparatus; spectacles; spectacle 
cases; sunglasses; application software (APP).

Cl.11;Apparatus for lighting; apparatus for cooking; bath tubs; bath linings; bath installations; bath fittings; ceiling 
lights; cookers; cooking utensils (electric); cooking installations; electric lamps; fireplaces; lights; lamp mantles; lamp 
casings; lamp chimneys; lamp glasses; lamp reflectors; lamp globes; lamp shades; lamps; lampshade holders; lanterns 
for lighting; bath panels; lighting panels.

Cl.14;Jewellery; watches; clocks; timepieces, parts thereof and fittings therefor; precious metals and their alloys and 
goods in precious metals or coated therewith; precious stones; horological and chronometric instruments; clock cases; 
figurines of precious metal; jewellery cases; key rings; lockets; pearls; tie pins; tie clips; watch cases.

Cl.18;Goods made of leather and imitations of leather; animal skins; hides, trunks and travelling bags; umbrellas; 
parasols; bags; casings of leather; fur; fur skin; furniture coverings of leather; handbags.

Cl.20;Furniture, parts thereof and fittings therefor; mirrors; picture frames; goods made of wood, cork, reed, cane, 
wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, 
or of plastics; bed fittings; bedding except linen; bottle racks; cushions; magazine racks; chests of drawers; kitchen 
furniture; cupboards; bathroom cupboards; wardrobes; decorative panels; furniture panels; tables; sofas; chairs.

Cl.21;Household or kitchen utensils and containers (not of precious metal or coated therewith); combs and sponges; 
brushes (except paint brushes); brush-making materials; articles for cleaning purposes; steel wool; unworked or semi-
worked glass (except glass used in building); glassware, porcelain and earthenware not included in other classes; glass 
panels; bone china tableware; china tableware.

Cl.24;Fabrics; textiles; textile goods; bed and table covers; cloth; coasters; curtains; fabric; goods made of fabric; 
tapestries.

Cl.25;Clothing; footwear; headgear.

Cl.27;Wallpaper and wall hangings (non-textile); carpets, rugs, mats and matting, linoleum and other materials for 
covering existing floors.

Cl.33;Alcoholic beverages (except beers).

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; sales promotion for others; 
import and export agency; organization of fashion shows for promotional purposes; retail services connected with the 
sale of perfumes, beauty products, toiletries, candles, table ware, cutlery, machines for household use, hand tools, 
lighting, jewellery, watches, goods in previous metals or coated therewith, leather, goods made of leather, umbrellas, 
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bags, furniture, household or kitchen utensils, fabrics, textiles, clothing, footwear, headgear, wall paper, carpets, rugs, 
alcoholic beverages, optical goods, domestic electrical and electronic equipment.

Cl.43;Services for providing food and drink; restaurant services; bar services; cafés; cafeterias; canteens; food and 
drink catering; self-services restaurants; snack bars; temporary accommodation; rental of chairs, tables, table linen, 
glassware; rental of lighting apparatus other than for theatrical sets or television studios; rental of cooking apparatus.
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2730180    01/11/2013
[International Registration No. : 1196913]
Round Square Limited
c/o Haysmacintyre, 26 Red Lion Square, London, WC1R 4AG United Kingdom

Address for service in India/Attorney address:
VALSANGKAR & ASSOCIATES
8-Madhuvanti, Plot No.210, (Right) Bhusari Colony, Kothrud, Paud Road, Pune-411038, Maharashtra, India

Proposed to be Used
IR DIVISION
Cl.35;Retail services connected with the sale of clothing, stationary and printed matter.

Cl.36;Charitable fund raising services; financial services; credit, debit and charge card services.

Cl.41;Education services; training services in the field of education; sporting and cultural activities; organising and 
conducting of workshops in relation to education; organisation of competitions and awards in relation to education; 
advisory, teaching and consultancy services in relation to school curriculum and all matters to do with education.
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Priority claimed from 03/05/2013; Application No. : 30 2013 003 018.4/11 ;Germany 

2730198    31/10/2013
[International Registration No. : 1197583]
KAESER KOMPRESSOREN SE
Carl-Kaeser-Straße 26 96450 COBURG Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.6;Compressed-air pipes of metal.

Cl.7;Fittings for engine boilers; compressed air machines; compressed air motors; compressed air pumps; pressure 
reduction valves being parts of machines; pressure regulators being parts of machines; pressure valves being parts of 
machines; electric motors, other than for land vehicles; filters being parts of machines or motors; air blowers; blowing 
machines; taps being parts of machines or motors; compressors, including reciprocating compressors and screw 
compressors; parts of the aforesaid goods, namely central screw compressor units or central reciprocating compressor 
units; condenser installations; coolers for motors or compressors; de-oilers for separating oil from air; air filters for 
motors and/or compressors; air condensers; air machines; machines and mechanical apparatus for the treatment of 
condensate by means of purification and filtration; machines and apparatus for the generation of compressed air, vacuum 
and air flow, namely screw compressors or reciprocating compressors; motors, other than for land vehicles; regulators 
being parts of machines; automatic cleaners; suction blowers; regulating devices for compressors and/or vacuum 
pumps; safety accessories for compressors, namely safety valves, protective switches, pressure switches, regulating 
valves; operating devices for compressors and/or vacuum pumps; turbo compressors; environmental protection 
apparatus for motors and/or compressors, being parts of machines and motors; vacuum pumps being machines; fans for 
motors; valves being parts of machines; heat exchangers being parts of machines; catalytic converters for the adsorption 
of hydrocarbon vapors (gas catalytic converters); activated carbon absorbers and catalytic converters, being parts of 
machines; activated carbon filters for use in compressed air systems, being parts of machines; compressed air vessels 
being pressure boilers; compressed air main charging systems (regulating devices for the regulation of compressed air, 
being parts of machines); compressed air reservoirs being parts of machines; high pressure filters being parts of 
machines; condensate separators being parts of machines; heat exchangers being parts of machines.

Cl.9;Control and regulating devices for compressors, vacuum pumps, compressor blowers or air treatment apparatus 
and air treatment devices; compressed air main charging systems (control devices for the regulation of compressed air).

Cl.11;Air dryers; desiccant (adsorption) dryers; compressed air filters; compressed air coolers; compressed air dryers; 
filters being parts of installations; filter systems for air and gases; refrigeration dryers; condensate drains for compressed
air applications being parts of refrigerating devices; refrigerating apparatus, refrigerating machines and refrigerating 
installations; refrigerating apparatus; air treatment apparatus and air treatment machines; filters for air conditioning; air 
filtering installations; air cooling devices; air purifying apparatus and air purifying machines; air purifying lamps having a 
germicidal effect; apparatus and devices for the sterilization of air; membrane dryers; regulating and safety accessories 
for gas devices (compressors); dust filters for use in compressed air installations; drying apparatus and drying 
installations; drying devices; compressed air reservoirs.
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Priority claimed from 01/08/2013; Application No. : 1272891 ;Benelux 

2730213    30/01/2014
[International Registration No. : 1195177]
KONINKLIJKE PHILIPS NV
High Tech Campus 5 NL-5656 AE Eindhoven NL

Address for service in India/Attorney address:
CANTWELL & CO.
No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.10;Medical and surgical apparatus and instruments, in particular, x-ray and computed tomography (ct) devices and 
systems.
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Priority claimed from 17/05/2013; Application No. : 011823622 ;European Union 

2730216    02/10/2013
[International Registration No. : 1197586]
Linde Material Handling GmbH
Carl-von-Linde-Platz 63743 Aschaffenburg DE 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Hydrocylinders, hydraulic cylinders and hydraulic units for industrial trucks.

Cl.9;Electronic controls for load handling vehicles and transporters; electronic controls for industrial trucks, pallet 
trucks, fork-lift trucks, fork-lift reach trucks, rack stackers, commissioners, platform trucks and towing tractors; alarm 
installations for industrial trucks, pallet trucks, fork-lift trucks, forklift reach trucks, rack stackers, commissioners, 
platform trucks and towing tractors; warning devices for industrial trucks, pallet trucks, fork-lift trucks, fork-lift reach 
trucks, rack stackers, commissioners, platform trucks and towing tractors; accumulators (batteries); electric 
accumulators, in particular double capacitor storage; electric controls for electric machines, electrotechnical apparatus 
and equipment, the aforesaid goods being in connection with industrial trucks; charging apparatus for batteries for 
vehicles with electric battery drives; guidance systems for industrial trucks; computer programs, recorded on data 
carriers or downloadable from networks, for industrial trucks, for the maintenance of industrial trucks, and for storage 
systems; replacement parts and partsfor the aforesaid goods.

Cl.12;Industrial trucks; industrial load handling vehicles and transporters; fork lift trucks; reach trucks; skidders; pallet 
trucks; vehicle parts for industrial trucks; safety devices for industrial trucks; lifting equipment and lift masts for 
industrial trucks; internal combustion engines, electric motors, hybrid motors and hybrid drives for motor vehicles, in 
particular industrial trucks; driver seats for industrial trucks; spare parts and parts for the aforesaid goods, included in 
this class.
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2730623    13/11/2013
[International Registration No. : 1196059]
MAWI LIMITED
2 Nimrod Passage London N1 4BU United Kingdom

Address for service in India/Attorney address:
POOJA DODD
LEX ORBIS, INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith not included in other classes; 
jewellery; necklaces; earrings; bracelets; rings [jewellery]; precious stones; brooches [jewellery]; bangles; pendants; 
chains of precious metal; key chains of precious metal; clothing ornaments of precious metals; decorative articles of 
precious metal for personal use; badges of precious metal for wear.

Cl.18;Bags; shopping bags, beach bags, handbags, satchels, school bags, sports bags; leather goods (unworked or 
semi-worked); leatherboard; business cases; carrying cases; cases for keys; document cases; leather cases; sausage 
casings, vanity cases, briefcases, attaché cases, hat boxes; wallets, purses; luggage, travelling bags, travelling trunks, 
trunks, suitcases, backpacks, rucksacks, slings for babies; labels and tags for luggage; umbrellas, parasols; walking 
sticks; clothing for animals, collars for animals, leashes for animals.
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Priority claimed from 20/06/2013; Application No. : 651693 ;Switzerland 

2730878    09/12/2013
[International Registration No. : 1197216]
Family Business Network International
Chemin de Bellerive 23 CH-1001 Lausanne Switzerland

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.35;Advertising, business management, business administration and office functions, including networking of 
companies and of company managers or owners, particularly family companies, advice relating to business management, 
organizational consultancy, consultancy on personnel management, supervision of operational sequences (controlling), 
commercial or industrial management assistance, company audits (commercial analyses), consultancy services relating 
to company acquisition or sale, consultancy services relating to company mergers and acquisitions, document 
reproduction.

Cl.38;Provision of a platform for chat rooms or discussion forums and networking on the Internet, and provision of 
access to chat rooms and forums on the Internet, including on the mobile Internet, particularly for communication 
between managers, owners or other individuals associated with family companies.

Cl.41;Education, training, entertainment and sporting and cultural activities, including education and training relating to
family companies, preparation and hosting of seminars, conferences, training courses and further training including 
remote training, publication of books, periodicals and newsletters including electronic publishing services.

Cl.45;Legal services, particularly relating to management, reorganization or succession relating to family companies 
and individuals associated with them.
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Priority claimed from 05/07/2013; Application No. : 2013722874 ;Russian Federation 

2730957    26/12/2013
[International Registration No. : 1197206]
Closed Joint Stock Company "Russian Copper Company"
Lunacharskogo str., 82 RU-620075 Ekaterinburg, Sverdlovsk region Russian Federation

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.1;Agar-agar; nitrogen; actinium; alkaloids; alginates for the food industry; alginates for industrial purposes; crotonic 
aldehyde; ammonium aldehyde; aldehydes; americium; amyl acetate; ammonia; ammonia [volatile alkali] for industrial 
purposes; anhydrous ammonia; acetic anhydride; anhydrides; anti-knock substances for internal combustion engines; 
disincrustants; antistatic preparations, other than for household purposes; antifreeze; dressing and finishing 
preparations for textiles; argon; lead arsenate; astatine; aluminium acetate; lime acetate; lead acetate; acetate of 
cellulose, unprocessed; acetates [chemicals]; acetylene; acetone; oenological bactericides [chemical preparations used 
in wine making]; balm of gurjun [gurjon, gurjan] for making varnish; barium; barytes; albumin [animal or vegetable, raw 
material]; animal albumen [raw material]; iodised albumen; malt albumen; bentonite; berkelium; bicarbonate of soda for 
chemical purposes; potassium dioxalate; bichromate of potassium; bichromate of soda; bauxite; bromine for chemical 
purposes; albuminized paper; baryta paper; diazo paper; blueprint paper; test paper, chemical; litmus paper; reagent 
paper, other than for medical or veterinary purposes; self-toning paper [photography]; nitrate paper; sensitized paper; 
photometric paper; borax; agglutinants for concrete; gas purifying preparations; preservatives for pharmaceutical 
preparations; polish removing substances; preparations for the separation of greases; substances for preventing runs in 
stockings; water-softening preparations; limestone hardening substances; tanning substances; adhesives for industrial 
purposes; surface-active chemical agents; artificial sweeteners [chemical preparations]; fissionable material for nuclear 
energy; foundry binding substances; concrete-aeration chemicals; leather-dressing chemicals; chemical preparations for 
the manufacture of paints; chemical substances for preserving foodstuffs; starch-liquifying chemicals [ungluing agents]; 
flower preservatives; seed preserving substances; viscose; bismuth; bismuth nitrite for chemical purposes; witherite; 
distilled water; sea water for industrial purposes; acidulated water for recharging accumulators; heavy water; hydrogen; 
seaweeds [fertilizers]; gadolinium; getters [chemically active substances]; protective gases for welding; solidified gases 
for industrial purposes; gas propellents for aerosols; basic gallate of bismuth; gallium; gambier; helium; electrophoresis 
gels, other than for medical or veterinary purposes; genes of seeds for agricultural production; aluminium hydrate; 
hydrates; hyposulphites; ceramic glazings; glycol; expanded-clay for hydroponic plant growing [substrate]; china slip; 
alumina; glycerides; glycerine for industrial purposes; glucose for the food industry; glucose for industrial purposes; 
glucosides; gluten for the food industry; gluten for industrial purposes; holmium; hormones for hastening the ripening of 
fruit; peat pots for horticulture; graphite for industrial purposes; guano; humus; dextrine size; detergents for use in 
manufacturing processes; defoliants; hydrazine; diastase for industrial purposes; kieselgur; manganese dioxide; titanium 
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dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; dispersions of plastics; dysprosium; 
bichloride of tin; detergent additives to petrol [gasoline]; ceramic compositions for sintering [granules and powders]; 
additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical additives for oils; additives, chemical, 
to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; tan-wood; europium; gelatine for 
photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with abrasives; fluids for hydraulic 
circuits; liquids for removing sulphates from accumulators; power steering fluid; brake fluid; magnetic fluid for industrial 
purposes; transmission fluid; grafting wax for trees; tree cavity fillers [forestry]; glaziers' putty; moderating materials for 
nuclear reactors; rare earths; metal earths; diatomaceous earth; fuller's earth for use in textile industry; lime chloride; 
isotopes for industrial purposes; ion exchangers [chemical preparations]; ytterbium; yttrium; iodine for industrial 
purposes; iodine for chemical purposes; aluminium iodide; alkaline iodides for industrial purposes; casein for the food 
industry; casein for industrial purposes; kainite; potassium; sorrel salt; californium; gum arabic for industrial purposes; 
tartar other than for pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; carbide; lime 
carbonate; magnesium carbonate; carbonates; cement [metallurgy]; cassiopium [lutetium]; catalysts; biochemical 
catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; quebracho for 
industrial purposes; ketones; cinematographic film, sensitized but not exposed; oxygen; nitric acid; antranilic acid; 
benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the manufacture of ink; 
gallotannic acid; tannic acid; iodic acid; phenol for industrial purposes; citric acid for industrial purposes; lactic acid; 
formic acid; persulphuric acid; oleic acid; picric acid; pyrogallic acid; salicylic acid; sebacic acid; sulphuric acid; 
sulphurous acid; hydrochloric acid; stearic acid; carbonic acid; spirits of vinegar [dilute acetic acid]; phosphoric acid; 
hydrofluoric acid; cholic acid; chromic acid; oxalic acid; acids; benzene-based acids; fatty acids; mineral acids; arsenious
acid; adhesives for billposting; leather glues; adhesives for wall tiles; adhesives for paperhanging; glue for industrial 
purposes; cement for mending broken articles; gums [adhesives], other than for stationery or household purposes; 
birdlime; isinglass other than for stationery, household or alimentary purposes; gluten [glue], other than for stationery or 
household purposes; stem cells other than for medical or veterinary purposes; adhesives used in industry; flocculants; 
collodion; compost; beer preserving agents; mangrove bark for industrial purposes; tan; starch for industrial purposes; 
starch paste [adhesive], other than for stationery or household purposes; silicon; creosote for chemical purposes; 
krypton; xenon; curium; lactose [raw material]; lactose for the food industry; lactose for industrial purposes; lanthanum; 
dry ice [carbon dioxide]; lecithin [raw material]; lecithin for the food industry; lecithin for industrial purposes; lithium; 
magnesite; manganate; oils for tanning leather; oils for currying leather; oils for preparing leather in the course of 
manufacture; oils for the preservation of food; carbolineum for the protection of plants; paper pulp; wood pulp; grafting 
mastic for trees; mastic for leather; cement for pneumatic tires [tyres]; automobile body fillers; oil cement [putty]; 
synthetic materials for absorbing oil; ceramic materials in particulate form, for use as filtering media; filtering materials 
[unprocessed plastics]; filtering materials [mineral substances]; filtering materials [vegetable substances]; filtering 
materials [chemical preparations]; copper sulphate; metalloids; alkaline-earth metals; alkaline metals; methane; methyl 
benzene; methyl benzol; flour for industrial purposes; tapioca flour for industrial purposes; potato flour for industrial 
purposes; soap [metallic] for industrial purposes; arsenic; bate for dressing skins; emollients for industrial purposes; 
sodium; hypochlorite of soda; naphthalene; sal ammoniac; toxic gas neutralizers; unprocessed artificial resins, 
unprocessed plastics; neodymium; neon; neptunium; nitrate of uranium; nitrates; combusting preparations [chemical 
additives to motor fuel]; nitric monoxide; baryta; uranium oxide; oxalates; lithia [lithium oxide]; lead oxide; antimony 
oxide; chromium oxide; cobalt oxide for industrial purposes; mercuric oxide; olivine [chemical preparations]; gallnuts; 
clarification preparations; wine finings; textile-brightening chemicals; beer-clarifying and preserving agents; must-fining 
preparations; reducing agents for use in photography; bases [chemical preparations]; wax-bleaching chemicals; fat-
bleaching chemicals; organic-bleaching chemicals; pectin for the food industry; pectin for industrial purposes; pectin 
[photography]; perborate of soda; humus top dressing; percarbonates; dioxide of hydrogen; persulphates; perchlorates; 
foundry sand; plastisols; sensitized plates for offset printing; ferrotype plates [photography]; plasticizers; plastics 
unprocessed; x-ray films, sensitized but not exposed; plutonium; polonium; potash; potash water; earth for growing; 
praseodymium; rubber preservatives; masonry preservatives, except paints and oils; brickwork preservatives, except 
paints and oils; cement preservatives, except paints and oils; preservatives for tiles, except paints and oils; bacterial 
preparations other than for medical and veterinary use; bacteriological preparations for acetification; bacteriological 
preparations other than for medical and veterinary use; biological preparations, other than for medical or veterinary 
purposes; vulcanising preparations; diagnostic preparations, other than for medical or veterinary purposes; renovating 
preparations for phonograph records; currying preparations for leather; currying preparations for skins; tempering and 
soldering preparations; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel or glass; opacifiers for enamel; separating and unsticking [ungluing] preparations; metal annealing preparations; 
preparations for preventing the tarnishing of lenses; preparations for preventing the tarnishing of glass; cement-
waterproofing preparations, except paints; plant growth regulating preparations; wallpaper removing preparations; anti-
boil preparations for engine coolants; fulling preparations for use in textile industry; scale removing preparations, other 
than for household purposes; flashlight preparations; galvanizing preparations; finishing preparations for use in the 
manufacture of steel; sizing preparations; animal carbon preparations; cultures of microorganisms other than for medical 
and veterinary use; corrosive preparations; cryogenic preparations; dehydrating preparations for industrial purposes; 
degreasing preparations for use in manufacturing processes; degumming preparations; oil-bleaching chemicals; 
bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial purposes; preparations for 
stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements for plants; moistening 
[wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening 
[wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme preparations for industrial 
purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical condensation preparations; 
chemical preparations for smoking meat; chemical substances for analyses in laboratories, other than for medical or 
veterinary purposes; chemical preparations for scientific purposes, other than for medical or veterinary use; chemical 
preparations for facilitating the alloying of metals; chemical preparations for decarbonising engines; fulling preparations; 
fuel-saving preparations; coal saving preparations; damp proofing preparations, except paints, for masonry; anti-
sprouting preparations for vegetables; brazing preparations; preparations of the distillation of wood alcohol; by-products 
of the processing of cereals for industrial purposes; benzene derivatives; cellulose derivatives [chemicals]; promethium; 
protactinium; protein [raw material]; mordants for metals; radium for scientific purposes; radon; solvents for varnishes; 
anti-frothing solutions for accumulators; drilling muds; solutions for cyanotyping; baths for galvanizing; silver salt 
solutions for silvering; toning baths [photography]; chemical reagents, other than for medical or veterinary purposes; 
rhenium; mercury; rubidium; carbon black for industrial purposes; soot for industrial or agricultural purposes; lamp black 
for industrial purposes; samarium; saccharin; selenium; salpetre; sulphur; silver nitrate; carbon sulphide; silicates; 
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aluminium silicate; silicones; scandium; foundry molding [moulding] preparations; acrylic resins, unprocessed; artificial 
resins, unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda 
for industrial purposes; barium compounds; fluorspar compounds; salts [fertilisers]; salts [chemical preparations]; 
ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for galvanic batteries; salt for 
preserving, other than for foodstuffs; salts for coloring metal; salts for industrial purposes; iron salts; gold salts; iodised 
salts; calcium salts; sodium salts [chemical preparations]; salt, raw; salts from rare earth metals; mercury salts; toning 
salts [photography]; chrome salts; chromic salts; salts of alkaline metals; rock salt; mold-release preparations; fire 
extinguishing compositions; compositions for the manufacture of phonograph records; compositions for the manufacture
of technical ceramics; compositions for repairing inner tubes of tires; tire repairing compositions; acid proof chemical 
compositions; glutinous tree-banding preparations; adhesive preparations for surgical bandages; fireproofing 
preparations; compositions for threading; sauce for preparing tobacco; amyl alcohol; vinic alcohol; wood alcohol; sal 
ammoniac spirits; ethyl alcohol; alcohol; cement for footwear; concrete preservatives, except paints and oils; water glass 
[soluble glass]; strontium; substrates for soil-free growing [agriculture]; barium sulphate; sulphates; antimony sulphide; 
sulphides; benzoic sulphinide; sulphonic acids; sumac for use in tanning; superphosphates [fertilisers]; antimony; 
thallium; talc [magnesium silicate]; tannin; cream of tartar for the food industry; cream of tartar for industrial purposes; 
cream of tartar for chemical purposes; tellurium; terbium; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; 
technetium; thiocarbanilide; titanite; biological tissue cultures other than for medical or veterinary purposes; sensitized 
cloth for photography; blueprint cloth; toluene; toluol; fuel for atomic piles; thorium; peat [fertiliser]; tragacanth gum for 
use in manufactures; thulium; carbonic hydrates; carbon; activated carbons; carbon for filters; animal charcoal; animal 
carbon; bone charcoal; blood charcoal; fertilizing preparations; nitrogenous fertilisers; fertilizers; fish meal fertilizers; 
pyroligneous acid [wood vinegar]; uranium; chemical intensifiers for paper; chemical intensifiers for rubber; 
vulcanisation accelerators; enzymes for the food industry; enzymes for industrial purposes; ferments for chemical 
purposes; milk ferments for the food industry; milk ferments for industrial purposes; milk ferments for chemical 
purposes; fermium; ferrocyanides; fixing solutions [photography]; soldering fluxes; brazing fluxes; formic aldehyde for 
chemical purposes; phosphatides; phosphates [fertilisers]; phosphorus; photographic paper; photosensitive plates; 
sensitized photographic plates; sensitized films, unexposed; photographic developers; photographic sensitizers; 
chemical preparations for use in photography; photographic emulsions; francium; fluorine; chemicals for forestry, except 
fungicides, herbicides, insecticides and parasiticides; glass-frosting chemicals; leather-renovating chemicals; glass-
staining chemicals; enamel and glass staining chemicals; enamel-staining chemicals; oil-separating chemicals; water 
purifying chemicals; oil-purifying chemicals; soldering chemicals; condensation-preventing chemicals; stain-preventing 
chemicals for use on fabrics; anti-tarnishing chemicals for windows; leather-waterproofing chemicals; textile-
waterproofing chemicals; chemical preparations, except pigments, for the manufacture of enamel; radiator flushing 
chemicals; leather-impregnating chemicals; textile-impregnating chemicals; horticulture chemicals, except fungicides, 
herbicides, insecticides and parasiticides; agricultural chemicals, except fungicides, weedkillers, herbicides, insecticides 
and parasiticides; soil conditioning preparations; chimney cleaners, chemical; industrial chemicals; color-brightening 
chemicals for industrial purposes; chemicals used in industry, science and photography, as well as in agriculture, 
horticulture and forestry; refrigerants; coolants for vehicle engines; chlorine; chlorates; hydrochlorates; aluminium 
chloride; magnesium chloride; chlorides; palladious chlorides; chromates; flowers of sulphur for chemical purposes; 
caesium; cellulose; cerium; cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag [fertilisers]; size for 
finishing and priming; spinel [chemical preparations]; alkalies; caustic alkali; radioactive elements for scientific purposes;
fissionable chemical elements; emulsifiers; erbium; ethane; methyl ether; sulphuric ether; ethyl ether; glycol ether; 
ethers; esters; cellulose ethers for industrial purposes; cellulose esters for industrial purposes.

Cl.6;Aluminium; fittings of metal for compressed air ducts; fittings of metal for building; white metal; beacons of metal, 
non-luminous; vats of metal; girders of metal; joists of metal; bottles [metal containers] for compressed gas or liquid air; 
preserving boxes of metal; reels of metal, non-mechanical, for flexible hoses; swimming pools [metal structures]; 
beryllium [glucinium]; arbours [structures of metal]; blooms [metallurgy]; ingots of common metal; anchors; bolts of 
metal; eye bolts; casks of metal; mooring buoys of metal; barrels of metal; identification bracelets of metal, for hospitals; 
bronze; bells for animals; bells; letters and numerals of common metal, except type; silos of metal; busts of common 
metal; vanadium; bird baths [structures of metal]; valves of metal, other than parts of machines; vice benches of metal; 
screws of metal; aviaries of metal [structures]; tungsten; hoppers of metal, non-mechanical; gates of metal; sleeves 
[metal hardware]; ferrules of metal for handles; signboards of metal; diving boards of metal; loading gauge rods, of metal, 
for railway wagons; nuts of metal; galena [ore]; celtium [hafnium]; nails; brads; horseshoe nails; germanium; vice claws 
of metal; doors of metal; chimney pots of metal; prefabricated houses [kits] of metal; memorial plaques of metal; chimney 
shafts of metal; wall plugs of metal; troughs of metal for mixing mortar; packaging containers of metal; containers of 
metal for storing acids; jalousies of metal; iron, unwrought or semi-wrought; hoop iron; roof gutters of metal; street 
gutters of metal; tinplate; door bolts of metal; window fasteners of metal; bolts, flat; binding screws of metal for cables; 
cramps of metal [crampons]; wheel clamps [boots]; rivets of metal; padlocks; box fasteners of metal; locks of metal for 
bags; locks of metal for vehicles; locks of metal, other than electric; spring locks; closures of metal for containers; bungs 
of metal; latches of metal; tension links; couplings of metal for chains; signs, non-luminous and non-mechanical, of 
metal, for roads; numberplates of metal; signs, non-luminous and non-mechanical, of metal; fences of metal; buckles of 
common metal [hardware]; bronzes [works of art]; works of art of common metal; goods of common metal not included in 
other classes; hardware of metal; indium; cabanas of metal; telephone booths of metal; cadmium; booths of metal for 
spraying paint; telpher cables; ropes of metal; greenhouse frames of metal; framework of metal for building; cornices of 
metal; skating rinks [structures of metal]; cermets; water-pipe valves of metal; drain traps [valves] of metal; metal cages 
for wild animals; keys; mooring bollards of metal; cobalt, raw; chill-molds [foundry]; chill-moulds [foundry]; elbows of 
metal for pipes; bed casters of metal; furniture casters of metal; manifolds of metal for pipelines; door bells of metal, non-
electric; pillars of metal for buildings; casings of metal for oilwells; chimney cowls of metal; sealing caps of metal for 
bottles; sealing caps of metal; tent pegs of metal; pegs of metal; rings of common metal for keys; copper rings; rings of 
metal; ferrules of metal; door fittings of metal; fittings of metal for windows; buildings of metal; buildings, transportable, 
of metal; steel buildings; containers of metal [storage, transport]; guard rails of metal; baskets of metal; door frames of 
metal; tool boxes of metal, empty; stringers [parts of staircases] of metal; taps for casks of metal; tubbing of metal; 
roofing of metal; brackets of metal for building; turntables [railways]; screw tops of metal for bottles; manhole covers of 
metal; pitons of metal [mountaineering equipment]; hooks [metal hardware]; pot hooks of metal; hooks for slate [metal 
hardware]; hooks of metal for clothes rails; clothes hooks of metal; chicken-houses of metal; brass, unwrought or semi-
wrought; bands of metal for tying-up purposes; scaffolding of metal; staircases of metal; ladders of metal; limonite; steel 
sheets; cast steel; traps for wild animals; magnesium; manganese; reinforcing materials, of metal, for concrete; 
reinforcing materials of metal for machine belts; reinforcing materials of metal for pipes; reinforcing materials of metal for 
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building; brazing alloys; railway material of metal; materials of metal for funicular railway permanent ways; building 
materials of metal; refractory construction materials of metal; masts of metal; steel masts; copper, unwrought or semi-
wrought; german silver; sheets and plates of metal; materials of metal for railway tracks; non-electric cables and wires of 
common metal; tubes of metal; common metals, unwrought or semi-wrought; pyrophoric metals; metals in powder form; 
moldings of metal for cornices; molybdenum; door knockers of metal; pipe muffs of metal; porches of metal [building]; 
bronzes for tombstones; tombs of metal; flashing of metal, for building; roof flashing of metal; fish plates [rails]; anvils; 
anvils [portable]; beak-irons [bick-irons]; ferrules of metal for walking sticks; rope thimbles of metal; handcuffs; jets of 
metal; duckboards of metal; belt stretchers of metal; stretchers for metal bands [tension links]; wire stretchers [tension 
links]; stretchers for iron bands [tension links]; nickel-silver; nickel; niobium; grease nipples; binding thread of metal for 
agricultural purposes; thread of metal for tying-up purposes; house numbers of metal, non-luminous; braces of metal for 
handling loads; wall claddings of metal [building]; enclosures of metal for tombs; laths of metal; barrel hoops of metal; 
wall linings of metal [building]; common metals and their alloys; palings of metal; crash barriers of metal for roads; tree 
protectors of metal; latticework of metal; windows of metal; ironwork for doors; ironwork for windows; tin; shuttering of 
metal for concrete; filings of metal; poles of metal, for electric lines; props of metal; branching pipes of metal; monuments
of metal; monuments of metal for tombs; wainscotting of metal; signalling panels, non-luminous and non-mechanical, of 
metal; building panels of metal; partitions of metal; transportable buildings of metal; lintels of metal; casement windows 
of metal; strap-hinges of metal; shims; rocket launching platforms of metal; transport pallets of metal; platforms, 
prefabricated, of metal; floor tiles, of metal; tiles of metal for building; anchor plates; armour plate; grave slabs of metal; 
tile floorings of metal; iron slabs; lead seals; loading pallets of metal; handling pallets of metal; trays of metal; firedogs 
[andirons]; armour plating; paving blocks of metal; roof coverings of metal; linings of metal [building]; hoop steel; door 
panels of metal; floors of metal; sills of metal; ceilings of metal; gold solder; silver solder; door closers, non-electric; door 
openers, non-electric; collars of metal for fastening pipes; winding spools of metal, non-mechanical, for flexible hoses; 
floating docks of metal for mooring boats; aluminium wire; iron wire; wire of common metal; wire of common metal alloys,
except fuse wire; barbed wire; copper wire, not insulated; soldering wire of metal; steel wire; springs [metal hardware]; 
rods of metal for welding; rods of metal for brazing and welding; rods of metal for brazing; window frames of metal; 
frames of metal for building; containers of metal for liquid fuel; containers of metal for compressed gas or liquid air; tanks 
of metal; floating containers of metal; rails of metal; belts of metal for handling loads; furnace fireguards; gratings of 
metal; runners of metal for sliding doors; sash pulleys; ores; iron ores; ores of metal; chrome ores; tool handles of metal; 
door handles of metal; scythe handles of metal; broom handles of metal; knife handles of metal; knobs of metal; sheet 
piles of metal; pigsties of metal; lead, unwrought or semi-wrought; safes [strong boxes]; insect screens of metal; vaults of
metal [burial]; ironmongery, small items of metal hardware; door scrapers; cable joints of metal, non-electric; junctions of 
metal for pipes; nozzles of metal; anti-friction metal; silver plated tin alloy; alloys of common metal; sheaf binders of 
metal; bindings of metal; bottle closures of metal; shutters of metal; outdoor blinds of metal; steel alloys; steel, 
unwrought or semi-wrought; tinfoil; statues of common metal; figurines [statuettes] of common metal; cask stands of 
metal; tombstone stelae of metal; bars for metal railings; stables of metal; advertisement columns of metal; posts of 
metal; telegraph posts of metal; railway points; steps [ladders] of metal; slings of metal for handling loads; stair treads 
[steps] of metal; bins of metal; machine belt fasteners of metal; tombstone plaques of metal; identity plates of metal; 
tantalum [metal]; greenhouses of metal, transportable; titanium; wire cloth; tombac; mobile boarding stairs of metal for 
passengers; cables of metal, non-electric; wire rope; pipework of metal; penstock pipes of metal; water-pipes of metal; 
gutter pipes of metal; ducts of metal for ventilating and air conditioning installations; drain pipes of metal; chimneys of 
metal; pipes of metal; ducts of metal, for central heating installations; steel tubes; turnstiles of metal; angle irons; tinplate 
packings; door stops of metal; stops of metal; sash fasteners of metal for windows; bicycle parking installations of metal; 
wind-driven bird-repelling devices made of metal; towel dispensers, fixed, of metal; tungsten iron; molybdenum iron; 
silicon iron; ferrotitanium; chrome iron; flanges of metal [collars]; weather or wind vanes of metal; aluminium foil; foils of 
metal for wrapping and packaging; ice moulds of metal; foundry molds [moulds] of metal; fittings of metal for coffins; 
fittings of metal for beds; fittings of metal for furniture; building or furniture fittings of nickel-silver; clips of metal for 
cables and pipes; chromium; cattle chains; chains of metal; safety chains of metal; zinc; zirconium; tiles of metal; cast 
iron, unwrought or semi-wrought; washers of metal; balls of steel; hinges of metal; poles of metal; crampons [climbing 
irons]; cashboxes of metal; safety cashboxes; chests of metal for food; pulleys of metal, other than for machines; railroad 
ties of metal; window casement bolts; cotter pins of metal; spurs; pins [hardware]; roller blinds of steel; latch bars of 
metal; furnace fire screens; badges of metal for vehicles; lock bolts; tool chests of metal, empty; boxes of common metal; 
letter boxes of metal.

Cl.14;Agates; diamonds; amulets [jewellery]; anchors [clock and watch making]; barrels [clock and watch making]; 
precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
bracelets [jewellery]; straps for wristwatches; charms [jewellery]; key rings [trinkets or fobs]; brooches [jewellery]; alarm 
clocks; pins [jewellery]; ornamental pins; tie pins; beads for making jewelry; pearls made of ambroid [pressed amber]; 
busts of precious metal; jet, unwrought or semi-wrought; pearls [jewellery]; copper tokens; tie clips; cuff links; badges of 
precious metal; gold, unwrought or beaten; ivory jewellery; cloisonné jewellery; works of art of precious metal; jewellery; 
jewellery of yellow amber; iridium; precious stones; semi-precious stones; spun silver [silver wire]; necklaces [jewellery]; 
rings [jewellery]; boxes of precious metal; watch cases; clock cases; pendulums [clock and watch making]; medals; 
medallions [jewellery]; precious metals, unwrought or semi-wrought; movements for clocks and watches; clockworks; 
coins; gold thread [jewellery]; threads of precious metal [jewellery]; silver thread; olivine [gems]; osmium; palladium; 
platinum [metal]; chronometrical instruments; watch springs; rhodium; ruthenium; stopwatches; silver, unwrought or 
beaten; earrings; ingots of precious metals; alloys of precious metal; statues of precious metal; figurines [statuettes] of 
precious metal; watch crystals; paste jewellery; clock hands [clock and watch making]; ornaments [jewellery]; shoe 
ornaments of precious metal; hat ornaments of precious metal; ornaments of jet; cases for watches [presentation]; cases 
for clock and watch making; chronographs [watches]; chronometers; chronoscopes; chains [jewellery]; watch chains; 
dials [clock and watch making]; atomic clocks; horological and chronometric instruments; watches; sundials; clocks and 
watches, electric; control clocks [master clocks]; clocks; wristwatches; jewellery cases [caskets]; spinel [precious 
stones]; jewellery, precious stones.

Cl.19;Aquaria [structures]; alabaster; window frames, not of metal; asbestos cement; asphalt; asphalt, pitch and 
bitumen; beams, not of metal; balustrading; huts; swimming pools [structures, not of metal]; silos, not of metal; arbours 
[structures not of metal]; concrete; bitumen; joists, not of metal; telephone booths, not of metal; beacons, not of metal, 
non-luminous; building paper; busts of stone, concrete or marble; bird baths [structures, not of metal]; binding agents for 
making briquettes; binding material for road repair; stained-glass windows; felt for building; aviaries, not of metal 
[structures]; gates, not of metal; diving boards, not of metal; geotextiles; gypsum; plaster; clay; potters' clay; potters' clay 
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[raw material]; earth for bricks; gravel; aquarium gravel; granite; doors, not of metal; folding doors, not of metal; coal tar; 
chimney pots, not of metal; prefabricated houses [kits], not of metal; parquet floor boards; memorial plaques, not of 
metal; roofing shingles; wood for making household utensils; veneer wood; moldable wood; chimney shafts, not of metal; 
jalousies, not of metal; roof gutters, not of metal; street gutters, not of metal; agglomerated bagasses of cane [building 
material]; signs, non-luminous and non-mechanical, not of metal, for roads; non-luminous and non-mechanical signs, not 
of metal; calcareous stone; lime; fences, not of metal; works of stonemasonry; works of art of stone, concrete or marble; 
cabanas, not of metal; stone; rubble; artificial stone; building stone; paint spraying booths, not of metal; gravestones; 
reeds, for building; greenhouse frames, not of metal; framework, not of metal, for building; cornices, not of metal; building
cardboard [asphalted]; wood pulp board, for building; building cardboard; skating rinks [structures, not of metal]; quartz; 
caissons for construction work under water; bricks; fire burrs; water-pipe valves, not of metal or plastic; drain traps 
[valves], not of metal or plastic; cask wood; mooring bollards, not of metal; cement posts; chimney cowls, not of metal; 
buildings, not of metal; buildings, transportable, not of metal; door frames, not of metal; stringers [parts of staircases], 
not of metal; silica [quartz]; roofing, not of metal; manhole covers, not of metal; xylolith; chicken-houses, not of metal; 
building timber; manufactured timber; sawn timber; wood, semi-worked; staircases, not of metal; road marking sheets 
and strips of synthetic material; reinforcing materials, not of metal, for building; bituminous products for building; tar; 
road coating materials; materials for making and coating roads; fireclay; pitch; building materials, not of metal; refractory 
construction materials, not of metal; masts [poles], not of metal; raw chalk; calcareous marl; mosaics for building; 
marble; slate powder; porches, not of metal, for building; tombs, not of metal; flashing, not of metal, for building; roof 
flashing, not of metal; perches; duckboards, not of metal; non-metallic rigid pipes for building; monuments, not of metal; 
non-metallic transportable buildings; construction materials, not of metal; wall claddings, not of metal, for building; 
moldings, not of metal, for cornices; moldings, not of metal, for building; coatings [building materials]; grave or tomb 
enclosures, not of metal; laths, not of metal; wood panelling; wall linings, not of metal, for building; palings, not of metal; 
crash barriers, not of metal, for roads; latticework, not of metal; windows, not of metal; olivine for building; shuttering, not 
of metal, for concrete; poles, not of metal, for electric power lines; props, not of metal; branching pipes, not of metal; fair 
huts; tombs [monuments], not of metal; wainscotting, not of metal; signalling panels, non-luminous and non-mechanical, 
not of metal; building panels, not of metal; parquet flooring; partitions, not of metal; lintels, not of metal; casement 
windows, not of metal; aquarium sand; silver sand; sand, except foundry sand; sandstone for building; tarred strips, for 
building; planks [wood for building]; rocket launching platforms, not of metal; platforms, prefabricated, not of metal; tile 
floorings, not of metal; tiles, not of metal, for building; paving slabs, not of metal; cement slabs; tombstone stelae, not of 
metal; scaffolding, not of metal; asphalt paving; wood paving; paving blocks, not of metal; luminous paving; macadam; 
fireproof cement coatings; bituminous coatings for roofing; roof coverings, not of metal; roofing, not of metal, 
incorporating solar cells; wooden floor boards; cladding, not of metal, for building; mantlepieces; door panels, not of 
metal; floors, not of metal; sills, not of metal; porphyry [stone]; ceilings, not of metal; floating docks, not of metal, for 
mooring boats; cork [compressed]; mortar for building; asbestos mortar; tanks of masonry; scantlings [carpentry]; 
furrings of wood; vinyl siding; pilings, not of metal; pigsties, not of metal; insect screens, not of metal; vaults, not of metal
[burial]; schists; blinds [outdoor], not of metal and not of textile; shutters, not of metal; statues of stone, concrete or 
marble; statuettes of stone, concrete or marble; alabaster glass; safety glass; glass granules for road marking; insulating 
glass [building]; window glass, for building; window glass, except glass for vehicle windows; building glass; plate glass 
[windows], for building; stables, not of metal; advertisement columns, not of metal; posts, not of metal; telegraph posts, 
not of metal; hips for roofing; stair-treads [steps], not of metal; tombstone plaques, not of metal; greenhouses, 
transportable, not of metal; terra cotta; penstock pipes, not of metal; water-pipes, not of metal; gutter pipes, not of metal; 
ducts, not of metal, for ventilating and air-conditioning installations; drain pipes, not of metal; chimneys, not of metal; 
rigid pipes, not of metal [building]; sandstone tubes; turnstiles, not of metal; tufa; angle irons, not of metal; lengthening 
pieces, not of metal, for chimneys; bicycle parking installations, not of metal; plywood; foundry molds [moulds], not of 
metal; cement for blast furnaces; cement for furnaces; magnesia cement; cement; pantiles; slate; roofing slates; slag 
[building material]; clinker stone; railroad ties, not of metal; wood veneers; clinker ballast; concrete building elements; 
letter boxes of masonry.

Cl.40;Paper finishing; applying finishes to textiles; vulcanization [material treatment]; skin dressing; fruit crushing; 
embroidery; electroplating; engraving; decontamination of hazardous materials; air deodorising; tanning; metal 
tempering; freezing of foods; gilding; gold-plating; material treatment information; cadmium plating; permanent-press 
treatment of fabrics; food and drink preservation; food smoking; leather staining; fur dyeing; shoe staining; textile 
dyeing; cloth dyeing; laminating; lithographic printing; metal casting; fur glossing; tin-plating; boiler-making; taxidermy; 
magnetization; nickel plating; abrasion; paper treating; water treating; woodworking; processing of cinematographic 
films; leather working; cloth edging; treatment of materials; metal treating; fur conditioning; fur mothproofing; waste 
treatment [transformation]; textile mothproofing; cloth waterproofing; crease-resistant treatment for clothing; cloth 
fireproofing; cloth treating; stripping finishes; wool treating; framing of works of art; window tinting treatment, being 
surface coating; air freshening; fabric bleaching; air purification; soldering; clothing alteration; recycling of waste and 
trash; processing of oil; pattern printing; photographic printing; offset printing; metal plating; printing; burnishing by 
abrasion; flour milling; dressmaking; rental of boilers; knitting machine rental; rental of generators; rental of air 
conditioning apparatus; rental of space heating apparatus; photographic film development; firing pottery; blacksmithing; 
custom assembling of materials for others; bookbinding; glass-blowing; saddlery working; grinding; cloth cutting; sawing
[saw mill]; refining services; timber felling and processing; fur satining; silver-plating; incineration of waste and trash; 
laser scribing; warping [looms]; sorting of waste and recyclable material [transformation]; photocomposing services; 
quilting; planing [saw mill]; fulling of cloth; slaughtering of animals; destruction of waste and trash; cloth pre-shrinking; 
services of a dental technician; cryopreservation services; key cutting; dyeing services; sandblasting services; 
production of energy; tailoring; custom fashioning of fur; photogravure; millworking; chromium plating; colour separation
services; galvanization; silkscreen printing; optical glass grinding.

Cl.42;Water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; architecture; 
energy auditing; recovery of computer data; industrial design; graphic arts design; computer virus protection services; 
technical project studies; oil-field surveys; geological surveys; engineering; installation of computer software; 
meteorological information; clinical trials; material testing; textile testing; bacteriological research; biological research; 
geological research; research in the field of environmental protection; cosmetic research; mechanical research; chemical 
research; research and development of new products for others; scientific research; analysis for oil-field exploitation; 
underwater exploration; technical research; calibration [measuring]; web site design consultancy; information technology 
[IT] consulting services; consultancy in the design and development of computer hardware; architectural consultation; 
computer software consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land surveying; dress 
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designing; updating of computer software; monitoring of computer systems by remote access; scientific and 
technological services and research and design relating thereto; software as a service [SaaS]; maintenance of computer 
software; authenticating works of art; design of interior decor; quality evaluation of standing timber; quality evaluation of 
wool; digitization of documents [scanning]; conversion of data or documents from physical to electronic media; urban 
planning; provision of scientific information, advice and consultancy in relation to carbon offsetting; providing search 
engines for the internet; data conversion of computer programs and data [not physical conversion]; computer system 
design; rental of web servers; computer rental; rental of computer software; geological prospecting; oil prospecting; 
hosting computer sites [web sites]; server hosting; design and development of computer hardware and software; 
construction drafting; computer software design; cloud seeding; consultancy in the field of energy-saving; creating and 
maintaining web sites for others; computer programming; duplication of computer programs; chemistry services; 
packaging design services; scientific laboratory services; industrial analysis and research services; styling [industrial 
design]; physics [research]; surveying.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 16/12/2013; Application No. : 1280830 ;Benelux 

2730960    09/01/2014
[International Registration No. : 1196209]
WakaWaka Holding B.V. 
Wilhelminastraat 18 NL-2011 VM HAARLEM NL

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE SAINIK FARMS, N. DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for the conduction, distribution, conversion, storage, and regulation and management 
of electricity; battery chargers; batteries; electric converters; solar panels and solar collectors for electricity generation.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes including, igniters, waste incinerators, air conditioning apparatus, apparatus for treating waste water, 
water intake apparatus, apparatus for filtering and purification of drinking water, electric fires, boilers, electric ranges for 
household purposes, electric ovens for household purposes, electric griddles, electric rice cookers, electric cooking 
utensils, ventilating fans, electric lighting apparatus, lamps, led lights, cooling apparatus, air purification installations, 
solar collectors for heating conversion, sun lamps.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

2730962    09/07/2013
[International Registration No. : 1195472]
Metail Limited 
New Loom House, 101 Back Church Lane London E1 1LU GB

Address for service in India/Attorney address:
NEOLEGAL ASSOCIATES
GLOBAL LEGAL & IP CONSULTANTS, WORLD TRADE CENTRE, 12TH FLOOR, 4C - CENTRE 1, CUFFE PARADE, MUMBAI 
- 400 005

Proposed to be Used
IR DIVISION
Cl.9;Computer software in the form of an internet application for creating clothing, footwear, headgear and accessories 
outfits; computer programmes relating to computer aided design; computer software for assisting in the design of 
clothing, footwear, headgear; computer programmes relating to computer aided human body sizing; body weighing 
scales; computer programmes relating to computer aided sizing of the human body; apparatus for recording visual 
images; computer programmes for image processing; image interpretation apparatus; image scanning apparatus; 
physical representations of images stored electronically for electronic manipulation; computer programmes relating to 
computer aided three dimensional clothes and body visualization; audio, video, still and moving images and data 
recordings in compressed and uncompressed form; computer software, including software for use in downloading audio, 
video, still and moving images and data in compressed and uncompressed form from a computer or communication 
network and organisation of data; downloadable electronic publications; computer, electronic and video games 
programmes and equipment; electronic instructional and teaching apparatus and instruments; apparatus, instruments, 
software and media for recording, reproducing, carrying, organising, storing, processing, editing, extracting, encoding, 
decoding, encrypting, playing, manipulating, downloading, uploading, streaming, transmitting, broadcasting, receiving, 
retrieving and reproducing images, information, data and/or code; images, signals, software, information, data and code 
provided by telecommunications networks, by online delivery and/or by way of the internet and the world wide web; 
computer software to enable peer-to-peer networking and file sharing; database management software, character 
recognition software; data synchronization programs and application development.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; imitation jewellery, brooches, cuff-links, ornamental pins, tie pins; horological and 
chronometric instruments, watches, watch straps, key rings.

Cl.16;Printed matter, magazines, books; photographs, pictures, prints; posters; greeting cards; postcards; notepads; 
catalogues; booklets; carrier bags; printed matter relating to clothes making; printed publications relating to the sale of 
clothing; fashion journals; technology journals, science journals.

Cl.18;Imitations of leather and goods made of these materials and not included in other classes; trunks and travelling 
bags; luggage; handbags, school bags, rucksacks, backpacks, beach bags, garment bags, tote bags, vanity cases, 
briefcases, pocket wallets, purses, pouches, credit card holders, notebook holders, coin holders, key cases; umbrellas, 
umbrella covers, parasols and walking sticks.

Cl.24;Cloth labels.

Cl.25;Clothing; footwear; headgear; ready made articles of clothing [other than protective].

Cl.35;Advertising; advertising of the goods or services of other vendors, enabling customers to conveniently view and 
compare the goods or services of those vendors; advertising services by means of balloon displays; advertising services 
provided over the internet; advertising services provided via a data base; advertising services relating to data bases; 
advertising services relating to newspapers; advertising space (rental of-) on the internet; arrangement of advertising; 
arranging for the provision of advertising space in newspapers; arranging of displays for advertising purposes; 
assistance to management in commercial enterprises in respect of advertising; business advertising services relating to 
franchising; classified advertising; collection of information relating to advertising; demonstration of goods for 
advertising purposes; direct mail advertising; direct market advertising; dissemination of advertising material; 
distribution of advertising material; on-line advertising on a computer network; outdoor advertising; press advertising 
services; promotional advertising services; provision of computerised advertising services; provision of models for 
advertising; provision of space on web sites for advertising goods and services; radio advertising; television advertising; 
trade fair (organization of-) for commercial or advertising purposes; updating of advertising information on a computer 
database; window dressing services for advertising purposes; retail services connected with the sale of clothing, clothing 
accessories, footwear, headgear, bags, jewellery; sales promotion services; advisory and consultancy services relating to 
sales promotion; market research and analysis services in the field of fashion; direct marketing services; writing of 
business reports and studies; electronic file and data management; data storage, retrieval and/or archiving services.

Cl.38;Networking of still and moving images and data relating to entertainment and fashion whether in compressed or 
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uncompressed form and whether downloadable or non downloadable; distribution of computer software over local or 
global communications networks; computer aided transmission of messages and images; providing access to interactive 
fashion and human body sizing websites on the Internet; providing on-line access to computer networks, computer 
databases, the Internet, on-line bulletin boards, virtual worlds and libraries of text, graphics and audio-visual and 
multimedia information and entertainment in the field of fashion and fashion design; information, advisory and 
consultancy services relating to all the aforesaid; operating of chat rooms; blogs.

Cl.40;Alteration of clothing [custom manufacture]; cloth cutting; digital image manipulation.

Cl.41;Entertainment services in the form of an internet based application, all relating to creating clothing, footwear, 
headgear outfits; provision of entertainment, education, instruction, tuition and training relating to entertainment and 
fashion both interactive and non-interactive; distribution of audio, video, still and moving images whether in compressed 
or uncompressed form and whether downloadable or non downloadable; game services; production and rental of 
educational and instructional materials relating to entertainment and fashion; publishing services (including electronic 
publishing services); exhibition services; and advisory services relating to any of the aforesaid services; fashion show 
services; instruction in fashion.

Cl.42;Rental of computer software; hire of computer software; leasing of computer software; maintenance of computer 
software; clothing design services; commercial design services relating to human body-sizing; computer aided design 
services relating to clothing; design services for clothing; preparation of design parameters for visual images; design 
services relating to fashion articles; providing online platforms for uploading, downloading and processing images and 
image data, and software for creating clothing and for providing personlised fashion information; providing online 
platforms for ordering fashion products that are created based on customers' image data; creation (development) of 
virtual and interactive images and environments relating to fashion; scientific and industrial research relating to new 
information, computer and communications network, communications and virtual and interactive image technologies; 
programming and sensory design (corresponding to graphic/visual senses of perception) of multimedia content and 
virtual reality relating to fashion; imaging encoding and/or encryption services.

Cl.44;Lifestyle counselling and consultancy [fashion].

Cl.45;Personal shopper services; fashion consultancy services provided to businesses or to individuals; consultancy 
services relating to the selection of fashion accessories; information relating to fashion coordination services for 
individuals and businesses.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 22/07/2013; Application No. : 86016478 ;United States of America 

2731495    21/01/2014
[International Registration No. : 1197701]
COUCHBASE, INC
Suite 101 2440 W. El Camino Real Mountain View CA 94040 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, database software and database management software for transferring, analyzing, 
organizing and storing data, whether temporarily or permanently.

Cl.41;Educational services, namely, arranging, organizing, and conducting conferences in the field of database 
software and the electronic distribution of educational materials in connection therewith.

Cl.42;Computer services, namely, the design and development of database software and database management 
software and the design and development of computer software for transferring, analyzing, organizing and storing data, 
whether temporarily or permanently; computer software installation, maintenance and integration services; computer 
software consulting services.
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Priority claimed from 05/07/2013; Application No. : 3.082.788/4 ;Spain 

2731663    19/12/2013
[International Registration No. : 1200569]
Macsa ID, S.A.
Girona, 46-48 E-08242 Manresa (Barcelona) Spain

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.7;Marking machines and equipment.

Cl.9;Coding equipment, laser marking equipment and machines.
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Priority claimed from 20/09/2013; Application No. : 012157343 ;European Union 

2731674    18/02/2014
[International Registration No. : 1198781]
DDI SCHIMPER, CHRISTIAN
Borschkegasse 6/8 A-1090 Wien Austria

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry.

Cl.2;Paints, lacquers; colorants.

Cl.3;Bleaching preparations and other substances for laundry use.

Cl.40;Treatment of materials.

7356



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 28/10/2013; Application No. : 1277682 ;Benelux 

2731883    03/02/2014
[International Registration No. : 1199394]
Doccle.Up, Naamloze vennootschap
Buro en Design Center, Heizel Esplanade, Postbus 65 B-1020 Brussels

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Computerized file management; compilation of information into computer databases; systemization of 
information into computer databases; transcription; data search in computer files for others; drawing up of statements of 
accounts; all mentioned services provided through an electronic communication platform.

Cl.36;Processing of payment transactions; electronical funds transfer; electronic payments, online payment of 
invoices; all mentioned services provided through an electronic communication platform.

Cl.38;Telecommunication services rendered through an electronic communication platform; electronic transmission of 
messages; exchange of electronic messages; message sending; transmission of e-mails; communications by computer 
terminals; providing access to an electronic communication platform; providing internet chatrooms; providing users 
access to databases; providing an online platform and providing users access to an online platform; computer aided 
transmission of messages and images; all mentioned services provided through an electronic communication platform.

Cl.42;Updating of computer data; computer software design, updating of computer software; hosting of an online 
platform; hosting of an electronic communication platform; all mentioned services provided through an electronic 
communication platform.
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Priority claimed from 07/08/2013; Application No. : 30 2013 045 287.9/10 ;Germany 

2731904    04/02/2014
[International Registration No. : 1198565]
Carl Zeiss Meditec AG
Göschwitzer Str. 51-52 07745 Jena DE 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments.

Cl.10;Ophthalmological apparatus and instruments; tonometers.
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2731917    20/12/2013
[International Registration No. : 1201135]
Open.PS. Open Professional School GmbH
Margaretenstr. 38 12203 Berlin Germany

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable software); electronic publications, downloadable; downloadable publications in 
electronic form; data files, recorded; magnetic recordings; electronically recorded data; optical disc recordings; training 
manuals in electronic form; downloadable publications; electronic publications stored on computer media.

Cl.16;Printed publications; teaching publications.

Cl.41;Providing electronic publications, not downloadable; providing online electronic publications, not downloadable; 
publication of instructional and teaching material; publication of instructional material; providing of training and further 
training; arranging of training seminars; publication of training material; training services via distance learning facilities; 
arranging of training symposiums; computer-assisted training and teaching services; arranging of congresses for 
training purposes; arranging of seminars for training purposes; training services in the form of distance learning courses; 
arranging of conferences relating to training; training provided online from a computer database or via the internet; 
publication of publications in the fields of training, science, public law and social welfare; providing online information 
and messages in the field of professional training; arranging of further training seminars; conducting of further training 
courses; conducting of educational examinations; conducting of academic examinations; arranging of educational 
examinations; examinations in the field of education and training; providing online electronic publications, not 
downloadable; conducting of further training courses.
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Priority claimed from 23/07/2013; Application No. : 30 2013 042 910.9/06 ;Germany 

2731984    20/01/2014
[International Registration No. : 1198894]
C.D. Wälzholz GmbH
Feldmühlenstr. 55 58093 Hagen Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; common metals, unwrought or semi-wrought; wires of metal and metal alloys (not 
for electrical purposes); strips of metal; profiles of metal; hoop steel; iron rods; sheet iron; iron tubes; steel, unwrought or
semi-wrought; steel alloys; steel strips; sheet metal; sheet steel; motorcar body sheet; steel wire; steel tubes; steel 
casting; cutlery steel; magnet steel; stainless steel; sectional steel; steel bars; iron hardware and metal goods, included 
in this class; springs of metal; steel springs; spring wire; steel sheets in form of electrical steel; dynamo sheets; core 
sheets; metal foils included in this class; goods made of metal included in this class.

Cl.40;Metal working; plating of metal; tempering of metal; rolling, especially rolling of metal.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 15/05/2013; Application No. : 011816626 ;European Union 

2732506    12/11/2013
[International Registration No. : 1200555]
Hempro International GmbH & Co. KG
Münsterstrasse 336 40470 Düsseldorf Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.35;Procurement of goods on behalf of others; consultancy relating to product launching, consultancy relating to 
market presence, design of market presence, advertising, marketing; retailing and wholesaling of the following goods, 
namely cosmetics, dentifrices, bleaching preparations, cleaning preparations, food supplements, not for medical 
purposes, with a base of protein, fats and/or fatty acids, food supplements, not for medical purposes, with a base of 
roughage and/or carbohydrates, bags, suitcases, purses, pocket wallets, clothing, footwear, headgear, foodstuffs, meat, 
poultry and game, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, processed nuts, foods made 
from nuts, jellies, jams, compotes, eggs, milk and milk products, edible oils and fats, broth, yoghurt, cheese, coconut oil, 
marmalade, oil for food, ham, sesame oil, sunflower oil for food, soups, preparations for making bouillon, milk beverages, 
milk predominating, dietetic foodstuffs, not for medical purposes, with a base of protein, fats and/or fatty acids, coffee, 
tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, pastry and 
confectionary, ices, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, coffee-
based beverages, cocoa-based beverages or chocolate beverages, cereals prepared for human consumption, including 
oat flakes or other cereal flakes, meat pies, iced tea, spring rolls, powder for edible ices and preparations for making 
edible ices, fruit teas and herbal teas, not for medical purposes, chocolate, chocolate goods, confectionery, sugar 
products, chewing gum, not for medical purposes, beverages, products for animal litter, grains and agricultural, 
horticultural and forestry products, live animals, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs 
for animals, malt, unworked wood, unprocessed cereals, eggs for hatching, fertilised, shellfish, live, unprocessed nuts.

Cl.39;Packaging and storage of goods; distribution of goods for others.

Cl.42;Product design, research and development services, for others, relating to formulae for preparations, 
consultancy in relation to the creation of formulae for preparations.
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Priority claimed from 19/06/2013; Application No. : 13 4 013 693 ;France 

2732537    18/12/2013
[International Registration No. : 1198708]
OXIBIS GROUP
8 rue de la Carronnée F-39400 MORBIER France

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Spectacle frames; sunglasses; goggles for sports; optical goods; spectacle cases; spectacle glasses.

Cl.14;Jewelry articles, jewelry; boxes of precious metal; watch cases; jewelry cases [caskets]; jewelry cases [caskets]; 
watches; chains for watches or spectacles; key rings [trinkets or fobs].

Cl.25;Hats; headgear; shirts; tee-shirts; knitwear [clothing]; skirts; dresses; belts [clothing]; suspenders; stoles; 
sashes for wear; scarves; bandanas [neckerchiefs]; shawls; vests; socks; gloves [clothing]; coats; fur stoles; underwear 
(lingerie); ballerina shoes [flat shoes]; pumps [footwear]; high-heeled shoes; beach sandals; trousers; shorts; pajamas; 
bedroom slippers; bathing suits; raincoats; tracksuits.
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Priority claimed from 07/08/2013; Application No. : 30 2013 045 286.0/10 ;Germany 

2732558    04/02/2014
[International Registration No. : 1197948]
Carl Zeiss Meditec AG
Göschwitzer Str. 51-52 07745 Jena Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; lensmeters.

Cl.10;Ophthalmological apparatus and instruments.
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2732565    14/01/2014
[International Registration No. : 1199967]
Coway Co., Ltd.
136-23, Yugumagoksa-ro Yugu-eup, Gongju Choongcheongnam-do Republic of Korea

Address for service in India/Agents address:
KAN AND KRISHME
B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Waste disposals [machines]; food waste disposals; machines for food and drink processing for industrial 
purposes; painting machines; washing apparatus; electric machines and apparatus for cleaning; electric cleaners for 
household purposes; electric fruit presses for household purposes; washing machines; dishwashers; vacuum cleaners.

Cl.35;Advertising; publicity; commercial intermediary services in the field of water purifying apparatus and machines 
for household purposes, filters for electric water purifying apparatus and machines for household purposes, filters for 
drinking water, water ionizers for household purposes, water softening apparatus for household purposes, air cleaning 
apparatus for household purposes, bidets, food waste disposals, washing apparatus, electric coffee machines, coffee 
capsules, vibromassage apparatus, electric massage apparatus for household purposes, electric fruit presses for 
household purposes, electric clothes drying machines for household purposes, electric vacuum cleaners, humidifiers, 
electric dehumidifiers for household purposes, cosmetics, mattresses. 
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Priority claimed from 01/10/2013; Application No. : 012186599 ;European Union 

2732604    20/12/2013
[International Registration No. : 1199332]
GEBR. BODE GMBH & CO. KG
Ochshäusesr Straße 14 34123 Kassel Germany

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Cl.7;Drive devices for opening and closing vehicle doors, in particular electromechanical and electropneumatic drive 
devices, and control devices for such drive devices, in particular electric and electropneumatic control devices; safety 
catch devices for vehicle doors, in particular electric and electropneumatic safety catch devices; mechanical safety catch 
devices for vehicle doors; mechanical drive devices for opening and closing vehicle doors.

Cl.12;Doors for motor vehicles and rail vehicles, in particular sliding doors, outward swinging doors, inward swinging 
doors and sliding swing doors; door fittings for vehicle doors.

Cl.37;Maintenance and servicing in the field of drive devices for opening and closing vehicle doors, in particular 
electromechanical and electropneumatic drive devices, and control devices for such drive devices, in particular electric 
and electropneumatic control devices, and safety catch devices for vehicle doors, in particular electric and 
electropneumatic safety catch devices.
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Priority claimed from 04/02/2014; Application No. : 302014023049.6/01 ;Germany 

2732606    18/02/2014
[International Registration No. : 1199819]
Emsland-Stärke GmbH
Emslandstrasse 58 49824 Emlichheim Germany

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.1;Starch and starch derivatives for the food industry for industrial processing.

Cl.29;Starch and starch derivatives as parts for foodstuffs (as far as included in class 29), especially starch and starch 
derivatives for producing cheese, meats and sausage products.
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Priority claimed from 08/03/2013; Application No. : 2013-016698 ;Japan 

2732757    04/09/2013
[International Registration No. : 1197467]
Sony Olympus Medical Solutions Inc.
4-7-1, Koyasu-cho, Hachioji-shi Tokyo 192-0904 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO
53 SYED AMIR ALI AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;DNA chips; chromatography apparatus for laboratory use; fiber scopes for industrial use; bore scopes; 
endoscopes for industrial use; light source apparatus for use in photographic apparatus and instruments; light source 
apparatus for use in optical machines and apparatus; photographic apparatus and instruments, namely, photographic 
cameras and lenses for photographic apparatus; cameras; magnifying glasses; biological microscopes; polarizing 
microscopes; microscopes; video microscopes; industrial probes not for medical use; automatic combustion control 
machines and instruments; automatic fluid-composition control machines and instruments; automatic liquid-flow control 
machines and instruments; automatic pressure control machines and instruments; flow meters; water meters; digital 
cameras for microscopes; light source apparatus for use in optical communications; liquid crystal display panels; video 
monitors; computer monitors; optical disc players; optical disc recorders; digital audio players; digital audio recorders; 
digital video players; digital video recorders; television receivers; portable audio players; smart phones; mobile phones; 
navigation apparatus for vehicles on-board computers; head-mounted video displays; video microscopes for medical 
use; video monitors for medical use; video recorders for medical use; printers for medical use; digital cameras; video 
cameras; electron microscopes; video processors for use with medical and surgical apparatus and instruments; video 
processors for medical endoscopes; blank optical recording media; blank magnetic recording media; personal digital 
assistants for electronic books; electronic book reader; electronic downloadable publications, namely, magazines, books, 
manuals and newspapers for use by medical professionals in the field of science and medicine; tablet computers; 
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notebook computers; computers; computer peripheral devices; printers; downloadable computer software for storing, 
managing, processing, browsing and transmitting image data; microscopic software to control microscopes, capture 
images, and process and analyze images captured by digital imaging devices for medical use; software for the operation 
of medical apparatus and instruments, namely, medical and surgical endoscopes, a video endoscope, a video printer, a 
system controller, a monitor, a display panel, an operating panel, a remote controller; image analysis processing software 
for microscopes or endoscopes; computer software for use in recording endoscopic procedures; software for controlling 
and operating technical endoscopes; computer software for use in database management and computer graphics 
software for use in medical applications in hospital operating rooms; computer hardware and software for medical 
imaging apparatus; software for medical imaging equipment, namely, for interpreting the results of endoscopes; charge-
coupled devices (CCD); eyeglasses and goggles.

Cl.10;Probes for medical purposes; portable light source for use with rigid and flexible medical endoscopes; medical 
operating lamps; lamps for medical purposes; electric scalpels for surgical purposes; biopsy forceps; surgical clip; lasers
for medical purposes; polypectomy snares; high frequency snares for endoscopic membranectomy; rigid and flexible 
medical endoscopes; fluid management system, consisting of a medical pump device, tubes, adaptors, remote control, 
video monitors and power operated medical tools used in endoscopic surgery; control apparatus of gas supply and 
emission for medical apparatus; apparatus and instruments for use in the sanitization and sterilization of endoscopes; 
capsule endoscope that is swallowed, which moves through the digestive tract and is excreted for use in diagnosis and 
treating diseases of the gastrointestinal tract; digital video scopes for medical use; endoscopes for medical use; surgical 
endoscopes; surgical microscopes; microscopes for medical use; gastro scopes; apparatus for blood analysis; blood 
pressure monitors; cannulae; cannulae for anaesthetics with receptacles; catheters; cerclage wires; clinical 
thermometers; defibrillators; devices for measuring blood sugar; devices for measuring intracranial pressure; disposable 
syringes; dressing forceps for surgical use; electrocardiographs; electrodes for medical use; endoprostheses; 
endoscopic equipment; endoscopy cameras; high frequency electromagnetic therapy apparatus; hydrophilic guide wire 
to track catheters; intra-ocular lenses; irrigators for medical use; knives for medical use; lasers for surgical and medical 
use; medical and surgical catheters; medical and surgical knives for cutting human or animal tissue and organs; medical 
and surgical laparoscopes; medical cutting devices; medical devices for dosimetry purposes in the field of radiotherapy; 
medical diagnostic apparatus, analytical apparatus for medical purposes and blood pressure measuring apparatus; 
medical hearing instruments and parts of such devices; medical instruments for cutting tissue; medical operating lamps; 
medical radiation apparatus; medical scissors; medical stents; medical ultrasound apparatus; medicinal catheters; 
needles for medical purposes; patient monitoring sensors and alarms; pulse meters; sphygmomanometers; stents; 
stethoscopes and sphygmomanometers; surgical amputaters; surgical devices and instruments; surgical instruments for 
use in orthopedic and spinal surgery; surgical perforators; telemetry devices for medical applications; thoracoscopes; 
ultrasonic medical diagnostic apparatus; steam sterilizers for medical and surgical apparatus and instruments; medical 
and surgical endoscopic systems, comprising medical and surgical endoscopes, video processors, light sources, digital 
image filing units, and washing machines for medical endoscopes sold as a unit; medical apparatus, namely, 
workstations comprising a computer terminal, a display screen and a central data processor for controlling video 
processors, light sources, and electrosurgical operating instruments for use endoscopes; medical and surgical 
laparoscopes.

Cl.37;Installation of medical machines and apparatus; repair of fiber scopes for medical purpose; repair or maintenance
of endoscopes for industrial purpose; repair or maintenance of fluid management system, consisting of a medical pump 
device, tubes, adaptors, remote control, video monitors and power operated medical tools used in endoscopic surgery; 
repair or maintenance of apparatus for cleaning or sanitizing of endoscopes; repair or maintenance of digital video 
scopes for medical use; maintenance of apparatus for recording and playing images for medical purposes; maintenance 
of apparatus for recording and playing videos for medical purposes; repair or maintenance of medical machines and 
apparatus; repair or maintenance of endoscopes for medical use; repair or maintenance of thoracoscopes; repair or 
maintenance of microscopes for medical use; repair or maintenance of microscopes; repair or maintenance of optical 
machines and instruments; repair or maintenance of photographic machines and apparatus; repair or maintenance of 
electronic machines; repair or maintenance of head-mounted video displays; repair or maintenance of telecommunication 
machines and apparatus; repair or maintenance of measuring and testing machines and instruments; sanitization or 
sterilization of digital video scopes for medical use; sanitization or sterilization of medical apparatus and instruments; 
providing information about sanitization or sterilization of digital video scopes for medical use and other medical 
apparatus and instruments.

Cl.41;Medical training and teaching; medical training and teaching relating to procedure, techniques and instruments 
used for endoscopic surgery; organisation of conferences and symposia in the field of medical science; providing online 
non-downloadable electronic publications in the field of medical industry; production of videos in the field of medical 
education and medical information (not for movies or television programs and not for advertising or publicity); publication
of books, namely training materials for medical professionals; publishing and issuing scientific papers in relation to 
medical technology.

Cl.42;Design of fluid management system, consisting of a medical pump device, tubes, adaptors, remote control, video 
monitors and power operated medical tools used in endoscopic surgery; maintenance of computer software for fluid 
management system, consisting of a medical pump device, tubes, adaptors, remote control, video monitors and power 
operated medical tools used in endoscopic surgery; design of apparatus for recording and playing images for medical 
purposes; design of apparatus for recording and playing videos for medical purposes; planning and layout design 
services for integrated layouts of medical apparatus and video equipment in operating rooms; design and development of 
integration of computer systems with medical apparatus and video equipment; computer programming; computer 
software design, computer programming, or maintenance of computer software; computer programming in the medical 
field; providing non-downloadable computer software for storing, managing, processing, browsing and transmitting 
image data via the Internet; rental of image data storage area, namely, rental of space on database server to third parties; 
technical advice relating to performance, operation, etc; of computers, automobiles and other machines that require high 
levels of personal knowledge, skill or experience of the operators to meet the required accuracy in operating them; 
providing temporary use of non-downloadable computer program for use in database management and computer 
graphics software for use in medical applications in hospital operating rooms; providing non-downloadable computer 
software for storing, managing, processing, browsing and transmitting image data; providing non-downloadable 
microscopic software to control microscopes, capture images, and process and analyze images captured by digital 
imaging devices for medical use; providing non-downloadable software for the operation of medical apparatus and 
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instruments, namely, medical and surgical endoscopes, a video endoscope, a video printer, a system controller, a 
monitor, a display panel, an operating panel, a remote controller; providing non-downloadable image analysis processing 
software for microscopes or endoscopes; providing non-downloadable computer software for use in recording 
endoscopic procedures; providing non-downloadable software for controlling and operating technical endoscopes; 
providing non-downloadable computer software for use in database management and computer graphics software for use 
in medical applications in hospital operating rooms; providing non-downloadable computer software for medical imaging 
apparatus; providing non-downloadable software for medical imaging equipment, namely, for interpreting the results of 
endoscopes.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

2732771    05/03/2014
[International Registration No. : 1201168]
WINTEC KOREA INC.
206, Opoan-ro, Opo-eup, Gwangju-si Gyeonggi-do Republic of Korea

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.20;Indoor blinds.

Cl.24;Curtains of textile; fabric.
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2733315    19/12/2013
[International Registration No. : 1199099]
EUGEN SCHNARR
Sonneck 100 63762 Großostheim Germany

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; ironmongery, small items of metal hardware; goods of common metal not included in 
other classes; pins of metal; heavy load metal anchors, in particular sleeve anchors, lag screws and concrete screws; 
universal screws.

Cl.35;Retail/wholesale services in relation to goods of metal.
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Priority claimed from 05/04/2013; Application No. : 2013-25412 ;Japan 

2733324    24/09/2013
[International Registration No. : 1201177]
Sakai Chemical Industry Co., Ltd.
5-2, Ebisujima-cho, Sakai-ku, Sakai-shi Osaka 590-8502 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Zinc oxide; industrial chemicals; plastic adhesives, other than for stationery or household purposes; mineral 
substances; chemical compositions for developing, printing and enlarging photographs; priming putty; unprocessed 
plastics for industrial use.

Cl.2;Zinc oxide pigment; canada balsam; copal; sandarac; pine oil; shellac; dammar; mordants; anti-corrosive 
preparations; anti-rust preparations; mastic; pine gum; wood preservatives; dyestuffs; pigments; rust protecting paints 
containing zinc; printing inks; colors (for drawing picture); anti-rust greases; nonferrous metals in foil or powder form for 
painters, decorators, printers and artists; precious metals in foil or powder form for painters, decorators, printers and 
artists.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

 

2733608    31/01/2014
[International Registration No. : 1201163]
STANNAH STAIRLIFTS LIMITED
Watt Close, East Portway Andover, Hampshire SP10 3SD United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Lifts, other than ski-lifts; stair lifts; escalators; moving walkways and staircases; chair hoists; and parts and fittings
for these goods.

Cl.37;Installations, maintenance and repair services relating to lifts, stair lifts, chair hoists, escalators, moving 
walkways and staircases.
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2733729    14/10/2013
[International Registration No. : 1200350]
kCura LLC
231 S. LaSalle St, Chicago, Illinois 60604 (United States of America) 

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for collecting, processing, storing, sharing, reviewing, searching, retrieving, managing, 
categorizing, coding and producing records, documents, emails, and other materials and information, whether generated 
or stored electronically or otherwise.

Cl.41;Training users of computer software systems and programs.

Cl.42;Computer software services, including developing, supporting, maintaining, and hosting computer software 
systems and programs.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

2733734    24/12/2013
[International Registration No. : 1199646]
NEW SILK ROAD GROUP LTD.
Room 618, West Block, Qiushi Center, Zhuzilin Road, Shenzhen City Guangdong China

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.24;Textile material; wall hangings of textile; felt; towels of textile; bed clothes; curtains of textile or plastic; table 
cloths [not of paper]; white cloth strip; flags [not of paper]; shrouds.

Cl.25;Clothing; layettes [clothing]; dance costumes; shoes; hats; hosiery; scarfs; belts [clothing]; wedding dresses; 
gloves [clothing].

Cl.35;Import-export agencies; advertising; commercial administration of the licensing of the goods and services of 
others; sales promotion for others; personnel management consultancy; relocation services for businesses; 
systemization of information into computer databases; accounting; rental of vending machines; sponsorship search.
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Priority claimed from 27/06/2013; Application No. : 649939 ;Switzerland 

2734152    13/12/2013
[International Registration No. : 1200390]
Teralytics AG
c/o Donald Kossmann, Schlösslistrasse 20 CH-8044 Zürich Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software; data recorders, namely computer equipment (hardware) and software for data 
collection; mobile telecommunications handsets; software in the form of applications for mobile devices and computers; 
downloadable software applications intended for the electronic transmission of texts, images, and other visual content, 
for use with computers, mobile telephones and smart-phones.

Cl.35;Market research services regarding Internet usage habits and customer loyalty; market analysis and research 
services; interpretation of market research data; market research consultancy services; statistical evaluation of market 
research data; development of commercial restructuring ideas for others; services in the field of commercial business 
management, administration, marketing and advertising; professional advice for start-ups.

Cl.36;Venture capital funding services for companies; loans (financing); real estate affairs; financial affairs.

Cl.38;Telecommunications; provision of access to a global computer network; providing telecommunication 
connections to a global computer network; electronic messaging; rental of access time to global computer networks; 
provision of access to databases; mobile telephone services.

Cl.41;Education and training in relation to advice services; providing of training for entrepreneurs; conducting trade 
fairs, congresses and events for educational purposes.

Cl.42;Data mining; design and development of computer hardware and software; technical consultancy relating to the 
design of computer hardware, software and computer peripherals; research in the field of computer hardware and 
software; consultancy services relating to the design, development and use of computer hardware and software.
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Priority claimed from 09/12/2013; Application No. : 86139006 ;United States of America 

2734157    19/12/2013
[International Registration No. : 1199325]
Google Inc.
1600 Amphitheatre Parkway Mountain View, CA 94043 United States of America

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile devices, namely, for setting up, configuring, and controlling wearable 
computer hardware; computer hardware; computer peripherals; wearable computer peripherals; peripherals for mobile 
devices; wearable peripherals for mobile devices; batteries, battery chargers, and battery cables; computer hardware for 
remotely accessing and transmitting data; computer peripherals for remotely accessing and transmitting data; 
peripherals for mobile devices for remotely accessing and transmitting data; computer hardware for displaying data and 
video; computer peripherals for displaying data and video; peripherals for mobile devices for displaying data and video.

Cl.35;Online retail store services featuring digital content and computer software programs.

Cl.42;Providing online, non-downloadable software for setting up, configuring, and controlling wearable computer 
hardware.
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Priority claimed from 24/11/2016; Application No. : 30 2016 033 576 ;Germany 

3597905    10/03/2017
[International Registration No. : 1356574]
FEDERAL-MOGUL BURSCHEID GMBH
Bürgermeister-Schmidt-Str. 17 51399 Burscheid Germany

Address for service in India/Agents address:
DASWANI & DASWANI.
DASWANI HOUSE, GREEN ARCES, 23B, AHRIPUKUR 1ST LANE, KOLKATA - 700 019.

Proposed to be Used
IR DIVISION
Cl.2;Surface coatings (paints) for nitriding of machines, apparatus, motor parts, or motors; wear protection coatings 
(paints) for nitriding of machines, apparatus, motor parts or motors, in particular piston rings or pistons.

Cl.7;Pistons and parts thereof for machines and motors; piston rings; shock absorbers.
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3620922    04/08/2017
[International Registration No. : 1331870]
Mutti S.p.A.
Via Traversetolo, 28 Frazione Basilicanova I-43022 Montechiarugolo (PR) Italy

Proposed to be Used
IR DIVISION
Cl.29;Canned, cooked or otherwise processed tomatoes; tinned tomatoes; peeled tomatoes; tomato extracts; tomato 
paste; tomato puree; tomato juice for cooking; tomato pulp; tinned cherry tomatoes; tomato concentrate; double tomato 
concentrate; triple tomato concentrate; tomato concentrate with vegetables.

Cl.30;Tomato sauce; pizza sauce; sauces for pasta; concentrated sauce; tomato vinegar; tomato ketchup, cheese 
sauce.

Cl.32;Tomato juice [beverages].
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Priority claimed from 04/08/2016; Application No. : M 2016 05478 ;Romania 

3621460    03/02/2017
[International Registration No. : 1362184]
SOTIRIOS CHATZIDAKIS
Mykinon Street No. 8 GR-151 27 Athens Greece

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
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3621999    10/08/2017
[International Registration No. : 1295147]
Edward Green & Company Limited
Cliftonville Road Northampton NN1 5BU United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Articles of leather and imitation leather; trunks and travelling bags; travel cases; luggage; suitcases; holdalls; 
bags; shoe bags; handbags; shoulder bags; backpacks; sports bags; briefcases; attaché cases; satchels; carriers for 
suits, shirts and dresses; notebook holders; document cases; credit card cases and holders; bag identity tags; cases for 
personal organisers; wallets; purses; umbrellas; walking sticks; shooting sticks; animal skins, hides; whips, harness and 
saddlery; covers for animals; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear; aprons [clothing]; ascots; babies' pants [clothing]; bandanas [neckerchiefs]; bath 
robes; bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; 
bibs, not of paper; boas [necklets]; bodices [lingerie]; boot uppers; boots; boots for sports; brassieres; breeches for 
wear; camisoles; cap peaks; caps [headwear]; chasubles; clothing; clothing for gymnastics; clothing of imitations of 
leather; clothing of leather; coats; combinations [clothing]; corselets; corsets [underclothing]; cuffs; cyclists' clothing; 
detachable collars; dress shields; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; fishing vests; 
fittings of metal for footwear; football boots; footmuffs, not electrically heated; footwear; footwear uppers; fur stoles; furs 
[clothing]; gabardines [clothing]; gaiter straps; galoshes; garters; girdles; gloves [clothing]; gymnastic shoes; half-boots; 
hat frames [skeletons]; hats; headbands [clothing]; headgear for wear; heelpieces for footwear; heelpieces for stockings; 
heels; hoods [clothing]; hosiery; inner soles; jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear [clothing]; 
lace boots; layettes [clothing]; leg warmers; leggings [trousers]; liveries; maniples; mantillas; masquerade costumes; 
miters [hats]; mittens; money belts [clothing]; motorists' clothing; muffs [clothing]; neckties; non-slipping devices for 
footwear; outerclothing; pants; paper clothing; paper hats [clothing]; parkas; pelerines; pelisses; petticoats; pocket 
squares; pockets for clothing; ponchos; pullovers; pyjamas; ready-made clothing; ready-made linings [parts of clothing]; 
sandals; saris; sarongs; sashes for wear; scarfs; shawls; shirt fronts; shirt yokes; shirts; shoes; short-sleeve shirts; 
shoulder wraps; shower caps; singlets; ski boots; ski gloves; skirts; skorts; skull caps; sleep masks; slippers; slips 
[undergarments]; smocks; sock suspenders; socks; soles for footwear; spats; sports shoes; stocking suspenders; 
stockings; stockings (sweat-absorbent -); studs for football boots; stuff jackets [clothing]; suits; suspenders; sweaters; 
swimsuits; teddies [undergarments]; tee-shirts; tights; tips for footwear; togas; top hats; topcoats; trousers; turbans; 
underpants; underwear; underwear (anti-sweat -); uniforms; veils [clothing]; vests; waterproof clothing; welts for 
footwear; wet suits for water-skiing; wimples; wooden shoes; belts (clothing); sport footwear; boots; shoes; slippers; 
inner soles and fittings for footwear; welts for footwear.

Cl.35;Administration of the business affairs of retail stores; retail services in connection with articles made of leather 
and imitations of leather, luggage, bags, cases, purses, wallets, umbrellas, walking sticks, shooting sticks, animal skins, 
hides, whips, harness, saddlery, covers for animals, clothing, footwear, headgear, belts and parts and fittings for all the 
aforesaid goods; online retail services in connection with articles made of leather and imitations of leather, luggage, bags,
cases, purses, wallets, umbrellas, walking sticks, shooting sticks, animal skins, hides, whips, harness, saddlery, covers 
for animals, clothing, footwear, headgear, belts and parts and fittings for all the aforesaid goods; wholesale services in 
connection with articles made of leather and imitations of leather, luggage, bags, cases, purses, wallets, umbrellas, 
walking sticks, shooting sticks, animal skins, hides, whips, harness, saddlery, covers for animals, clothing, footwear, 
headgear, belts and parts and fittings for all the aforesaid goods; retail services in connection with articles made of 
leather and imitations of leather, luggage, bags, cases, purses, wallets, umbrellas, walking sticks, shooting sticks, animal 
skins, hides, whips, harness, saddlery, covers for animals, clothing, footwear, headgear, belts and parts and fittings for all 
the aforesaid goods, provided via a mail order catalogue.
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3627624    17/03/2017
[International Registration No. : 1362833]
RINGO VÁLVULAS, S.L.
C/ Romero, 6 - Polígono Industrial Empresarium E-50720 CARTUJA BAJA (Zaragoza) Spain

Proposed to be Used
IR DIVISION
Cl.6;Valves, valves for tubes, drainage and water pipes; metal pipe couplings; sleeves, elbows for pipes, clamps and 
metal rings.

Cl.7;Machine valves; cylinders and pistons for cylinders and pumps.
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Priority claimed from 18/07/2016; Application No. : 015665854 ;European Union 

3630390    22/12/2016
[International Registration No. : 1364238]
Carl Freudenberg KG
Hoehnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads, for textile use.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; filtering materials of textile; 
non-woven fabrics for use for semi-finished materials of non-woven fabrics for making quilt covers, mattresses and for 
use in the furniture industry, in particular as filling material; non-woven fabrics, in particular coated non-woven fabrics, 
non-woven fabrics containing active carbon, non-woven fabrics for shielding against electromagnetic waves, high-energy 
radiation, biological and chemical agents, all of the aforesaid non-woven fabrics being in the form of roll materials, 
sheets, die-cuts and cuttings being semi-finished materials, non-woven fabrics being semi-finished materials for 
respirators and respiratory masks for medical and industrial use; non-woven fabrics being semi-finished materials for 
insertion in plastic objects for reinforcement and for attaching markings and inscriptions; household textiles and 
decorative materials of non-woven fabrics; textiles and textile goods, not included in other classes; velour needle-
punched non-woven fabrics being semi-finished goods; textiles being semi-finished goods in the form of rolls, bands, 
sheets and die-cut sheets; fabrics, in particular industrial fabrics, in particular in the form of roll materials; woven fabrics, 
knitted fabrics, non-crimp fabrics, crocheted fabrics, meshed fabrics, non-woven fabrics or combinations thereof, in 
particular for industrial use, including in the form of roll materials; textile laminates; textile laminates consisting of a 
plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other materials, including foils, 
films, membranes, foams, leather; including all of these laminates in the form of roll materials; including the aforesaid 
laminates for use as decorative layers; fabrics with adhesive properties, in particular with heat sealable properties, in 
particular made of heat sealable material, for example of low melting polymers, including in the form of roll materials or 
adhesive tape, in particular for bonding materials; fabrics with adhesive properties laminated on a carrier material, in 
particular on a paper carrier; textile interlinings, in particular woven and knitted interlinings and interlinings of non-woven 
fabrics, in particular printable and printed textile interlinings, including in the form of rolls, bands, strips, punched-out, 
and cut pieces, in particular for garments and footwear; collar inserts textiles, in particular woven materials for collar 
inserts, in particular consisting of polyester, cotton and/or a mixture of polyester and cotton; linings and material between 
linings; horsehair fabrics and reinforcement fabrics; padding linen; pre-fabricated padding linen; stretchable fabrics; 
stretchable woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, in particular for 
relining and strengthening of surface materials and/or as lining material; stretchable relining and strengthening materials; 
non-woven fabrics being interior linings for artificial leather and leather goods of all kinds; in particular the aforesaid 
goods with flame-retardant and/or antistatic properties and/or with integrated electrically conductive threads; soluble 
fabrics, in particular water soluble fabrics, in particular cold water soluble non-woven fabric; voluminous fabrics, in 
particular voluminous non-woven fabrics for use as wadding; fabrics, in particular woven fabrics, knitted fabrics, non-
crimp fabrics, crocheted fabrics, meshed fabrics, non-woven fabrics or combinations thereof, for making clothing; 
including all of the aforesaid fabrics in the form of roll materials; flame-retardant fabrics, in particular of flame-retardant 
fibres; flame-retardant woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven 
fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof; flame-
retardant textile composites of woven fabric with needle-consolidated or otherwise consolidated non-woven fabrics; 
including all of the aforesaid flame-retardant goods in the form of roll materials; water- and oil-repellent fabrics, including 
impregnated with chemicals; water- and oil-repellent woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, 
meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or 
combinations thereof, including impregnated with chemicals; fabrics with antistatic properties; woven fabrics, knitted 
fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or 
otherwise consolidated non-woven fabrics, or combinations thereof with antistatic properties; fabrics with integrated 
electrically conductive threads; woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-
woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof with 
integrated electrically conductive threads; fabrics, including multilayer fabrics, in particular woven fabrics, knitted fabrics, 
crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise 
consolidated non-woven fabrics, or combinations thereof, for work clothing, in particular for clothing for doctors and 
surgical gowns; multilayer composite materials of fabrics and, in particular adhesive, fastening materials for work 
clothing, in particular for clothing for doctors and surgical gowns; textile laminates consisting of a plurality of layers 
bonded to one another, in particular flat layers, of fabrics and optionally other materials, including foils, films, 
membranes, for clothing for doctors and surgical gowns; fabrics, including multilayer fabrics, in particular woven fabrics, 
knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated 
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or otherwise consolidated non-woven fabrics, or combinations thereof, for use in operating theatres; multilayer 
composite materials of fabrics and, in particular adhesive, fastening materials for use in operating theatres; textile 
laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other 
materials, including foils, films, membranes, for use in operating theatres; fabrics, including multilayer fabrics, in 
particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for protective work
clothing; multilayer composite materials of fabrics and, in particular adhesive, fastening materials for protective work 
clothing; textile laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of fabrics and 
optionally other materials, including foils, films, membranes, for protective work clothing; non-woven fabrics being 
components of leisure wear and sportswear, namely outer fabrics and linings for jackets, trousers, coats, suits, 
combinations (clothing), shirts, gloves and padding and stuffing for clothing and headgear; textile linings and padding 
material for footwear or combinations thereof; multilayer ballistic composite materials of fabrics and, in particular 
adhesive, fastening materials; ballistic textile laminates consisting of a plurality of layers bonded to one another, in 
particular flat layers, of fabrics and optionally other materials, including foils, films, membranes; penetration-resistant 
fabrics; penetration-resistant woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-
woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof; 
multilayer penetration-resistant fabrics; multilayer penetration-resistant composite materials of fabrics and, in particular 
adhesive, fastening materials; penetration-resistant textile laminates consisting of a plurality of layers bonded to one 
another, in particular flat layers, of fabrics and optionally other materials, including foils, films, membranes; velour 
fabrics; including all of the aforesaid goods with at least one self-adhesive or hook-and-loop surface; multilayer 
composite materials of fabrics and, in particular adhesive, fastening materials, with at least one self-adhesive or hook-
and-loop surface; including all of the aforesaid goods in the form of tape materials; decorative fabrics; fabrics with or of 
effect yarns, in particular effect yarns of fibrous leather materials and/or TPU (thermoplastic polyurethane elastomers) 
and/or paper; knitted fabrics, crocheted fabrics, woven fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, all being made of 
or with effect yarns, in particular effect yarns of fibrous leather materials and/or TPU (thermoplastic polyurethane 
elastomers); decorative knitted fabrics, decorative crocheted fabrics, decorative woven fabrics, decorative non-crimp 
fabrics, decorative meshed fabrics, decorative non-woven fabrics, or combinations thereof; base fabrics having at least 
one incorporated decorative thread, contrasting with the base fabric in terms of colour and/or structure and/or material; 
fabrics, in particular knitted fabrics, crocheted fabrics, woven fabrics, non-crimp fabrics, meshed fabrics or combinations 
thereof, of leather materials, in particular of fibrous leather materials and/or leather thongs; fabrics, in particular woven 
fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-
consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, with an imitation leather surface; 
fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non woven 
fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, with an 
embossed imitation leather surface film; non-woven fabrics with an embossed imitation leather surface film of 
polyurethane; including all of the aforesaid goods in the form of roll materials; textile fabric, in particular non woven 
textile fabric, with reversible enhanced thermal control properties; textile fabric, in particular non woven textile fabric 
being provided with a material with reversible enhanced thermal control properties, in particular with micro-encapsulated 
phase change material which change from a solid to a liquid state at a predetermined temperature and are sealed within a 
multiplicity of polymeric shells for use in ski and snow board helmets, race car helmets, ski and snow board boots, winter 
boots, hunting and hiking boots, pac boots, work boots, shoes, golf shoes and accessories, footwear, clothing, gloves, 
hats, ear warmers, camping mats, hand warmers, blankets for animals and humans, pet beds and bedding, waders, body 
armor, sleeping bags and liners, pillows, mattress pads, mattress ticking, inner soles and outer soles for footwear, 
insertable foot pads and insoles; felt, including in the form of roll materials; table linen (not of paper) and bed linen; 
porous non-woven fabrics being exclusively for industrial purposes; filter materials and filter mats of non-woven fabrics, 
including impregnated with adhesive; non woven fabrics for cosmetic use; non-woven fabrics being light diffusing 
elements or sun screens; non-woven fabrics comprising cluster fibres; non-woven fabrics comprising microfibres or 
nanofibres, non-woven fabrics of microfibres or nanofibres or multilayer systems with layers comprising microfibres or 
nanofibres; all of the aforesaid goods being included in this class; canvas; sleeve heads [textile fabric pieces]; sleeve 
head rolls [textile goods in roll form]; tailored interlinings for creative and craftwork; tailored interlinings of non-woven 
fabrics for creative and craftwork.

Cl.25;Clothing; footwear, in particular shoes and shoe components; headgear; sportswear; clothing (including knitted 
and crocheted clothing), essential parts of clothing (included in this class); tailored and ready-to-use interlining parts 
(pre-fabricated); textile stiffening inserts, pre-fabricated inserts, collar inserts being parts of clothing; ready-made 
pockets; interlining for edge stabilisation; underwear; corsets; neckties; braces for clothing (suspenders); gloves 
(clothing); penetration-resistant textile soles for footwear; penetration-resistant textile insoles for footwear; babies' pants; 
interlining for the upper chest area.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles, in particular appliques 
[haberdashery], ribbons [haberdashery], elastic ribbons, embroidery, fancy goods; arm hole stabilization tape; hem tapes; 
armpit supports being clothing accessories; armpits pads being clothing inserts (pre-fabricated); velour tape, in particular 
self-adhesive; knitted loop velour tape, in particular self-adhesive; elastic tapes.
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Priority claimed from 21/02/2017; Application No. : UK00003214131 ;United Kingdom 

3630415    03/03/2017
[International Registration No. : 1364244]
GB Gas Holdings Limited
Millstream, Maidenhead Road Windsor, Berkshire SL4 5GD United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electric control apparatus, systems, devices and installations; programmable control apparatus; remote control 
apparatus; remote control apparatus for use with heating, lighting, steam generating, drying, ventilating, air conditioning, 
water supply and security apparatus; temperature controllers; temperature controlling apparatus; thermostats; automated 
control devices for energy management; thermostat control apparatus; electric thermostats; room thermostats; 
temperature control apparatus in the form of thermostats; thermal sensors for use in thermostats; thermal controls; boiler 
control apparatus; communications controllers; computer software; computer software and hardware for remotely 
controlling and monitoring household devices, home electrical systems, and surveillance and security systems in homes; 
household energy measuring and control apparatus; household energy measuring and monitoring apparatus; 
communications software for connecting global computer networks; computer software for time control; computer 
software for temperature and lighting control; multiple control signal transmission units; network controlling apparatus; 
communication interface units; interface software; interactive computer software accessible on computers and via mobile 
telephones; mobile phone applications; wireless communication apparatus; communications networks; security control 
apparatus; electronic and automatic access security apparatus; security video cameras and television monitors; intruder 
detection systems and apparatus; software to control building access and security systems; meters; meters for 
measuring and monitoring energy; computer software for use in meter reading, monitoring and reporting; smart meters; 
smart meters, namely meters for testing, displaying and reporting on-going energy usage; electrical meters; gas-flow 
meters; visual display units; apparatus, equipment and instruments for measuring the efficiency, performance and 
consumption of gas boilers; mobile communication terminals; mobile data communications apparatus; data transmitting 
apparatus; alarms; alarm systems; home, business and personal automated security systems and related software; data 
processing equipment; computers; computer hardware; plugs; wireless communication apparatus; leak detection 
apparatus; sensors and detectors, motion sensors; facial recognition and analysis software; apparatus for recording 
sound; multi-channel sound processors; sound and picture recording apparatus; parts, fittings and accessories for the 
aforementioned goods; none of the aforesaid goods being in the nature of computer games or being adapted for use with 
computer games.

Cl.11;Apparatus for heating, lighting, ventilating and air conditioning purposes; central heating apparatus and 
installations; boilers; boilers being parts of central heating installations; control devices being parts of heating, lighting, 
ventilating and air conditioning installations; apparatus for controlling temperature in heating installations, namely 
thermostatic valves [parts of heating installations], thermostats; not including lighting apparatus for vehicles and 
bicycles; and not including wax heating apparatus and parts and fittings for wax heating apparatus.

Cl.35;Data processing and data management; provision of business information; advisory and consultancy services 
related to all of the aforementioned services.

Cl.37;Installation, maintenance and repair of apparatus for heating, lighting, sanitation, ventilation, air conditioning and 
water supply; central heating installation; installation of heating control apparatus; installation of residential security 
apparatus; installation of hardware and cables for Internet access; installation of hardware for computer networks; 
installation of security systems; installation, maintenance and repair of computer hardware, household devices, home 
electrical systems and surveillance and security systems in homes; installation of communications network instruments; 
information, advisory and consultancy services relating to the aforesaid services.

Cl.38;Telecommunications services; electronic transmission of messages, images and signals; telecommunications 
and data communication services; providing access to a computer network; transmission of sound, picture and data 
signals; transmission of sound or visual recordings over networks; message sending via a website; providing access to 
web pages; electronic transmission of data and documents via the Internet or other databases; chat room services; 
delivery of data and messages by electronic transmission; electronic message sending; message sending, receiving and 
forwarding; online services, namely, message sending; communication by computer, computer intercommunication; 
wireless communications services; wireless transmission of data and information; wireless telephone services; providing 
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access to an interactive user interface; providing access to an online interface; providing access to an online interface for 
controlling heating, water supply, lighting, sanitation, air conditioning, ventilation and security apparatus; information, 
advisory and consultancy services relating to the aforesaid services; communications by means of mobile phones, global 
computer networks, the internet and wireless transmission; wireless communications services; communications by 
means of mobile phones, global computer networks, the internet and wireless transmission that connect to gas boilers 
and other apparatus for heating, lighting, steam generating, drying, ventilating, air conditioning, water supply and sanitary
purposes; provision of email services; none of the aforesaid services relating to computer games.

Cl.39;Distribution of heat; energy distribution; storage, transportation and delivery of gas, oil and electricity; 
information and advisory services relating to the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; creation, maintenance and 
hosting of websites; advisory services relating to the use of energy, energy efficiency and energy-saving; developing of 
integrated energy concepts; professional consultancy relating to the conservation of energy; installation, maintenance 
and repair of computer software and computer programs for computer systems; preparation of technical reports; 
conversion of data from physical to electronic media relating to energy consumption in buildings and domestic homes; 
preparation of engineering or technical reports relating to energy consumption in buildings and domestic homes; 
providing online engineering or technical reports relating to energy consumption in buildings and domestic homes; 
consultancy in the field of energy-saving; developing of integrated energy concepts; energy auditing; design and 
development of systems for generating and using energy in an economic and efficient manner; installation, maintenance, 
updating, design, rental and repair of computer software, computer programs and software for computer systems; 
computer systems design and computer programming; computer services in connection with electronic data storage, 
namely, selection, capture and storage of electronic data relating to energy consumption in buildings and domestic 
homes; technical consultancy in the field of energy saving and energy efficiency; design and development of computer 
hardware and software; information, advisory and consultancy services relating to the aforesaid services.

Cl.45;Alarm services, namely, monitoring alarms and alerting customers of detected activity; alarm response and 
verification services; providing alarm services, namely, monitoring of alarms and emergency alert services via the 
internet, email, computer networks and telecommunications networks; licensing of computer software; advisory and 
consultancy services related to all of the aforementioned.
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3630419    28/06/2017
[International Registration No. : 1364174]
GRAINSENSE OY
Teknologiantie 9 D FI-90590 Oulu Finland

Address for service in India/Attorney address:
SEENERGI IPR
7K TANGRA 2ND LANE,KOLKATA 700 046,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs [downloadable software]; computer software applications, downloadable; 
testing and quality control devices; measuring, counting, alignment and calibrating instruments; chemistry apparatus and 
instruments; optical measurement apparatus; optical devices, enhancers and correctors; laboratory apparatus and 
instruments; scientific research and laboratory apparatus, educational apparatus and simulators; measures; 
measurement apparatus.

Cl.35;Database management; compilation of data in computer databases; compilation of statistics; compilation of 
statistical data for use in scientific research; compilation of statistics for business or commercial purposes; compilation 
and systematization of information in databanks; retail services for computer software; retail services in relation to 
agriculture equipment; business consulting services in the agriculture field; provision of business information relating to 
the agricultural industry; business analysis, research and information services.

Cl.42;Research services; scientific research; research of foodstuffs; agricultural research; biotechnological research 
relating to agriculture; testing on agriculture; testing of foodstuffs; inspection of agriculture; database design; database 
development services; hosting of databases; advisory services relating to technological research; advisory services 
relating to product testing; it consultancy, advisory and information services; software development, programming and 
implementation; software as a service; providing temporary use of non-downloadable software applications accessible 
via a web site; providing temporary use of on-line non-downloadable software for the management of data; providing 
temporary use of non-downloadable software for analyzing scientific data and generating reports; providing science 
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technology information; providing quality assurance services; testing, authentication and quality control; quality control; 
quality checking; quality control services; consultancy services relating to quality control; providing information about 
industrial analysis and research services.
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3630514    28/04/2017
[International Registration No. : 1364297]
IL BISONTE S.p.A.
Via del Parione, 11 I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.18;Vanity cases, not fitted; pocket wallets; coin holders in the nature of wallets; trunks and travelling bags; bags; 
shoulder bags; beach bags; bags for sports; travelling bags [leatherware]; leather bags and wallets; leather bags; bags of 
imitation leather; purses; wheeled shopping bags; leather bags, suitcases and wallets; briefcases; folding briefcases; 
duffle bags; shoe bags for travel; suitcases; attaché cases; rucksacks; rucksacks on casters; sports packs; umbrellas.

Cl.35;Organization of exhibitions and events for commercial or advertising purposes; retail or wholesale services for 
leatherware and clothing; retail or wholesale services for bags and pouches; the bringing together, for the benefit of 
others, of a variety of goods, excluding the transport thereof, enabling customers to conveniently view and purchase 
those goods.
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[International Registration No. : 1363954]
ZHEJIANG JIECANG LINEAR MOTION TECHNOLOGY CO., LTD.
Hi-Tech Industrial Park, Xinchang County 312500 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.10;Massage apparatus; medical apparatus and instruments; operating tables; physiotherapy apparatus; physical 
exercise apparatus, for medical purposes; stretchers, wheeled; furniture especially made for medical purposes; beds, 
specially made for medical purposes; invalids' hoists.

Cl.20;Rocking chair; furniture; beds; hospital bed; writing desks; sofas; massage tables; works of art made of bamboo 
and wood; casks not of metal; works of art made of cork.
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3631984    18/07/2017
[International Registration No. : 1363651]
MERCK KGAA
Frankfurter Strasse 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Mobile application software in the field of growth hormone therapy.

Cl.44;Medical information and medical adherence programs in the field of growth hormone therapy.
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3631994    19/07/2017
[International Registration No. : 1363479]
Elta MD, Inc.
2055 Luna Road, Suite 126 Carrollton TX 75006 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin care preparations.

Cl.5;Medicated skin care preparations.
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Priority claimed from 06/02/2017; Application No. : 016315707 ;European Union 

3631999    10/07/2017
[International Registration No. : 1364587]
tesa scribos GmbH
Sickingenstraße 65 69126 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Holograms, included in this class; equipment and apparatus for recording, reading, reproduction, printing, 
encoding and displaying holograms; coded plastic cards, cards with integrated circuits (smartcards).

Cl.16;Adhesive tapes, labels, plastic films and laminates used for packaging, adhesive papers, adhesive foils, labels 
(not of textile), plastic cards, packaging materials, signs of paper or cardboard, signboards, seals, stationery and paper 
documents, all above mentioned goods included in this class; in particular adhesive tapes, labels, plastic films and 
laminates used for packaging, adhesive papers, adhesive foils, labels (not of textile), plastic cards, packaging materials, 
signs of paper or cardboard, signboards, seals, stationery and paper documents which are intended for holographic 
recordings or holograms or which contain holographic recordings or holograms; adhesive tapes provided with 
holographs or intended to be provided with holographic markings (for stationery or household purposes), plastic cards 
without integrated circuits, provided with holographs or intended to be provided with holographic markings.

Cl.17;Adhesive tapes, adhesive strips, adhesive films, adhesive tapes provided with holographs or intended to be 
provided with holographic markings (not for medical purposes, for stationery or for household purposes), plastic films 
and laminates other than for packaging purposes.

Cl.40;Printing, lithographic printing, digital printing, embossed printing, printing services.

Cl.45;Authentication, identification, verification services related to the identity of products or persons; providing user 
authentication services related to the identity of products or persons.
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3632065    13/06/2017
[International Registration No. : 1364006]
CHANGZHOU SKIRDA SOFTWARE CO., Ltd.
Room 801, Building 5, Times Business Square, Xinbei District, Changzhou City Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.9;Protective helmets; respirators, other than for artificial respiration; protection devices for personal use against 
accidents; life saving apparatus and equipment; protective helmets for sports; goggles for sports; batteries, electric, for 
vehicles; electric installations for the remote control of industrial operations; data processing apparatus; spectacles.

Cl.12;Electric vehicles; vehicles for locomotion by land, air, water or rail; remote control vehicles, other than toys; 
bicycles; push scooters [vehicles]; electric bicycles; wheelchairs; water vehicles; amphibious airplanes; civilian drones; 
mopeds.

Cl.35;Outdoor advertising; demonstration of goods; advertising; radio advertising; on-line advertising on a computer 
network; presentation of goods on communication media, for retail purposes; organization of trade fairs for commercial 
or advertising purposes; organization of fashion shows for promotional purposes; marketing; price comparison services.
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Priority claimed from 09/09/2015; Application No. : 86751115 ;United States of America 

3632171    04/08/2017
[International Registration No. : 1323178]
AMERICAN CHILDHOOD CANCER ORGANIZATION
10920 Connecticut Ave., Suite A Kensington MD 20895 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.35;Public advocacy to promote awareness of childhood cancer (terms too vague in the opinion of the International 
Bureau – Rule 13(2)(b) of the Common Regulations); promoting public awareness of the need for a cure for childhood 
cancer (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations).

Cl.36;Charitable fundraising services, namely, organizing and conducting fundraising events to raise money for 
childhood cancer research, information and support services (terms too vague in the opinion of the International Bureau –
Rule 13(2)(b) of the Common Regulations).
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3632494    20/02/2017
[International Registration No. : 1363831]
THE UNIVERSITY OF CHICAGO
5801 SOUTH ELLIS AVE CHICAGO IL 60637 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Network of interactive, modular sensors that collect data on the environment, infrastructure and activity in a 
geographic area.

Cl.42;Providing scientific or technological research data featuring location based data about the environment, 
infrastructure and activity in a geographic area.
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3633136    30/06/2017
[International Registration No. : 1363539]
Space Race, LLC
271 Madison Avenue, 7th Floor New York NY 10016 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Children's educational software; computer game software for personal computers and home video game consoles; 
digital media, namely, DVDs and downloadable audiovisual files featuring animated children's entertainment programs; 
Interactive video game programs; motion picture films and films for television featuring children's entertainment.

Cl.16;Calendars; children's books; coloring books; decals; flash cards; notebooks; pens; posters; stickers.

Cl.25;Shirts.

Cl.28;Balloons; card games; toy balloons.

Cl.41;Educational and entertainment services, namely, a continuing program about animated cartoon characters 
accessible by means of television, internet, satellite, video, web-based applications, mobile phone applications, computer 
networks, and mobile communications networks; entertainment services in the nature of ongoing television programs in 
the field of children's entertainment; providing a website featuring information in the fields of education and 
entertainment for children.
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3633250    07/06/2017
[International Registration No. : 1363748]
SALES STAR LIMITED
Level 15, Telco Building, 16 Kingston Street, Auckland Central Auckland 1010 New Zealand

Proposed to be Used
IR DIVISION
Cl.41;Education and training services in the field of sales methods, sales management, sales improvement, 
recruitment, human resource assessment and human resource development; provision of sales coaching and sales 
training to individuals and organisations to improve sales effectiveness.

Cl.42;Software as a service in the field of sales management and sales development; software as a service in the field 
of education and training; software as a service in the field of human resource assessment and development.
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Priority claimed from 29/11/2016; Application No. : 016105249 ;European Union 

3633284    22/08/2017
[International Registration No. : 1358854]
AUTOMOBILI LAMBORGHINI S.P.A.
Via Modena 12 I-40019 SANT'AGATA BOLOGNESE (BO) Italy

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; distance sensors; detection 
apparatus; electric sensors; automatic control apparatus; level controllers [electrical apparatus]; electric control valves; 
electrical controls; electronic regulators; electronic variable speed units; variable speed control apparatus; tyre 
monitoring apparatus; safe load indicating apparatus; computerized vehicle engine analyzers; force transducers; 
measuring transducers; torque transducers; vehicle speed control systems; electronic sensors; sensors for measuring 
speed; sensors for use in the control of engines; shock sensors; vibration sensors; control valves (electric -); none of the 
aforesaid goods being for use with caravans or trailers.

Cl.12;Differentials [land vehicle parts]; double clutch transmissions for land vehicles; electric gear shifting apparatus 
for land vehicle motors; wheel suspensions; none of the aforesaid goods being for use with caravans or trailers.
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Priority claimed from 29/06/2017; Application No. : 30 2017 016 019 ;Germany 

3633365    13/07/2017
[International Registration No. : 1363471]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for water purification, water treatment preparations; microorganism and enzymes for water purification 
in a cultivated pond.

Cl.5;Nutritional supplements for use in aquaculture.
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Priority claimed from 18/08/2016; Application No. : 30 2016 024 384 ;Germany 

3633592    26/07/2017
[International Registration No. : 1335309]
Brandt, Herbert
Gödersenweg 11 22399 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, preparation for body and beauty care; soaps, hair lotions.

Cl.14;Watches and chronometric instruments.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 27/04/2015; Application No. : 2015/36234 ;Turkey 

3633597    22/08/2017
[International Registration No. : 1264418]
ESLAB KAHVE GIDA SANAYI VE TICARET ANONIM SIRKETI
Emniyettepe Mah. Kazim Karabekir Cad. No:2/20 Eyup Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.30;Bakery desserts; bakery products; biscuits; chocolate; chocolate confections; chocolate-based beverages; 
cocoa; cocoa-based beverages; coffee; coffee-based beverages; crackers; edible ices; flavorings; frozen confections; ice-
cream; iced tea; pastries; sauces; spices; tea; tomato sauce; vanilla flavorings; wafers.

Cl.43;Services for providing food and drink; temporary accommodation.
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3638218    12/07/2017
[International Registration No. : 1222539]
TREFL TOYS Sp. z o.o. SP.K.
Al. Niepodleglosci 809 A PL-81-810 Sopot Poland

Proposed to be Used
IR DIVISION
Cl.16;Goods of paper and cardboard, not included in other classes; printed publications, books, pamphlets, 
prospectuses, handbooks (manuals), other printed material and teaching aids, magazines, periodicals, almanacs, albums, 
handbooks (manuals), posters, leaflets, instruction manuals; folders, catalogues, reference manuals, note books, 
calendars, bookmarks; charts; forms with tokens, cards; packaging paper and cardboard; stationery; writing or drawing 
books, colouring books; stationery; information and teaching materials on transparencies.

Cl.28;Toys; manual toys, mobile toys, electronic toys, toys with sound and/or image playing, transmission and 
reproduction apparatus, remote control toys, educational toys; rattles; toy building bricks; manipulative puzzles; games; 
board games, electronic games, games, other than those adapted for use with a television set, educational games, 
instructional games, parlour games, card games; jigsaw puzzles; playing cards; boards, counters, figurines, cards and 
other accessories for games and toys.
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3638219    12/07/2017
[International Registration No. : 1222540]
TREFL TOYS Sp. z o.o. SP.K.
Al. Niepodleglosci 809 A PL-81-810 Sopot Poland

Proposed to be Used
IR DIVISION
Cl.16;Goods of paper and cardboard, not included in other classes; printed publications, books, pamphlets, 
prospectuses, handbooks (manuals), other printed material and teaching aids, magazines, periodicals, almanacs, albums, 
handbooks (manuals), posters, leaflets, instruction manuals; folders, catalogues, reference manuals, note books, 
calendars, bookmarks; charts; forms with tokens, cards; packaging paper and cardboard; stationery; writing or drawing 
books, colouring books; stationery; information and teaching materials on transparencies.

Cl.28;Toys; manual toys, mobile toys, electronic toys, toys with sound and/or image playing, transmission and 
reproduction apparatus, remote control toys, educational toys; rattles; toy building bricks; manipulative puzzles; games; 
board games, electronic games, games, other than those adapted for use with a television set, educational games, 
instructional games, parlour games, card games; jigsaw puzzles; playing cards; boards, counters, figurines, cards and 
other accessories for games and toys.
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Priority claimed from 10/06/2016; Application No. : 2016-63558 ;Japan 

3640548    09/12/2016
[International Registration No. : 1365047]
Pioneer DJ CORPORATION
4-4-5, Minatomirai, Nishi-ku, Yokohama-shi Kanagawa 220-0012 Japan

Proposed to be Used
IR DIVISION
Cl.9;Photographic apparatus and instruments; cinematographic machines and apparatus; optical machines and 
instruments; sound recording apparatus; batteries, electric; cables for electric or electronic musical instruments; 
conductors, electric; earphones; headphones for disc jockeys; headphones other than for disc jockeys; audiovisual 
receivers; audio- and video-receivers; AM/FM tuners; amplifiers for headphones; amplifiers with function of reproducing 
surround sound signals; woofers; subwoofers; tweeters; speakers for disc jockeys; loudspeakers with built in amplifiers; 
speakers other than woofers, subwoofers, tweeters, speakers for disc jockeys, and loudspeakers with built in amplifiers; 
loudspeaker systems; apparatus for changing record player needles; microphones; apparatus for broadcasting, 
recording, transmission or reproduction of sound or images; apparatus for the recording, transmission, amplification and 
reproduction of sound; electro-dynamic apparatus for the remote control of signals; karaoke machines; cabinets for 
loudspeakers; videodisc players; videodisc recorders; DVD players; DVD recorders; optical disc players; optical disc 
recorders; compact disc players; compact disc recorders; portable media players; sound mixers for disc jockeys; sound 
mixers other than for disc jockeys; record turntables; turntables, compact players, and MP3 players for use in booths for 
disc jockeys; controllers for disc jockeys; remote controllers for use with telecommunication machines and apparatus; 
cell phone straps and neck straps; bags, covers, and cases for use with telecommunication machines and apparatus and 
parts and accessories for telecommunication machines and apparatus; telecommunication machines and apparatus and 
parts and accessories for telecommunication machines and apparatus; earphone jacks for smartphones; cases for use 
with smartphones and cell phones; magnetic data media; disks, magnetic; apparatus and instruments for recording, 
transmission or reproduction of images and data; electric and electronic musical effects equipment; optical disc drives; 
USB flash drives; bar code readers; data processing apparatus; computer peripheral devices; computer software 
applications, downloadable; downloadable computer programs for personal computers; computer operating programs, 
recorded; computer game programs; computer game software; software to control and improve audio equipment sound 
quality; computer software for creating and editing music and sounds; computer software for searching and accessing 
information and data across a computer network; computer software other than computer game software, software to 
control and improve audio equipment sound quality, computer software for creating and editing music and sounds, and 
computer software for searching and accessing information and data across a computer network; stands adapted for 
computers and computer peripheral devices; bags, covers, and cases for use with electronic machines and apparatus and
parts and accessories for electronic machines and apparatus; electronic machines and apparatus and parts and 
accessories for electronic machines and apparatus; sunglasses; eyeglasses; consumer video game programs; electronic 
circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; guitar effects 
processors; electronic effect pedals for use with sound amplifiers; electric or electronic effects units for musical 
instruments; amplifiers for musical instruments; metronomes; electronic circuits and CD-ROMs recorded with automatic 
performance programs for electronic musical instruments; phonograph records; downloadable music files; downloadable 
image files; recorded video discs and tapes; cinematographic film, exposed; exposed slide films; slide film mounts; 
electronic publications, downloadable.

Cl.11;Pocket searchlights; electric lamps; lighting apparatus; torches for lighting.

Cl.14;Key rings [trinkets or fobs]; ornaments [jewellery, jewelry (Am.)]; trinkets [jewellery, jewelry (Am.)]; jewelry; 
clocks and watches, electric.

Cl.15;Tuners for electronic musical instruments; tuning apparatus for musical instruments other than tuners for 
electronic musical instruments; electronic effects pedals for use with musical instruments; stands for musical 
instruments; electric musical instruments; electronic musical instruments; basses [musical instruments]; musical 
instruments other than electric musical instruments, electronic musical instruments, and basses; keyboards for musical 
instruments; bags specially adapted for holding musical instruments; cases for musical instruments; music stands; 
conductors' batons; tuning forks.

Cl.16;Stickers; writing instruments; stationery; printed matter.

Cl.18;Bags for sports; rucksacks; beach bags; bags other than bags for sports, rucksacks and beach bags; bags; 
vanity cases, not fitted; umbrellas.

Cl.21;Drinking vessels; drinking glasses; dishware other than drinking vessels and drinking glasses.

Cl.25;Breeches for wear; trousers other than breeches for wear; jumper dresses; shirt fronts; shirt yokes; pullovers; 
short-sleeve shirts; tee-shirts; shirts; beachwear; sports jerseys and breeches for sports; cap peaks; skull caps; headgear
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for wear; clothing other than breeches for wear, trousers other than breeches for wear, jumper dresses, shirt fronts, shirt 
yokes, pullovers, short-sleeve shirts, tee-shirts, shirts, beachwear, sports jerseys and breeches for sports, cap peaks, 
skull caps, and headgear for wear; garters; sock suspenders; trouser straps; waistbands; belts for clothing; beach shoes; 
sandals; training shoes; shoes other than beach shoes, sandals, and training shoes; footwear other than beach shoes, 
sandals, and training shoes; masquerade costumes; clothes for sports; boots for sports.

Cl.28;Bladders of balls for games; playing balls; balls for games; toys; dolls; game machines and apparatus; billiard 
equipment; sports equipment.

Cl.32;Beer; non-alcoholic carbonated beverages; drinking water; non-alcoholic soft drinks; fruit juices; vegetable juices
[beverages]; extracts of hops for making beer; whey beverages.

Cl.33;Distilled rice spirits [awamori]; sake substitute; Japanese distilled spirits [shochu]; Japanese sweet rice-based 
mixed liquor [shirozake]; sake; Japanese regenerated liquors made of shochu and mirin for use as a beverage[naoshi]; 
Japanese shochu-based sweet rice wine [mirin]; vodka; western liquors other than vodka; wine; alcoholic fruit beverages 
other than wine; Japanese shochu-based beverages [chuhai]; Chinese liquors; flavored liquors [alcoholic beverages].

Cl.35;Provision of commercial and business contact information; retail or wholesale services for electrical machinery 
and apparatus; online retail or wholesale services for downloadable music and images; retail or wholesale services for 
musical instruments and records.

Cl.38;Providing user access to global computer networks; telecommunications services other than broadcasting.

Cl.39;Physical storage of electronically stored digital music; physical storage of electronically stored digital 
photographs and videos; physical storage of electronically stored data or documents.

Cl.41;Providing on-line electronic publications, not downloadable; providing electronic publications, not downloadable; 
reference libraries of literature and documentary records; book rental; post-production editing services in the field of 
music, videos and films; arranging and planning of movies, shows, plays or musical performances; disc jockey services; 
presentation of live show performances; direction or presentation of plays; presentation of musical performances; 
production of music; organization and arranging of club entertainment events featuring DJ service; organization of 
entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; providing audio or video studio services; night club services; providing amusement facilities; 
providing on-line computer games; providing facilities for movies, shows, plays, music or educational training; rental of 
musical instruments; rental of audio equipment; rental of records or sound-recorded magnetic tapes; rental of image-
recorded magnetic tapes; rental of toys; rental of amusement machines and apparatus; rental of game machines and 
apparatus.

Cl.42;Design, programming and maintenance of automatic performance computer programs for electronic musical 
instruments; design, programming and maintenance of computer software; providing technical advice relating to 
computers, automobiles and industrial machines; providing automatic performance computer programs for electronic 
musical instruments; rental of computers; providing computer programs on data networks; software as a service [saas].

Cl.45;On-line social networking services.
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Priority claimed from 19/07/2016; Application No. : 30 2016 106 603 ;Germany 

3640554    25/11/2016
[International Registration No. : 1365400]
EXONDA SALON TOOLS GmbH
Friedländer Weg 39 36132 Eiterfeld Germany

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated apparatus for hair care and/or for hair styling, for use in hairdressing salons and/or in the field of 
animal shearing; electric and mechanical hand-held apparatus for hair care and/or hair styling; hand-operated 
hairdressing apparatus; hand-held hairdressing apparatus; cutting tools [hand tools]; hair cutting devices; shearers; hair 
clippers for animals; scissors; hair curling irons; polishing irons (glazing tools); crimping tongs; shaving instruments; 
razors; supports and stands for hand-operated apparatus for hair care and/or hair styling, for use in hairdressing salons 
and/or in the field of animal shearing, for electric and mechanical hand-held apparatus for hair care and/or hair styling, for 
hand-operated hairdressing apparatus, for hand-held hairdressing apparatus, for cutting apparatus, for hair cutting 
apparatus, for shearers, for hair clippers for animals (hand instruments), for shears, for curling tongs, for straightening 
irons, for crimping irons, for shaving apparatus, for razors.

Cl.11;Apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling 
and/or for use in hairdressing salons; hairdressing apparatus for lighting, steam generating, heat generating and drying; 
hair driers; hair dryer hoods; infrared lamps, not for medical purposes; transpiring devices; hand-held steamers; supports
and stands for apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair 
styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam generating, heat generating 
and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared apparatus, for steaming apparatus, 
for hand-held steamers; support arm systems and ceiling supply units for supporting, positioning and/or supplying 
apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for 
use in hairdressing salons, hairdressing apparatus for lighting, steam generating, heat generating and drying, hair dryers, 
hair dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-held steamers; spring arms and 
spring arm systems, including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus 
for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, hairdressing apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair 
dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-held steamers; supporting arms and 
horizontally movable beams, including having height-adjustable spring or motor arms for apparatus for lighting, steam 
generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for 
hairdressing apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for 
radiation apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; connecting elements 
including brackets and connecting pieces for adapting or receiving or mounting apparatus for lighting, steam generating, 
heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing 
apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, 
infrared apparatus, steaming apparatus, hand-held steamers.

Cl.35;Retail and wholesale services, also online, in connection with hand-operated apparatus for hair care and/or hair 
styling, for use in hairdressing salons and/or in the field of animal shearing, with electric and mechanical hand-held 
apparatus for hair care and/or hair styling, with hand-operated hairdressing apparatus, with hand-held hairdressing 
apparatus, with cutting apparatus, with hair cutting apparatus, with shearers, with hair clippers for animals (hand 
instruments), with shears, with curling tongs, with straightening irons, with crimping irons, with shaving apparatus, for 
razors; retail and wholesale services, also online, in connection with supports and stands for hand- operated apparatus 
for hair care and/or hair styling, for use in hairdressing salons and/or in the field of animal shearing, for electric and 
mechanical hand-held apparatus for hair care and/or hair styling, for hand-operated hairdressing apparatus, for hand- 
held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, for shearers, for hair clippers for animals 
(hand instruments), for shears, for curling tongs, for straightening irons, for crimping irons, for shaving apparatus, for 
razors; retail and wholesale services, also online, in connection with apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, with hairdressing 
apparatus for lighting, steam generating, heat generating and drying, with hair dryers, with hair dryer hoods, with 
radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held steamers; retail and wholesale 
services, also online, in connection with supports and stands for apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing 
apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation 
apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; retail and wholesale services, also 
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online, in connection with support arm systems and ceiling supply units for supporting, positioning and/or supplying 
apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for 
use in hairdressing salons, with hairdressing apparatus for lighting, steam generating, heat generating and drying, with 
hair dryers, with hair dryer hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-
held steamers; retail and wholesale services, also online, in connection with spring arms and spring arm systems, 
including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus for lighting, steam 
generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, 
with hairdressing apparatus for lighting, steam generating, heat generating and drying, with hair dryers, with hair dryer 
hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held steamers; retail and 
wholesale services, also online, in connection with supporting arms and horizontally movable beams, including having 
height-adjustable spring or motor arms for apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam 
generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared 
apparatus, for steaming apparatus, for hand-held steamers; retail and wholesale services, also online, in connection with 
connecting elements including brackets and connecting pieces for adapting or receiving or mounting apparatus for 
lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, with hairdressing apparatus for lighting, steam generating, heat generating and drying, with hair 
dryers, with hair dryer hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held 
steamers.

Cl.37;Maintenance, repair and/or servicing of hand-operated apparatus for hair care and/or hair styling, for use in 
hairdressing salons and/or in the field of animal shearing, of electric and mechanical hand-held apparatus for hair care 
and/or hair styling, of hand- operated hairdressing apparatus, of hand-held hairdressing apparatus, of cutting apparatus, 
of hair cutting apparatus, of shearers, of hair clippers for animals (hand instruments), of shears, of curling tongs, of 
straightening irons, of crimping irons, of shaving apparatus, of razors; maintenance, repair and/or servicing of supports 
and stands for hand-operated apparatus for hair care and/or hair styling, for use in hairdressing salons and/or in the field 
of animal shearing, for electric and mechanical hand-held apparatus for hair care and/or hair styling, for hand-operated 
hairdressing apparatus, for hand-held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, for 
shearers, for hair clippers for animals (hand instruments), for shears, for curling tongs, for straightening irons, for 
crimping irons, for shaving apparatus, for razors; maintenance, repair and/or servicing of apparatus for lighting, steam 
generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for 
hairdressing apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for 
radiation apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; maintenance, repair and/or 
servicing of supports and stands for apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam 
generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared 
apparatus, for steaming apparatus, for hand-held steamers; maintenance, repair and/or servicing of support arm systems 
and ceiling supply units for supporting, positioning and/or supplying apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing 
apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, 
infrared apparatus, steaming apparatus, hand-held steamers; maintenance, repair and/or servicing of spring arms and 
spring arm systems, including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus 
for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, hairdressing apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair 
dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-held steamers; maintenance, repair 
and/or servicing of supporting arms and horizontally movable beams, including having height- adjustable spring or motor 
arms for apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling 
and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam generating, heat generating and 
drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared apparatus, for steaming apparatus, for 
hand-held steamers; maintenance, repair and/or servicing of connecting elements including brackets and connecting 
pieces for adapting or receiving or mounting apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam 
generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming 
apparatus, hand-held steamers.
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Priority claimed from 03/10/2016; Application No. : 694163 ;Switzerland 

3640588    31/03/2017
[International Registration No. : 1365374]
ABB ASEA BROWN BOVERI LTD
Affolternstrasse 44 CH-8050 Zürich Switzerland

Address for service in India/Attorney address:
ANA LAW GROUP
Indiabulls Finance Centre, Tower-2, 11th Floor, 1103, Elphinstone Road, Mumbai - 400013, India

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools as well as their parts including automated machines and machine tools as well as 
their parts; engines, drives for machines and hydraulic engines (other than engines for land vehicles); couplings and 
transmission devices (excluding those for land vehicles); electric generators and current generators, wind turbine 
generators; apparatus for handling and transporting included in this class; transport and handling belts; control devices 
for machines or motors; robots; turbocompressors; pumps; compressors; mills; floating or non-floating drilling rigs; 
elevator control devices.

Cl.9;Scientific, nautical, surveying, optical, weighing, measuring, analyzing, indicating, signaling, checking apparatus, 
instruments and devices, including parts for all the aforesaid goods; emergency (rescue) and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electric current and/or voltage, including parts for all the aforesaid goods; data processing equipment and computers; 
software; microprocessors; lasers not for medical use; chargers for electric storage batteries; timer switches (except for 
clockwork mechanisms); condensers (capacitors); electric collectors; terminals (electrified); electric wires, lines and 
cables; accumulator boxes and connection boxes; cable identification sheaths for electrical transmission lines and cable 
identification yarns for electrical transmission lines; cable ducts; inductors (electricity); magnetic recording media; semi-
conductors; electric and electronic apparatus, devices and instruments including parts thereof for the distribution and 
supply of energy, particularly alternative energy; electric and electronic apparatus, devices and instruments including 
parts thereof for the production of energy, particularly alternative energy by photovoltaic means ; fuel cells; electronic, 
magnetic and optical storage, floppy disks, magnetic disks, optical disks; data protection apparatus; computer peripheral 
devices; current and/or voltage inverters; current and/or voltage rectifiers; current converters; electrical connection parts; 
junction sleeves for electric cables; transistors, thyristors, electric diodes; semiconductor power elements; electrical 
transformers; electric resistances; distribution panels and cabinets; batteries; integrated switching circuits (chips); 
printed circuit boards; diagnostic apparatus (not for medical purposes); anti-interference devices; memories for 
apparatus for data processing; switching and distribution installations, in particular boards and switch desks, cables and 
push buttons; switches; electric relays; modems; electric ducts; connectors for electrical transmission lines; electric 
measuring and regulating apparatus in the form of voltage regulators; sensors; fuses and electrical safety devices 
included in this class; electric current switches; electric power distribution installations; voltmeters; electric and 
electronic installations for the (remote) control of automated industrial processes; automatic steering devices for 
vehicles; apparatus and installations for the transmission, distribution and control of electric current, included in this 
class; heavy current circuits; aerial cables for heavy currents; transformers; sockets, plugs and other contacts [electric 
connections]; solar cells ; electronic control devices for machines or motors; electric and electronic apparatus, devices 
and instruments including parts thereof for the production of energy, particularly alternative energy.

Cl.11;Apparatus for lighting, apparatus for heating, cooling and ventilation, including fans and sanitary installations; 
ventilation and air-conditioning installations; apparatus for steam generation, cooking, drying, ventilation and water 
distribution; solar collectors; heat pumps; ovens.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; steering gear for ships; aeronautical apparatus, 
machines and devices; driving motors for land vehicles, particularly for rail vehicles.

Cl.37;Construction; repair; installation services; servicing, commissioning and maintenance as well as installation 
works particularly for industrial installations; installation, implementation, maintenance and repair of computer hardware 
and office machines; maintenance of computer hardware, particularly computers and computer network installations; 
installation, maintenance, repair and noise suppression of machines and apparatus and electrical installations; 
installation and maintenance of oil pipelines; underwater construction; consultancy in connection with all the aforesaid 
services.

Cl.42;Scientific and industrial research; programming of programs for data processing; providing computer programs 
in data networks, in particular on the Internet and the World Wide Web; provision of technical information concerning the 
use of computers, computer hardware, software, computer databases and computer networks; testing of materials; 
services provided by an industrial designer; services provided by a packaging designer; quality control; underwater 
exploration; testing of raw materials; engineering services relating to environmental impact, advice in the field of energy 
saving, providing technical advice in connection with energy-saving measures, services provided by technical advisers in 
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the field of energy saving and energy performance; computer software design, particularly in the field of computer 
security; network engineers" services including computer and network security consulting; scientific and industrial 
research in the field of network technology; software updating; carrying out chemical analyses; oil prospecting; oil-well 
testing; preparation of analyses for oil-field exploitation; oil-field surveys; physics research; chemical research; services 
provided by a physicist; computer consulting services, particularly in the field of technical security; reconstitution of 
computer data; software maintenance; computer system analyses; research and development services for new products; 
research in the field of machine construction and engineering; technical surveys; engineering work including advice 
provided by engineers, particularly consultation in the field of technical security; construction drafting; technical project 
studies as well as related consulting; rental of software and data processing apparatus; software development; services 
provided by an engineer.
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Priority claimed from 27/01/2017; Application No. : 016290306 ;European Union 

3641024    14/02/2017
[International Registration No. : 1365232]
RITTAL GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Metallic framework for housing, electronic equipment, in particular racks, housings/cabinets, for use in industry, 
installation, electronics, computers, interactive terminal systems and data transmission, including the aforesaid goods in 
connection with bracket systems, including the aforesaid goods being air-conditioned, and/or earthquake and/or vandal 
and/or explosion proof; safes, in particular safes for information technology; containers of metal for burglar-proof and 
fire-proof storage and protection, in particular of computer hardware components; buildings of metal, in particular 
security rooms, in particular fire-proof areas; components for switching cabinets, namely rack frames, profiles, mounting 
trays, guide rails, mounting rails, storage trays, drawer units, containers, cable bushings of metal; building materials of 
metal for computer control stations; metallic divisions [partitions]; components of metal for furniture; metal frameworks 
for housing consisting of cabinets; housing modules, wall modules, modular security spaces, linings of sheet metal, 
namely doors, walls; door locks of metal; positioning and movement devices of metal, namely bases and rollers; 
mounting devices and auxiliary mounting devices, fixed or moveable, of metal, namely mounting plates, swivel arms, 
metal frameworks for housing; fastening devices of metal, namely bearing angles; common metals and their alloys; metal 
building materials; transportable buildings of metal; non-electric cables and wires of common metal; ironmongery, small 
items of metal hardware; pipes and tubes of metal; safes.

Cl.9;Switch cabinets and switch desks consisting of metal and/or plastic, for use in industry, installation, electronics, 
telecommunications, data processing, interactive terminal systems and data transmission; (electric) cable carrying 
bracket systems of metal and/or plastic, consisting of load bearing profiles and wall fixings and/or floor fixings and/or 
housing fixings and/or wall, connection and/or intermediate joints and/or couplings and/or tilting and/or connecting 
adapters and/or elbows; all the aforesaid goods being earthquake and/or vandal and/or explosion-proof; signalling 
devices for monitoring and safeguarding switch cupboards; current distribution components, included in this class, in 
particular adaptors for connectors and devices, and load-breakers; modules and system components for energy sub-
distribution, power supplies, namely power supply units, power-supplying apparatus, including uninterruptible power-
supplying apparatus, including in modular form; power converters; power inverters; overload protection devices for 
sensitive electronic apparatus and computers, namely fuses and monitoring units; alarm installations, in particular fire 
alarms, extinguishing apparatus and systems constructed therefrom; water warning apparatus and installations 
constructed thereof; computer control stations; electronic control stations; electric power units; electric and/or electronic 
access control apparatus and installations constructed therefrom, access control apparatus and installations constructed 
therefrom; electric and electronic control apparatus and installations constructed thereof, electric and electronic 
apparatus and instruments (included in this class), namely for control stations, control rooms, console workstations, CAD 
workstations; electric apparatus for cupboard and system monitoring, control and regulation, monitoring, including in 
connection with building monitoring; configuration and monitoring software for security areas for information technology;
auxiliary cabling devices for electrical purposes, of metal or plastic, namely cable management modules consisting of 
cable guide channels, cable rerouting channels and/or cable fasteners, namely cable support rails, cable entries; cable 
bushings for housings for electric fittings; rubber clamping sections, inscription panels adapted for housings for electric 
fittings; plug-in units for sub-racks, namely plug-in cards, bus boards, casettes, pin and socket connectors; mains supply 
circuit, namely power supply units; electronic devices for monitoring gas pipelines; parts for all the aforesaid goods; 
scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; data processing equipment and computers; fire-extinguishing apparatus; data processing equipment; 
computers; computer software.

Cl.20;Metal cabinets.
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Priority claimed from 24/01/2017; Application No. : 87312213 ;United States of America 

3641059    24/07/2017
[International Registration No. : 1365333]
ARVOS, INC.
3020 TRUAX ROAD WELLSVILLE NY 14895 United States of America

Proposed to be Used
IR DIVISION
Cl.11;Heat exchangers not being parts of machines, namely, preheaters and gas-gas heaters including rotary 
regenerative designs thereof for heat recovery from combustion flue gas; heat exchangers not being parts of machines, 
namely, preheaters producing preheated air in excess of that required for combustion; ancillary equipment for utilizing 
excess preheated air, namely, air injectors and mixers being air handling devices for introducing preheated air into 
ductwork carrying flue gas from a combustion chamber in order to reheat flue gases or to mitigate against condensation 
or corrosion, and coal drying equipment; and steam generating installations utilizing furnace preheaters producing 
excess air or coal drying systems using excess air including those with sulfur trioxide mitigation upstream of the air 
preheater.

Cl.37;Retrofitting steam generating systems with preheaters and ancillary equipment for producing and/or utilizing 
excess preheated air and coal drying, namely, heat exchangers for heat recovery from combustion flue gas.

Cl.42;Technical evaluation and analysis of the performance of existing preheaters and gas-gas heater installations.
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Priority claimed from 17/10/2016; Application No. : 015944119 ;European Union 

3641082    13/04/2017
[International Registration No. : 1365093]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring, signalling and checking (supervision) apparatus, regulating and control apparatus for gases; valve and 
regulating heads for gas cylinders; safety and protective equipment for workplaces for welders, namely protective 
helmets, protective masks, protective and safety goggles, and protective gloves for welders; apparatus and instruments 
for gas detection and for tracing gases in installations or spaces; apparatus for data transmission and remote data 
reading of measured values; apparatus for logging and evaluating measurement values; computer programs and software 
on data carriers or being downloads.

Cl.38;Transmission of data and information in the technical sector, in particular in connection with process data and 
process characteristics during welding, in particular with the aid of computers; rental of data transmission apparatus; 
providing of access time to interactive information and process software for welding technology.

Cl.42;Engineering, namely technical consultancy in connection with welding, planning and design of apparatus and 
tools for welding technology, conducting of tests and development of processes in the welding technology sector; 
preparation of reports based on technical analysis, conducting of technical feasibility studies and tests in the field of 
welding technology; hiring of computer programs and software, in particular special programs and expert systems for 
welding technology; data warehousing services (data storage and data security); creation of customised process and 
information software for welding technology.
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Priority claimed from 01/11/2016; Application No. : 87222975 ;United States of America 

3641421    26/04/2017
[International Registration No. : 1365753]
ChromaCode, Inc.
2075 Corte Del Nogal, Suite M Carlsbad CA 92011 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Assays for research purposes.

Cl.5;Diagnostic preparations for medical purposes; diagnostic preparations for clinical or medical laboratory use.

Cl.9;Laboratory devices, namely, devices for detecting genetic sequences.

Cl.42;Providing temporary use of non-downloadable software for custom design and development of chemical reagents
and biochemical assays.
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3641444    08/08/2017
[International Registration No. : 1191912]
ESTELLE INTERNATIONAL 
395 bis rue du Général de Gaulle, ZI La Pilaterie F-59700 MARCQ-EN-BAROEUL FR

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas; parasols and walking sticks; whips 
and saddlery; pocket wallets; coin purses not of precious metal; handbags, backpacks, wheeled bags; bags for climbers 
and campers, travel bags, beach bags, school bags; vanity cases; collars or clothing for animals; nets; shopping bags; 
bags or small bags [envelopes, pouches] of leather for packaging; small purses [handbags]; purse frames [handbags]; 
shoulder bags; clutch bags; barrel bags; wrist-mounted money purses; multi-purpose purses; leather bags and wallets; 
shoe bags for travel; evening handbags; handbags for ladies; overnight bags; card cases [notecases]; purses (coin 
purses); carry-on bags; leather cases for keys; carrying cases for documents; pouches of leather; felt pouches.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation leather; belts [clothing]; furs [clothing]; 
gloves [clothing]; scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear; boots 
and shoes; tips for footwear; shoe straps; leather shoes; canvas shoes; footwear made of wood; dress shoes; flat shoes; 
footwear for women; wooden shoes; shoe soles; heelpieces for footwear; ballet flats [flat shoes]; leather belts [clothing]; 
belts of textile [clothing]; pumps [footwear].

Cl.35;Organization of fashion shows for promotional purposes; retail sale of leather and imitation leather, animal skins 
and hides, Trunks and suitcases, umbrellas, Parasols and walking sticks, whips and saddlery, wallets, coin purses not of 
precious metal, handbags, backpacks, wheeled bags, bags for climbers, for campers, for travel, for beach use, for school-
children, vanity cases, collars or clothing for animals, nets, shopping bags, bags or small bags [envelopes, pouches] of 
leather for packaging, small purses [handbags], purse frames [handbags], shoulder bags, clutch bags, barrel bags, wrist-
mounted bags [handbags], multi-purpose bags [handbags], leather bags and wallets, shoe bags for travel, evening 
handbags, handbags for ladies, overnight bags, card cases [notecases], purses [coin purses], carry-on bags, leather 
cases for keys, carrying cases for documents, pouches of leather, felt pouches, clothing, footwear, headgear, shirts, 
leather or imitation leather clothing, belts [clothing], furs [clothing], gloves [clothing], scarves, neckties, hosiery, socks, 
slippers, beach shoes, ski or sports footwear, babies' diapers of textile, underwear, boots and shoes, tips for footwear, 
shoe straps, leather shoes, canvas shoes, footwear made of wood, dress shoes, flat shoes, footwear for women, wooden 
shoes [footwear], shoe soles, heelpieces for footwear, ballet flats [flat shoes], leather belts [clothing], belts of textile 
[clothing], pumps, jewelry; retail sale in specialist stores, on stands, in special corners, by means of Websites or any 
other form of electronic communication media, of leather and imitations of leather, Animal skins, Trunks and suitcases, 
umbrellas, Parasols and walking sticks, whips and saddlery, wallets, coin purses not of precious metal, handbags, 
backpacks, wheeled bags, bags for climbers, for campers, for travel, for beach use, for school-children, vanity cases, 
collars or clothing for animals, nets, shopping bags, bags or small bags [envelopes, pouches] of leather for packaging, 
small purses [handbags], purse frames [handbags], shoulder bags, clutch bags, barrel bags, wrist-mounted bags 
[handbags], multi-purpose bags [handbags], leather bags and wallets, shoe bags for travel, evening handbags, handbags 
for ladies, overnight bags, card cases [notecases], purses [coin purses], carry-on bags, leather cases for keys, carrying 
cases for documents, pouches of leather, felt pouches, clothing, footwear, headgear, shirts, leather or imitation leather 
clothing, belts [clothing], furs [clothing], gloves [clothing], scarves, neckties, hosiery, socks, slippers, beach shoes, ski or 
sports footwear, babies' diapers of textile, underwear, boots and shoes, tips for footwear, shoe straps, leather shoes, 
canvas shoes, footwear made of wood, dress shoes, flat shoes, footwear for women, wooden shoes [footwear], shoe 
soles, heelpieces for footwear, ballet flats [flat shoes], leather belts [clothing], belts of textile [clothing], pumps, jewelry.
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Priority claimed from 27/12/2016; Application No. : 4325348 ;France 

3641563    19/06/2017
[International Registration No. : 1365976]
SAINT-GOBAIN COATING SOLUTIONS
50 rue du Mourelet F-84000 AVIGNON France

Proposed to be Used
IR DIVISION
Cl.7;Machines and installations for depositing materials by way of thermal spraying, namely plasma torches, spray guns
and metallization guns (other than for weapons, toys and tools); projection torches; machines with installations for 
welding, namely gas-operated welding apparatus, gas-operated soldering irons, electric welding machines, electron-beam 
welding machines, welding machines using friction, laser welding machines, plasma welding machines; excluding motors 
and engines for boats and ships.

Cl.40;Treatment of materials; plating of materials; coating (plating) of metals by thermal spraying; welding.
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3641567    10/03/2017
[International Registration No. : 1365072]
FANATICS, INC.
8100 Nations Way Jacksonville FL 32256 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.35;On-line retail store services and retail store services featuring clothing, sporting goods, bedding, videos, printed 
sports publications, sports memorabilia, sports related and sports team branded clothing and merchandise; business 
marketing consulting services; providing consumer product information services, namely, responding to customer 
inquiries for others in the field of sports related and sports team branded clothing and merchandise; product 
merchandising; administrative processing of orders; retail store services, namely, business management and operation 
of retail stores for others; conducting, arranging, and organizing sports memorabilia shows for commercial purposes.

Cl.42;Development of new technology for others in the field of retail store services for the purpose of creating and 
maintaining the look and feel of web sites for others; computer services, namely, creating, designing, implementing, 
managing, and maintaining the look and feel of web sites for others.

7417



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

3641583    30/12/2016
[International Registration No. : 1365573]
PIM-MAK-SAN IS MAKINELERI OTOMOTIV INSAAT NAKLIYAT TURIZM SANAYI VE TICARET LIMITED SIRKETI
1207.Sokak No:3 Ostim Yenimahalle TR-06374 Ankara Turkey

Address for service in India/Attorney address:
SELVAM & SELVAM
9/3,Valliammal Street, Kilpuak, Chennai - 600 010. Tamil Nadu. India.

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and 
minerals, 3D printers; construction machines and robotic mechanisms (machines) for use in construction, bulldozers, 
diggers (machines), excavators, road construction and road paving machines, drilling machines, rock drilling machines, 
road sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, 
loading and transmission purposes: elevators, escalators and cranes; machines and robotic mechanisms (machines) for 
use in agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, 
vegetables and food; engines and motors, other than for land vehicles, parts and fittings therefor, hydraulic and 
pneumatic controls for engines and motors, brakes other than for vehicles, brake linings for engines, crankshafts, 
transmission gears for machines, cylinders for engines, pistons for engines, turbines, not for land vehicles, filters for 
engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for land vehicle engines, exhaust manifolds 
for land vehicle engines, engine cylinders for land vehicles, engine cylinder heads for land vehicles, pistons for land 
vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land vehicle engines, injectors for land 
vehicle engines, fuel economisers for land vehicle engines, pumps for land vehicle engines, valves for land vehicle 
engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking plugs for land vehicle engines; 
bearings (parts of machines), roller or ball bearings; machines for mounting and detaching tires; alternators, current 
generators, electric generators, current generators operated with solar energy; painting machines, automatic spray guns 
for paint, electric, hydraulic and pneumatic punching machines and guns, electric adhesive tape dispensers (machines), 
electric guns for compressed gas or liquid spraying machines, electric hand drills, electric hand saws, electric jigsaw 
machines, spiral machines, compressed air machines, compressors (machines), vehicle washing installations, robotic 
mechanisms (machines) with the abovementioned functions; electric and gas-operated welding apparatus, electric arc 
welding apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, 
industrial robots (machines) with the abovementioned functions; printing machines; packaging machines, filling, plugging
and sealing machines, labellers (machines), sorting machines, industrial robots (machines) with the abovementioned 
functions, electric packing machines for plugging and sealing of plastics; machines for textile processing, sewing 
machines, industrial robots (machines) with the abovementioned functions; pumps [machines], self-regulating fuel 
pumps; electric kitchen machines for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, 
laundry washing machines, dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets 
or floorings, vacuum cleaners and parts thereof; automatic vending machines; galvanizing and electroplating machines; 
electric door openers and closers; joints (parts of engines); connecting rods for machines, motors and engines; brake 
segments other than for vehicles; piston segments; bearings for transmission shafts, being parts of machines; guides for 
machines; mechanical seals [machine parts]; metal engine gaskets for vehicles; non-metal engine gasket for vehicles; 
bushings for use as parts of machines; machine parts, namely, bearings and bushings; pumps as parts of machines, 
motors and engines; gear motors not for land vehicles; air filters for gear drives; filters for motors and engines; planetary 
gear motors; valves being parts of machines; valves as machine components; brake linings for machines; brake pads 
other than for vehicles; brake segments other than for vehicles; brakes for machines; disc brakes for machines; universal 
joints [Cardan joints].

Cl.12;Automobiles, trucks, buses, tow trucks, tractors, refrigerated vehicles, namely, trailers, trucks, concrete mixing 
and transporting vehicles, military vehicles for transport purposes, namely, boats, automobiles; ambulances, watering 
trucks, hose trucks, sports cars, motorized golf carts, garbage trucks, mobile funeral service vehicles, namely, hearses; 

7418



trailers for transporting mobile kitchens, forklifts, namely, fork lift trucks, sewage trucks, automobile engines, automobile 
chassis, axles for land vehicles; automobile parts, namely, axletrees, connecting rods for land vehicles other than parts of 
motors and engines; transmissions gearboxes, clutches for land vehicles; motors for land vehicles; jet engines for use 
with land vehicles, transmission chains for land vehicles, gears for vehicles, land vehicle tires, wheel rims for vehicles, 
connecting pushrods for land vehicles, not being engine parts; automobile bodies, automobile bumpers, land vehicle 
doors, automobile hoods, automobile fenders, vehicle parts, namely shock absorbers; hydraulic, pneumatic, electric or 
mechanical suspension springs for motorcars, vehicle parts, namely cylinders and parts, namely, springs for shock 
absorbers for motor cars, brake cylinders; brakes for land vehicles, brake linings and shoes for land vehicles, fuel tanks 
for vehicles, namely, land vehicles, automobiles; bicycles and their bodies; handlebars and mudguards for bicycles; 
vehicle bodies; tipping bodies for trucks; trailers for tractors; frigorific bodies for land vehicles; trailer hitches for 
vehicles; vehicle seats; head-rests for vehicle seats; safety seats for children, for vehicles; seat covers for vehicles; 
vehicle covers (shaped); sun-blinds adapted for vehicles; direction signals and arms for direction signals for vehicles; 
windscreen wipers and wiper arms for vehicles; inner and outer tires for vehicle wheels; tubeless tires; tire-fixing sets 
comprised of tire patches and tire valves for vehicles; windows for vehicles, safety windows for vehicles, rearview mirrors 
and wing mirrors for vehicles; anti-skid chains for vehicles; luggage carriers for vehicles; bicycle and ski carriers for cars;
saddles for bicycles or motorcycles; air pumps for vehicles, for inflating tires; anti-theft alarms for vehicles, horns for 
vehicles; safety belts for vehicle seats, air bags (safety devices for automobiles); baby carriages, wheelchairs, 
pushchairs; wheelbarrows; shopping carts; single or multi-wheeled wheelbarrows; shopping trolleys; grocery carts; 
handling carts; rail vehicles; locomotives; trains; trams; waggons; cable cars; chairlifts; vehicles for locomotion by water 
and their parts, other than their motors and engines; vehicles for locomotion by air and their parts, other than their 
motors and engines; brake segments for vehicles; lug nuts for vehicle wheels; automotive parts, namely, transmission 
seals; parts of motorcycles, namely, fork seals; axle bearings for land vehicles; land vehicle parts, namely, differentials; 
gear boxes for land vehicles; gear shifts; gear wheels for land vehicles; vehicle wheel hubs; cardan shaft for vehicles; 
shaft couplings for land vehicles; transmission shafts for land vehicles; brake discs; electric power steering system for 
land vehicles operated with steering torque sensors.
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3642639    01/06/2017
[International Registration No. : 1365114]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.3;Cleaning fluids for use in cleaning shavers, hair trimmers, beard trimmers and hair clippers in the form of 
cartridges.

Cl.8;Electric shavers; shavers; battery powered shavers and beard trimmers; hair trimmers, beard trimmers, hair 
clippers; apparatus for shaving and trimming body hair; nose and ear trimmers; epilators; blades and shaving foils for 
electric shavers; hair clippers; cleaning devices for shavers, hair trimmers, hair clippers and beard trimmers; replacement 
heads for shavers, hair trimmers, hair clippers and beard trimmers; cases, holders, parts and fittings for the aforesaid 
goods.

Cl.9;Battery charging devices for electrically operated shaving and hair cutting appliances, namely, battery charge 
device and cleaning stand sold in combination for use with electrically operated shavers and hair cutting accessories; 
electrical connections for cleaning stand for use with electrically operated shavers and hair cutting accessories; power 
cords; charging stations for electrically operated shavers and hair cutting accessories.
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Priority claimed from 21/07/2014; Application No. : 30 2014 053 559.9/35 ;Germany 

3642654    24/07/2017
[International Registration No. : 1273168]
THOMAS SABO GMBH & CO. KG
Silberstrasse 1 91207 Lauf a. d. Pegnitz Germany

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; animal grooming preparations; essential oils and aromatic extracts; abraders; cleaning and fragrancing 
preparations; tailors" and cobblers" wax; soaps; perfumery; perfumes; cosmetics.

Cl.14;Gem stones, pearls and precious metals, and imitations thereof as well as items of jewellery or items of bijouterie 
made of gem stones, pearls, precious metals and imitations thereof or using these materials; jewellery, bijouterie; rings, 
earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery; other articles of precious metals and precious stones, and imitations thereof, namely statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof, ornaments, coins and 
tokens, works of art of precious metals, key rings (trinkets or fobs); jewellery boxes and watch boxes; small watches, time 
instruments, horological and chronometric instruments, watches; parts of clocks and watches, dials for clock- and 
watchmaking, bands for clocks and watches, watch cases, clockworks, parts of clockworks, parts and fitting of all the 
afore-said goods included in this class.

Cl.35;Advertising, marketing and promotional services; business management; business administration; office 
functions; commercial trading and consumer information services, namely mail order, retail and wholesale services, 
including via the Internet, in relation to bleaching preparations and other substances for laundry use, cleaning, polishing, 
scouring and abrasive preparations, soaps, perfumery, essential oils and aromatic extracts, fragrancing preparations, 
cosmetics, toiletries, preparations for body and beauty care, perfumes, hair lotions, dentifrices, in relation to dietetic 
supplements and dietetic preparations, pharmaceutical, medical and veterinary preparations, hygienic preparations and 
articles, food for babies, plasters, materials for dressings, disinfectants, preparations for destroying vermin, fungicides, 
herbicides, in relation to hand tools and implements (hand-operated), hygienic and beauty implements for humans and 
animals, edged and blunt weapons, food preparation implements, kitchen knifes and cutlery, hand-operated tools and 
implements for treatment of materials, and for construction, repair and maintenance, lifting tools, in relation to scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-
saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound, 
images and/or information, magnetic data carriers, recording discs, automatic vending machines and mechanisms for 
coin-operated apparatus, cash registers, calculating machines, data processing equipment and computers, fire-
extinguishing apparatus, in relation to surgical, medical, dental and veterinary apparatus and instruments, orthopedic 
articles, in relation to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes, in relation to precious metals and their alloys and goods in precious metals or coated 
therewith, jewellery, bijouterie, precious stones, pearls, time instruments, horological and chronometric instruments, 
rings, earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery, boxes for jewellery and watches, parts and fittings for the afore-mentioned jewellery, bijouterie, watches 
and time instruments, in relation to paper, cardboard and goods made from these materials, printed matter, bookbinding 
material, photographs, stationery, adhesives for stationery or household purposes, artists" materials, paint brushes, 
typewriters and office requisites, instructional and teaching material, plastic materials for packaging, printers" type, 
printing blocks, in relation to leather and imitations of leather, and goods made of these materials, animal skins, hides, 
trunks and travelling bags, umbrellas, parasols and walking sticks, saddlery, in relation to furniture, mirrors, picture 
frames, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum and substitutes for all these materials, or of plastics, in relation to household or kitchen utensils and 
containers, combs and sponges, brushes, brush-making materials, articles for cleaning purposes, steelwool, unworked or 
semi-worked glass, glassware, porcelain and earthenware, gardening articles, tableware, cookware and containers, in 
relation to textiles and textile goods, bed and table covers, in relation to clothing, footwear, headgear, in relation to 
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carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, wall hangings, in relation to 
games and playthings, gymnastic and sporting articles, decorations for Christmas trees, in relation to meat, fish, poultry, 
game, sausage, ham, see foods and molluscs, as well as meat extracts, dairy products and dairy substitutes, egg 
products, oils and fats, processed fruits and vegetables (including nuts and pulses) as well as processed fungi, prepared 
meals, snacks and desserts (including soups and stocks), of prepared meals primarily made of meat, fish, poultry, game, 
molluscs or vegetables, snacks and side dishes of potatoes, soups and preparations therefore, stews, stocks and broths, 
preserved, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and milk products, edible oils and 
fats, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, pastry 
and confectionery, ices, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, 
convenience food and savory snacks, namely corn, cereal, flour and sesame based snacks, crackers, dumplings, 
pancakes, pasta, rice and cereal dishes, pies and pastry dishes, sandwiches and pizzas, chocolate and desserts, 
processed grains, starches, and goods made thereof, baking preparations and yeasts, agricultural, horticultural and 
forestry products and grains, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, in 
relation to malt, in relation to beers, brewery products, non-alcoholic beverages, mineral and aerated waters and other 
non-alcoholic drinks, fruit drinks and fruit juices, syrups and other preparations for making beverages, in relation to 
alcoholic beverages, tobacco, smokers" articles, matches; bringing together, for the benefit of others, of a variety of the 
afore-mentioned goods (excluding the transport thereof), enabling customers to conveniently view and purchase those 
goods; bringing together, for the benefit of others, of information about and offers of service providers, enabling 
customers to conveniently view and claim benefit of these services; commercial trading and consumer information 
services, namely auctioneering services, rental of vending machines, brokerage services, business contact services, 
collective buying services, commercial evaluation services, competition arrangements, distributorship services, import 
and export services, mediation and negotiation services, ordering services, price comparing services, procurement 
services for others, subscription services; business assistance, management and administrative services; business 
analysis, search and information services; rental, hire and leasing in connection with the afore-said services, included in 
this class; advisory, consultancy and information services for the afore-said services, included in this class.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 13/07/2016; Application No. : 015655641 ;European Union 

3642655    14/12/2016
[International Registration No. : 1365045]
DCS Finland Oy
Kutomotie 16 FI-00380 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software and software applications; computer software and software applications relating to the 
collection, transmission, processing, management, use and analysis of data; computer software and software 
applications for the construction industry; computer software and software applications relating to project management.

Cl.37;Building construction; consultancy services relating to building and construction.

Cl.42;Scientific, technological, research, development, support, repair, installation and maintenance services relating to
computer software; development of computer programs; technical consultancy relating to computer software; software 
as a service [saas]; development of software relating to project management and providing such software over the 
internet; development of computer software for the construction industry and providing such software over the internet.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

 

Priority claimed from 21/07/2014; Application No. : 30 2014 053 557.2/35 ;Germany 

3642677    24/07/2017
[International Registration No. : 1273165]
THOMAS SABO GMBH & CO. KG
Silberstrasse 1 91207 Lauf a. d. Pegnitz Germany

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; animal grooming preparations; essential oils and aromatic extracts; abraders; cleaning and fragrancing 
preparations; tailors" and cobblers" wax; soaps; perfumery; perfumes; cosmetics.

Cl.14;Gem stones, pearls and precious metals, and imitations thereof as well as items of jewellery or items of bijouterie 
made of gem stones, pearls, precious metals and imitations thereof or using these materials; jewellery, bijouterie; rings, 
earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery; other articles of precious metals and precious stones, and imitations thereof, namely statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof, ornaments, coins and 
tokens, works of art of precious metals, key rings (trinkets or fobs); jewellery boxes and watch boxes; small watches, time 
instruments, horological and chronometric instruments, watches; parts of clocks and watches, dials for clock- and 
watchmaking, bands for clocks and watches, watch cases, clockworks, parts of clockworks, parts and fitting of all the 
afore-said goods included in this class.

Cl.35;Advertising, marketing and promotional services; business management; business administration; office 
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functions; commercial trading and consumer information services, namely mail order, retail and wholesale services, 
including via the Internet, in relation to bleaching preparations and other substances for laundry use, cleaning, polishing, 
scouring and abrasive preparations, soaps, perfumery, essential oils and aromatic extracts, fragrancing preparations, 
cosmetics, toiletries, preparations for body and beauty care, perfumes, hair lotions, dentifrices, in relation to dietetic 
supplements and dietetic preparations, pharmaceutical, medical and veterinary preparations, hygienic preparations and 
articles, food for babies, plasters, materials for dressings, disinfectants, preparations for destroying vermin, fungicides, 
herbicides, in relation to hand tools and implements (hand-operated), hygienic and beauty implements for humans and 
animals, edged and blunt weapons, food preparation implements, kitchen knifes and cutlery, hand-operated tools and 
implements for treatment of materials, and for construction, repair and maintenance, lifting tools, in relation to scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-
saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound, 
images and/or information, magnetic data carriers, recording discs, automatic vending machines and mechanisms for 
coin-operated apparatus, cash registers, calculating machines, data processing equipment and computers, fire-
extinguishing apparatus, in relation to surgical, medical, dental and veterinary apparatus and instruments, orthopedic 
articles, in relation to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes, in relation to precious metals and their alloys and goods in precious metals or coated 
therewith, jewellery, bijouterie, precious stones, pearls, time instruments, horological and chronometric instruments, 
rings, earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery, boxes for jewellery and watches, parts and fittings for the afore-mentioned jewellery, bijouterie, watches 
and time instruments, in relation to paper, cardboard and goods made from these materials, printed matter, bookbinding 
material, photographs, stationery, adhesives for stationery or household purposes, artists" materials, paint brushes, 
typewriters and office requisites, instructional and teaching material, plastic materials for packaging, printers" type, 
printing blocks, in relation to leather and imitations of leather, and goods made of these materials, animal skins, hides, 
trunks and travelling bags, umbrellas, parasols and walking sticks, saddlery, in relation to furniture, mirrors, picture 
frames, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum and substitutes for all these materials, or of plastics, in relation to household or kitchen utensils and 
containers, combs and sponges, brushes, brush-making materials, articles for cleaning purposes, steelwool, unworked or 
semi-worked glass, glassware, porcelain and earthenware, gardening articles, tableware, cookware and containers, in 
relation to textiles and textile goods, bed and table covers, in relation to clothing, footwear, headgear, in relation to 
carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, wall hangings, in relation to 
games and playthings, gymnastic and sporting articles, decorations for Christmas trees, in relation to meat, fish, poultry, 
game, sausage, ham, see foods and molluscs, as well as meat extracts, dairy products and dairy substitutes, egg 
products, oils and fats, processed fruits and vegetables (including nuts and pulses) as well as processed fungi, prepared 
meals, snacks and desserts (including soups and stocks), of prepared meals primarily made of meat, fish, poultry, game, 
molluscs or vegetables, snacks and side dishes of potatoes, soups and preparations therefore, stews, stocks and broths, 
preserved, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and milk products, edible oils and 
fats, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, pastry 
and confectionery, ices, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, 
convenience food and savory snacks, namely corn, cereal, flour and sesame based snacks, crackers, dumplings, 
pancakes, pasta, rice and cereal dishes, pies and pastry dishes, sandwiches and pizzas, chocolate and desserts, 
processed grains, starches, and goods made thereof, baking preparations and yeasts, agricultural, horticultural and 
forestry products and grains, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, in 
relation to malt, in relation to beers, brewery products, non-alcoholic beverages, mineral and aerated waters and other 
non-alcoholic drinks, fruit drinks and fruit juices, syrups and other preparations for making beverages, in relation to 
alcoholic beverages, tobacco, smokers" articles, matches; bringing together, for the benefit of others, of a variety of the 
afore-mentioned goods (excluding the transport thereof), enabling customers to conveniently view and purchase those 
goods; bringing together, for the benefit of others, of information about and offers of service providers, enabling 
customers to conveniently view and claim benefit of these services; commercial trading and consumer information 
services, namely auctioneering services, rental of vending machines, brokerage services, business contact services, 
collective buying services, commercial evaluation services, competition arrangements, distributorship services, import 
and export services, mediation and negotiation services, ordering services, price comparing services, procurement 
services for others, subscription services; business assistance, management and administrative services; business 
analysis, search and information services; rental, hire and leasing in connection with the afore-said services, included in 
this class; advisory, consultancy and information services for the afore-said services, included in this class.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

3642691    20/07/2017
[International Registration No. : 1364753]
Royal Ridge Fruit & Cold Storage, LLC
P.O. Box 428 Royal City WA 99357 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Cut fruits; dehydrated fruit snacks; dried fruits; freeze-dried fruits; frozen fruits; fruits, namely, cherries, 
blueberries, strawberries, raspberries, cranberries, peaches, pomegranate seeds, and blends thereof that are sold dried, 
frozen, processed, preserved and cut; preserved fruits; processed fruits; sliced fruits.

Cl.30;Chocolate covered fruit; yogurt-covered fruit.

Cl.32;Fruit juice concentrates; fruit juices.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 21/07/2014; Application No. : 30 2014 053 558.0/35 ;Germany 

3642712    24/07/2017
[International Registration No. : 1273169]
THOMAS SABO GMBH & CO. KG
Silberstrasse 1 91207 Lauf a. d. Pegnitz Germany

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; animal grooming preparations; essential oils and aromatic extracts; abraders; cleaning and fragrancing 
preparations; tailors" and cobblers" wax; soaps; perfumery; perfumes; cosmetics.

Cl.14;Gem stones, pearls and precious metals, and imitations thereof as well as items of jewellery or items of bijouterie 
made of gem stones, pearls, precious metals and imitations thereof or using these materials; jewellery, bijouterie; rings, 
earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery; other articles of precious metals and precious stones, and imitations thereof, namely statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof, ornaments, coins and 
tokens, works of art of precious metals, key rings (trinkets or fobs); jewellery boxes and watch boxes; small watches, time 
instruments, horological and chronometric instruments, watches; parts of clocks and watches, dials for clock- and 
watchmaking, bands for clocks and watches, watch cases, clockworks, parts of clockworks, parts and fitting of all the 
afore-said goods included in this class.

Cl.35;Advertising, marketing and promotional services; business management; business administration; office 
functions; commercial trading and consumer information services, namely mail order, retail and wholesale services, 
including via the Internet, in relation to bleaching preparations and other substances for laundry use, cleaning, polishing, 
scouring and abrasive preparations, soaps, perfumery, essential oils and aromatic extracts, fragrancing preparations, 
cosmetics, toiletries, preparations for body and beauty care, perfumes, hair lotions, dentifrices, in relation to dietetic 
supplements and dietetic preparations, pharmaceutical, medical and veterinary preparations, hygienic preparations and 
articles, food for babies, plasters, materials for dressings, disinfectants, preparations for destroying vermin, fungicides, 
herbicides, in relation to hand tools and implements (hand-operated), hygienic and beauty implements for humans and 
animals, edged and blunt weapons, food preparation implements, kitchen knifes and cutlery, hand-operated tools and 
implements for treatment of materials, and for construction, repair and maintenance, lifting tools, in relation to scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-
saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound, 
images and/or information, magnetic data carriers, recording discs, automatic vending machines and mechanisms for 
coin-operated apparatus, cash registers, calculating machines, data processing equipment and computers, fire-
extinguishing apparatus, in relation to surgical, medical, dental and veterinary apparatus and instruments, orthopedic 
articles, in relation to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes, in relation to precious metals and their alloys and goods in precious metals or coated 
therewith, jewellery, bijouterie, precious stones, pearls, time instruments, horological and chronometric instruments, 
rings, earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery, boxes for jewellery and watches, parts and fittings for the afore-mentioned jewellery, bijouterie, watches 
and time instruments, in relation to paper, cardboard and goods made from these materials, printed matter, bookbinding 
material, photographs, stationery, adhesives for stationery or household purposes, artists" materials, paint brushes, 
typewriters and office requisites, instructional and teaching material, plastic materials for packaging, printers" type, 
printing blocks, in relation to leather and imitations of leather, and goods made of these materials, animal skins, hides, 
trunks and travelling bags, umbrellas, parasols and walking sticks, saddlery, in relation to furniture, mirrors, picture 
frames, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum and substitutes for all these materials, or of plastics, in relation to household or kitchen utensils and 
containers, combs and sponges, brushes, brush-making materials, articles for cleaning purposes, steelwool, unworked or 
semi-worked glass, glassware, porcelain and earthenware, gardening articles, tableware, cookware and containers, in 
relation to textiles and textile goods, bed and table covers, in relation to clothing, footwear, headgear, in relation to 
carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, wall hangings, in relation to 
games and playthings, gymnastic and sporting articles, decorations for Christmas trees, in relation to meat, fish, poultry, 
game, sausage, ham, see foods and molluscs, as well as meat extracts, dairy products and dairy substitutes, egg 
products, oils and fats, processed fruits and vegetables (including nuts and pulses) as well as processed fungi, prepared 
meals, snacks and desserts (including soups and stocks), of prepared meals primarily made of meat, fish, poultry, game, 
molluscs or vegetables, snacks and side dishes of potatoes, soups and preparations therefore, stews, stocks and broths, 
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preserved, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and milk products, edible oils and 
fats, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, pastry 
and confectionery, ices, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, 
convenience food and savory snacks, namely corn, cereal, flour and sesame based snacks, crackers, dumplings, 
pancakes, pasta, rice and cereal dishes, pies and pastry dishes, sandwiches and pizzas, chocolate and desserts, 
processed grains, starches, and goods made thereof, baking preparations and yeasts, agricultural, horticultural and 
forestry products and grains, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, in 
relation to malt, in relation to beers, brewery products, non-alcoholic beverages, mineral and aerated waters and other 
non-alcoholic drinks, fruit drinks and fruit juices, syrups and other preparations for making beverages, in relation to 
alcoholic beverages, tobacco, smokers" articles, matches; bringing together, for the benefit of others, of a variety of the 
afore-mentioned goods (excluding the transport thereof), enabling customers to conveniently view and purchase those 
goods; bringing together, for the benefit of others, of information about and offers of service providers, enabling 
customers to conveniently view and claim benefit of these services; commercial trading and consumer information 
services, namely auctioneering services, rental of vending machines, brokerage services, business contact services, 
collective buying services, commercial evaluation services, competition arrangements, distributorship services, import 
and export services, mediation and negotiation services, ordering services, price comparing services, procurement 
services for others, subscription services; business assistance, management and administrative services; business 
analysis, search and information services; rental, hire and leasing in connection with the afore-said services, included in 
this class; advisory, consultancy and information services for the afore-said services, included in this class.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 21/07/2014; Application No. : 30 2014 053 561.0/35 ;Germany 

3642714    24/07/2017
[International Registration No. : 1273166]
THOMAS SABO GMBH & CO. KG
Silberstrasse 1 91207 Lauf a. d. Pegnitz Germany

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; animal grooming preparations; essential oils and aromatic extracts; abraders; cleaning and fragrancing 
preparations; tailors" and cobblers" wax; soaps; perfumery; perfumes; cosmetics.

Cl.14;Gem stones, pearls and precious metals, and imitations thereof as well as items of jewellery or items of bijouterie 
made of gem stones, pearls, precious metals and imitations thereof or using these materials; jewellery, bijouterie; rings, 
earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery; other articles of precious metals and precious stones, and imitations thereof, namely statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof, ornaments, coins and 
tokens, works of art of precious metals, key rings (trinkets or fobs); jewellery boxes and watch boxes; small watches, time 
instruments, horological and chronometric instruments, watches; parts of clocks and watches, dials for clock- and 
watchmaking, bands for clocks and watches, watch cases, clockworks, parts of clockworks, parts and fitting of all the 
afore-said goods included in this class.

Cl.35;Advertising, marketing and promotional services; business management; business administration; office 
functions; commercial trading and consumer information services, namely mail order, retail and wholesale services, 
including via the Internet, in relation to bleaching preparations and other substances for laundry use, cleaning, polishing, 
scouring and abrasive preparations, soaps, perfumery, essential oils and aromatic extracts, fragrancing preparations, 
cosmetics, toiletries, preparations for body and beauty care, perfumes, hair lotions, dentifrices, in relation to dietetic 
supplements and dietetic preparations, pharmaceutical, medical and veterinary preparations, hygienic preparations and 
articles, food for babies, plasters, materials for dressings, disinfectants, preparations for destroying vermin, fungicides, 
herbicides, in relation to hand tools and implements (hand-operated), hygienic and beauty implements for humans and 
animals, edged and blunt weapons, food preparation implements, kitchen knifes and cutlery, hand-operated tools and 
implements for treatment of materials, and for construction, repair and maintenance, lifting tools, in relation to scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-
saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound, 
images and/or information, magnetic data carriers, recording discs, automatic vending machines and mechanisms for 
coin-operated apparatus, cash registers, calculating machines, data processing equipment and computers, fire-
extinguishing apparatus, in relation to surgical, medical, dental and veterinary apparatus and instruments, orthopedic 
articles, in relation to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes, in relation to precious metals and their alloys and goods in precious metals or coated 
therewith, jewellery, bijouterie, precious stones, pearls, time instruments, horological and chronometric instruments, 
rings, earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery, boxes for jewellery and watches, parts and fittings for the afore-mentioned jewellery, bijouterie, watches 
and time instruments, in relation to paper, cardboard and goods made from these materials, printed matter, bookbinding 
material, photographs, stationery, adhesives for stationery or household purposes, artists" materials, paint brushes, 
typewriters and office requisites, instructional and teaching material, plastic materials for packaging, printers" type, 
printing blocks, in relation to leather and imitations of leather, and goods made of these materials, animal skins, hides, 
trunks and travelling bags, umbrellas, parasols and walking sticks, saddlery, in relation to furniture, mirrors, picture 
frames, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum and substitutes for all these materials, or of plastics, in relation to household or kitchen utensils and 
containers, combs and sponges, brushes, brush-making materials, articles for cleaning purposes, steelwool, unworked or 
semi-worked glass, glassware, porcelain and earthenware, gardening articles, tableware, cookware and containers, in 
relation to textiles and textile goods, bed and table covers, in relation to clothing, footwear, headgear, in relation to 
carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, wall hangings, in relation to 
games and playthings, gymnastic and sporting articles, decorations for Christmas trees, in relation to meat, fish, poultry, 
game, sausage, ham, see foods and molluscs, as well as meat extracts, dairy products and dairy substitutes, egg 
products, oils and fats, processed fruits and vegetables (including nuts and pulses) as well as processed fungi, prepared 
meals, snacks and desserts (including soups and stocks), of prepared meals primarily made of meat, fish, poultry, game, 
molluscs or vegetables, snacks and side dishes of potatoes, soups and preparations therefore, stews, stocks and broths, 
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preserved, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and milk products, edible oils and 
fats, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, pastry 
and confectionery, ices, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, 
convenience food and savory snacks, namely corn, cereal, flour and sesame based snacks, crackers, dumplings, 
pancakes, pasta, rice and cereal dishes, pies and pastry dishes, sandwiches and pizzas, chocolate and desserts, 
processed grains, starches, and goods made thereof, baking preparations and yeasts, agricultural, horticultural and 
forestry products and grains, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, in 
relation to malt, in relation to beers, brewery products, non-alcoholic beverages, mineral and aerated waters and other 
non-alcoholic drinks, fruit drinks and fruit juices, syrups and other preparations for making beverages, in relation to 
alcoholic beverages, tobacco, smokers" articles, matches; bringing together, for the benefit of others, of a variety of the 
afore-mentioned goods (excluding the transport thereof), enabling customers to conveniently view and purchase those 
goods; bringing together, for the benefit of others, of information about and offers of service providers, enabling 
customers to conveniently view and claim benefit of these services; commercial trading and consumer information 
services, namely auctioneering services, rental of vending machines, brokerage services, business contact services, 
collective buying services, commercial evaluation services, competition arrangements, distributorship services, import 
and export services, mediation and negotiation services, ordering services, price comparing services, procurement 
services for others, subscription services; business assistance, management and administrative services; business 
analysis, search and information services; rental, hire and leasing in connection with the afore-said services, included in 
this class; advisory, consultancy and information services for the afore-said services, included in this class.
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Priority claimed from 14/10/2016; Application No. : UK00003191197 ;United Kingdom 

3642780    10/04/2017
[International Registration No. : 1364964]
Brandenburg (UK) Limited.
29 Navigation Drive, Hurst Business Park Brierley Hill, West Midlands DY5 1UT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Pest detectors; parts and fittings for the aforesaid; apparatus for recording, transmission or reproduction of sound 
or images relating to pests; data processing equipment; computer software; computer programmes [programs], recorded;
computer programs [downloadable software]; data processing apparatus; electronic publications, downloadable; 
intercommunication apparatus; monitoring apparatus, electric; monitors [computer programs]; observation instruments; 
electric installations for the remote control of industrial operations; transmitters [telecommunication]; sensor units; 
capacitance sensors; monitoring and/ or sensing systems; transceivers; all being related to the monitoring, recording and 
reporting of data, relating to pest control.

Cl.21;Insect traps; fly catchers; articles for cleaning purposes; electric devices for attracting and killing insects; fly 
traps; insect traps; mouse traps; rat traps; insect killing apparatus; insect attracting and/or killing apparatus 
incorporating lamps; insecticidal apparatus in the form of lamps; electric devices for attracting and/or killing insects.

Cl.37;Services in respect of the detection, control and extermination of pests, vermin, insects, parasites and birds (not 
for agricultural purposes); installation, maintenance and repair of pest control apparatus services; pest exterminating 
services; vermin exterminating services, other than for agriculture.
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Priority claimed from 16/02/2017; Application No. : 1826315 ;Australia 

3642838    15/03/2017
[International Registration No. : 1365066]
WISETECH GLOBAL LIMITED
U3A 72 O'Riordan St ALEXANDRIA NSW 2015 Australia

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software programs including computer software for business purposes; computer software for freight 
forwarding, transportation brokers, customs broking and logistics including for airline carriers, ocean, river and water 
carriers, shippers, trucking and road haulage companies and warehouse facilities; computer software for database 
management, record creation, data transfer, document creation, accounting, workflow, training, testing and data sharing 
functions; training guides and manuals in the form of a computer program; electronic publications.

Cl.41;Education and training including education and training in relation to logistics for freight forwarding, 
transportation brokers, customs broking and logistics including for airline carriers, ocean, river and water carriers, 
shippers, trucking and road haulage companies and warehouse facilities; education and training in the use of computer 
software programs; computer based training; computer and computerised training; computer training advisory services; 
information in relation to the foregoing services.

Cl.42;Software as a service including software as a service for business purposes; software as a service for freight 
forwarding, transportation brokers, customs broking and logistics including for airline carriers, ocean, river and water 
carriers, shippers, trucking and road haulage companies and warehouse facilities; software as a service for database 
management, record creation, data transfer, document creation, accounting, workflow and data sharing functions; 
advisory services relating to computer software and computer systems; computer technology consultancy for databases; 
design and development of computer software; installation, repair and maintenance of computer software including 
patching; cloud computing services; testing of computer software; support services for computer software; information 
in relation to the foregoing services.
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Priority claimed from 26/01/2017; Application No. : 51025/2017 ;Switzerland 

3642875    08/02/2017
[International Registration No. : 1365940]
Airex AG
Industrie Nord 26 CH-5643 Sins Switzerland

Proposed to be Used
IR DIVISION
Cl.17;Unprocessed films, plates, blocks and tapes made of cellular rubber and synthetic resins for doctors and for 
medical use, not intended for bandages; semi-finished products in the form of films made of cellular rubber and synthetic 
resins; insulating plates; semi-finished products in the form films, plates, blocks or tapes made of cellular rubber and 
synthetic resins for use in rescue areas and bathing zones; foam-like or sponge-like porous, natural or synthetic materials
in all forms, especially in blocks, plates, rollers, as films, molded parts and composite parts, profiles, sheets, tapes, strips,
tubes, flexible hoses, for insulation, as base materials with dynamic and/or static impact for composites, sealing and 
protection against cold, heat, damp, light, sound, vibration and radiation; semi-finished or finished products in sponge-
like or foam-like materials for insulation, as base materials with dynamic and/or static impact for composites, sealing and 
protection against cold, heat, damp, light, sound, vibration and radiation; semi-products (semi-finished products) or 
finished products in sponge-like or foam-like materials for insulation, as base materials with dynamic and/or static impact 
for composites, sealing and protection against cold, heat, damp, light, sound, vibration and radiation or as packaging 
material or for the manufacture of clothing and footwear; open or closed-cell foam-like and sponge-like materials for 
stuffing; insulation for use in buildings; seals; sealing materials; foam insulation materials for use in buildings; insulating 
gloves; shock absorbing materials; packing materials; vibration dampers; insulation materials for apparatus; semi-
finished products of foam; unprocessed films, blocks or tapes made of cellular rubber and synthetic resins for use as 
insulating materials for protection, sealing and the enclosure of cold, heat, damp, light, sound volume, vibration and 
irradiation, as sealing and packing materials and for packaging as well as insulating materials for electrical use; semi-
finished products in the form of films, plates, blocks and tapes made of cellular rubber and synthetic resin; padding for 
impact protection for vehicles and aircraft; padding for impact protection in construction and machining; buffer materials 
made of elastomer for protection against impact and shock; insulating materials; filling materials, tapes and profiles for 
sealing; insulation for cables and iron wires; sealing rings, weatherstripping or sealing fittings; seals; thermal insulation 
materials; insulating and shielding materials of all kinds, including alveolar anti-vibration and sound-absorbing panels, 
insulation panels, masonry coverings and machine foundations, filling materials, sealing tapes and sealing profiles, rods 
and cover plates for greenhouses and cold frames; insulation materials; insulation for cables and wires; seals; foamed 
plastic strips for the protection of furniture edges (bumper guards), namely security strips for windows; tubes; semi-
finished products made of foam-like and sponge-like materials for the manufacture of buoys and furniture; unprocessed 
films, plates, blocks or tapes made of cellular rubber and synthetic resins for the manufacture of mattresses, mattress 
covers, disposable sheets; protective jackets for tanks (insulating material), namely supporting materials and interior 
parts for tanks and crates of all kinds for sandwich construction; unprocessed films, plates, blocks and tapes made of 
cellular rubber and synthetic resins for use in floor coverings, including floor mats, bath mats and WC mats.

Cl.27;Floor coverings; jumping mats and landing mats; gymnastic mats; bullet-proof mats (insulating materials for 
shooters); tent floors; carpets; bath carpets; WC mats; child play area mats; dish drying mats; floor coverings; bullet-
proof mats; landing mats; mats for shooters.

Cl.28;Finished products made of foam-like and sponge-like materials as sporting goods; kickboards for swimming; 
floaters for ropes and nets; sports gloves; equipment for swimming; floats; gymnastic and sporting equipment, including 
skis, water skis, snow sleds; snowboards, sea, lake or river kayaks, canoes, surfboards, skateboards, sailboards; games 
and toys; gymnastic articles; Christmas tree decorations; gymnastic and sporting articles, especially foams for balancing 
exercises; sports and balancing exercise training material; foam blocks for sports and gymnastic exercises; floaters 
made of foam-like and sponge-like material.
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3642913    13/01/2017
[International Registration No. : 1365046]
Subway IP Inc.
700 South Royal Poinciana Blvd. Ste 500 Miami Springs FL 33166 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Salads made with various ingredients, namely fruit, garden and vegetable salads; milk; fruit; potato chips; 
processed apples.

Cl.30;Sandwiches and wraps for consumption on or off the premises; baked goods for consumption on or off the 
premises; snacks namely pretzels, corn chips, tortilla chips, puffed corn curls, popped corn, cakes, pastries, cookies; 
dressings for salads, salad dressings used on salads, combination meals consisting primarily of a sandwich, a snack for 
consumption on or off the premises, coffee, tea, iced tea.

Cl.32;Beverages (term too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations), 
fruit juices, vegetable juices, soft drinks, bottled drinking water, tea flavored beverages, coffee flavored beverages, for 
consumption on or off the premises; soft drink.

Cl.35;Consumer loyalty services for commercial, promotional and advertising purposes, namely providing an incentive 
rewards programs for customers through the issuance and processing of customer loyalty points and credits, and loyalty 
cards for the purchase of goods and services, and providing contests, sweepstakes, games and prizes; administration of 
an incentive rewards program enabling participants to obtain discounts and complimentary goods and services through 
membership; online ordering services in the field of restaurant take-out and delivery; retail services relating to food and 
drink.

Cl.43;Restaurant services, namely providing of food and beverages for consumption on and off the premises; 
restaurant services featuring sandwiches; catering services; eat-in and take-out food restaurant services; restaurants 
featuring home delivery.
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3643242    23/06/2017
[International Registration No. : 1365986]
Renouard Ophélie
35 rue de Naples F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, cosmetic products and soaps.

Cl.14;Jewels, watches, jewelry, works of art of precious metals, precious-metal boxes.

Cl.18;Handbags, travel bags, beach bags, trunks, suitcases, leather goods, umbrellas.

Cl.41;Entertainment, organization and conducting of colloquiums, conferences or congresses, organization of 
exhibitions or events for non-commercial purposes, organization of competitions.
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Priority claimed from 06/02/2017; Application No. : 4335417 ;France 

3643599    23/06/2017
[International Registration No. : 1366023]
FAURECIA
2 rue Hennape F-92000 NANTERRE France

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; engines except for those for land vehicles; couplings (non-electric) and transmission components 
except those for land vehicles; compressed air engines; filters for cleaning cooling air, for motors and engines; feeders 
for carburetors; sparking plugs for internal combustion engines; igniting devices for internal combustion engines; 
alternators; shock absorber pistons (parts of machines); anti-pollution devices for motors and engines; ball rings for 
bearings; glow plugs for Diesel engines; cowlings (parts of machines); fuel economizers for motors and engines; 
carburetors; universal joints [Cardan joints]; crankcases for machines, motors and engines; control mechanisms for 
machines, engines or motors; pneumatic controls for machines, motors and engines; hydraulic controls for machines, 
motors and engines; fan belts for motors and engines; belts for motors and engines; cylinder heads for engines; pistons 
for cylinders; starters for motors and engines; exhausts for motors and engines; filters (parts of machines or engines); 
injectors for motor and engines; joints (parts of engines); cylinders for motors and engines; igniting magnetos for motors 
and engines; pistons for engines; engine speed regulators; radiators [cooling] for motors and engines; catalytic 
converters; air pumps for vehicle seats; automotive exhaust pipes.

Cl.9;Scientific apparatus and instruments other than for medical, nautical, surveying, photographic, cinematographic, 
optical, weighing, measuring, signaling, control (inspection), life-saving (rescue) use; batteries for lighting; starter cables 
for motors; speed checking apparatus for vehicles; kilometer recorders for vehicles; speed indicators; automatic steering 
devices for vehicles; vehicle radios; thermostats for vehicles; voltage regulators for vehicles.

Cl.11;Apparatus for lighting, heating, ventilating, water distribution for vehicles; air filters for air conditioning, air 
conditioning installations for vehicles; light bulbs for directional signals for vehicles; demisting heating apparatus for 
vehicles; anti-glare devices for vehicles (lamp fittings); heating apparatus for defrosting windows of vehicles; heaters for 
vehicles; air conditioners for vehicles; defrosters for vehicles, lights for vehicles; vehicle headlights; vehicle reflectors; 
heat regenerators; heat regenerators; lighting installations for vehicles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; couplings for land vehicles; inner tubes for pneumatic 
tires; shock absorbing springs for vehicles; suspension shock absorbers for vehicles; anti-glare devices for vehicles; 
anti-theft devices for vehicles; headrests for vehicle seats; transmission shafts for land vehicles; trailer hitches for 
vehicles; shock absorbers, hoods, bodies, chains, chassis, bumpers for automobiles; sun-blinds adapted for 
automobiles; anti-theft alarms for vehicles, reversing alarms for vehicles; horns for vehicles; valves for vehicle tires; tires 
for vehicle wheels; non-skid devices for vehicle tires; torsion bars for vehicles; gear boxes for land vehicles; caps for 
vehicle petrol [gas] tanks; windshields; hoods for vehicles; hoods for vehicle engines; crankcases for land vehicle 
components other than for engines; safety belts for vehicle seats; driving chains for land vehicles; transmission chains 
for land vehicles; vehicle chassis; treads for vehicles [tractor type]; hydraulic circuits for vehicles; torque converters for 
land vehicles; horns for vehicles; air bags (safety devices for automobiles); direction signals for vehicles; electric motors 
for land vehicles; electric vehicles; clutches for land vehicles; gearing for land vehicles; brake linings for vehicles; brake 
shoes for vehicles; brake segments for vehicles; brakes for vehicles; vehicle wheel rims; motors and engines for land 
vehicles; vehicle bumpers; vehicle wheel spokes; vehicle suspension springs; rearview mirrors; vehicle wheels; vehicle 
seats; vehicle covers [shaped]; turbines for land vehicles; windows for vehicles; steering wheels for vehicles; doors for 
vehicles; seat covers for vehicles; alarms for vehicles; door panels for land vehicles; structural automobile parts; cigar 
lighters for automobiles.

Cl.17;Sound insulation materials; sound insulating panels; insulating materials.

Cl.42;Research in the field of materials science; testing of materials; advice related to energy saving; vehicle interior 
decoration; technical project studies; surveying (engineering work); engineering; technical research, mechanics 
research; industrial research and analysis services; research and development of new products for others.
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Priority claimed from 17/08/2016; Application No. : 015761984 ;European Union 

3643621    09/08/2017
[International Registration No. : 1341946]
Snacking media
53 rue de Chabrol F-75010 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Cinematographic and photographic films; sound and video recordings; audio and video tapes; computer game 
programs; computer software; software and applications for mobile telephones; magnetic recording media, sound 
recording disks, compact disks, DVDs and other digital recording media.

Cl.35;Advertising; television advertising; computerized file management; web site traffic optimization; online 
advertising on a computer network; dissemination of advertisements; compilation of information into computer 
databases; demonstration of goods; rental of advertising space; provision of on-line sales areas for sellers and buyers of 
goods and services; production of advertising films; commercial information via websites; organization of exhibitions for 
commercial or advertising purposes; presentation of goods on all communication media, for retail sale; sales promotion 
for others; publication of advertising texts; postpaid per click advertising services.

Cl.38;Provision of on-line forums; television broadcasting; mobile telephone communication services; communications 
by computer terminals; communications by fiber-optic networks; provision of telecommunication channels for 
teleshopping services; wireless broadcasting services; provision of access to databases; transmission of visual or sound 
data and information contained in data banks; teleconferencing services; videoconferencing services; broadcasting and 
transmission of radio and television programs, via cable, satellite and the Internet; television broadcasting; computer-
aided transmission of messages and images; transmission of digital files; streaming data transmission; broadcasting 
services comprising the operation of subscription television services including video-on-demand services; transmission 
and broadcasting of television programs and films, in particular video-on-demand programs; transmission of data by 
streaming and of on-demand video sequences; telecommunication of information (including web pages), computer 
programs and any other data; telecommunication information; provision of access to Internet sites for educational and 
entertainment purposes; simultaneous broadcasting of audio and video works, including radio and television programs, 
films, sound recordings, video and DVD recordings via cable, satellite and the Internet.

Cl.41;Education; entertainment; television entertainment; videotaping; production, presentation, distribution, 
networking and rental of audio and video works, including television, radio programs via cable, satellite and the Internet, 
and of films, sound recordings, video and DVD recordings; editing of video tapes and films; rental of video tapes and 
films; club services [entertainment or education]; coaching [training]; photography services; game services provided on-
line from a computer network; online publication of magazines; organization of live entertainment events; interactive 
television entertainment services; production and presentation of competitions, games and studio entertainment; 
organization of competitions [education or entertainment]; organization and conducting of conferences; practical training 
[demonstration]; provision of non-downloadable videos online; organization and conducting of training workshops; 
provision of electronic publications online; news reporters services; organization of cooking competitions; cooking 
classes; organization, production and presentation of events for educational, cultural or entertainment purposes; 
organization, production and presentation of competitions, contests, games, game shows, quizzes, exhibitions; 
information and consulting services concerning all the aforesaid services; information relating to education; 
entertainment information.
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Priority claimed from 27/06/2017; Application No. : 30 2017 015 664 ;Germany 

3643670    07/07/2017
[International Registration No. : 1365601]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for water purification, water treatment preparations; microorganism and enzymes for water treatment in 
a cultivated pond.

Cl.5;Nutritional supplements for use in aquaculture.
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3643729    01/08/2017
[International Registration No. : 1365356]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software, namely, software for implementing a computer programming language; 
computer software development tools for use in the fields of artificial intelligence, deep learning, high performance 
computing, distributed computing, virtualization and machine learning; computer software libraries for use in general 
purpose computation, manipulation of collections of data, data transformation, input/output, graphics display, modeling 
and testing for use in the fields of artificial intelligence, deep learning, high performance computing, distributed 
computing, virtualization and machine learning; downloadable computer software runtime systems, namely, systems 
comprised of computer software libraries for use in general purpose computation, manipulation of collections of data, 
data transformation, input/output, graphics display, modeling and testing for use in the fields of artificial intelligence, 
deep learning, high performance computing, distributed computing, virtualization and machine learning; downloadable 
computer software for use as an application programming interface (API) for use in the fields of artificial intelligence, 
deep learning, high performance computing, distributed computing, virtualization and machine learning.

Cl.42;Providing non-downloadable computer software namely, computer software for implementing a computer 
programming language, computer software development tools, and computer software libraries for use in general 
purpose computation, manipulation of collections of data, data transformation, input/output, graphics display, modeling, 
and testing for use in the fields of artificial intelligence, deep learning, high performance computing, distributed 
computing, virtualization and machine learning; providing non-downloadable computer software, namely, runtime 
systems comprised of computer software libraries for use in general purpose computation, manipulation of collections of 
data, data transformation, input/output, graphics display, modeling and testing for use in the fields of artificial 
intelligence, deep learning, high performance computing, distributed computing, virtualization and machine learning; 
providing non-downloadable computer software for use as an application programming interface (API) for use in the
fields of artificial intelligence, deep learning, high performance computing, distributed computing, virtualization and 
machine learning. 
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3644055    18/04/2017
[International Registration No. : 1365951]
GROUPE GO SPORT
17 avenue de la Falaise F-38360 Sassenage France

Proposed to be Used
IR DIVISION
Cl.18;Mountaineering poles; rucksacks, sports bags, belt bags, shoe sacks, satchel bags, traveling bags, bags for 
climbers, bags for campers, beach bags, school bags, wallets, purses, wheeled shopping bags, handbags.

Cl.20;Camping and hiking furniture, namely camp beds, folding and non-folding, tables and chairs, folding and non-
folding, stools, folding and non-folding, armchairs, chairs, easy chairs; bedding (excluding linen), namely, mattresses, air 
mattresses, not for medical use; tent pegs not of metal.

Cl.22;Tents; down (feathers); hammocks; ropes, strings, nets, tents, tarpaulins, sails.

Cl.24;Sleeping bags for camping, sleeping bag covers.

Cl.25;Clothing, sportswear, headgear, footwear, sports footwear, underclothing and underwear.
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3648721    14/07/2017
[International Registration No. : 1366670]
Promoganda GmbH
Gertrudstrasse 71 CH-8003 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.41;Education; training; entertainment; sporting and cultural activities.
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3648722    04/03/2017
[International Registration No. : 1366179]
nlyte Software Limited
Riverside House, 26 Osiers Road London SW18 1NH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission, reproduction or storage of sound, images or data; magnetic data carriers, 
recording discs; data processing equipment and computers; computer software; computer hardware; computer 
programs; computer software for data center management; computer peripherals; printers; pre-recorded video and audio 
tapes, compact discs, DVD's, CD-ROMs; discs and diskettes, tapes, videos and other media bearing or for the recordal of 
sound, images, software and information; electronic testing and measuring devices and instruments; parts and fittings for
all the aforesaid goods; none of the aforementioned goods being electronic equipment and software for controlling valves 
or electronic equipment and software for controlling and monitoring manufacturing equipment; none of the aforesaid 
software being for the collection, analysis, transmission, reporting and display of retail and points of sales data; none of 
the aforesaid software being for advertising or marketing purposes; none being for operating borescopic and/or surgical 
apparatus and/or instruments or being for use in connection with borescopic and/or surgical apparatus and/or 
instruments; all the aforesaid relating to the management, operation, auditing, planning, controlling, organising and 
optimisation of data centers.

Cl.35;Business management and administration services; inventory management and tracking services; business 
project management; business data analysis services; business auditing and business data auditing; computerized 
business auditing and business data auditing; automated data processing; compilation of business data; data handling, 
namely, data center infrastructure management, data analysis, data management, data systemization, data processing, 
work management, work flow management, business asset management and optimization, data center capacity planning 
and utilization, task management and data center reporting; data management; database management; computerised 
database management; collating, systemization, updating and maintenance of computer databases; data center 
management services; operation and management of data centers; business consulting services; business consulting 
services in the field of data center computer server capacity planning, computer network capacity planning, computer 
equipment and IT infrastructure capacity planning, communications bandwidth capacity planning, physical space 
capacity planning, data center electrical load and power capacity planning, cooling equipment capacity planning, 
computer hardware rack capacity planning, physical and data security capacity planning, electrical capacity planning; 
business consulting services in the field of branch circuit monitoring for data centers, namely, consulting services 
concerning the monitoring of electrical power and electrical loads and the monitoring and management of data center 
infrastructure; management and operation of a computer database in the field of data center infrastructure management, 
data analysis, data systemization, data processing, work management, work flow management, asset management and 
optimization, network mapping and management, data center capacity planning and utilization, task management and 
data center reporting; information, advisory and consultancy services relating to all the aforementioned services; none of 
the aforesaid services being for advertising or marketing purposes; all the aforesaid services relating to the management, 
operation, auditing, planning, controlling, organising and optimisation of data centers.

Cl.42;Design services; computer design and testing; computer systems analysis; computer programming services; 
design of computer hardware and computer software; rental and leasing of computers; design of computer databases; 
engineering services; engineering design; engineering drawing; project management (technical support); computerised 
analysis of data; technical data analysis services; providing information technology technical advice and assistance in 
the field of data center infrastructure management, data analysis, data management, data systemization, data processing, 
work management, work flow management, asset management and optimization, network mapping and management, data
center capacity planning and utilization, task management and data center reporting via an interactive web site or a global 
computer information network; providing technical advice, information and assistance about the Internet; providing 
information in the field of computers and computer peripherals; maintenance and updating of computer software; 
computer support services, namely troubleshooting of computer hardware and software in the field of data center 
infrastructure management, data analysis, data management, data systemization, data processing, work management, 
work flow management, asset management and optimization, network mapping and management, data center capacity 
planning and utilization, task management and data center reporting; consultancy services relating to information 
technology; room layout design services; data center management services, namely, providing on-site management of 
information technology systems of others, providing remote management of information technology systems of others, 
monitoring of computer systems by remote access to ensure proper functioning, and remote computer backup services; 
operation and management of data centers , namely, providing on-site management of information technology systems of 
others, providing remote management of information technology systems of others, monitoring of computer systems by 
remote access to ensure proper functioning, and remote computer backup services; computer systems integration 
services; design, development, and consulting services in the field of software for data center management, data center 
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infrastructure management, data center operations and data center efficiency; technical support services, namely, 
troubleshooting of facilities management and building automation computer software problems; technical support 
services, namely, troubleshooting in the nature of diagnosing building automation, facilities management and data center 
computer software and hardware problems; providing temporary use of non-downloadable computer software 
applications for use in data center capacity planning, real-time branch circuit and environmental system monitoring, 
tracking load and available power, HVAC and cabinet capacities and circuit alarm notification for small and large data 
centers; facilities management services, namely, monitoring of data centers and computer storage facilities with respect 
to electrical and mechanical systems; monitoring data center systems and mission critical systems, namely, computer 
monitoring systems for generators, air conditioning units, transfer switches, uninterruptible power supplies, power 
distribution units, battery systems, chillers, pumps, on-site power generators, building management systems and network 
systems; monitoring information technology infrastructure power and electrical systems; providing temporary use of 
non-downloadable computer software applications for use in data center capacity planning, real-time branch circuit and 
environmental system monitoring, tracking load and available power, HVAC and cabinet capacities and circuit alarm 
notification for small and large data centers; data handling, namely, network mapping and management; information, 
advisory and consultancy services relating to all the aforementioned services; none of the aforementioned services 
relating to electronic equipment and software for controlling valves or electronic equipment and software for controlling 
and monitoring manufacturing equipment; none of the aforesaid services being for advertising or marketing purposes; all 
the aforesaid services relating to the management, operation, auditing, planning, controlling, organising and optimisation 
of data centers.
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Priority claimed from 27/09/2016; Application No. : 30 2016 108 799 ;Germany 

3648728    21/03/2017
[International Registration No. : 1366208]
EyeC GmbH
Burchardstr. 21 20095 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking, 
life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; electrical apparatus and instruments included in this class; devices 
for recording, transmission and reproduction of sound and images; magnetic data carriers, records; cash registers, 
calculating machines, data processing equipment and computers; software included this in class; fire-extinguishing 
apparatus; measuring systems and programs, in particular image processing systems and programs, substantially 
consisting of the measuring signal acquisition or image acquisition (for example sensors, cameras or scanners) of one or 
a plurality of evaluation units (for example computer), evaluation software, user interface and display units (for example 
computer screens or one or a plurality of displays); software or complete inspection systems, consisting of a component 
for image acquisition (such as, for example, sensors, cameras or scanners), one or a plurality of evaluation units (for 
example computer), evaluation software, user interfaces and display units (such as, for example, computer screens or 
one or a plurality of displays) for comparing images and documents, in particular printed images, for displaying and/or 
measuring the differences; lenses, optical lenses and optical arrangements, namely optical apparatuses, included in this 
class, in particular for operating optical inspection systems and image processing systems; computer software, for 
example on optical, magnetic and electronic data carriers, also as configurable library software, in particular as operator 
software for electronic inspection systems; automatic inspection systems consisting of video cameras, lenses, 
processors, monitors and computers for the industrial application.

Cl.41;Education; training; entertainment; sports and cultural activities; technical training of personnel to use the above-
described systems; leasing lighting devices and lighting apparatus, illuminants, flash lights and lamps.

Cl.42;Scientific and technological services and research work and design services relating thereto; industrial analysis 
and research services; design and development of computer hardware and software; development of such above-
described systems, namely of computer software and products for above-described system, on order; online data storage 
the results of the inspection systems in a production database or operating database; development and creation of 
software for optimizing production; technical advice in the field of computer hardware and software, in particular relating 
to the selection of inspection systems, data processing devices and parts thereof, as well as of electronic cameras; 
leasing of measuring systems and programs, in particular image processing systems and programs, substantially 
consisting of the measuring signal acquisition or image acquisition (such as, for example sensors, cameras or scanners) 
of one or a plurality of evaluation units (for example computer), evaluation software, user interfaces and display units (for 
example computer screens or one or a plurality of displays); leasing software or complete inspection systems, consisting 
of a component for image acquisition (such as, for example, sensors, cameras or scanners), one or a plurality of 
evaluation units (for example computer), evaluation software, user interfaces and display units (for example computer 
screens or one or a plurality of displays) for comparing images and documents, in particular printed images, for 
displaying and/or measuring the differences; leasing of lenses, optical lenses and optical arrangements, in particular for 
operating optical inspection systems and image processing systems; leasing of computer software, for example on 
optical, magnetic and electronic data carriers, also as configurable library software, in particular as software for electronic
inspection systems; leasing of automatic inspection systems consisting of video cameras, lenses, processors, monitors 
and computers for the industrial application; development of measuring systems and programs, in particular image 
processing systems and programs, substantially consisting of the measuring signal acquisition or image acquisition 
(such as, for example, sensors, cameras or scanners) of one or a plurality of evaluation units (for example computer), 
evaluation software, user interfaces and display units (for example computer screens or one or a plurality of displays); 
development of software or complete inspection systems, consisting of a component for image acquisition (such as, for 
example, sensor, cameras or scanners), one of a plurality of evaluation units (for example computer), evaluation software, 
user interface and display units (for example computer screens or one or a plurality of displays) for comparing images 
and documents, in particular printed images, for displaying and/or measuring the differences; development of lenses, 
optical lenses and optical arrangements, in particular for operating optical inspection systems and image processing 
systems; development of computer software, for example on optical, magnetic and electronic data carriers, also as 
configurable library software, in particular as operator software for electronic inspection systems; development of 
automatic inspection systems consisting of video cameras, lenses, processors, monitors and computers for the industrial 
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application; development of devices for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating and 
water supply as well as sanitary facilities; technical project implementation of inspection and machine-vision systems; 
technical advice for the use of inspection systems, in particular image processing systems; preparing technical opinions 
relating to such systems, for example feasibility studies; technical development of lighting devices and lighting 
apparatus, illuminants, flash lights and lamps.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 24/03/2017; Application No. : 016502809 ;European Union 

3648743    31/07/2017
[International Registration No. : 1367047]
Absortech International AB
Tryckerivägen 4 SE-311 44 Falkenberg Sweden

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; condensation-preventing chemicals; desiccants; natural desiccants for use in refrigeration; 
natural desiccants for the control of humidity; fillers for drying agents; desiccants for absorbing moisture; moisture 
displacers; absorption agents.

Cl.11;Dehumidifiers; industrial dehumidifiers; installations for de-humidifying; evaporators; refrigerating apparatus; air 
heat recovery installations; hot air heating apparatus; apparatus for ventilating; apparatus for controlling temperature in 
central heating radiators [valves]; air circulation apparatus; cold air blowing apparatus; humidification apparatus for use 
with air conditioning apparatus; electric space cooling apparatus; drying installations; drying apparatus and installations; 
apparatus for drying; refrigerated compressed air dryers; installations for airing; drying apparatus for chemical 
processing; ventilating fans; electrically powered fans for ventilation purposes; air balancing dampers; air control 
dampers; air inductor apparatus [ventilation]; extractor units [ventilation].
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 30/05/2017; Application No. : 302017000058726 ;Italy 

3648770    15/06/2017
[International Registration No. : 1366045]
De Rigo S.p.A.
Zona Industriale Villanova, 12 I-32013 Longarone (BL) Italy

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; coin-
operated mechanisms; cash registers; calculators; data processing equipment; computers; computer software; fire 
extinguishing apparatus; optical apparatus and instruments, in particular spectacles, sunglasses, spectacle glasses, 
contact lenses, spectacle cases, parts and fittings for the aforesaid goods not included in other classes; polarizing 
spectacles; goggles; anti-glare glasses; corrective eyewear; eyeglass shields; cyclists' glasses; snow goggles; eyeglass 
lanyards; optical glasses; glacier eyeglasses; bars for spectacles; children's eye glasses; spectacle chains; reading 
glasses; spectacle cases; sports glasses; sunglasses; frames for spectacles and sunglasses; cords and chains for 
sunglasses; lenses for sunglasses; spectacle lenses.

Cl.35;Advertising; business management; business administration; office functions; export and import services, the 
bringing together, for the benefit of others, of a variety of goods to enable the consumer to obtain a clear view of their 
purchase in supermarkets, department stores or retail stores, or on an internet platform for online selling services of 
perfumery, cosmetics and beauty articles, deodorants, soaps, toothpastes, shampoos, essential oils, hair lotions, make-
up; export and import services, the bringing together, for the benefit of others, of a variety of goods to enable the 
consumer to have a clear view of their purchase in supermarkets, department stores or in retail stores or on the internet 
sales platform for online selling services of eyeglasses, spectacles, sunglasses, eyewear products, lenses, spectacles 
frames, contact lenses, sports glasses; export and import services, the bringing together, for the benefit of others, of a 
variety of goods to enable the consumer to obtain a clear view of their purchase in supermarkets, department stores or 
retail stores, or on an internet platform for online selling services of time and chronometric instruments, jewellery in 
precious or plated metals; export and import, services, the bringing together, for the benefit of others, of a variety of 
goods to enable the consumer to obtain a clear view of their purchase in supermarkets, department stores or retail stores, 
or on an internet platform for online selling services of stationery, pens, block notes, agendas, notebooks, leather goods, 
handbags, backpacks, wallets, key rings, clothing, footwear and headgear; franchising services; retail sales management; 
retail services of perfumery, cosmetics and beauty articles, deodorants, soaps, toothpaste, shampoo, essential oils, 
lotions for hair, make-up; retail services of horological and chronometric instruments, jewellery in precious metals or 
plated; retail services of stationery, pens, block notes, agendas, notebooks, leather goods, handbags, backpacks, wallets, 
key rings, clothing, footwear and headgear; wholesale services of perfumery, cosmetics and beauty articles, deodorants, 
soaps, toothpaste, shampoo, essential oils, lotions for hair, make-up, horological and chronometric instruments, jewellery 
in precious metals or plated, stationery, pens, block notes, agendas, notebooks, leather goods, handbags, backpacks, 
wallets, key rings, clothing, footwear and headgear; retail services of scientific, nautical, geodetic, photographic, 
cinematographic, optical, weighing, measuring, signaling, checking (inspection), rescue and teaching apparatus and 
instruments; wholesale services of scientific, nautical, geodetic, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (inspection), rescue and teaching apparatus and instruments; retail services of 
instruments for the conduction, distribution, transformation, accumulation, regulation or control of electricity; wholesale 
services of apparatus and instruments for the conduction, distribution, transformation, accumulation, regulation or 
control of electricity; retail services of apparatus for recording, transmission, reproduction of sound or images; wholesale 
services of apparatus for recording, transmission, reproduction of sounds or images; retail services of magnetic data 
carriers, acoustic discs; retail services of compact disc, DVD and other digital recording media; wholesale services of 
compact disc, DVD and other digital recording media; retail services of mechanisms for coin operated apparatus; 
wholesale services of mechanisms for coin operated apparatus; retail services of cash registers; wholesale services of 
cash registers; retail services of calculating machines; wholesale services of calculating machines; retail services of data 
processing equipment; wholesale services of data processing equipment; computer retail services; computer wholesale 
services; software retail services; software wholesale services; retail services of fire extinguishers; wholesale services of 
fire extinguishers; retail services of optical apparatus and instruments, in particular eyeglasses, sunglasses, eyeglass 
lenses, contact lenses, eyeglass cases, parts and accessories of the above products not included in other classes; 
wholesale services of optical apparatus and instruments, in particular eyeglasses, sunglasses, eyeglass lenses, contact 
lenses, eyeglass cases, parts and accessories of the above products not included in other classes; retail services of 
polarizing glasses; wholesale services of polarizing glasses; retail services of protective goggles; wholesale services of 
protective glasses; retail services of anti-reflective glasses; wholesale services anti-reflective glasses; retail services of 
corrective eyewear; wholesale services of corrective eyewear services; retail services of eyeglass protection; wholesale 
services of eyeglass protection; retail services of cyclists' spectacles; wholesale services of cyclists' glasses; retail 
services of snow goggles; wholesale services of snow goggles; retail services of ski glasses; wholesale services of ski 
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glasses; retail services of eyeglasses cords; wholesale services of eyeglasses cords; eyeglasses retail services; 
eyeglasses wholesale services; retail services of glaciers glasses; wholesale services of glaciers glasses; retail services 
of spectacles bars; wholesale services of spectacles bars; retail services of children's eyeglasses; wholesale of children's 
eyeglasses; retail services of spectacles chains; wholesale services of spectacles chains; retail services of glasses 
frames; wholesale services of glasses frames; retail services of reading glasses; wholesale services of reading glasses; 
retail services of eyeglass cases; wholesale services of eyeglass cases; retail services of sports spectacles; wholesale 
services of sports spectacles; retail services of sunglasses; wholesale services of sunglasses; retail services of 
eyeglasses and sunglasses frames; retail services of sunglasses cords and chains; wholesale services of sunglasses 
cords and chains; wholesale services of eyeglasses and sunglasses frames; retail services of sunglasses lenses; 
wholesale services of sunglasses lenses; retail services of eyeglasses lenses; wholesale services of eyeglasses lenses; 
online services of cosmetics, perfumes, jewellery, watches, glasses and eyewear articles, clothing, footwear and hats, 
stationery, bags and leather goods.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 15/05/2017; Application No. : UK00003231039 ;United Kingdom 

3648781    18/05/2017
[International Registration No. : 1366027]
Vohkus Limited
Centurion House, Barnes Wallis Road Segensworth Hampshire PO15 5TT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; data communications apparatus; computer software platforms; computer 
operating system software; computer interface software; computer software for use as an application programming 
interface (API); software for creating and operating a graphic user interface; computer application software for mobile 
phones, tablet computers and other portable electronic devices; downloadable computer application software; computer 
software for controlling and managing access server applications; software for telecommunication and communication 
via local or global communications networks, including via the internet; software for robotic process automation; 
computer software to assist in handling requests for IT technical support; computer software for recordal, compilation, 
analysis and retrieval of information regarding the handling of requests for IT technical support; computer software for 
the automatic resetting of passwords; word processing computer programs; computer software for electronic document 
management and capture and for form processing; computer software for the design, creation and maintenance of, and 
access to, document management, authoring, storage and retrieval systems; computer software for the categorisation, 
research and retrieval of documents and data on computer networks; computer software for managing stock control 
systems; computer software for business operational and process efficiency, business organisation, risk management, 
financial control, supply chain optimisation, and cash flow; computer software for managing personal contact 
information, diary programs, and calculating programs; computer software for handwriting identification; computer 
software for the identification and verification of persons based on one or more biometric characteristics; computer 
software for access to sites on customised intranets and sites on global communications networks; computer software 
for the manufacture, processing and provision of text and graphics information, locally or by means of remote 
transmission; computer software for security and encryption programs and data synchronisation programs; computer 
software for the analysis and reporting of firewall log data; computer software for detecting, blocking and intercepting 
malware and other threats to computer hardware and software; computer software for identity security; computer 
software for authentication and identity management information security; computer software for data exchange using 
wireless communications technologies and for use with personal digital assistants; computer software for the linking, 
networking and central management of mobile terminals; computer software for the safeguarding of digital files; 
computer software for use in database management, namely for managing personal and business information; computer 
programs; computer firmware; apparatus for networking of computers; computer servers; computer peripheral 
equipment; computer printers; modems; handheld electronic devices with wireless e-mail and wireless access to 
electronic communications networks; pointing devices for use with computers, mobile phones and other portable 
electronic devices; computer games software; software for the infrastructure and operation of computer games via the 
internet; tablet computers; computer scanners; data processing apparatus and instruments for use with computers; 
screens and keyboards for computers; data processing apparatus and instruments; telecommunications apparatus and 
instruments; mobile phones; smartphones; telecommunications network apparatus; audio, visual and audio visual 
apparatus and instruments; apparatus for storage, recordal, retrieval and transmission of data; downloadable electronic 
publications; magnetic data carriers; audio recordings; visual recordings; audio-visual recordings; instruction manuals 
and other printed publications in electronic form relating to the aforesaid goods.

Cl.16;Printed matter, printed publications; books; technical information material; computer manuals; instruction and 
training manuals and other documents relating to computers and computer software and programs; instruction and 
training manuals relating to telecommunication apparatus, including mobile phones, smartphones and other portable 
electronic devices; stationery; brochures, manuals, binders, folders, directories and catalogues; documentation, 
document templates, models and reports.

Cl.35;Business management consultancy services; business management consultancy services in relation to the 
handling of customer services for IT technical support; business project management services; retrieval of 
documentation products, document templates, models and reports relating to project management, project management 
methodology, and management of customer service regarding IT technical support; assisting businesses in the 
monitoring of adoption of IT systems by their staff; assisting businesses in the rating of employees' IT skills and 
motivating staff to improve their IT skills; assisting businesses in conducting customer satisfaction surveys and 
analysing information obtained from them; assisting businesses in analysing user feedback regarding IT systems; 
management of call centres on behalf of others for IT technical support; management of customer service relations; 
assisting and advising businesses in the sharing of knowledge regarding organisational efficiency; business 
management consultancy in relation to environmental policy and energy efficiency policy; data processing services; 
database management services; business appraisals; business organisation consulting; advisory services and provision 
of business information relating to information technology; information technology procurement services; assisting and 
advising businesses in acquiring information technology systems and in the use of outsourcing services for information 
technology; provision of strategic business assistance in relation to the development of information technology and 
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electronic commerce operations; business control and business monitoring of information technology suppliers; 
provision of business information relating to electronic commerce and interactive technologies; personnel management 
consulting; business advice relating to marketing; office function services; business process outsourcing, namely, 
clerical/organisational operations for others relating to the operation of computer network infrastructure; advertising the 
goods and services of others; retail store services, electronic retail and mail order retail services all connected with 
computers, data processing equipment, data communications apparatus, magnetic data carriers, computer networking 
apparatus, computer systems, telecommunications apparatus and instruments, electronic publications (downloadable) 
provided on-line from databases or the internet and printed matter; information and advisory services relating to all the 
aforesaid services.

Cl.36;Financial services; financing services; credit services; financial planning, financial budgeting, financial 
management and loan services; insurance services; asset management; information and advisory and support services 
relating to all the aforesaid services.

Cl.37;Installation, maintenance and repair services relating to computers, data processing equipment, data 
communications apparatus, computer networking apparatus, computer systems, cabling for computer systems, and 
telecommunications apparatus and instruments; information and advisory services relating to all the aforesaid services.

Cl.38;Communication services; communication services via computer networks, internet portals, and computer 
terminals; electronic transmission of data and information via computer networks and internet portals; 
telecommunication services; rental of telecommunication apparatus and instruments; provision of telecommunication 
access and links to computer databases and networks; arranging and leasing access time to computer databases; 
provision of access to electronic online networks for information retrieval; network implementation services, namely 
provision of data communications over infrastructures supplied by third parties; rental of data communication apparatus; 
provision of internet chat rooms; hire, rental and leasing of data communications apparatus; information and advisory 
services relating to all the aforesaid services.

Cl.39;Logistic services in the field of transport; transportation of goods; packaging and storage of goods; physical 
storage of electronic data; transportation information; freight brokerage services; unloading cargo; storage information; 
courier services; collecting, warehousing, transporting, packaging and delivering of goods; electronic tracking of goods; 
rental of warehouses; tracking and handling of returned consignments (returns management); rental of storage 
containers; mail, freight and express delivery services; consulting services in logistic affairs; dispatch handling and 
execution; distribution of power; power backup services.

Cl.40;Custom manufacture of computers, data communication apparatus, data processing equipment, computer 
networking apparatus and instruments, telecommunication apparatus and instruments and computer systems; disposal 
of computers, data communication apparatus, data processing equipment, computer networking apparatus and 
instruments, and telecommunications apparatus and instruments and computer systems; treatment of waste materials; 
waste destruction services; waste recycling services; information and advisory services relating to all the aforesaid 
services.

Cl.41;Education and training services; organising of training programmes, courses, introductory overviews, workshops 
and coaching sessions; arranging and conducting of training seminars, webinars, demonstrations and presentations, all 
for education and training purposes; arranging and conducting of conferences and exhibitions; teaching of project 
management skills; teaching of project management methodology skills; education and training in the provision of 
services to customers in relation to information technology matters, IT troubleshooting, IT technical support and IT 
incident handling; provision of on line electronic publications; information and advisory services relating to all the 
aforesaid services.

Cl.42;Advisory and consultancy services relating to information technology, computers, computer networking, 
computer programs and computer systems; computer programming services; design of application software; design of 
computer operating system software; design of computer interface software; design of computer software for use as an 
application programming interface (API); design of software for creating and operating a graphic user interface; design of 
computer application software for mobile phones, tablet computers and other portable electronic devices; design of 
downloadable computer application software; design of software for robotic process automation; design of computer 
software to assist in handling requests for IT technical support; design of computer software for recordal, compilation, 
analysis and retrieval of information relating to requests for IT technical support, IT troubleshooting, and incident 
handling; computer programming services for the automated installation and configuration of computer hardware, 
computer programs and computer software; design, development, updating, modification, testing, installation and 
maintenance of computer software; hire, rental and leasing of computers, printers, computer firmware, computer 
programs, computer peripheral equipment, computers for data processing, computer networking apparatus and 
instruments, and parts and fittings for all these goods; cloud computing services; creation and structuring of computer 
databases; creation and maintaining of databases to hold information regarding compliance with licences for the use of 
computer software programs; provision of helpdesk services for the provision of advice in relation to issues with 
computer hardware, computer networks, data processing equipment and computer software; hosting and maintaining a 
website for the provision of technical information and advice on IT matters and enabling the downloading of application 
software; technical IT support services; provision of IT technical support by way of web chat conversations; design, 
research, development, testing and rental of computer hardware, computer peripherals and computer networking 
systems; computer systems analysis; monitoring, recording and/or controlling access to sites and locations on a global 
computer network; computer network management services; outsource service providers in the field of information 
technology; computer operations support services, being central processors with multiple users, taking on all aspects of 
computer housekeeping and data back-ups; network monitoring services; systems migration and integration services; 
applications management; applications support services; hosting and maintaining a computer network infrastructure, 
including by means of internet portals and mobile application software; recovery of computer data; data security services 
(firewalls); computer environmental control services; encryption of information maintained on computers; electronic 
storage of documentation products, document templates, models and reports relating to project management, project 
management methodology, and management of customer service regarding IT technical support; web site design 
services; hosting the web sites of others; creating, developing, designing and maintaining the websites of others; rental 
of computers for data processing equipment; server management services; server hosting; storage of documentation 
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products, document templates, models and reports relating to project management, project management methodology, 
and management of customer service regarding IT technical support; IT project management; advisory and consultancy 
services, including by means of blogs, articles, and messages on social media, relating to any of the aforesaid services 
and any other services relating to information technology, computers, computer programs and computer systems.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 28/02/2017; Application No. : 4341866 ;France 

3648803    04/07/2017
[International Registration No. : 1367109]
Parfums Christian Dior
33 Avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products, make-up products, cosmetic products.

Cl.4;Candles, perfumed candles.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 16/01/2017; Application No. : 016258196 ;European Union 

3649081    04/07/2017
[International Registration No. : 1366348]
ams AG
Schloss Premstätten Tobelbader Str. 30 A-8141 Unterpremstätten Austria

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; electrical apparatuses and instruments for input, 
processing, transferring, storing and output of data; electronic control apparatus and instruments; semiconductor 
elements; transistors, diodes, integrated circuits, microprocessors and microcomputers; electronic sensors; test 
equipment, for testing electronic circuits and devices; electro technical apparatus and components for communications; 
electric apparatus for input, processing, transmission, storage and output of data; apparatus for recording, transmission 
or reproduction of sound or images; digital recording media; calculators, data processing apparatus, data processing 
hardware, computers; computer software and computer programs; rfid chips, rfid labels, rfid readers; electronic 
documents; remote control and remote monitoring apparatus; position fixing apparatus; electric and electronic 
equipment and apparatus for teleoperation and telepresence; scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signaling, checking (supervision), life saving and teaching apparatus and 
instruments.

Cl.40;Custom manufacture of scientific, nautical, surveying, photographic, cinematographic, visual, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; custom manufacture 
of apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
custom manufacture of electronic apparatus and instruments for input, storage, processing, transmission and output of 
data; custom manufacture of electronic control apparatus and instruments; custom manufacture of semiconductor 
elements, transistors, diodes, circuits, microprocessors and microcomputers; custom manufacture of electronic sensors, 
test equipment for electronic circuits and apparatus; custom manufacture of electro technical apparatus and components 
for messaging and communications technology; custom manufacture of apparatus for recording, transmission or 
reproduction of sound or images; custom manufacture of digital data carriers; custom manufacture of calculating 
machines; custom manufacture of data processing equipment; custom manufacture of data processing hardware; custom 
manufacture of computers; custom manufacture of rfid chips, rfid labels, rfid readers; custom manufacture of remote 
control and remote monitoring apparatus; custom manufacture of locating devices; custom manufacture of electric and 
electronic equipment and apparatus for teleoperation and telepresence.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of scientific, nautical, surveying, photographic, cinematographic, visual, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; design and 
development of apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; design and development of electronic apparatus and instruments for input, storage, processing, 
transmission and output of data; design and development of electronic control apparatus and instruments; design and 
development of semiconductor elements, transistors, diodes, circuits, microprocessors and microcomputers; design and 
development of electronic sensors, test equipment for electronic circuits and apparatus; design and development of 
electro technical apparatus and components for messaging and communications technology; design and development of 
electrical apparatus for input, processing, transmission, storage and output of data; design and development of 
apparatus for recording, transmission or reproduction of sound or images; design and development of digital data 
carriers; design and development of calculating machines; design and development of data processing equipment; 
design and development of data processing hardware; design and development of computers; design, development and 
creation of computer software; design, development and creation of data processing programs; design and development 
of rfid chips, rfid labels, rfid readers; design, development and creation of electronic documents; design and development 
of remote control and remote monitoring apparatus; design and development of locating devices; design and 
development of electric and electronic equipment and apparatus for teleoperation and telepresence; technical support in 
the design, development and manufacture of scientific, nautical, surveying, photographic, cinematographic, visual, 
weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; providing 
temporary use of non-downloadable software for tracking and locating objects, freight and shipments via computer 
networks, intranets and the internet; providing temporary use of non-downloadable software for teleoperation and 
telepresence via computer networks, intranets and the internet.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

3649570    13/01/2017
[International Registration No. : 1366801]
Subway IP Inc.
700 South Royal Poinciana Blvd. Ste 500 Miami Springs FL 33166 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Salads made with various ingredients, namely fruit, garden and vegetable salads; milk; fruit; potato chips; 
processed apples.

Cl.30;Sandwiches and wraps for consumption on or off the premises; baked goods for consumption on or off the 
premises; snacks namely pretzels, corn chips, tortilla chips, puffed corn curls, popped corn, cakes, pastries, cookies; 
dressings for salads, salad dressings used on salads, combination meals consisting primarily of a sandwich, a snack and 
for consumption on or off the premises, coffee, tea, iced tea (term too vague in the opinion of the International Bureau – 
Rule 13(2)(b) of the Common Regulations).

Cl.32;Beverages (term too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations), 
fruit juices, vegetable juices, soft drinks, bottled drinking water, tea flavored beverages, coffee flavored beverages, for 
consumption on or off the premises; soft drink.

Cl.35;Consumer loyalty services for commercial, promotional and advertising purposes, namely providing an incentive 
rewards programs for customers through the issuance and processing of customer loyalty points and credits, and loyalty 
cards for the purchase of goods and services, and providing contests, sweepstakes, games and prizes; administration of 
an incentive rewards program enabling participants to obtain discounts and complimentary goods and services through 
membership; online ordering services in the field of restaurant take-out and delivery; retail services relating to food and 
drink.

Cl.43;Restaurant services, namely providing of food and beverages for consumption on and off the premises; 
restaurant services featuring sandwiches; catering services; eat-in and take-out food restaurant services; restaurant 
featuring home delivery.
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Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 07/07/2017; Application No. : 016966905 ;European Union 

3801069    03/01/2018
[International Registration No. : 1394318]
Future Cleaning Technologies BV
Hoppenkuil 27 B NL-5626 DD Eindhoven

Proposed to be Used
IR DIVISION
Cl.1;Chemical compositions for water treatment; water treatment preparations; additives (chemical -) for use in the 
cleaning of water; agents (chemical -) for use in water purification; bacteria for water treatment; biological water treatment 
preparations; chemical preparations for neutralizing water; enzymes for use in water treatment; deionised water; 
distillated water; oxygenated distilled water.

Cl.11;Water purification units; water purifying apparatus; water purifying installations; water conditioning installations; 
water sterilizers; ionization apparatus for the treatment of water; ultra-violet water sterilisation units; ultraviolet 
sterilization units [water treatment equipment].
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Priority claimed from 29/06/2017; Application No. : 3020170159145 ;Germany 

3801298    27/12/2017
[International Registration No. : 1394530]
Semmle Limited
Blue Boar Court, 9 Alfred Street Oxford, Oxfordshire OX1 4EH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for analysis of computer software; computer software for analysis of data; computer software 
for cost analysis; computer software for compilation, systematization, management, maintenance, updating, processing 
and searching of data in electronic databases; computer databases related to the analysis of computer software, of data 
and of costs.

Cl.35;Compilation, systematization, management, maintenance, updating, processing and searching of data in 
electronic databases; cost analysis services; cost benefit analysis services; business statistical analysis services; 
business data analysis services; information, advice and consultancy regarding the aforementioned services.

Cl.42;Providing temporary use of non-downloadable computer software for analysis of computer software; providing 
temporary use of non-downloadable computer software for analysis of data; providing temporary use of non-
downloadable computer software for cost analysis; providing temporary use of non-downloadable computer software for 
compilation, systematization, management, maintenance, updating, processing and searching of data in electronic 
databases; computer software analysis services; technical data analysis services; information, advice and consultancy 
regarding the aforementioned services.
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3801359    15/12/2017
[International Registration No. : 1393953]
Johnson Outdoors Marine Electronics, Inc.
678 Humminbird Lane Eufaula AL 36027 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Anchors.

Cl.7;Electric fishing boat motors and parts thereof.

Cl.9;Marine batteries, battery chargers, battery meters, battery terminal connector clamps; apparatus and instruments 
both for the wireless steering and control of fishing boat motors.

7457



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 21/07/2017; Application No. : 30 2017 018 421 ;Germany 

3801420    15/12/2017
[International Registration No. : 1394684]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, namely culture media other than for pharmaceutical, medical or veterinary 
use.

Cl.5;Pharmaceutical, medical and veterinary preparations, namely media for microbiological cultures.

Cl.7;Vacuum pumps [machines]; Chemical processing machines.

Cl.9;Scientific apparatus, namely, a laboratory testing system comprised of a filter contained within a filtration funnel 
and parts therefore sold as a unit for the collection, isolation and counting of micro-organisms; filtering apparatus, 
namely laboratory filters and part therefore for microbiological analyses.

Cl.41;Practical training [demonstration] in regard to laboratory test systems for microbiological analyses, chemical 
processing machines and instruments, vacuum pumps and culture media.

Cl.42;Maintenance of software of laboratory test systems for microbiological analyses, chemical processing machines 
and instruments and vacuum pumps.
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Priority claimed from 23/06/2017; Application No. : 87502553 ;United States of America 

3801476    19/12/2017
[International Registration No. : 1394539]
SailPoint Technologies, Inc.
11305 Four Points Dr., Bldg. 2. Ste. 100 Austin TX 78726 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer network administration software, namely, software for identifying risk to computer network applications 
and database security, analyzing and evaluating identity data, compliance management, access request, password 
management, user provisioning, security analytics and reporting, and for auditing and monitoring computer network and 
database security; computer software for monitoring and reporting on security policies, information technology (IT) 
controls, and security breaches and other unauthorized activities conducted via a global computer network, excluding 
computer enhancement programs for use by retail stores.

Cl.42;SAAS services featuring software for use in connection with network security administration, identifying risk to 
computer network applications and database security, analyzing and evaluating identity data, compliance management, 
access request, password management, user provisioning, security analytics and reporting, and for auditing and 
monitoring computer network and database security; computer services, namely, providing management, optimization, 
unification, and integration of software applications, computer systems and computer networks, users, and Internet 
resources, all for security and risk management, excluding any consulting services in the field of computer enhancement 
programs.
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Priority claimed from 28/06/2017; Application No. : 1855006 ;Australia 

3801515    21/12/2017
[International Registration No. : 1394191]
Myofunctional Research Corporation Pty. Limited
44 Siganto Drive Helensvale QLD 4212 Australia

Proposed to be Used
IR DIVISION
Cl.10;Orthodontic appliances and aids; dental apparatus; medical training devices for teeth, tongues and facial 
muscles; intra-oral appliances and devices.

Cl.41;Education services including in relation to orthodontic appliances and aids; providing of training; arranging and 
conducting of conferences, workshops and seminars; education or training advice; instructions services; practical 
training; providing on-line electronic publications; writing of texts.

Cl.44;Medical and medical assistance services; dentistry; dental clinic services; medical clinics; dental assistance; 
orthodontic services.
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Priority claimed from 21/07/2017; Application No. : 30 2017 018 359 ;Germany 

3801546    15/12/2017
[International Registration No. : 1394621]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, namely culture media other than for pharmaceutical, medical or veterinary 
use.

Cl.5;Pharmaceutical, medical and veterinary preparations, namely media for microbiological cultures.

Cl.7;Vacuum pumps [machines]; Chemical processing machines.

Cl.9;Scientific apparatus, namely, a laboratory testing system comprised of a filter contained within a filtration funnel 
and parts therefore sold as a unit for the collection, isolation and counting of micro-organisms; filtering apparatus, 
namely laboratory filters and part therefore for microbiological analyses.

Cl.41;Practical training [demonstration] in regard to laboratory test systems for microbiological analyses, chemical 
processing machines and instruments, vacuum pumps and culture media.

Cl.42;Maintenance of software of laboratory test systems for microbiological analyses, chemical processing machines 
and instruments and vacuum pumps.
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Priority claimed from 21/07/2017; Application No. : 30 2017 018 362 ;Germany 

3802072    15/12/2017
[International Registration No. : 1394681]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, namely culture media other than for pharmaceutical, medical or veterinary 
use.

Cl.5;Pharmaceutical, medical and veterinary preparations, namely media for microbiological cultures.

Cl.7;Vacuum pumps [machines]; Chemical processing machines.

Cl.9;Scientific apparatus, namely, a laboratory testing system comprised of a filter contained within a filtration funnel 
and parts therefore sold as a unit for the collection, isolation and counting of micro-organisms; filtering apparatus, 
namely laboratory filters and part therefore for microbiological analyses.

Cl.41;Practical training [demonstration] in regard to laboratory test systems for microbiological analyses, chemical 
processing machines and instruments, vacuum pumps and culture media.

Cl.42;Maintenance of software of laboratory test systems for microbiological analyses, chemical processing machines 
and instruments and vacuum pumps.
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Priority claimed from 21/07/2017; Application No. : 30 2017 018 363 ;Germany 

3802074    15/12/2017
[International Registration No. : 1394683]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, namely culture media other than for pharmaceutical, medical or veterinary 
use.

Cl.5;Pharmaceutical, medical and veterinary preparations, namely media for microbiological cultures.

Cl.7;Vacuum pumps [machines]; Chemical processing machines.

Cl.9;Scientific apparatus, namely, a laboratory testing system comprised of a filter contained within a filtration funnel 
and parts therefore sold as a unit for the collection, isolation and counting of micro-organisms; filtering apparatus, 
namely laboratory filters and part therefore for microbiological analyses.

Cl.41;Practical training [demonstration] in regard to laboratory test systems for microbiological analyses, chemical 
processing machines and instruments, vacuum pumps and culture media.

Cl.42;Maintenance of software of laboratory test systems for microbiological analyses, chemical processing machines 
and instruments and vacuum pumps.
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Priority claimed from 21/07/2017; Application No. : 30 2017 018 360 ;Germany 

3802182    15/12/2017
[International Registration No. : 1394682]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, namely culture media other than for pharmaceutical, medical or veterinary 
use.

Cl.5;Pharmaceutical, medical and veterinary preparations, namely media for microbiological cultures.

Cl.7;Vacuum pumps [machines]; Chemical processing machines.

Cl.9;Scientific apparatus, namely, a laboratory testing system comprised of a filter contained within a filtration funnel 
and parts therefore sold as a unit for the collection, isolation and counting of micro-organisms; filtering apparatus, 
namely laboratory filters and part therefore for microbiological analyses.

Cl.41;Practical training [demonstration] in regard to laboratory test systems for microbiological analyses, chemical 
processing machines and instruments, vacuum pumps and culture media.

Cl.42;Maintenance of software of laboratory test systems for microbiological analyses, chemical processing machines 
and instruments and vacuum pumps.
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3804494    20/12/2017
[International Registration No. : 1395609]
JEAN MARC COLANESI
Montezamorano, 12 E-28791 SOTO DEL REAL (MADRID) Spain

Proposed to be Used
IR DIVISION
Cl.4;Gas, electricity, electrical energy, fuels, carburants.

Cl.9;Electric apparatus and instruments for checking, signaling and control not included in other classes; apparatus 
and devices for controlling energy consumption; downloadable computer applications; apparatus for transmitting data; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
gas control apparatus and instruments; boiler control instruments; gas testing instruments; computer programs 
(software), in particular in the field of power management; inspection apparatus and instruments.

Cl.11;Apparatus and instruments for conducting, switching, transforming and accumulating gas; gas regulation 
apparatus and instruments; apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, 
water distribution and sanitary apparatus; gas boilers and electric boilers; regulating and safety accessories for gas 
apparatus and conductors; apparatus for treating, cleaning, purifying and recovering gas; gas condensers; gas and 
electric radiators; gas heating generators; gas lamps; electric lighting apparatus; gas burners; gas and electric cookers; 
ovens; stoves; heating radiators.

Cl.35;Retail or wholesale services for gas; electronic commerce services, specifically, provision of information on 
goods via telecommunication networks for advertising and sales purposes; sales promotion services for third parties; 
import-export agencies in the field of energy; market survey analysis; business information analysis; advisory services in 
business matters and business strategy; advisory services in marketing and business management consultancy; 
commercial consultancy; accounting; advertising; market studies; business operation; procurement of contracts for 
purchasing and selling goods or services; information and advisory services relating to tariffs.

Cl.37;Installation, repair and maintenance services for networks for distribution of gas, electricity and any other power 
source; installation, repair and maintenance services for energy consumption control apparatus and devices, for lighting, 
heating, steam generation, cooking, refrigerating, drying and ventilation apparatus, regulation and safety accessories, 
power supplies for heating boilers, gas scrubbing apparatus, boilers and gas lighters; information in the field of the 
activities mentioned; services for the assembly, installation, repair and maintenance of apparatus and machines for the 
automated control of lighting, temperature, security and telecommunications in buildings; services for the construction, 
installation, repair and maintenance of power plants and buildings and installations therefor.

Cl.39;Rental of apparatus for conducting, switching and accumulating electricity; rental of apparatus for conducting 
and accumulating gas; rental of gas distribution apparatus; services for the distribution and storage of gas and 
electricity; pipeline transport services; services for the distribution and storage of gas and electricity; services for the 
distribution, supply and transmission of energy.

Cl.40;Production of energy; electrical energy and gas generation and production services; gas processing services, 
purification and refining services for gases, oils, diesel oil, steam, hot water and for solar, wind and biomass energy; 
treatment and transformation by mechanical or chemical processes for all kinds of fluids and waste; rental of boilers; 
rental of electricity generating equipment; rental of heating and air conditioning apparatus; leasing of equipment for 
energy generation; rental of apparatus for transforming electricity; rental of apparatus for processing gas.

Cl.42;Rental of apparatus for regulating or controlling gas and electricity; technical monitoring and inspection; drafting 
of surveys, reports, projects and appraisals, all of a technical nature, in the field of gas, electricity and any other energy 
sources; calibration (measuring); leasing of data processing equipment; energy auditing; engineering services; technical 
project studies; research, development and design of power plants.

7465



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

3804590    19/12/2017
[International Registration No. : 1395665]
Cartamundi Services NV
Visbeekstraat 22 B-2300 Turnhout

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; instructional and teaching 
material (except apparatus); greetings cards and trading cards; printed cards; printed publications; printed patterns; 
stickers and transfers; albums for stickers.

Cl.28;Games and playthings; playing cards and cards for games; cases for playing cards; playing card cases; gaming 
apparatus; playing cards containing questions; cases for playing cards.
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3804634    29/12/2017
[International Registration No. : 1394806]
SHARKRACK INC.
ILLINOIS 1932 PLEASANT HILL LN LISLE IL 60532 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Bins of metal; boxes of common metal; brackets of metal for building; brackets of metal for furniture; hardware 
mounting system comprised of metal brackets for bath accessories and decorative hooks; laths of metal; lock cylinders 
of metal; metal hardware, namely, carabiners of metal; metal hardware, namely, general use wall and ceiling mounts for 
audio, video or computer equipment; metal hardware, namely, karabiners of metal; safety deposit boxes; sheet metal; 
telephone booths of metal; tool boxes of metal, empty; tool chests of metal, empty; buckles of common metal; metal 
components for metal protective and security window shutters, namely, slats, shutterboxes, side frames, end caps, crank 
handles, pull straps, side tracks, ball bearings and installation hardware, namely, rollers, rails, cables, carriers, pins, 
locks, clips, brackets and screws; metal shelf brackets; metal spacer brackets; small items of metal hardware, namely, 
high security locks and sheet metal plates primarily for the casino and gaming industry.

Cl.9;Computer cables; computer hardware; computer keyboards; computer peripherals; computer apparatus, namely, a 
converter that superimposes an Ethernet signal on an existing cable; electrical controllers; electrical transformers; 
electrical wires; internal cooling fans for computers; mounting racks for computer hardware; racks for loudspeakers; 
computer mouse.
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Priority claimed from 07/07/2017; Application No. : 016958696 ;European Union 

3804994    19/12/2017
[International Registration No. : 1395390]
SPN Schwaben Präzision Fritz Hopf GmbH
Fritz-Hopf-Straße 1 86720 Nördlingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Gearboxes for machines, planetary gears, bevel gears, spur gears, special gears, worm gears and screw and nut 
transmissions; drives for machines, drive motors, drive systems, motors and engines, linear motors; screw spindle 
apparatus, couplings, parts for gears, in particular toothed wheels and toothed parts, and agitators; gear cutting 
machines; gearing parts; synchronous belts; gear racks; wheelwork; timing wheels; bevel wheels; electric motors; 
servocontrollers for machines, engines or motors; stirring machines; lifting and swivelling units; gripper modules (parts 
of machines); transmissions, drive components, toothed wheels and gearing parts for aircraft and water vehicles and 
motors and engines therefor.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; gear assemblies for land vehicles; drive motors for land 
motor vehicles; screw spindle drives; couplings for land vehicles; parts for gearboxes, toothed wheels and toothed parts, 
and agitators for land vehicles; motors, electric, for land vehicles, servo controllers for land vehicles.

Cl.42;Engineering services, provision of technological consultancy, design and construction (planning) of drive 
elements and gearbox elements.
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Priority claimed from 28/06/2017; Application No. : 016928327 ;European Union 

3805012    19/12/2017
[International Registration No. : 1395439]
Polytech GmbH
Via Galileo Galilei, 10 I-39100 Bolzano Italy

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed artificial resins and unprocessed plastics; unprocessed artificial resins and unprocessed plastics, for 
manufacturing products for use in the field of civil engineering and construction engineering.

Cl.19;Building and construction materials and elements, not of metal; shuttering and components thereof, made of 
artificial resin or plastic, for concrete; casting forms and components thereof, made of artificial resin or plastic, for 
concrete; scaffolding and components thereof, made of artificial resin or plastic; work platforms and components thereof, 
made of artificial resin or plastic; retaining walls and components thereof, made of artificial resin or plastic; grandstands 
and components thereof, made of artificial resin or plastic; fall protections, made of artificial resin or plastic, for buildings,
shutterings, scaffoldings and work platforms; portable barriers, made of artificial resin or plastic, for pedestrians and 
vehicles; crash barriers, made of artificial resin or plastic, for roads.
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Priority claimed from 20/06/2017; Application No. : 4370178 ;France 

3805058    18/12/2017
[International Registration No. : 1395481]
INSTITUT NATIONAL DE LA SANTE ET DE LA RECHERCHE MEDICALE (INSERM)
101 rue de Tolbiac F-75654 PARIS CEDEX 13 France

Proposed to be Used
IR DIVISION
Cl.9;Videos, CD-Roms, compact optical discs, compact discs, magnetic data carriers, software, all these goods in the 
field of health and life sciences.

Cl.16;Printed matter, namely books, magazines, periodicals; instructional and teaching material (except apparatus); all 
these goods in the field of health and life sciences.

Cl.35;Database management; computer file management; collection of data in a central file; compilation of statistics; 
assistance and advice in business management; search for sponsorship and sponsors; all these services in the field of 
health and life sciences.

Cl.36;Fund raising; fund management; financial information; all these services in the field of health and life sciences.

Cl.38;Communications and electronic transmission of data, images, and documents between and via computer 
networks, electronic mail and messaging services, data transmission and document transfer via telematic means; all 
these services in the field of health and life sciences.

Cl.41;Cultural and educational animation of online discussion forums; cultural and educational animation of discussion 
forums; electronic publication of online magazines, periodicals, books; publication of texts (excluding advertising texts), 
periodicals, books; leading debates in private or public premises, organization and conducting of colloquiums, seminars, 
symposiums, conferences; training, organization of public events and exhibitions for cultural purposes; all these services 
in the field of health and life sciences.

Cl.42;Research services in biology, bacteriology, biotechnology and chemistry; scientific research services; all these 
services in the field of health and life sciences; provision of online information in the field of life sciences.

Cl.44;Provision of online information in the field of health.
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Priority claimed from 28/12/2017; Application No. : 017645201 ;European Union 

3805239    29/12/2017
[International Registration No. : 1394877]
Me Healthy OÜ
Laeva 2 EE-10111 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.36;Financial services.

Cl.42;Software development.

Cl.44;Healthcare services.
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Priority claimed from 04/07/2017; Application No. : 710586 ;Switzerland 

3806551    03/01/2018
[International Registration No. : 1395096]
Bühler AG
Gupfenstrasse 5 CH-9240 Uzwil Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Mills (machines); roller mills; machine tools, namely, rolling mill cylinders for roller mills; agricultural implements 
not operated manually, namely roller mills which can be integrated into seed crushing mills for milling establishments.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity for operating roller mills in mills; data processing apparatus, computers and software for operating roller mills 
in mills, particularly control and signaling apparatus.
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Priority claimed from 17/08/2017; Application No. : 87573762 ;United States of America 

3806588    03/11/2017
[International Registration No. : 1395237]
Atlassian Pty Ltd
341 George Street, Level 6 Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices for content sharing and collaboration; computer 
software for use on computers and mobile devices for business knowledge management and collaboration, task and 
project management, project tracking, document management, transmission and receipt of data and images, messaging 
and conversation based contextual sharing of information, organizing documents, data and information, providing a 
platform for collaboration, sharing of information, and interactive discussions to other users, and uploading and 
transferring files; computer software for use on computers and mobile devices for facilitating the exchange of information 
via the Internet featuring collaboration tools; computer software for use on computers and mobile devices for electronic 
communications, including chats, email and discussions; downloadable electronic publications, namely, manuals, 
brochures, newsletters, technical data sheets and product specification brochures in the fields of knowledge 
management and team collaboration.

Cl.38;Providing online non-downloadable software for content sharing and collaboration; software as a service (SAAS) 
services featuring software for content sharing and collaboration; providing online non-downloadable software for 
business knowledge management and collaboration, task and project management, general work management, project 
tracking, document management, transmission and receipt of data and images, messaging and conversation based 
contextual sharing of information, organizing documents, data and information, providing a platform for collaboration, 
sharing of information, and interactive discussions to other users, and uploading and transferring files; providing online 
non-downloadable software for facilitating the exchange of information via the Internet featuring collaboration tools; 
providing online non-downloadable software for electronic communications, including chats, email and discussions; 
consulting services in the field of design and development of computer software; providing a website featuring 
nondownloadable software for business knowledge management; providing temporary use of a non-downloadable web 
application for collaboration, project management, and business knowledge management.

Cl.42;Providing online non-downloadable software for content sharing and collaboration for communication among 
team members; software as a service (SAAS) services featuring software for content sharing and collaboration; providing 
online non- downloadable software for business knowledge management and collaboration, task and project 
management, general work management, project tracking, document management, transmission and receipt of data and 
images, messaging and conversation based contextual sharing of information, organizing documents, data and 
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information, providing a platform for collaboration, sharing of information, and interactive discussions to other users, and 
uploading and transferring files; providing online non- downloadable software for facilitating the exchange of information 
via the Internet featuring collaboration tools; providing online non-downloadable software for electronic communications, 
including chats, email and discussions; consulting services in the field of design and development of computer software; 
providing via a website non- downloadable software for business knowledge management; providing temporary use of a 
non-downloadable web application for collaboration, project management, and business knowledge management.
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Priority claimed from 19/12/2017; Application No. : 017614819 ;European Union 

3806613    21/12/2017
[International Registration No. : 1395276]
Airwatergreen Group AB
Bolandsgatan 15 G2 SE-753 23 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for heating, steam generating, refrigerating, drying, dehumidification, air conditioning, ventilation, 
condensing water and humidity from air, drinking water and water production and water supply.

Cl.42;Research within the area of water treatment, water production, the use of humidity in air and humidity control.
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3806721    29/12/2017
[International Registration No. : 1395819]
Duravit Aktiengesellschaft
Werderstraße 36 78132 Hornberg Germany

Proposed to be Used
IR DIVISION
Cl.11;Sanitary installations especially wash-hand basins, bidets, water closets, urinals, bath tubs; taps and regulating 
accessories for water supply apparatus and sanitary installations; bath tub handles; toilet seats; fittings not of metal for 
sanitary installations.

Cl.20;Furniture, mirrors, mirrored cabinets, picture frames; goods made of wood or wood substitutes, namely curtain 
rails, wall hooks, works of art, decorative objects; goods made of plastic, namely fittings for furniture, for windows or for 
doors; fittings not of metal for furniture, wall hooks not of metal; all aforementioned goods for bathrooms and 
washrooms; shelves for storage for wash-hand basins and washstands; washstands.
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Priority claimed from 18/07/2017; Application No. : 87532329 ;United States of America 

3806933    03/01/2018
[International Registration No. : 1395812]
GOOGLE LLC
1600 AMPHITHEATRE PARKWAY MOUNTAIN VIEW CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting and advisory services, namely, providing assistance in development of business strategies 
and creative ideation; business development consulting and advisory services; business management consulting and 
advisory with relation to strategy, management, personnel, product development, marketing, loans, finance and capital, 
and operations matters; new business venture development services.

Cl.36;Financing services for companies; venture capital financing services; venture capital services, namely, providing 
financing to early stage and start-up companies and entrepreneurs; advisory services relating to loans, finance and 
capital.

Cl.42;Advisory services in the field of product development.

7477



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 30/06/2017; Application No. : 016941635 ;European Union 

3806956    29/12/2017
[International Registration No. : 1396112]
Biotrics bioimplants GmbH
Ullsteinstraße 108/D 12109 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.5;Biological implants, in particular of magnesium, in particular membranes for covering defective bones, all of the 
aforesaid goods being preferably for the dental sector.

Cl.10;Artificial implants, in particular of magnesium, in particular membranes for covering defective bones; bone 
substitute material; screws, nails, pins, sutures and cables for surgery, all of the aforesaid goods being preferably for use 
in the dental sector.
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Priority claimed from 10/07/2017; Application No. : 87521051 ;United States of America 

3806957    07/01/2018
[International Registration No. : 1395810]
Arrr. Media Inc.
1313 N. Market Street, suite 5100 Wilmington, DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Interactive game programs; augmented reality game programs; downloadable computer game software via a global 
computer network and wireless devices; computer game software for use on mobile and cellular phones, tablets and 
other electronic mobile devices; downloadable computer game programs for use on online forums, blogs, and social 
media websites; computer application software for mobile and cellular phones, handheld computers, tablets and other 
electronic mobile devices, namely, interactive game software, software for disseminating advertising for others on the 
internet and on global computer networks in the field of consumer goods and services.

Cl.35;Digital advertising services; advertising, marketing and promoting the goods and services of others on the 
internet and on global computer networks; digital marketing services in the nature of providing hyperlinks to websites of 
others, distributing coupons and developing marketing campaigns; promoting the sale of goods and services of others by
awarding purchase points through electronic couponing, by providing discounts, by providing hyperlinks to websites of 
others, and by conducting promotional contests.
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3807032    20/12/2017
[International Registration No. : 1396406]
Rosenberger Hochfrequenztechnik GmbH & Co. KG
Hauptstraße 1 83413 Fridolfing Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine parts for the vehicle industry as well as for producers of gears; machine tools; all above-
mentioned goods excluded for the treatment of pipes.

Cl.9;Electric and electronic apparatus and instruments for scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching; electric and 
electronic apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity, in particular such apparatus and instruments in the field of high frequency technology as well as industrial 
measuring and analysis technology; electronic components, electric and electronic commutators and circuits as well as 
connecting elements including plug-in connectors [included in this class], in particular USB connectors; electric cables, 
glass fiver cables, optical fibre cables, optical waveguides as well as cable trees cable connectors, cable couplings, cable 
sockets, cable distributor housings, cable protection housings, splice modules for cables, cable runways as well as cable 
holders therefor; apparatus for recording and transmission of sound and images; magnetic data carriers, data processing 
apparatus and computer apparatus as well as interfaces for computers; machine-readable data carriers recorded with 
programs.
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Priority claimed from 07/07/2017; Application No. : 302017016790.3 ;Germany 

3807888    04/01/2018
[International Registration No. : 1396338]
Hombrechtikon Systems Engineering AG
Garstligweg 8 CH-8634 Hombrechtikon Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; magnetic recording media; digital 
recording media; data processing equipment, computers; software; all the aforesaid goods of Swiss origin.

Cl.35;Commercial business management; business project management; all the aforesaid services from Switzerland.

Cl.40;Treatment of materials; all the aforesaid services from Switzerland.

Cl.41;Education; training; all the aforesaid services from Switzerland.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; management of technical projects; design and development of computers and software; all the 
aforesaid services from Switzerland.
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Priority claimed from 08/12/2017; Application No. : 87714135 ;United States of America 

3807898    28/12/2017
[International Registration No. : 1396119]
8th Wall, Inc.
1632 Mariposa Avenue Palo Alto CA 94306 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and software development tools for developing augmented reality content and virtual reality 
content; computer software and software development tools for creating mobile software applications featuring content 
integrating electronic data with real world or virtual environments; computer application software and platform for mobile 
applications, namely, software for creating and designing software applications for mobile devices that integrate 
electronic data with real world or virtual environments; computer application software and platform for mobile devices, 
namely, software for creating and designing software applications featuring content integrating electronic data with real 
world or virtual environments.

Cl.42;Computer programming services for creating augmented reality and virtual reality software applications; 
application service provider featuring application programming interface (API) software for integrating electronic data 
with real world or virtual environments.
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3808199    11/12/2017
[International Registration No. : 1395944]
Dongguan EDAX information Technology Co., Ltd
Xingyi road, Chenwu, Wusha, Chang an Town, Dongguan City 523857 Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; interfaces for computers; headsets; couplers [data processing equipment]; chargers 
for electric batteries; materials for electricity mains [wires, cables]; sockets, plugs and other contacts [electric 
connections]; computer programs [downloadable software]; smart glasses (data processing); smartwatch (data 
processing).

Cl.35;On-line advertising on a computer network; advertising; compiling indexes of information for commercial or 
advertising purposes; systemization of information into computer databases; business information; marketing research; 
presentation of goods on communication media, for retail purposes; import-export agency services; sales promotion for 
others; provision of an on-line marketplace for buyers and sellers of goods and services.
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Priority claimed from 23/11/2017; Application No. : 017517996 ;European Union 

3808304    14/12/2017
[International Registration No. : 1396072]
ETABLISSEMENTS PEUGEOT FRERES (société anonyme)
66 avenue Charles de Gaulle F-92200 NEUILLY-SUR-SEINE France

Proposed to be Used
IR DIVISION
Cl.7;Mills for household use other than hand-operated, namely mills for salt, pepper, spices, condiments, nutmeg, 
coffee and other electric mills; bottle stoppering machines; machine tools; blenders (machines); turbines (other than for 
land vehicles); electric saws; electric scissors; electric screwdrivers; electric hand drills; manual electric screw guns; 
mixing machines; semi-stationary or portable electrical tools; portable electrical, electromechanical and electric tools; 
hand-held tools, other than hand-operated; tools for plasterers, tilers, masons, painters, joiners, plumbers, all being hand-
held tools other than hand-operated; electric knives; grinders; vacuum cleaners, robotic vacuum cleaners; blast air 
brushes for vacuum cleaners; electric brushes for vacuum cleaners; vacuum cleaner nozzles for floors; air hoses and air 
tubes for vacuum cleaners; filters for vacuum cleaners; vacuum cleaner bags; accessories for vacuum cleaners; 
apparatus fitted with a vacuum cleaner for the purpose of dust extraction or cleaning; bottle stoppering machines.

Cl.8;Hand-operated hand tools and implements; cutlery (non-electric), forks and spoons (table cutlery); razors; hand-
operated chopping knives; saws; scissors (tools); wood chisels; stone-cutting chisels; scissors for sculptors; wrenches, 
adjustable wrenches; graving tools; mortise chisels; gouges; trowels; floats; pliers; pliers; cutting tools; shovels; 
pickaxes; axes; chopping axes; rakes; hammers; cutters; forged tools (hand-operated); wood tools (hand-operated); 
hand-operated tools for masons, painters, tilers, joiners, plasterers, plumbers; serrated blades; saw blades; circular saw 
blades; jig saw blades; drill chucks; cutting discs, grinding discs, polishing discs, all being hand-operated hand tools.

Cl.21;Non-electric household or kitchen utensils and containers (neither of precious metal, nor coated therewith); 
combs and sponges; brushes (except paintbrushes); brush-making materials; hand-operated cleaning instruments; steel 
wool; unworked or semi-worked glass (except building glass); glassware, namely glass boxes, candle holders not of 
precious metal, vases not of precious metal; glasses (receptacles); tumblers [containers for beverages]; glasses [drinking 
containers]; glasses [receptacles]; stained glasses; porcelain; earthenware; bottles; tableware; hand-operated mills for 
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household use; mills for salt, pepper, spices, condiments, nutmeg, coffee; hand-operated corkscrews; hand-operated foil 
cutters; pouring spouts, namely anti-drip pouring spouts for wine; rings, namely anti-drip rings for wine; wine tasters 
[pipettes]; corkscrews; decanters; carafes for decanting; champagne buckets; ice buckets; ice buckets; cooling sheaths 
for bottles of wine and champagne; vacuum pumps for preserving previously opened bottles operated manually for 
household use; wine aerators; bottle stands; wine pouring baskets; funnels for wine; brushes, brushes for cleaning 
decanters; drying racks for decanters; wine-tasting glasses; vacuum pumps for preserving previously opened bottles, 
electrically operated for household use; vacuum pumps for preserving previously opened bottles, electrically operated; 
electric corkscrews.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; flour; cereal preparations; bread; pastries; confectionery; edible ices; 
honey; golden syrup; yeast; baking powder; salt; mustard; vinegar; sauces (condiments); spices; peppers; pepper mixes; 
spice mixes; spice and herb mixes; spice powders; curry; curry powders; seasoning mixes; aromatic mixes (aromatic 
preparation for food use); spices and dried herbs for kitchen use; condiments; seasonings; ice for refreshment; biscuits, 
cookies; cakes; rusks; sugar confectionery; chocolate.

Cl.35;The bringing together (excluding the transport thereof), retail services or wholesale, mail-order sales, retail sale 
or wholesale via the Internet or via any electronic remote marketing methods for the following goods: electric or hand-
operated mills for household use, mills for pepper, salt, spices and coffee, parts and accessories thereof, salt, spices, 
pepper and coffee, hand-operated hand tools and instruments, cutlery products (non-electric), glassware, products for 
serving and presenting wine, machine tools, machines for metal and machines for wood; advertising, marketing and 
promotion of electric or hand-operated mills for household use, mills for pepper, salt, spices and coffee, parts and 
accessories thereof, salt, spices, pepper and coffee, hand-operated hand tools and instruments, cutlery products (non-
electric), cutlery articles, glassware, products for serving and presenting wine; presentation of electric or hand-operated 
mills for household use, mills for pepper, salt, spices and coffee, parts and accessories thereof, salt, spices, pepper and 
coffee, products for serving and presenting wine on any means of communication for retail sale and wholesale; 
commercial information and advice for consumers linked to mills for pepper, salt, spices and coffee, to salt, spices, 
pepper and coffee, to hand-operated hand tools and instruments and cutlery products (non-electric), cutlery articles, 
glassware, products for serving and presenting wine, tooling, machine tools, machines for metal and machines for wood.

Cl.41;Cooking, gastronomy and oenology classes; publication of books, magazines, manuals and collections of 
cooking recipes; provision of educational demonstrations in connection with the organization of classes in cooking, 
gastronomy and oenology.
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3808310    28/12/2017
[International Registration No. : 1395918]
HARI PRODUCTIONS
2, rue de la Roquette F-75011 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Animated films; animated cartoons; video tapes containing recorded animated cartoons; media content; 
audio/visual and photographic devices; equipment and accessories (electric and mechanical) for data processing; 
electronic agendas; decorative magnets; software; game software; downloadable computer software applications; 
computer keyboards; computer mice; mouse pads; hard covers for electronic tablets, mobile telephones and 
smartphones; bags, covers and cases for mobile telephones and telephone equipment; ring tones [downloadable]; USB 
flash drives; calculating machines; sunglasses; spectacle cases; graduated rulers.

Cl.14;Jewelry articles / jewelry; jewelry boxes; key rings and key chains and their fobs; figurines of precious metal; 
watches; watch cases; paste jewelry.

Cl.16;Paper and cardboard; printing products (printed matter); stationery; office requisites (except furniture); boxes 
made of cardboard or paper; cabinets for stationery [office requisites]; adhesives for stationery or household purposes; 
school supplies; notepads; writing or drawing books; notebooks; indexes; newspapers; books; greeting cards; 
postcards; envelopes [stationery]; albums; files; almanacs; calendars; pictures; pencils; transfers (decalcomanias); 
modeling paste.

Cl.18;Purses; purses (coin purses); traveling trunks; trunks [luggage]; umbrellas; wallets; satchels; bags; backpacks; 
wheeled shopping bags; traveling bags; sports bags; travel sets [leatherware]; suitcases.

Cl.20;Furniture; mirrors (silvered glass); picture frames; non-metallic containers for transport and storage purposes; 
furniture of metal; household furniture; storage furniture; benches [furniture]; tables [furniture]; chests [furniture]; racks 
[furniture]; storage boxes [furniture]; coat hangers, valet stands [furniture] and clothes hooks; decorative wall plaques 
not of textile [furniture]; indoor blinds and accessories for indoor blinds and curtains; beds, bedding, mattresses, pillows 
and cushions; non-metallic elements [hardware] for doors; non-metallic elements [hardware] for cupboards.

Cl.21;Plates; glass jars [carboys]; cookie jars; bowls; bottles; toothbrushes; cups of paper or plastic; drinking flasks 
for travelers; cake molds; glass trays; dishes; pots; cups; tableware.

Cl.24;Household linen; table linen; bed linen; bath linen; lap robes; bed blankets; sheets; pillowcases; washing mitts; 
face towels; handkerchiefs of textile; table napkins of textile.

Cl.25;Clothing; pajamas; footwear; bedroom slippers; headgear; hosiery; suits.

Cl.28;Games; toys; balls for games; play balloons; kites; jigsaw puzzles; rackets; spinning tops; scooters; card decks; 
parlor games; plush toys; figurines [toys]; puppets; dolls.

Cl.29;Meat products; fish, not live; poultry; game, not live; meat extracts; preserved fruit; frozen fruits; dried fruits; 
cooked fruits; deep-frozen vegetables; preserved vegetables; dried vegetables; cooked vegetables; jellies for food; jams; 
compotes; eggs; milk; dairy products; edible oils and fats; edible seeds.

Cl.30;Coffee; tea; cocoa; flours; sugar, honey, treacle; bakery products; cereal preparations; cereal bars; bread; 
pastries; cakes; tarts; biscuits, cookies; confectionery; candy; chewing gum; edible ices; ice for refreshment; ice cream; 
sherbets [ices].

Cl.32;Beers; mineral waters [beverages]; carbonated waters; non-alcoholic beverages; beverages based on fruit and 
fruit juices; syrups for making beverages; preparations for making beverages.

Cl.41;Education; training; entertainment; sporting and cultural activities; production of audiovisual recordings; 
production of entertainment in the form of animated television series; production of animated films; organization of 
competitions, games and exhibitions [education or entertainment].
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Priority claimed from 27/06/2017; Application No. : 4371855 ;France 

3808990    05/12/2017
[International Registration No. : 1397223]
EPEX SPOT
5 boulevard Montmartre F-75002 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded computer programs), software for continuous stock exchange price quotations and 
compensation of financial instruments, software packages, computers, computer memory devices, CD-ROMs, floppy 
disks; electronic publications.

Cl.16;Printed matter, publications (written).

Cl.35;Assistance for companies in the running of their affairs; business advice, information and inquiries; statistical 
information; computer file management; studies on the organization and operation of financial markets; calculation, 
recording, composition, compilation and systematization of statistics, stock exchange indices and of all index numbers 
concerning stock exchange prices, financial instruments and securities.

Cl.36;Stock exchange quotation and negotiation; negotiation, quotation and compensation of financial instruments; 
cash management services; stock exchange and financial consultation; financial transactions; organization and 
implementation of stock markets; stock exchange and financial information; forwards and futures contracts for non-
storable products; forwards and futures contracts for electricity; creation and management of futures markets for non-
storable products; creation and management of futures markets for electricity.

Cl.38;News and information agencies; dissemination of stock exchange information by all means such as computer, 
telematic, radio network, audiovisual means; communication via computer terminals, via fiber-optic networks and via the 
Internet; communications by telephone, telegram and radio, teleprinting, transmission of messages and images assisted 
by computer, transmission of stock exchange statistics and indices and all index numbers concerning stock exchange 
quotations, financial instruments and securities; rental of access time to a database server center; rental of access time 
to a computer for data handling; rental of access time to computer networks.

Cl.39;Energy distribution, electricity distribution.

Cl.40;Production of energy, production of electricity.

Cl.41;Editing of books, magazines, newspapers and all means of communication, particularly films for the cinema and 
television and all other image and sound carriers; publication of stock exchange statistics and indices and of all index 
numbers concerning stock exchange quotations, financial instruments and securities; publication of statistics concerning
futures markets for non-storable products and futures markets for electricity.

Cl.42;Engineering work; computer and telematic engineering; consultancy in relation to computers, software and 
computer networks; programming for computers; development (design), updating and maintenance of software; rental of 
computer software; creation of data banks in connection with stock exchange and financial services.
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Priority claimed from 03/07/2017; Application No. : 4373391 ;France 

3809007    18/12/2017
[International Registration No. : 1397228]
L'Air Liquide, Société Anonyme pour l'Etude et l'Exploitation des Procédés Georges Claude
75 Quai d'Orsay F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.4;Fuel gas; liquefied natural gas.

Cl.7;Compressors for gas compression; valves; regulators; expansion turbines; fluid separators; machines and 
mechanical equipment dedicated to gas, petroleum, chemical or petrochemical industry installations; chemical product 
production apparatus, devices and installations.

Cl.11;Installations and apparatus (and components thereof) for fluid liquefaction, separation and evaporation; gas 
condensers; gas separation equipment; gas purification installations and equipment; heat exchangers for natural gas or 
hydrocarbon gas; apparatus, installations and equipment for the treatment and liquefaction of hydrocarbon gas and 
natural gas; gas production apparatus, devices and installations.

Cl.40;Treatment of products, namely liquefaction of gas and particularly of natural gas; gas production services.

Cl.42;Engineering work, technical consultations, plan preparation, technical project studies, industrial research and 
development services, studies and work provided by engineers namely appraisals, evaluations, estimates, research, 
preparation of reports in the fields production and liquefaction of gas, particularly natural gas.
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Priority claimed from 09/10/2017; Application No. : 4394750 ;France 

3809061    07/11/2017
[International Registration No. : 1397551]
GROUPE WATERAIR
Zone Artisanale F-68580 SEPPOIS-LE-BAS France

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal, transportable buildings of metal, swimming pools (metal structures), spas 
(hydrotherapy or relaxation pools of metal), balneotherapy pools of metal, metal locksmith and hardware, metal pipes, 
steel masts, steel sheets, steel tubes, steel pipes, nozzles, metal rings, metal reinforcements for concrete, reinforcements 
for pipes (of metal), reinforcements for construction (of metal), door stops (of metal), hose metal clamps, metal rings, non-
luminous tags (of metal), grating bars of metal, pools (swimming pools, metal constructions), flanges (collars) of metal, 
cabanas of metal, metal shower cubicles, padlocks, metal gratings, tiles for metal construction, tiles of metal, hinges of 
metal, pegs of metal, water-pipe valves (of metal), metallic water-pipe valves, drain pipe valves (of metal), barriers, fences, 
security grilles of metal for swimming pools, shutters of metal for swimming pools; pipe bends (of metal), copper rings, 
vats of metal, floor tiles of metal, stair treads (steps) (of metal), drain pipes of metal, water pipes of metal, ladders of 
metal, branching pipes of metal, door closer (non-electric), gratings of metal, laths of metal, latches of metal, diving 
boards of metal, door handles (of metal), gates of metal, non-electric devices for opening doors, door panels of metal, 
door bolts, coatings (construction) of metal, locks of metal (other than electric), non-luminous and non-mechanical signs 
(of metal), cloths of metal, non-automatic turnstiles (revolving doors), locks, foot baths and paddling pools of metal, 
prefabricated elements, namely, guard barriers of metal for swimming pools, panels of metal for swimming pool 
construction, partition panels of metal, edges, wickets, nonmechanical reels (of metal) for flexible hoses, tarpaulins, nets 
and for swimming pool covers.

Cl.11;Apparatus for water and swimming pool water supply, apparatus and installations for water and swimming pool 
water softening, hot air bath apparatus, bath tubs, fittings for bathtubs, whirlpool baths, bath apparatus, bath heaters, 
portable Turkish bath cabinets, radiator caps, caps intended for swimming pool water distribution systems, shower 
cubicles, installations for heating swimming pool water, electric heating apparatus, electric heating apparatus for 
swimming pool water, apparatus and devices for swimming pool chlorination, water pipe installations, mixer taps for 
water pipes, disinfection apparatus, disinfection apparatus of swimming pool water, water filtering apparatus, swimming 
pool water filtering apparatus, water intake apparatus, water purifying apparatus and machines, water purification 
installations, water distribution installations, water cooling installations, ornamental fountains, swimming pool water 
filters, lighting apparatus and installations, filters (parts of swimming pool domestic installations), street lights, paper 
lanterns, lanterns for lighting, swimming pool spotlights, apparatus and machines for the purification and filtration of 
water in swimming pools, water heaters (apparatus), swimming pool water heaters, regulating and safety accessories for 
water apparatus and water pipes, apparatus for water whirling, pressured water tanks, solar heating installations for 
swimming pools, heat exchangers, dehumidifiers for indoor swimming pools, hydraulic couplings; Heating covers for 
swimming pools.

Cl.19;Non-metallic building materials, non-metallic transportable buildings; swimming pools (constructions not of 
metal), ponds (not of metal); spas (hydrotherapy or relaxation pools not of metal), balneotherapy pools not of metal; 
folding doors, not of metal; concrete building components, bituminous construction products, non-metallic bath and 
shower enclosures, nonmetallic building tiles, tiles not of metal, drain pipe valves (not of metal nor of plastics), barriers, 
fences, safety grills not of metal for swimming pools, shutters not of metal for swimming pools; shuttering, not of metal, 
for concrete; water-pipe valves, not of metal or plastic; non-metallic water pipes, non-metallic constructions, slabs not of 
metal; drain pipes (not of metal), branch pipes not of metal, coatings (building materials); stair treads (steps), not of 
metal; stairs not of metal, paved strips (construction), battens not of metal, stair treads (not of metal); masts (poles), not 
of metal; palisades not of metal, non-metallic wall cladding (construction); floors not of metal, diving boards not of metal, 
gates not of metal, door panels not of metal; cladding not of metal (for building); copings not of metal, borders not of 
metal, footpaths and wading pools not of metal, constructions not of metal, namely, plastic blocks for receiving a filtration 
and heating system for swimming pools.
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Priority claimed from 20/07/2017; Application No. : 709653 ;Switzerland 

3809065    16/11/2017
[International Registration No. : 1397567]
Kofi Annan Foundation
Rue de Varembé 9-11 CH-1202 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Organization of events, exhibitions, fairs and shows for promotional purposes and to raise public awareness of 
human rights worldwide and of human rights issues and concerns; advertising promotion to raise awareness of human 
rights and human rights issues and concerns worldwide; consulting for the integration of concepts of economic, social 
and environmental responsibility in business models and development plans.

Cl.45;Promoting the interests of not-for-profit international companies, such as the United Nations and these agencies, 
in the fields of social policy and humanitarian policy; humanitarian, social and personal services, namely assistance, 
advice and legal support for persons fighting for their freedom and human rights in administrative and social processes; 
lobbying services, namely promoting the interests of human rights and human rights issues and concerns worldwide in 
the field of politics, legislation and regulations relating to human rights; providing information in the field of human rights 
and human rights issues and concerns worldwide; providing on-line information in the field of human rights and human 
rights issues and concerns; providing information in the field of human rights and human rights issues and concerns 
worldwide via a website.
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3809066    21/12/2016
[International Registration No. : 1349267]
PITTI IMMAGINE S.R.L.
Via Faenza, 111 I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.35;Organising and managing fashion shows, exhibitions, fairs, shows and sales exhibitions for advertising and 
promotional purposes, including via the Internet and other electronic means of communication; organisational 
consultancy with regard to the conducting and arranging of trade fairs; presentation of companies and their products and 
services, including on electronic media; sales promotion; public relations; advertising, providing and rental of advertising 
and display space, including on electronic means of communication; marketing, market research and market analysis; 
compilation and arranging of statistical information; business management advisory services relating to franchising.

Cl.38;Telecommunications; transmission of data, information, images and texts on computer networks and other 
means of communications; providing access to an electronic trading platform on computer networks and other means of 
communication; arranging access to a computer database; providing access to the Internet.

Cl.41;Organising and managing fashion shows, fairs and exhibitions for cultural, recreational and sporting purposes, 
including on the Internet and other electronic means of communication; organising of shows, congresses, conferences, 
seminars and workshops, including on the Internet and other electronic means of communication; providing of training 
and further training with regard to trade fairs; publishing of publications, including magazines, catalogues and 
prospectuses, including on the Internet and other electronic means of communication.
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Priority claimed from 03/07/2017; Application No. : 4373448 ;France 

3809068    19/12/2017
[International Registration No. : 1397560]
AGENCE FRANÇAISE DE DÉVELOPPEMENT
5 rue Roland Barthes F-75012 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Consulting and study services for the business conduct of companies.

Cl.36;Diverse and innovative financial services, namely, loans, advances, equity investments, or any other form of 
financial assistance, guarantees granted to States, public or private legal entities, international organizations, natural 
persons; financing of economic development or financial recovery programs; management of financial operations on 
behalf of the State; short, medium and long-term loan services, issuing of warrants, notes, securities and all receivables; 
financial study and evaluation of projects; financial partnerships, financial aid services to developing countries and 
overseas territories, in order to achieve social, energy, territorial, digital and citizen transitions, to promote economic and 
social development, employment, transport, sustainable cities, health, education, environment, biodiversity, clean energy, 
sustainable agriculture and food security, to improve the living conditions of the inhabitants, to preserve the planet, to 
fight against climate change.

Cl.42;Technical support services (technical project studies); technical support services to strengthen project 
management; technical support services to developing countries and overseas territories, in order to achieve social, 
energy, territorial, digital and citizen transitions, to promote economic and social development, employment, transport, 
sustainable cities, health, education, environment, biodiversity, clean energy, sustainable agriculture and food security, to
improve the living conditions of the inhabitants, to preserve the planet, to fight against climate change.
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3809088    14/11/2017
[International Registration No. : 1396583]
GUARDS POLO CLUB LIMITED
Great Windsor Park, Englefield Green Egham, Surrey TW20 OHP United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Saddlery, harnesses and articles, all made from leather or imitation leather; umbrellas, bags and luggage, leather 
cases, handbags, wallets, purses, document cases, leather straps, leather leads, horse blankets, feed bags.

Cl.25;Clothing including leisure clothing and sports clothing with the exception of diving wear; swimwear; trousers, 
shirts, blouses, ties, scarves, belts, bathrobes, tracksuits for sport, dressing gowns, sweatshirts, t-shirts; articles of outer 
clothing for men, women and children; footwear; headgear all included in this class; but not including uniforms.
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Priority claimed from 10/05/2017; Application No. : 4360340 ;France 

3809098    10/11/2017
[International Registration No. : 1397569]
CCI MARNE
2 rue de Chastillon F-51010 CHALONS-EN-CHAMPAGNE France
CCI ROUEN METROPOLE
10 quai de la bourse F-76000 ROUEN France

Proposed to be Used
IR DIVISION
Cl.9;Equipment for recording, transmission, reproduction and processing of sound and images; computer software for 
visual simulation, virtual reality and augmented reality, namely, superposition or fusion of real elements and virtual 
elements; software for the analysis of eye movements; game software; apparatus for three-dimensional visual simulation; 
interactive touch tables; computer interfaces; touch (computer) interfaces; graphic stations; three-dimensional image 
projectors; projection screens; projection screens intended to the making of video walls; video screens; position 
sensors; scanners used to build three-dimensional computer-generated images; computer peripherals intended for three-
dimensional navigation; haptic peripherals; joysticks intended to virtual navigation; headsets (apparatus) for viewing 
images; magnetic recording media; audio and video compact disks; CD-ROMs; interactive electronic, computer and 
digital information terminals; magnetic cards; digital cameras; movie cameras; photographic apparatus and instruments; 
multi-frames view cameras; cameras; video cameras with integrated video recorders; downloadable computer software 
applications; computer programs (downloadable software); computer software for processing digital images; software for 
organizing and displaying digital images and photographs; data processing computer software; computer software for 
improving the audiovisual performance of multimedia applications, namely, for the integration of texts, audio data, 
graphic elements, still images and moving images, spectacles (optics); 3D spectacles; connected spectacles; digital 
glasses, hand-held digital mobile apparatus capable of providing access to the Internet and sending, receiving and 
storing of digital data.

Cl.16;Printed matter, bookbinding materials; photographs; stationery; books; booklets; manuals [handbooks]; 
newspapers, periodicals, publications, magazines; printed teaching programs, teaching manuals for educational 
purposes, instructional and teaching material (excluding apparatus), namely teaching documents such as mimeographs, 
case studies, syllabuses, files, pamphlets; publications; albums; writing or drawing books, notebooks, pads (stationery); 
calendars; catalogs; folders for papers; newsletters; diaries (planners); pencils and pens; posters; flyers; prospectuses.

Cl.35;Advertising and business information services; assistance and advice for business organization and 
management; business consultancy; billboard advertising, distribution of advertising material (leaflets, prospectuses, 
printed matter, samples), particularly for national or international mail-order sale; operation of an administrative data 
bank; commercial information and advice services; commercial promotion for others in all forms, and particularly via the 
provision of privileged user cards; commercial animation services; services of entering, editing, compiling and 
processing data and more generally for recording and transcribing written communications and for recording of sound 
and/or images; arranging subscriptions for others to printed products and to any media containing information, texts, 
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sounds and/or images and to electronic, non-electronic or digital publications, audiovisual products or multimedia 
products (computer editing of texts and/or still or animated images, and/or musical or non-musical sounds) for interactive 
or other use, on the appropriate media (digital audio compact disks, digital audio videodisks); document reproduction; 
rental of any advertising materials and commercial presentations; computerized file management, business advice and 
advertising related to data communication services; organization of exhibitions for commercial and advertising purposes; 
telephone subscriptions; administrative management of exhibition venues.

Cl.38;Telecommunications; information on telecommunications; communications by computer terminals or by fiber-
optic networks; communications by radio or telephone; cellular telephone communication services; provision of user 
access to global computer networks; provision of on-line forums; provision of access to databases; electronic bulletin 
board services (telecommunication services); connection by telecommunications to a global computer network; news or 
information agencies; rental of telecommunication apparatus; broadcasting of radio or television programs; 
teleconferencing or videoconferencing services; electronic messaging services; rental of access time to global computer 
networks.

Cl.41;Services for teaching and training, education and entertainment; sporting and cultural activities; organization of 
seminars, internships and courses; organization of conferences, forums, congresses and colloquiums; editing of radio 
and television programs, audiovisual and multimedia programs (computer editing of texts and/or images, still or 
animated, and/or of musical or non musical sounds), for interactive use or non-interactive use; organization of 
competitions, games and information campaigns and professional or amateur events; creation and production of news 
programs, of radio and television entertainment, of audiovisual and multimedia programs (computer editing of texts 
and/or still or animated images, and/or musical or non-musical sounds), for interactive or other use; organization of 
shows; higher education services; higher education, academic, linguistic and vocational education and training services.

Cl.42;Evaluations, estimates, research and technological services rendered by engineers in the field of visual 
simulation, virtual reality and augmented reality solutions, namely: superposition or fusion of real elements and virtual 
elements; design and development of software for visual simulation, virtual reality and augmented reality, namely: 
superposition or fusion of real elements and virtual elements; design and development of multimodal visual and 
interactive method software, computer peripherals, image projection apparatus; software maintenance and updating 
services; technical project studies in the field of solutions and methods of interaction and visualization; technical 
services allowing the recording of eye and tactile movements, namely: development (design) of software enabling eye and
tactile movement recording.
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Priority claimed from 23/06/2017; Application No. : 016911471 ;European Union 

3809099    14/12/2017
[International Registration No. : 1397572]
Dassault Systèmes
10 rue Marcel Dassault F-78140 Vélizy Villacoublay France

Proposed to be Used
IR DIVISION
Cl.9;Software for digital animation and special effects; desktop publishing software; software for processing and 
rendering images and models; software for document management; display software for creating visuals of goods at each
stage of their life-cycle and industrial process based on data processing; software for visualization in two or three 
dimensions; computer-aided design and engineering software, animation, simulation, publishing, retrieval of documents, 
geometry simplification, for remote supervision and monitoring; software for three-dimensional graphic visualization, in 
particular for the creation, animation, simulation and experiencing of objects, characters, information or ideas, navigation, 
research, exploration, collaboration; imaging software; maintenance software; software for presenting knowledge relating 
to industrial products, their manufacture, their use, their maintenance, their documentation; game design software; game 
software; software enabling the exchange of data, particularly database management software; software (search engine 
on global communication networks); educational software; teaching software, particularly with regard to teaching graphic 
visualization techniques; CDs, DVDs, mini-discs.

Cl.38;Telecommunications; message transmission; electronic transmission of data, of images, of documents via 
computer terminals and all other systems for transmission such as waves, cables, satellites, the Internet; electronic data 
exchange services via computers; rental of access time to a computer database; transmission of computer programs that 
can be accessed via access codes to personalized web page interfaces, by means of computer networks and the Internet; 
provision of access enabling the temporary use of non-downloadable software applications; provision of access to an 
Internet site offering technology that enables on-line users to share information over several Internet sites; provision of 
access to information on goods and services from consultable indexes and databases; communications by computer 
terminals; computer-assisted message or image transmission services; electronic mail services; monitoring, sending and 
receiving of data, signals and information through data communication, computer or telecommunication apparatus and 
instruments; computerized data exchange; transmission of information held in data banks and image banks; electronic 
display services (telecommunications); communication services (transmission) in real time between computer users on 
the Internet and the World Wide Web; routing services for telecommunications.

Cl.42;Scientific and technological services as well as related research and design services; engineering and consulting 
services in connection with the design of goods and production means or operational sequencing of industrial 
processes; research relating to computer program and software development; industrial analysis and research services; 
design, development and updating of computer hardware and software; computer programming services; technical 
assistance services for software customization with a view to adapting software to specific needs arising from a client's 
activities or working methods; services for designing cartoons, special effects, realistic images of products, computer 
generated images, interactive or not films, interactive applications in real time or not, drawing boards, animated images, 
shooting, content allowing the interactive presentation of products, showrooms; design and maintenance services for 
websites, microsites, mobile applications, widgets, application software, virtual catalog generators, online or not product 
configurators; computer services, namely creating virtual communities for registered users to organize groups and 
events, participate in discussions, and engage in social, business and community networking; rental of computers, 
computer programs or peripheral equipment for computers; software rental services; information technology services, 
namely hosting of electronic infrastructure for others for the organization and conducting of interactive discussions, 
events and meetings via communication networks; consultancy services in the field of information technology.
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3809170    06/10/2017
[International Registration No. : 1397396]
Stratco B.V.
Warandelaan 25 NL-4904 PA Oosterhout

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for preserving foodstuffs; tanning substances for use on fabrics; artificial sweeteners, including 
artificial sweeteners in liquid, powder, tablet and granular form; artificial sweeteners [chemical preparations]; low-calorie 
artificial sweeteners, including low-calorie artificial sweeteners in liquid, powder, tablet and granular gorm; chemical 
sugar substitutes; aspartame; erythritol; polydextrose; d-xylose; acesulfame-k; sucralose.

Cl.5;Pharmaceutical and medical preparations; dietetic foods and dietetic substances for medical use; food for babies; 
dietary supplements, dietary supplements and nutritional additives; dietetic sweeteners for medical use, including dietetic 
sweeteners for medical use in liquid, powder, tablet and granular form; artificial sweeteners for diabetics, including 
artificial sweeteners for diabetics in liquid, powder, tablet and granular form.

Cl.30;Coffee, tea, cocoa, coffee substitutes; rice, tapioca, sago; flour and cereal preparations, bread, confectionery and 
sugar confectionery, ice cream; sugar; honey, molasses syrup; yeast, leavening agents; salt, mustard; vinegar, herbs; 
spices; ice; natural sweeteners, including natural sweeteners in liquid, powder, tablet, and granular form; flavorings; 
natural sweeteners in the form of fruit concentrates; natural sweeteners based on stevia.

Cl.35;Advertising; management of commercial matters; business administration; administrative services; publishing of 
advertising material; dissemination of promotional material; promotional services; publicity; business organizational, 
business economics and business administration advice; marketing; market canvassing, market research and market 
analysis; commercial intermediary services relating to the purchase and sale, import and export, as well as wholesale and 
retail services of the goods and other commodities mentioned in the classes 1, 5 and 30; trade information; organization 
of events for publicity and/or commercial purposes; compiling of data files and computerized file management; advice 
and information regarding the aforementioned services; aforementioned services also via electronic networks, such as 
the internet.
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3809373    30/11/2017
[International Registration No. : 1396697]
BEST WORLD INTERNATIONAL LIMITED
26 Tai Seng Street, 05-01 Singapore 534057 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic products; cosmetic products for skincare; cosmetic products for cleansing and the conditioning of the 
face, skin and body; cosmetic products for the treatment of face, skin and body; all included in this class.

Cl.5;Pharmaceutical preparations; dietetic preparations for medical use; health supplements.

Cl.7;Electric juice extractors; machines for making juice (electric); juice extracting machines.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruits and vegetables; jellies, jams, fruit 
compotes; eggs, milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices;
biscuits; tea-based beverages; mixes for making tea; tea-based beverages with fruit flavouring; tea-based jelly; slimming 
tea; slimming tea-based beverages.

Cl.32;Fruit juices; fruit juice based beverages; concentrated fruit juice; fruit juice concentrates; herbal beverages [other 
than for medicinal use].

7498



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

 

Priority claimed from 17/08/2017; Application No. : 87573772 ;United States of America 

3809392    02/11/2017
[International Registration No. : 1397394]
Atlassian Pty Ltd
341 George Street, Level 6 Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices for task and project issue tracking; computer 
software for use on computers and mobile devices for use in task and project management, general work management, 
project tracking, document management, business management, transmission and receipt of data, images, and files, 
messaging and conversation based contextual sharing of information, organizing and providing a platform for 
collaboration, sharing of information and interactive discussions to other users, and uploading and transferring files; 
computer software for use on computers and mobile devices for electronic communications, chats, email and 
discussions; computer software for collaboration, development and release of software; computer software for facilitating 
the exchange of information via the internet featuring collaboration tools; computer software for information technology 
support services, namely, for managing help desk services, trouble shooting of computer software problems, technical 
support in the nature of trouble shooting of computer software problems, and providing information related to technology 
project management services; downloadable electronic publications, namely, manuals, brochures, newsletters, technical 
data sheets and product specification brochures in the fields of computer software and information technology.

Cl.38;Providing online forums for transmission of messages among computer users concerning software design and 
development; providing access to databases; providing user access to computer programs in data networks; 
communication services, namely, electronic transmission of data and documents among users of computers.

Cl.42;Providing online non-downloadable software for task and project issue tracking; software as a service (saas) 
services featuring software for task and project issue tracking; providing online non-downloadable software for use in 
task and project management, general work management, project tracking, document management, business 
management, transmission and receipt of data and images, messaging and conversation based contextual sharing of 
information, organizing and providing a platform for collaboration, sharing of information and interactive discussions to 
other users, and uploading and transferring files; providing online non-downloadable software for electronic 
communications, chats, email and discussions; providing online non-downloadable software for collaboration, 
development and release of software; providing online non-downloadable software for facilitating the exchange of 
information via the internet featuring collaboration tools; providing online non- downloadable software for information 
technology support services, namely, for managing help desk services, trouble shooting of computer software problems, 
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technical support in the nature of trouble shooting of computer software problems, and providing information related to 
technology project management services; computer software design and development; consulting services in the field of 
design and development of computer software; providing non-downloadable software in the fields of information 
technology systems management, task management and project management, via a website; providing temporary use of 
a non-downloadable web application for collaboration, project management, document management, and software 
development.
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3809419    06/01/2018
[International Registration No. : 1396710]
Mirantis, Inc.
525 Almanor Ave. 4th floor Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for providing compute, storage and networking resources in a datacenter; 
software for controlling compute, storage, and networking resources in a datacenter; software for provisioning, 
managing, testing and updating multiple cloud computing environments from a single interface.

Cl.16;Printed certificates; printed matter, namely, paper signs, books, manuals, curricula, newsletters, informational 
cards and brochures in the field of information technology.

Cl.38;Providing an on-line forum for information technology; providing on-line electronic bulletin boards for 
transmission of messages among computer users concerning information technology.

Cl.41;Educational services, namely, conducting programs in the field of computer infrastructure and software services; 
educational services, namely, providing training of information technology professionals for certification in the field of 
software installation and management; it training services.

Cl.42;Computer programming and software design; computer services, namely, integration of private and public cloud 
computing environments; computer software consulting; computer technology support services, namely, help desk 
services; consulting in the field of information technology; design and development of computer software; installation 
and maintenance of computer software; platform as a service (PAAS) featuring computer software platforms for 
controlling compute, storage, and networking resources in a datacenter; providing on-line non-downloadable software for 
controlling compute, storage, and networking resources in a datacenter; research, development, design and upgrading of 
computer software; software development in the field of management of computing infrastructure; technical advice 
relating to operation of computers; technical support services, namely, troubleshooting of computer software problems; 
updating and maintenance of computer software.
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Priority claimed from 03/11/2017; Application No. : 87671423 ;United States of America 

3809421    22/12/2017
[International Registration No. : 1396698]
Electronic Currency Organization, Inc.
3500 S. Dupont Highway Dover DE 19901 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Artificial intelligence software and computer software for analyzing and predicting the financial behavior and 
determining the financial reputation of individuals; computer software for use in electronically trading, transmitting, 
receiving, storing, and sending digital currency, virtual currency, digital tokens, and digital assets, and managing 
payments and exchange transactions involving digital currency, virtual currency, digital tokens, and digital assets; 
computer software for use in connection with the electronic storage, transmission, presentation, verification, 
authentication, and redemption of coupons, rebates, discounts, incentives, and special offers; computer software for use 
in connection with consumer loyalty programs and loyalty cards used to access and use loyalty points.

Cl.35;Advertising services; business consultation services; business consulting services in the field of acquisition, use 
and exchange of digital currency.

Cl.38;Messaging services; electronic transmission of currency via computer terminals, electronic devices, and a global 
communications network.

Cl.41;Providing resources, namely, non-downloadable publications in the field of digital currencies, via a website; 
educational services, namely, conferences and seminars in the field of digital currency, financial reputations and trust-
based financial transactions.

Cl.42;Platform as a service (PAAS) featuring computer software for analyzing and predicting the financial behavior and 
determining the financial reputation of individuals; providing temporary use of online non-downloadable cloud-based 
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software for use in electronically trading, transmitting, receiving, storing, and sending digital currency, virtual currency, 
digital tokens, and digital assets, and managing payments and exchange transactions involving digital currency, virtual 
currency, digital tokens, and digital assets.
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3809438    27/12/2017
[International Registration No. : 1396702]
Telr Pte Ltd
71 Ayer Rajah Crescent, 01-12 Singapore 139951 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Offering business consulting services in the field of payments; presenting business information and data 
management, namely electronic and other forms of reporting on business analytics relating to payment processing.

Cl.36;Providing financial services, namely, electronic funds transfer via electronic communication networks; clearing 
and reconciling financial transactions via electronic communication networks; offering a wide variety of payment and 
financial services namely credit card services, lines of credit, invoice discounting, receivable purchase; processing and 
transmission of bills and payments thereof; presenting bill payment services with guaranteed payment delivery and 
brokerage of money market funds, conducted via an electronic communication network; managing and tracking credit 
card and debit card; providing financial service in the forms of automated clearing house (ACH), prepaid cards, payment 
cards and other forms of transactions via electronic communication networks for business purposes.

Cl.42;Providing temporary or permanent use of online non-downloadable software for processing electronic payments; 
offering temporary or permanent use of online non-downloadable authentication software for controlling access to and 
communication with computers and computer networks.
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3809475    13/12/2017
[International Registration No. : 1397051]
Agata Spólka Akcyjna
Aleja Rozdzienskiego 93 PL-40-203 Katowice Poland

Proposed to be Used
IR DIVISION
Cl.20;Furniture and furniture parts for home; office furniture; lawn furniture.

Cl.35;Advertising, marketing and promotional services; retail services in relation to sale of furniture, lighting, 
furnishings for home; wholesales services in relation to furniture, lighting, furnishings for home; commercial information 
and advice services for consumers in the field of furniture, lighting, furnishings for home; business assistance in relation 
to furniture, lighting, furnishings for home.

7505



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 03/07/2017; Application No. : 016944878 ;European Union 

3809489    04/12/2017
[International Registration No. : 1397035]
Andreas Maier GmbH & Co. KG
Waiblinger Strasse 116 70734 Fellbach Germany

Proposed to be Used
IR DIVISION
Cl.6;Locks of metal; metal fittings for locks; door hinges of metal; keys; screws of metal; nuts of metal; washers of 
metal; springs of metal; rotary coupling parts of metal for the supply of pneumatic and hydraulic media; screwing fittings 
of metal for the supply of pneumatic and hydraulic media; couplings for flexible hoses; clamping nipples; engagement 
nipple screws; parts of and accessories for the aforesaid goods.

Cl.7;Mechanical, pneumatic, hydraulic and magnetic clamping parts being clamping apparatuses for clamping 
workpleces or tools being parts of machines; vacuum clamping parts being clamping apparatuses for clamping 
workpieces or tools being parts of machines; positioning parts for positioning workpieces or tools being parts of 
machines; mechanical, pneumatic, hydraulic and magnetic support parts for supporting workpleces or tools being parts 
of machines; clamping bodies, in particular clamping pallets, clamping angles and clamping cubes, for fixing of clamping 
parts, positioning parts or support parts; component parts for workpiece-holding devices or tool-holding devices being 
parts of machines; clamping claws; clamps; clamping supports; damping chains; zero-point clamping modules; clamping 
stations; clamping brackets; rapid-change fixture plates; hydraulic pumps; hydraulic units, comprising an electric drive 
motor, a hydraulic pump, an oil holding tank of metal or plastic material as well as an electro-hydraulic control device; 
pneumo-hydraulic pressure intensifiers; hydraulic pressure intensifiers; hydraulic pressure accumulators; pneumatic 
pressure boosters; pneumatic valves; hydraulic valves; vacuum valves; pressure switches being parts of machines; 
hydraulic or pneumatic coupling elements; hydraulic or pneumatic plug-in connectors; hydraulic hoses being parts of 
machines; hydraulic pipes; hydraulic filters being parts of machines; pneumatic filters being parts of machines; vacuum 
pumps; marking tools being parts of machines; cleaning tools being parts of machines; push storage devices for 
magazines; workpiece grippers being parts of machines; parts of and accessories for the aforesaid goods; all the 
aforesaid goods being parts of machines.

Cl.8;Hand tools; hand-operated assembly tools for screws and nuts, in particular screwdrivers and wrenches; gripping 
pliers; hand-operated clamping parts being clamping apparatuses, in particular quick-clamps, for clamping workpieces or 
tools; hand pumps for hydraulic media; vices; parts of and accessories for the aforesaid goods.

Cl.9;Control apparatus for hydraulic pumps; control apparatus for magnetic clamping devices; control apparatus for 
vacuum clamping devices; pressure sensors; signal transmitting devices; signal receiving devices; parts of and 
accessories for the aforesaid goods.

Cl.35;Online or catalogue selling services with respect to machine tools, parts of machine tools, clamping devices, 
tools or metal fastening parts.

Cl.37;Installation, conversion, maintenance and repair of machines, parts of machines or clamping devices.

Cl.41;Organizing and conducting seminars or training with respect to the operation and maintenance of machines, 
parts of machines or clamping devices and with respect to the planning and organization of production processes.

Cl.42;Technological consulting with respect to the organization of production processes.
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3809520    11/12/2017
[International Registration No. : 1397043]
YIWU TATA TRADE CO., LTD.
Room 403, Unit 5, Building 32, Yongjun Third District, Beiyuan Street, Yiwu City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; safety chains of metal; crampons of metal [cramps]; ropes of metal; shoe pegs of 
metal; hardware of metal, small; hooks [metal hardware]; packaging containers of metal; pipes of metal.

Cl.8;Hand tools, hand-operated; diggers [hand tools]; wrenches [hand tools]; sharpening instruments; table cutlery 
[knives, forks and spoons]; manicure sets; tweezers; scissors; knives; side arms, other than firearms.

Cl.24;Sleeping bags; textile material; eiderdowns [down coverlets]; curtains of textile or plastic; tablecloths, not of 
paper; non-woven textile fabrics; wall hangings of textile; towels of textile; household linen; woollen blankets.
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Priority claimed from 26/06/2017; Application No. : 016918492 ;European Union 

3809565    20/12/2017
[International Registration No. : 1397095]
Ensinger GmbH
Rudolf-Diesel-Strasse 8 71154 Nufringen Germany

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics and unprocessed plastics composites, especially in the form of granulate, prepregs and 
compounds.

Cl.7;Machines and machine tools for the processing and production of materials, including welding robots, as well as 
parts of the afore-mentioned goods.

Cl.10;Medical apparatus and parts thereof.

Cl.12;Automobile parts, including undercarriage components, especially transverse control arms and ball joints; 
bicycles and parts therefor, especially gearing parts and cranks.

Cl.17;Foils, plates, blocks, rods, hollow rods, profile rods, all of the afore-mentioned goods made of plastics and 
plastics composites, especially for applications in the field of medical technology and mechanical engineering.
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Priority claimed from 21/06/2017; Application No. : 016904716 ;European Union 

3809626    15/12/2017
[International Registration No. : 1397316]
AI+AR Edtech AB
Grev Turegatan 21 SE-114 38 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Information storage apparatus [electric or electronic]; data processing programs recorded on machine-readable 
data carriers; application software; downloadable application software for smart phones; downloadable applications for 
use with mobile devices; educational software; education software.

Cl.41;Education, entertainment and sports; audio, video and multimedia production, and photography; education and 
instruction services; production of training videos; services for the showing of video recordings.

Cl.42;Information technology [IT] consultancy services; design and writing of computer software; IT consultancy, 
advisory and information services; software as a service [Saas]; platform as a service [Paas]; software development, 
programming and implementation; hosting services and software as a service and rental of software; updating and 
upgrading of computer software; installation and maintenance of computer programs.
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Priority claimed from 03/07/2017; Application No. : 4373413 ;France 

3809683    18/12/2017
[International Registration No. : 1396871]
L'Air Liquide, Société Anonyme pour l'Etude et l'Exploitation des Procédés Georges Claude
75 Quai d'Orsay F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.4;Fuel gas; liquefied natural gas.

Cl.7;Compressors for gas compression; valves; regulators; expansion turbines; fluid separators; machines and 
mechanical equipment dedicated to gas, petroleum, chemical or petrochemical industry installations; chemical product 
production apparatus, devices and installations.

Cl.11;Installations and apparatus (and components thereof) for fluid liquefaction, separation and evaporation; gas 
condensers; gas separation equipment; gas purification installations and equipment; heat exchangers for natural gas or 
hydrocarbon gas; apparatus, installations and equipment for the treatment and liquefaction of hydrocarbon gas and 
natural gas; gas production apparatus, devices and installations.

Cl.40;Treatment of products, namely liquefaction of gas and particularly of natural gas; gas production services.

Cl.42;Engineering work, technical consultations, plan preparation, technical project studies, industrial research and 
development services, studies and work provided by engineers namely appraisals, evaluations, estimates, research, 
preparation of reports in the fields production and liquefaction of gas, particularly natural gas.
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Priority claimed from 08/09/2017; Application No. : 017186057 ;European Union 

3809687    11/10/2017
[International Registration No. : 1396658]
FIIZY OÜ
Toom-Kooli 1 EE-10130 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; business analysis, research and information services; business
assistance, management and administrative services; provision of commercial information; arranging of commercial and 
business contacts.

Cl.36;Financial and monetary services, and banking; fundraising and sponsorship; insurance underwriting; provision 
of prepaid cards and tokens (terms considered linguistically incorrect by the International Bureau - rule 13 (2) (b) of the 
CommonRegulations); real estate services; safe deposit services; valuation services; provision of loans.
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3809710    28/12/2017
[International Registration No. : 1396749]
ICLEEN Entwicklungs- Und Vertriebsanstalt fuer Umweltprodukte
Landstrasse 163 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.9;Testing equipment for measuring air quality and air pollution; computer software for displaying and analyzing 
information about air quality and air pollution; scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments; computers; 
computer software.

Cl.41;Providing educational information and services; providing educational services to facilitate an online community 
dedicating to improving air quality worldwide via a website; providing of training; entertainment; sporting and cultural 
activities.

Cl.42;Providing a website that provides information about air quality and air pollution; providing a website that 
provides information about the past state, current state and forecast future state of air quality in multiple geographic 
regions of the world; scientific and technological services and research and design relating thereto; industrial analysis 
and research services; design and development of computer hardware and software.

7512



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

3809733    11/12/2017
[International Registration No. : 1397409]
EUROCRANE (CHINA) Co., Ltd.
No. 288&388, Fen Yue Road, Foho New & Hi-Tech Industrial Development Zone, Suzhou Jiangsu China

Proposed to be Used
IR DIVISION
Cl.7;Lift operating apparatus; winches; roller bridges; derricks; hoisters [machines]; control mechanisms for machines, 
engines or motors; robots [machines]; handling machines, automatic [manipulators]; handling apparatus for loading and 
unloading; cranes; hoist and winches; conveyors [machines]; gears, other than for land vehicles.

Cl.37;Rebuilding machines that have been worn or partially destroyed; heating equipment installation and repair; 
construction progress check; machinery installation, maintenance and repair; electric appliance installation and repair; 
lift installation and repair; laying of cable; repair of power lines; vehicle breakdown repair services; drilling of wells.
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3809737    11/12/2017
[International Registration No. : 1397406]
WeifangKanghua Biotech Co.,Ltd.
NO.699 Yuehe Road, Economic Development Zone, Weifang Shandong China

Proposed to be Used
IR DIVISION
Cl.5;Chemical preparations for the diagnosis of pregnancy; diagnostic preparations for medical purposes; chemical 
reagents for medical or veterinary purposes; vitamin preparations; medicines for human purposes; tonics [medicines]; 
medicinal drinks; disinfectants; microbiological medium for medical or veterinary use; nutritive substances for 
microorganisms.

Cl.10;Hot air therapeutic apparatus; physical exercise apparatus for medical purposes; incubators for medical 
purposes; diagnostic apparatus for medical purposes; medical apparatus and instruments; testing apparatus for medical 
purposes; galvanic therapeutic appliances; physiotherapy apparatus; blankets, electric, for medical purposes.
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3810367    31/10/2017
[International Registration No. : 1397302]
YIJIAHE TECHNOLOGY CO., LTD.
1-8F Building 5, No. 57 Andemen Avenue, Yuhuatai District, Nanjing 211000 Jiangsu China

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for polishing [electric]; handling machines, automatic [manipulators]; robots [machines]; 
starters for motors and engines; control mechanisms for machines, engines or motors; machine wheelwork; connecting 
rods for machines, motors and engines; electric arc welding apparatus; soldering apparatus, electric; electric arc cutting 
apparatus.

Cl.9;Computer peripheral devices; interfaces for computers; monitors [computer programs]; integrated circuit cards; 
computer operating programs, recorded; computer programmes [programs], recorded; smart cards (integrated circuit 
cards); global positioning system [GPS] apparatus; satellite navigational apparatus; electro-dynamic apparatus for the 
remote control of signals; vehicle radios; radios; precision measuring apparatus; surveying apparatus and instruments; 
gauges; detectors; measuring instruments; measuring apparatus; regulating apparatus, electric; printed circuit boards; 
integrated circuits; remote control apparatus; electric installations for the remote control of industrial operations.

Cl.12;Vehicles for locomotion by land, air, water or rail; electric vehicles; remote control vehicles, other than toys; 
electric cars; air vehicles; aeronautical apparatus, machines and appliances; brake segments for vehicles; direction 
signals for vehicles; vehicle chassis; treads for vehicles [roller belts].
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Priority claimed from 02/04/2017; Application No. : 016547234 ;European Union 

3810370    26/09/2017
[International Registration No. : 1396833]
BBG Entertainment GmbH
Cuvilliésstr. 14 81679 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audio-visual, multimedia and photographic devices; information 
technology and audiovisual equipment; apparatus, instruments and cables for electricity.

Cl.28;Toys, games, playthings and novelties; fairground and playground apparatus; sporting articles and equipment.

Cl.38;Telecommunication services.

Cl.41;Providing multi-media entertainment via a website; presentation of television programmes; providing a computer 
game that may be accessed by users on a global network and/or the internet; providing a computer game that may be 
accessed network-wide by network users; provision of non-downloadable internet games; providing on-line interactive 
computer games; providing interactive multi-player computer games via the internet and electronic communication 
networks; providing video entertainment via a website; providing on-line video games; electronic games services 
provided via a global computer network; electronic games services provided from a computer database or by means of 
the internet; electronic games services, including provision of computer games on-line or by means of a global computer 
network; electronic game services provided by means of the internet; on-line gaming services; gaming services for 
entertainment purposes; online interactive entertainment; interactive entertainment services; provision of games by 
means of a computer based system; information relating to computer gaming entertainment provided online from a 
computer database or a global communication network; provision of on-line entertainment; organising of audience 
participative games; organising of competitions [entertainment] by telephone; entertainment services provided by 
telephone; production of live television programmes; production of live television programmes for entertainment; live 
show production services; production of radio and television programmes; production of shows; provision of live shows; 
production of television game shows; provision of radio and television entertainment services; virtual reality game 
services provided on-line from a computer network; games services provided via computer networks and global 
communication networks; game services provided by means of communications by computer terminals or mobile 
telephone; entertainment provided via the internet; electronic game services and competitions provided by means of the 
internet; consultancy services in the field of entertainment provided via the internet; game services provided on-line from 
a computer network; entertainment provided via a global communication network; video game entertainment services; 
electronic games services provided by means of a global communication network; entertainment in the nature of ongoing 
game shows; entertainment in the nature of mobile phone television; entertainment services relating to competitions; 
computer and video game amusement services; amusement arcade services; entertainment services in the form of 
television programmes; entertainment provided by cable television; entertainment by means of telephone; entertainment 
services provided on-line from a computer database or the internet; gaming machine entertainment services; provision of 
entertainment services through the media of television; entertainment services for matching users with computer games; 
entertainment services in the nature of interactive television programmes; providing games; rental of electronic game 
equipment; rental of video games; rental of game machines and apparatus; amusement arcade machine rental services; 
rental of video game apparatus; rental of video game consoles; providing online entertainment in the nature of game 
shows.
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3810371    11/12/2017
[International Registration No. : 1397303]
JINAN MEIDE CASTING CO., LTD.
Meide Technopark, Industrial Park, Pingyin, Jinan Shandong China

Proposed to be Used
IR DIVISION
Cl.6;Steel tubes; ducts of metal, for central heating installations; water-pipes of metal; elbows of metal for pipes; tubes 
of metal; junctions of metal for pipes; valves of metal, other than parts of machines; pipework of metal; water-pipe valves 
of metal; ducts of metal for ventilating and air conditioning installations.

Cl.11;Pipe line cocks [spigots]; water-pipes for sanitary installations; pipe mouth for water heating equipment; pipe 
supplement for water heating equipment; faucets for pipes; pipes [parts of sanitary installations]; cross pipes for heating 
installations; pipe hoop for water heating equipment; three direction pipe joint for water heating equipment; pipe joint for 
water heating equipment.
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3810376    28/11/2017
[International Registration No. : 1396838]
Jowat SE
Ernst-Hilker-Straße 10-14 32758 Detmold Germany

Proposed to be Used
IR DIVISION
Cl.1;Glues and adhesives for industrial purposes.

Cl.16;Glues and adhesives for stationery or household purposes.

7518



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

Priority claimed from 20/11/2017; Application No. : 17490681 ;European Union 

3810400    30/11/2017
[International Registration No. : 1396925]
Gruppo Cimbali S.p.A.
Via Manzoni, 17 I-20082 Binasco (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric coffee mills; electric coffee grinders, electric; electric ice-chopping machines; multi-purpose apparatus for 
professional use, such as food processors; dishwashing machines for professional use; electric food mixers; coffee 
grinders, electric.

Cl.11;Refrigerators; water softeners; electric coffee filters; electrical percolators for coffee and cappuccino; electric 
coffee machines; espresso coffee machines; cappuccino machines; electrical coffee percolators; ice cube making 
machines; filters for automatic coffee percolators, electric; water boilers for automatic coffee percolators, electric; steam 
generating apparatus; steam generating apparatus for coffee machines; electrically heated milk frothers and foamers for 
coffee machines; espresso coffee machines for bar rooms and for professional use.
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3810401    31/10/2017
[International Registration No. : 1396962]
YIJIAHE TECHNOLOGY CO., LTD.
1-8F Building 5, No. 57 Andemen Avenue, Yuhuatai District, Nanjing 211000 Jiangsu China

Proposed to be Used
IR DIVISION
Cl.7;Handling machines, automatic [manipulators]; robots [machines]; control mechanisms for machines, engines or 
motors; machine wheelwork; connecting rods for machines, motors and engines; machines and apparatus for polishing 
[electric].

Cl.9;Surveying apparatus and instruments; precision measuring apparatus; measuring instruments; gauges; measuring 
apparatus; detectors; remote control apparatus; electric installations for the remote control of industrial operations.

Cl.12;Aeronautical apparatus, machines and appliances; air vehicles.
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Priority claimed from 25/05/2017; Application No. : 87464709 ;United States of America 

3810418    31/10/2017
[International Registration No. : 1396909]
Microsoft Corporation
One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; computer software for broadcasting, transmitting, receiving, accessing, 
viewing, uploading, downloading, sharing, integrating, encoding, decoding, displaying, formatting, organizing, storing, 
caching, transferring and streaming of data, text, games, game content, digital media, images, music, audio, video, 
movies and animations; application programming interface (API) software for broadcasting, transmitting, receiving, 
accessing, viewing, uploading, downloading, sharing, integrating, encoding, decoding, displaying, formatting, organizing, 
storing, caching, transferring and streaming of data, text, games, game content, digital media, images, music, audio, 
video, movies and animations; computer software for electronic mail, messaging, chat and social networking; software 
for purchasing and subscribing to digital media content; computer software development tools; software for developing 
and publishing applications for interactive streaming; software development kits (SDK's) for developing software for 
broadcasting, transmitting, receiving, accessing, viewing, uploading, downloading, sharing, integrating, encoding, 
decoding, displaying, formatting, organizing, storing, caching, transferring and streaming of data, text, games, game 
content, digital media, images, music, audio, video, movies and animations; software that enables users to designate 
specific content for future viewing; software for television (TV) programming; electronic game, music and movie 
streaming devices, namely, handheld personal computers, digital media streaming devices; game software; computer 
game software; electronic game software; video game software; computer software for management and storage of digital
media; computer software for accessing, browsing and searching online databases; software for filtering internet 
searches; software, namely, parental control software for use in restricting access to online videos and games; audio 
recordings featuring music; video recordings; downloadable music files; downloadable movies and documentaries; 
downloadable movies; electronic publications; software that allows gamers to live broadcast their games from a gaming 
console, or to watch games being played by others.

Cl.35;Advertising and marketing; promoting the goods and services of others; retail store services; online retail store 
services; retail store services featuring gaming videos, gaming hardware and game software; retail store services 
featuring virtual goods and merchandise for use by members of an online community in connection with a designated 
website featuring streaming video games and related content; promotional sponsorship of games, gamers, and gaming 
events; arranging sponsorships for others; administration and coordination of team leagues in the field of video gaming; 
administration and coordination of recreational opportunities for individuals who wish to participate in team leagues; 
providing a searchable website, portal, forum, application, and database where advertisers, marketers, and content 
providers can reach, engage, and interact with online users for the purposes of promotion or advertising (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); promoting the goods and 
services of others through placing advertising in conjunction with gaming; design of advertisements and advertising 
material for others.

Cl.38;Streaming of digital media content on the Internet; streaming of games on the Internet; streaming of audio, video 
and audiovisual material on the Internet; video on demand transmission services; providing user access to digital data 
and content in a data network; providing live streaming of gaming content, music, audio, video and animations, via a 
website; providing access to game-related information, audio, music, video and animation via websites; online forums for 
transmission of messages among computer users; providing internet chat rooms; audio broadcasting; video 
broadcasting; electronic mail and messaging services; communications services, namely, transmission of voice, audio, 
visual images and data by telecommunications networks, wireless communication networks, the Internet, information 
services networks and data networks; broadcasting and webcasting services; music and movie streaming and 
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broadcasting services; transmission of news.

Cl.41;Entertainment services; entertainment services, namely, providing online games; entertainment services, namely, 
live streaming content; entertainment services, namely, video on demand; entertainment services, namely, providing 
online videos featuring games being played by others; entertainment services, namely, live performances by musical 
groups; entertainment services, namely, live performances by video game players; entertainment services, namely, 
providing gaming-related information, music, videos, movies and animation, via a web site where users can access and 
view this content; providing information and news relating to gaming and music; publishing of blogs featuring articles on 
gaming and gaming-related activities; arranging and conducting competitions for video game players; entertainment 
services, namely, providing non-downloadable prerecorded music, information in the field of music, and commentary and 
articles about music, all via a global computer network; providing online non-downloadable videos featuring music; live 
music concerts; music production and publishing; entertainment services, namely, organizing and producing gaming and 
music events; organizing, conducting and operating video game tournaments; organizing video gaming leagues; 
organization of gaming competitions, namely, organizing electronic, computer and video game competitions; providing 
online news, information and commentary in the fields of e-sports, video gaming, video games and video game players; 
entertainment services, namely, providing on-line video games via social networks; providing enhancements within 
online video games, namely, enhanced levels of game play; publishing of game software; providing virtual environments 
in which users can interact through social games for recreational purposes; providing virtual environments in which 
users can interact for recreational, leisure, or entertainment purposes; organizing educational and entertainment 
conferences for software developers in the field of software development and gaming; organizing conferences in the field 
of gaming, video gaming and digital content; education and training services in the field of software development; 
publishing of books, electronic books, magazines, periodicals, literary works, visual works, audio works, and audiovisual 
works; publishing of online works of others featuring user-generated text, audio, video, and graphics; providing online 
publications in the nature of books, magazines, periodicals, journals, blogs and articles; entertainment services, namely, 
providing online non-downloadable music tailored to viewer's programming preferences; arranging of contests and 
sweepstakes; entertainment services, namely, providing non-downloadable movies and documentaries; providing 
information, news and commentary in the field of gaming and entertainment; providing on-line computer games and 
electronic games, via an online website portal, that also allows consumers to share game enhancements and game 
strategies; providing educational training, namely, online tutorials in the field of video gaming and video games; 
providing content in the field of video games and video game players, via an Internet website portal.

Cl.42;Design and development of computer hardware and software; providing interactive sites that enable online users 
to create personal profiles; providing online non-downloadable software and software as a service in the field of live 
streaming; providing online non-downloadable software and software as a service in the field of video on demand; 
storage of electronic media, namely, images, text, video, and audio data; providing temporary use of online non-
downloadable software and software as a service featuring software for broadcasting, transmitting, receiving, accessing, 
viewing, uploading, downloading, sharing, integrating, encoding, decoding, displaying, formatting, organizing, storing, 
caching, transferring and streaming of data, text, games, game content, digital media, images, music, audio, video and 
animations; providing temporary use of online non-downloadable software and software as a service featuring software 
for electronic mail, messaging, chat and social networking; providing temporary use of online non-downloadable software 
and software as a service featuring software for purchasing and subscribing to digital media content; providing 
temporary use of online non-downloadable software and software as a service featuring software for developing and 
publishing applications for interactive streaming; providing temporary use of online non-downloadable software and 
software as a service featuring software for management and storage of digital media; computer software consulting 
services in the field of gaming technology and graphics software; computer programming services; providing temporary 
use of non-downloadable game software; platform as a service (PaaS) featuring computer software platforms for gaming 
and graphic design; providing virtual computer systems and virtual computer environments through cloud computing; 
providing cloud computing services; computer services, namely, cloud hosting provider services; providing virtual 
computer systems, graphics processing units (GPUs), and virtual computer environments through cloud computing; 
design and development of computer hardware, software and peripherals for others; application service provider (ASP), 
namely, hosting computer software applications of others; hosting of third party digital content in the nature of photos, 
videos, audio, music, text, data, images, software, applications, games, web sites and other electronic works on the 
Internet; hosting of digital content on the Internet; computer hardware, software, application, and network consulting 
services; digital and electronic file data transfer from one computer format to another; provision of Internet and computer 
network search engines; graphic design services; software as a service (SAAS) featuring software for facilitating audio, 
video and digital content creation, subscription services and one-time purchases; creating an online community for 
computer users to participate in discussions, obtain feedback, form virtual communities, and engage in social 
networking; software maintenance, installation and update services.

Cl.45;Online social networking services; online social networking services, namely, facilitating social introductions or 
interactions among individuals; social networking services in the fields of entertainment, gaming and application 
development; providing information about social networks where users participate in online gaming, online video games 
and online video gaming applications; providing an Internet website portal for engaging in social networking (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); providing information, 
news, commentary in the field of social networking.
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Priority claimed from 31/05/2017; Application No. : 3668843 ;Spain 

3810422    31/10/2017
[International Registration No. : 1396899]
MARIA ANGELES ARRUFAT MANONELLES
C/ del Duc, 12, 2° 1era E-08002 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.14;Timepieces; wall clocks; pendulum clocks; pendant watches, grandfather clocks; table clocks; decorative clocks.

Cl.20;Furniture; tables; side tables; extra tables; nightstands; coffee tables; desks; console tables; washstands 
[furniture]; showcases [furniture]; chests of drawers; valet stands; shelving units; coat stands; entrance hall furniture; 
decorative wood panels; mirrors [looking glasses]; stools; lecterns; magazine racks.
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Priority claimed from 18/01/2017; Application No. : 302017000005012 ;Italy 

3810424    11/07/2017
[International Registration No. : 1396786]
PROBIOTICAL S.P.A.
Via Mattei, 3 I-28100 NOVARA Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemical substances for preserving foodstuffs; raw materials (chemicals) for 
formulating pharmaceuticals for humans and animals; raw materials (chemicals) for formulating dietetic food, dietetic 
food not adapted for medical use, dietetic food for babies, preparations for dietetic food for medical purposes; cultures of 
microorganisms other than for medical use; cultures of saprophytic bacteria other than for medical use; preparations of 
microorganisms other than for medical use; preparations of cultures of saprophytic bacteria other than for medical use; 
bacterial substances for industrial use; bacteria for use in food manufacture; probiotic bacteria for the food industry; 
bacterial preparations for the food industry; bacterial cultures for addition to food products; bacterial preparations and 
cultures other than for medical use; milk ferments and bacterial preparations for use in producing foodstuffs; 
antioxidants, fatty acids, proteins, enzymes, liposomes, cultures of microorganisms, bacteria for producing lactic acid 
and probiotic compounds, all of the aforesaid being intended for producing pharmaceuticals, veterinary preparations, 
dietetic compounds for humans, food for babies, dietary supplements, nutritional supplements, dietetic supplements, 
dietary supplements for medical purposes and dietetic food; preparations of probiotic bacteria, other than for medical; 
products, enzymes and additives for fermentation; fermentation extracts for industrial purposes; cultures of 
microorganisms for use in the fermentation of forage; probiotic bacterial preparations for medical purposes and for 
animals; manures.

Cl.5;Pharmaceutical and parapharmaceutical products and preparations, including pharmaceutical and 
parapharmaceutical products and preparations for gynaecological, urological, gastroenterological, immunological, 
cardiovascular, dermatological, oral hygiene and osteo-articular use; sanitary and hygienic products and preparations for 
medical, nutraceutical, symbiotic, nutritional, probiotic, prebiotic and homeopathic purposes; veterinary products and 
preparations; supplements, substances and preparations for dietary (for medical and non-medical purposes), nutritional, 
mineral, dietetic (for medical and non-medical purposes), nutraceutical, vitamin, antioxidant, saprophytic bacterial flora 
and homeopathic use; dietary enzyme and protein supplements; dietary supplements for individuals with special dietary 
requirements; herbal dietary supplements for persons special dietary requirements; dietetic supplement drinks; 
nutritional supplements; dietary supplements for humans; dietetic food and substances, including for babies; dietetic 
foodstuffs, not for medical purposes; cultures of microorganisms for medical use; cultures of saprophytic bacteria for 
medical purposes; preparations of microorganisms for medical purposes; preparations of cultures of saprophytic 
bacteria for medical purposes; dietary supplements for animals; protein supplements for animals; mineral supplements 
for feeding livestock; fungicides, herbicides, insecticides; disinfectants; moistened goods of paper impregnated with 
disinfectant lotions for personal cleaning, hygiene and care; napkins impregnated with disinfectant lotions; face wipes 
impregnated with disinfectant lotions; hygienic wipes; dietetic substances adapted for medical use, dietetic substances 
for babies, food for babies, dietary supplements for dietetic purposes, for medical and non-medical purposes, dietetic 
supplements for medical and non-medical purposes, dietetic dietary supplements, dietetic preparations and preparations 
for use as additives to foodstuffs for humans (medicated).

Cl.35;Wholesaling and retailing, for others, including by mail order and via communications media, including the 
internet, in relation to chemicals used in industry, chemical substances for preserving foodstuffs, raw materials 
(chemicals) for formulating pharmaceuticals for humans and animals, raw materials (chemicals) for formulating dietetic 
food, dietetic food not adapted for medical use, dietetic food for babies, preparations for dietetic food for medical 
purposes, dietetic substances adapted for medical use, dietetic substances for babies, raw materials (chemicals) for 
formulating food for babies, dietary supplements for dietetic purposes, for medical and non-medical purposes, dietetic 
supplements for medical and non-medical purposes, dietetic dietary supplements, dietetic preparations and preparations 
for use as additives to foodstuffs for humans (medicated), cultures of microorganisms other than for medical use, 
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cultures of saprophytic bacteria other than for medical use, preparations of microorganisms other than for medical use, 
preparations of cultures of saprophytic bacteria other than for medical use, bacterial substances for industrial use, 
bacteria for use in the production of foodstuffs, probiotic bacteria for the food industry, bacterial preparations for the food
industry, bacterial culture additives for food products, bacterial preparations and cultures other than for medical use, milk 
ferments and bacterial preparations for use in producing foodstuffs, antioxidants, fatty acids, proteins, enzymes, 
liposomes, cultures of microorganisms, bacteria for producing lactic acid and probiotic compounds, all of the aforesaid 
being intended for producing pharmaceuticals and veterinary preparations, antioxidants, fatty acids, proteins, enzymes, 
liposomes, cultures of microorganisms, bacteria for producing lactic acid and probiotic compounds, all of the aforesaid 
being intended for producing dietetic compounds for humans, food for babies, antioxidants, fatty acids, proteins, 
enzymes, liposomes, cultures of microorganisms, bacteria for producing lactic acid and probiotic compounds, all of the 
aforesaid being intended for producing dietary supplements, nutritional supplements, dietetic supplements, dietary 
supplements for medical purposes and dietetic food, probiotic bacteria for the food industry, preparations for probiotic 
bacteria, not for medical purposes, products, enzymes and additives for fermentation, fermentation extracts for industrial 
purposes, cultures of microorganisms for use in the fermentation of forage, probiotic bacterial preparations for medical 
purposes and for animals, manure for agriculture, bleaching preparations and other substances for laundry use, cleaning, 
polishing, scouring and abrasive preparations, cosmetics in the form of powders, creams, gels, sprays, milks, serums and
oils for body, face, hand, foot and hair care, beautification and hygiene, including creams for treating dry, oily and 
combination skin, anti-wrinkle creams, detergent creams, non-medicated creams for dermatitis, emollient creams, bath 
creams, day and night creams, detergent, exfoliating, moisturising and nourishing creams, beauty creams and masks, 
sunscreen and after-sun creams, creams for reducing age spots and sun spots, bath foam, shampoos, mousses, lotions, 
balms, soaps, detergents, deodorants for personal use, cosmetics for foot baths, slimming aids (cosmetic), creams for 
reducing cellulite, not for medical purposes, wipes, tissues of paper and napkins impregnated with a detergent for 
personal cleaning, hygiene and care, pharmaceutical and parapharmaceutical products and preparations, including 
pharmaceutical and parapharmaceutical products and preparations for gynaecological, urological, gastroenterological, 
immunological, cardiovascular and dermatological use, pharmaceutical and parapharmaceutical products and 
preparations, including pharmaceutical and parapharmaceutical products and preparations for oral hygiene and osteo-
articular use, sanitary and hygienic products and preparations for medical, nutraceutical, symbiotic, nutritional, probiotic, 
prebiotic and homeopathic purposes, veterinary products and preparations, supplements, substances and preparations 
for dietary (for medical and non-medical purposes), nutritional, mineral, dietetic (for medical and non-medical purposes) 
and nutraceutical use, products and preparations for vitamin, antioxidant, saprophytic bacterial flora and homeopathic 
use, dietary enzyme and protein supplements, dietary supplements for individuals with special dietary requirements, 
herbal dietary supplements for individuals with special dietary requirements, beverages based on dietetic nutritional 
supplement additives for medical purposes, dietary supplements for human beings, dietetic food and substances, 
including for babies, dietetic food not adapted for medical use, cultures of microorganisms for medical use, cultures of 
saprophytic bacteria for medical purposes, preparations of microorganisms for medical purposes, preparations of 
cultures of saprophytic bacteria for medical purposes, dietary supplements for animals, protein supplements for animals, 
mineral supplements for feeding livestock, fungicides, herbicides, insecticides, disinfectants, moistened goods of paper 
impregnated with disinfectant lotions for personal cleaning, hygiene and care, napkins impregnated with disinfectant 
lotions, face wipes impregnated with disinfectant lotions, hygienic wipes; business advisory services relating to 
franchising.
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Priority claimed from 01/06/2017; Application No. : 016792277 ;European Union 

3810453    29/11/2017
[International Registration No. : 1396885]
INDUSTRONIC Industrie-Electronic GmbH & Co. KG
Carl-Jacob-Kolb-Weg 1 97877 Wertheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; software; apps; information technology and audio-visual, multimedia and photographic devices; 
magnets, magnetizers and demagnetizers; scientific and laboratory devices for treatment using electricity; apparatus, 
instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection and 
signalling devices; navigation, guidance, tracking, targeting and map making devices; measuring, detecting and 
monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus 
and simulators; parts and accessories for all the aforesaid goods, included in this class.

Cl.38;Telecommunication services; rental of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;IT services, namely development, programming and implementation of software; computer hardware 
development; hosting of computer sites (websites); software as a service (SaaS) and rental of software; rental of 
computer hardware and facilities; IT consultancy and information services; IT security and protection, software repair; 
data duplication and conversion services; data coding services; computer analysis and diagnostics; research and 
development, and implementation of computers and computer systems; computer project management; data mining; 
digital water-marking; computer consultancy service; technological services in relation to computers; computer network 
services; updating of software for memory banks of computer systems; data migration services; updating worldwide web 
pages for others; monitoring of computer systems by remote access; scientific and technological services; testing, 
authentication and quality control; design services; rental of objects in connection with the providing of the aforesaid 
services, included in this class; consultancy and information in relation to the aforesaid services, included in this class.
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Priority claimed from 15/08/2017; Application No. : 017095101 ;European Union 

3810458    23/11/2017
[International Registration No. : 1396676]
Refractory Intellectual Property GmbH & Co. KG
Wienerbergstr. 11 A-1100 Wien Austria

Proposed to be Used
IR DIVISION
Cl.7;Mixers (machines), concrete mixers (machines), mixers for furnace repair materials, compactors, gunning 
machines for lining furnaces, transportation robots, robots for transferring workpieces, industrial robots for use in the 
handling of workpieces.

Cl.19;Refractory building materials, not of metal, namely, refractory construction materials, fired ceramic refractory 
building materials and ceramic bricks for use in refractory furnances; refractory ceramic masses, namely, refractory 
castable mixes (not of metal) and refractory concrete; ceramic refractory workpieces, namely, ceramic refractory blocks 
(not of metal), refractory ceramic tiles and fired refractory materials (not of metal); refractory shapes (non-metallic), 
namely, ceramic shapes to use in refractory furnances and semi-refractory ceramic bricks; refractory cement, refractory 
mortars (non-metallic), refractory bricks, not of metal; silos, not of metal.

Cl.35;Retail services in relation to refractory building materials, retail services in relation to construction equipment, 
retail services in relation to hand-operated implements for construction, retail services in relation to hand-operated tools 
for construction.
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Priority claimed from 25/05/2017; Application No. : 87464698 ;United States of America 

3810459    31/10/2017
[International Registration No. : 1396905]
Microsoft Corporation
One Microsoft Way Redmond WA 980526399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; computer software for broadcasting, transmitting, receiving, accessing, 
viewing, uploading, downloading, sharing, integrating, encoding, decoding, displaying, formatting, organizing, storing, 
caching, transferring and streaming of data, text, games, game content, digital media, images, music, audio, video, 
movies and animations; application programming interface (API) software for broadcasting, transmitting, receiving, 
accessing, viewing, uploading, downloading, sharing, integrating, encoding, decoding, displaying, formatting, organizing, 
storing, caching, transferring and streaming of data, text, games, game content, digital media, images, music, audio, 
video, movies and animations; computer software for electronic mail, messaging, chat and social networking; software 
for purchasing and subscribing to digital media content; computer software development tools; software for developing 
and publishing applications for interactive streaming; software development kits (SDK's) for developing software for 
broadcasting, transmitting, receiving, accessing, viewing, uploading, downloading, sharing, integrating, encoding, 
decoding, displaying, formatting, organizing, storing, caching, transferring and streaming of data, text, games, game 
content, digital media, images, music, audio, video, movies and animations; software that enables users to designate 
specific content for future viewing; software for television (TV) programming; electronic game, music and movie 
streaming devices, namely, handheld personal computers, digital media streaming devices; game software; computer 
game software; game software; computer game software; electronic game software; video game software; computer 
software for management and storage of digital media; computer software for accessing, browsing and searching online 
databases; software for filtering internet searches; software, namely, parental control software for use in restricting 
access to online videos and games; audio recordings featuring music; video recordings; downloadable music files; 
downloadable movies and documentaries; downloadable movies; electronic publications; software that allows gamers to 
live broadcast their games from a gaming console, or to watch games being played by others.
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Cl.35;Advertising and marketing; promoting the goods and services of others; retail store services; online retail store 
services; retail store services featuring gaming videos, gaming hardware and game software; retail store services 
featuring virtual goods and merchandise for use by members of an online community in connection with a designated 
website featuring streaming video games and related content; promotional sponsorship of games, gamers, and gaming 
events; arranging sponsorships for others; administration and coordination of team leagues in the field of video gaming; 
administration and coordination of recreational opportunities for individuals who wish to participate in team leagues; 
providing a searchable website, portal, forum, application, and database where advertisers, marketers, and content 
providers can reach, engage, and interact with online users for the purposes of promotion or advertising (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); promoting the goods and 
services of others through placing advertising in conjunction with gaming; design of advertisements and advertising 
material for others.

Cl.38;Streaming of digital media content on the Internet; streaming of games on the Internet; streaming of audio, video 
and audiovisual material on the Internet; video on demand transmission services; providing user access to digital data 
and content in a data network; providing live streaming of gaming content, music, audio, video and animations, via a 
website; providing access to game-related information, audio, music, video and animation via websites; online forums for 
transmission of messages among computer users; providing internet chat rooms; audio broadcasting; video 
broadcasting; electronic mail and messaging services; communications services, namely, transmission of voice, audio, 
visual images and data by telecommunications networks, wireless communication networks, the Internet, information 
services networks and data networks; broadcasting and webcasting services; music and movie streaming and 
broadcasting services; transmission of news.

Cl.41;Entertainment services; entertainment services, namely, providing online games; entertainment services, namely, 
live streaming content; entertainment services, namely, video on demand; entertainment services, namely, providing 
online videos featuring games being played by others; entertainment services, namely, live performances by musical 
groups; entertainment services, namely, live performances by video game players; entertainment services, namely, 
providing gaming-related information, music, videos, movies and animation, via a web site where users can access and 
view this content; providing information and news relating to gaming and music; publishing of blogs featuring articles on 
gaming and gaming-related activities; arranging and conducting competitions for video game players; entertainment 
services, namely, providing non-downloadable prerecorded music, information in the field of music, and commentary and 
articles about music, all via a global computer network; providing online non-downloadable videos featuring music; live 
music concerts; music production and publishing; entertainment services, namely, organizing and producing gaming and 
music events; organizing, conducting and operating video game tournaments; organizing video gaming leagues; 
organization of gaming competitions, namely, organizing electronic, computer and video game competitions; providing 
online news, information and commentary in the fields of e-sports, video gaming, video games and video game players; 
entertainment services, namely, providing on-line video games via social networks; providing enhancements within 
online video games, namely, enhanced levels of game play; publishing of game software; providing virtual environments 
in which users can interact through social games for recreational purposes; providing virtual environments in which 
users can interact for recreational, leisure, or entertainment purposes; organizing educational and entertainment 
conferences for software developers in the field of software development and gaming; organizing conferences in the field 
of gaming, video gaming and digital content; education and training services in the field of software development; 
publishing of books, electronic books, magazines, periodicals, literary works, visual works, audio works, and audiovisual 
works; publishing of online works of others featuring user-generated text, audio, video, and graphics; providing online 
publications in the nature of books, magazines, periodicals, journals, blogs and articles; entertainment services, namely, 
providing online non-downloadable music tailored to viewer's programming preferences; arranging of contests and 
sweepstakes; entertainment services, namely, providing non-downloadable movies and documentaries; providing 
information, news and commentary in the field of gaming and entertainment; providing on-line computer games and 
electronic games, via an online website portal, that also allows consumers to share game enhancements and game 
strategies; providing educational training, namely, online tutorials in the field of video gaming and video games; 
providing content in the field of video games and video game players, via an Internet website portal.

Cl.42;Design and development of computer hardware and software; providing technology via interactive websites that 
enable online users to create personal profiles; providing online non-downloadable software and software as a service in 
the field of live streaming; providing online non-downloadable software and software as a service in the field of video on 
demand; storage of electronic media, namely, images, text, video, and audio data; providing temporary use of online non-
downloadable software and software as a service featuring software for broadcasting, transmitting, receiving, accessing, 
viewing, uploading, downloading, sharing, integrating, encoding, decoding, displaying, formatting, organizing, storing, 
caching, transferring and streaming of data, text, games, game content, digital media, images, music, audio, video and 
animations; providing temporary use of online non-downloadable software and software as a service featuring software 
for electronic mail, messaging, chat and social networking; providing temporary use of online non-downloadable software 
and software as a service featuring software for purchasing and subscribing to digital media content; providing 
temporary use of online non-downloadable software and software as a service featuring software for developing and 
publishing applications for interactive streaming; providing temporary use of online non-downloadable software and 
software as a service featuring software for management and storage of digital media; computer software consulting 
services in the field of gaming technology and graphics software; computer programming services; providing temporary 
use of non-downloadable game software; platform as a service (PaaS) featuring computer software platforms for gaming 
and graphic design; providing virtual computer systems and virtual computer environments through cloud computing; 
providing cloud computing services; computer services, namely, cloud hosting provider services; providing virtual 
computer systems, graphics processing units (GPUs), and virtual computer environments through cloud computing; 
design and development of computer hardware, software and peripherals for others; application service provider (ASP), 
namely, hosting computer software applications of others; hosting of third party digital content in the nature of photos, 
videos, audio, music, text, data, images, software, applications, games, web sites and other electronic works on the 
Internet; hosting of digital content on the Internet; computer hardware, software, application, and network consulting 
services; digital and electronic file data transfer from one computer format to another; provision of Internet and computer 
network search engines; graphic design services; software as a service (SAAS) featuring software for facilitating audio, 
video and digital content creation, subscription services and one-time purchases; creating an online community for 
computer users to participate in discussions, obtain feedback, form virtual communities, and engage in social 
networking; software maintenance, installation and update services.
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Cl.45;Online social networking services; online social networking services, namely, facilitating social introductions or 
interactions among individuals; social networking services in the fields of entertainment, gaming and application 
development; providing information about social networks where users participate in online gaming, online video games 
and online video gaming applications; providing an Internet website portal for engaging in social networking (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); providing information, 
news, commentary in the field of social networking.
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3815533    29/08/2017
[International Registration No. : 1397700]
URSUS SPÓLKA AKCYJNA
ul. Frezerów 7 PL-20-209 Lublin Poland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; engines (except for the ones used for land vehicles); coupling and driving 
mechanisms (except for the ones used for land vehicles); agricultural mechanical tools; egg incubators.

Cl.12;Vehicles; apparatuses for locomotion by land, air or water.
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Priority claimed from 08/12/2016; Application No. : 87261758 ;United States of America 

3815538    19/05/2017
[International Registration No. : 1397647]
Softvision, LLC
Five Concourse Parkway, Suite 500 Atlanta GA 30328 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the retail industry in the field of merchandising for modeling and optimizing store inventory 
needs and purchases across store groups, for monitoring inventory and sales performance, for inventory and demand 
planning and forecasting, for assortment planning, for inventory allocation and replenishment analysis, for merchandise 
financial planning, and for generating purchase orders; software for use in the retail industry for storing, updating, 
analyzing, and reporting point-of-sale, forecast, radio frequency identification device, retail store characteristics, 
purchase order, and shipment data; software for use in the retail industry for recovery audit claims processing and 
preventing retailer overpayments to vendors, for tracking and reporting recovery audit claims status, for automating 
recovery audit claims workflow, and for analyzing payment errors to vendors; software for use in the retail industry for 
retailers and vendors for creating and managing vendor agreements, for designing and managing vendor rebates and 
trade promotions, for configuring vendor discounts and managing vendor payments, for creating and managing and 
processing invoices, for item information management, for accounts payable management and reporting, for invoice 
claims management, and for managing the purchase workflow between retailers and their vendors; e-commerce software 
to allow users to perform electronic business transactions via a global computer network; software for use in the retail 
industry for providing on-line analysis and decision support functions for a data warehousing system.

Cl.35;Business project management services; professional staffing services; outsource service provider in the field of 
product merchandise planning; outsource service provider in the field of business management; business consulting 
services to retailers in the field of recovery audit claims; business consulting services in the field of workflow of retailers 
and vendors associated with the purchase of goods and services; business consulting services in the field of 
merchandise and inventory planning; business consulting services in the field of supply chain logistics; business 
consulting services in the field of analysis of business data for consulting on inventory forecasting, inventory 
management, advanced order writing, and retail decision-making; business consulting services in the field of mobile 
ecommerce; business consulting services in the field of mobility app development and proximity based technology 
solutions; business consulting services in the field of open source ecommerce web and mobile development; business 
consulting services in the field of enterprise application integration; business consulting services in the daily processing 
of accounts receivable, payables, and document management.

Cl.42;Computer software consulting and testing; design and development of computer software; web site design, 
development, and maintenance; providing quality assurance services in the field of it and software; computer software 
integration; maintenance of computer software; cloud migration services in the nature of data migration services and 
migration of computer software to the cloud for others; computer services, namely, computer system administration for 
others; technical support services, namely, remote administration and management of computer systems, computer 
software, computer networks, and databases; technical support services, namely, troubleshooting of computer software 
problems; IT consulting; infrastructure- as-a-service (IAAS) services in the nature of providing virtual computer systems 
and virtual computer environments through cloud computing; data migration services; providing on-line, non-
downloadable project management software; providing on-line, non-downloadable software for use in the retail industry 
in the field of merchandising for modeling and optimizing store inventory needs and purchases across store groups, for 
monitoring inventory and sales performance, for inventory and demand planning and forecasting, for assortment 
planning, for inventory allocation and replenishment analysis, for merchandise financial planning, and for generating 
purchase orders; providing on-line, non-downloadable software for use in the retail industry for storing, updating, 
analyzing, and reporting point-of-sale, forecast, radio frequency identification device, retail store characteristics, 
purchase order, and shipment data; providing on-line, non-downloadable software for use in the retail industry for 
recovery audit claims processing and preventing retailer overpayments to vendors, for tracking and reporting recovery 
audit claims status, for automating recovery audit claims workflow, and for analyzing payment errors to vendors; 
providing on-line, non-downloadable software for use in the retail industry for retailers and vendors for creating and 
managing vendor agreements, for designing and managing vendor rebates and trade promotions, for configuring vendor 
discounts and managing vendor payments, for creating and managing and processing invoices, for item information 
management, for accounts payable management and reporting, for invoice claims management, and for managing the 
purchase workflow between retailers and their vendors; providing on-line, non-downloadable e-commerce software to 
allow users to perform electronic business transactions via a global computer network; providing on-line, non-
downloadable software for use in the retail industry for providing on-line analysis and decision support functions for a 
data warehousing system; business process outsourcing services, namely, outsource service provider in the field of 
information technology consulting.
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Priority claimed from 19/07/2017; Application No. : 30 2017 018 009 ;Germany 

3815543    25/10/2017
[International Registration No. : 1398049]
Montblanc-Simplo GmbH
Hellgrundweg 100 22525 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring, navigational, signaling and checking (supervision) apparatus and instruments; sensors, not for medical 
purposes; apparatus for recording and transmission of data; mobile (digital) electronic apparatus; mobile (digital) 
electronic apparatus for accessing the internet and for transmission, reception and storage of data; (wireless) apparatus 
for communication with networks; (wireless) electronic communication devices and instruments; global positioning 
apparatus (GPS); data processing hardware; computer; electronic handheld units for the wireless receipt, storage and/or 
transmission of data and messages, and electronic devices that enable the user to keep track of or manage personal 
information; character recognition software; voice recognition software; devices for electronic mail and messaging 
software; remote control apparatus; electronic tags for goods; battery chargers; battery packs; electrical connectors, 
wires, cables, and adaptors; wired and wireless remote controls for portable and handheld digital electronic devices; 
headphones and earphones; computer equipment for use with all of the aforesaid goods; electronic apparatus with 
multimedia functions for use with all of the aforesaid goods; electronic apparatus with interactive functions for use with 
all of the aforesaid goods; accessories, parts, fittings, and testing apparatus for all of the aforesaid goods; protective and 
safety equipment; helmets; smartphones in the shape of a watch; smart wristbands that communicate data to 
smartphones; MP3 and other digital format audio players; digital audio recorders; digital video recorders and players; 
microphones; audio components and accessories; electronic communication equipment and instruments; global 
positioning system (GPS) computer software; computer software for travel and tourism, travel planning, navigation, travel 
route planning, geographic, destination, transportation and traffic information, driving and walking directions, customized 
mapping of locations, street atlas information, electronic map display, and destination information; computer software for 
creating, authoring, distributing, downloading, transmitting, receiving, playing, editing, extracting, encoding, decoding, 
displaying, storing and organizing text, data, graphics, images, audio, video, and other multimedia content, electronic 
publications, and electronic games; computer software for use in recording, organizing, transmitting, manipulating, and 
reviewing text, data, audio files, video files and electronic games in connection with computers, televisions, television set-
top boxes, audio players, video players, media players, telephones, and handheld digital electronic devices; computer 
software to enable users to program and distribute text, data, graphics, images, audio, video, and other multimedia 
content via global communication networks and other computer, electronic and communications networks; computer 
software for identifying, locating, grouping, distributing, and managing data and links between computer servers and 
users connected to global communication networks and other computer, electronic and communications networks; 
computer software for use on handheld mobile digital electronic devices and other consumer electronics; computer 
software for personal information management; voice recognition software; character recognition software; electronic 
mail and messaging software; computer software for accessing, browsing and searching online databases; fluorescent 
screens.

Cl.14;Jewellery; cuff links; tie clips; rings (jewellery); bracelets (jewellery); earrings; necklaces (jewellery); brooches 
(jewellery); key rings of precious metal; watches; chronometers; clocks; watch movements; watch straps; watch 
bracelets; fitted boxes of precious metal for watches and jewellery.
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Priority claimed from 12/04/2017; Application No. : 30 2017 103 839 ;Germany 

3815550    05/10/2017
[International Registration No. : 1397636]
Klaus Faber AG
Lebacher Straße 152-156 66113 Saarbrücken Germany

Proposed to be Used
IR DIVISION
Cl.6;Unprocessed and semi-processed materials of metal; pipes, tubes and hoses, and fittings therefor, including 
valves, of metal; metal shafts for access to cables; metallic shafts for cable distribution; trunking [channels] of metal for 
electric cables; cable ducts made of metal [other than electricity]; clips of metal for cables and pipes; non-electric cables 
and wires of metal and chains of metal; reels of metal [non-mechanical] for storing cables; cable stretchers; cable 
supports made of metal; binding screws of metal for cables; cable straps of metal; metal hardware; ducts of metal for 
ventilating and air conditioning installations; ducts made of metal for trunking conduits for gases.

Cl.9;Cable harnesses; cable modems; cable connectors; cable adapters; cable detectors; cables for transmitting and 
receiving cable television signals; electric cables for the transmission of sounds and images; cable television converters; 
USB cables; luminous USB cables; telecommunications cables; data transmission cables; USB cables for cellphones; 
data synchronization cables; electric cables and wires; mobile High-Definition Link (MHL) cables; threaded electrical 
cable connectors; electric wiring harnesses; conductor bars; ducting for electric cables; cable channels (electric-); cable 
covers [conduits]; wire connectors [electricity]; electrical connecting cables; insulated electrical cables; heat resistant 
electric wires; thermocouple cables; cable junctions for electric cables; insulated cable for electrical installations; male 
connectors for electrical cables; connections for electric cables; threaded cable connectors of metal; identification 
threads for electric wires; cables for electrical signal transmission; joint boxes for housing cable joints; materials for 
electricity mains [wires, cables]; cable locators; power wires; current plugs; electricity conduits; power adapters; power 
distributors [electrical]; current-meters; apparatus and instruments for accumulating electricity; power line conditioners; 
power line protectors; apparatus and instruments for conducting electricity; ducts [electricity]; line drivers; 
electromagnetic conduits; ducts [electricity]; conduit couplings [electric]; metal ducts [electric]; cables, electric; wires, 
electric; interface cables [electric]; electrical power extension cords; mounting cords [electrical]; insulated electrical 
cables; rubber covered electrical wires; heat resistant electric wires; connections for electric cables; junction boxes for 
electric wires; sheaths for electrical wires; circuits for heavy current; aerial cables for heavy currents.

Cl.16;Printed matter; paper and cardboard; bags and articles for packaging, wrapping and storage of paper, cardboard 
or plastics; packing cardboard; packaging materials; paper padding; plastic bubble packs for wrapping or packaging; 
printed packaging materials of paper; advertising pamphlets; promotional publications; printed promotional material; 
signboards of paper or cardboard; all above-mentioned goods not related to stationery.

Cl.35;Retail and wholesale services relating to cables, wires and other electrical goods, in particular copper ropes, 
including via the Internet; information on commercial matters, including via the Internet, cable network or other forms of 
data transmission; electronic processing of orders; advertising, marketing and sales promotion; business management; 
market research and market analyses; online advertising; online ordering services; compilation of online business 
directories.

Cl.39;Electricity distribution via cables; supply of electricity; leasing the use of power lines to third parties for the 
transmission of electricity; electricity distribution via cables; storage of electrical equipment; packaging and storage of 
goods; transportation and storage; storage and delivery of goods; parcel receipt services; storage of packages; storage 
of cargo; distribution of oil and gas by pipeline and cable.

Cl.40;Metal fabrication and finishing services; custom manufacture of metal hardware; custom manufacture of 
elastomeric components; custom manufacture of thermoplastic components; custom manufacture of semiconductor 
components, devices and circuits; coppersmithing; rental of assembly machine equipment; custom assembling of 
materials for others; heat treatment of pipes and tubes made of metal; exterior and interior plating of pipes and tubes 
made of metal; photogravure printing; custom manufacture of rubber stamps; processing of rubber.
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Priority claimed from 27/12/2016; Application No. : 30 2016 036 632 ;Germany 

3815640    26/06/2017
[International Registration No. : 1398030]
TEMOT International Autoparts GmbH
Europaring 60 40878 Ratingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; chemical 
fillers [additivities]; brake fluid; hydraulic oils [hydraulic fluids]; antifreeze; coolants; air-conditioning fluids.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; vehicle cleaning agents, car polish, car shampoo, car wax, car washing agents, polishing agents for cars, 
polish for motor vehicles, cleaning liquid for windscreens, shampoos for cleaning motor vehicles, shampoos for cleaning 
vehicles, washing agents for motor vehicles, vehicle care products, brake cleaners, cleaning agents for engines, screen 
wash.

Cl.4;Industrial oils and greases; engine oils; non-chemical additives for cooling fluids; non-chemical additives for 
machine oils; non-chemical additives for engine oils; lubricating oils as hydraulic oils; lubrication solvents; lubricants; 
lubricants for braking systems; solid lubricants for industrial purposes; fuels.

Cl.7;Engines, drives and general machine parts; belts for machines, belts for engines, drive shaft for machines, 
generator, starter, valves for exhaust gas recirculation [ERG] for engines, ignition plugs, glow plugs, seals and parts of 
seals, propeller shafts, catalytic converters for engines, electric motors for windows, filters (oil, air, fuel, urea, cabin air 
filters), exhaust systems, exhaust aftertreatment systems for diesel engines, exhaust systems; water pumps.

Cl.9;Apparats and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity, batteries, car batteries, sensors, circuit breakers, relays, switches, tread wear indicators, thermostats, 
thermostats for vehicles, thermostats for vehicle engines.

Cl.12;Vehicles; apparatus for land transport; parts and accessories for land vehicles; brake parts; brake discs; brake 
linings; brake shoes; brake drums; brake callipers; brake cylinders; brake hoses; brake pipes; brake ropes; brake cables; 
hydraulic brake parts; shock absorbers; strut bearings; clutches; wheel bearings; wheel hubs; belt pulleys for land 
vehicles; drive shaft for vehicles; universal joints [CV joints]; propeller shafts for vehicles; cables for air supply and 
electronic supply for land vehicles; air-suspension bellows; slack adjusters; steering components; suspension 
components; engine components; windscreen wipers; clamping bars; mounting accessories [brake]; electric motors for 
vehicle windows.
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Priority claimed from 16/06/2017; Application No. : 708579 ;Switzerland 

3815641    05/12/2017
[International Registration No. : 1397731]
SCOTT Sports SA
Route du Crochet 17 CH-1762 Givisiez Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses; protective goggles, all being articles of protective eyewear; protective face shields and masks; 
helmets, protective goggles, protective helmets and protective clothing against accidents.

Cl.18;Backpacks; bags.

Cl.25;Clothing, technical footwear for cycling; headgear; clothing and footwear for cycling, including gloves.
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3815646    14/12/2017
[International Registration No. : 1397886]
Guangdong Asano Technology Co.,Ltd.
Changsheng Road, Songxia Industrial Park, Shishan Town Nanhai District, Foshan City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer peripheral devices; meters; facsimile machines; telephone apparatus; television apparatus; 
audiovisual teaching apparatus; materials for electricity mains [wires, cables]; integrated circuits; transformers 
[electricity]; sockets, plugs and other contacts [electric connections]; fluorescent screens; remote control apparatus; 
batteries, electric, for vehicles.

Cl.35;Advertising; advertising agencies; business management of hotels; procurement services for others [purchasing 
goods and services for other businesses]; import-export agencies; business management of performing artists; 
relocation services for businesses; photograph reproduction; accounting; rental of vending machines.
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Priority claimed from 19/04/2017; Application No. : 23656534 ;China 

3815670    11/10/2017
[International Registration No. : 1397996]
Elekta AB (publ)
Birger Jarlsgatan 53 SE-103 93 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use with medical treatment as well as with planning or simulation of medical treatment; 
computer software for handling, displaying, transmitting and transfer of patient data, information and medical images; 
computer software for the generation, capture, analysis and display of medical images including X-rays, Magnetic 
Resonance (MR) images; Computed Tomography (CT) images, cone beam computed tomography (CBCT) images, 
ultrasound images, positron emission tomography images, single-photon emission computed tomography (SPECT) 
images; computer software for dose and fluence maps calculation and display for radiotherapy treatment; computer 
software for manipulation of medical systems and devices; imaging software; data analytics software; linear accelerator 
management and control software; MRI management and control software and analytics software; medical database 
software; treatment planning and workflow software; software for cloud based services, data analytics and informatics; 
software for remote access allowing wireless connectivity; software for measuring and analyzing radiation dose delivery 
in radiosurgery and radiotherapy equipment; quality assurance software; calibration software; software and computerized 
systems for management of clinical information and patient data, treatment delivery, patient record archiving and clinical 
charting; data and databases all recorded electronically, magnetically or optically; user, training and instruction manuals 
for the aforesaid goods, all provided in electronic form or downloadable from a computer network or the Internet; 
electronic publications; remote software applications; hardware and software for quality assurance and calibration 
measurements in medical and surgical equipment; computer software and hardware for use with image guided radiation 
therapy device for use in medicine.

Cl.10;Medical and surgical apparatus and instruments; apparatus and instruments for use with medical analysis for 
identification, planning as well as implementing of treatment against cancer, benign diseases or neurological disorders 
using radiation; radiosurgery and radiotherapy equipment, apparatus and instruments; image guided radiation therapy 
device for use in medicine; MRI diagnostic apparatus; instruments and image guidance systems for stereotactic surgery; 
stereotactic radio surgery equipment; fixtures and restraints for use in stereotactic surgery; medical equipment and 
instruments for non-invasive measurement of brain activity; test apparatus for medical purposes; radiology apparatus for 
medical purposes; apparatus for physiotherapy; collimators for medical purposes; fixation apparatus for fixing limbs 
during measuring and treatment; brachytherapy treatment delivery systems, after-loaders, applicators and seed delivery 
apparatus and fittings; magnetic resonance imaging equipment and apparatus; medical and radiographic linear 
accelerators; radiation beam collimation apparatus for radiotherapy; magnetoencephalography imaging equipment; 
radiographic and X-ray equipment; X-ray tubes; X-ray imaging tubes for radiation technology; radiation delivery devices; 
X-ray image intensifiers; accelerators for charged particles for therapeutic purposes; ultrasonic scanners; medical 
imaging apparatus for the creation or transmission of images, video or data relating to a medical treatment for diagnostic 
or clinical use; surgery, therapy, medical treatment and operating tables, beds and couches; special furniture for medical 
use; patient positioning systems, tools and manipulating apparatus and fixings; patient restraints; imaging and treatment 
simulation apparatus for treatment planning and simulation; medical imaging equipment; X-ray radiographic and 
fluoroscopic imaging systems, receivers and transmitter panels; parts and fittings for all the aforesaid goods.

Cl.41;Medical education and user training; vocational guidance (non-business) in the field of medical, therapeutic, 
radiosurgical and radiotherapy techniques, appliances, apparatus and equipment; education and training on the use of 
image guided radiotherapy and image modulated radiation therapy, oncology, oncology information systems, stereotactic 
systems, brachytherapy equipment and solutions, software and planning tools; education and training on medical 
imaging techniques, apparatus and analysis; arranging and conducting of conferences, congresses and seminars relating 
to the design, use, test of medical and surgical apparatus and software for the medical treatment of cancer; education and 
training services for radiotherapy apparatus use, dosimetry planning and dose delivery in radiotherapy equipment.

Cl.42;Design and development of computer hardware and software; computer programming; updating of computer 
software; remote software and data hosting services; cloud computing; electronic data storage and off site data back-up; 
design and development of medical equipment; installation, maintenance and repair of software for computer systems; 
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computer software technical support services; consultation services relating to computer software; medical software 
planning and installation services; treatment room design and planning services for medical and radiotherapy delivery 
systems; software as a service for use in medical treatment as well as with planning or simulation of medical treatment; 
software as a service for handling, displaying and transfer of patient data, information and images; software as service for 
collecting analyzing and displaying medical images; software as a service for medical analytics and infomatics.
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Priority claimed from 05/09/2016; Application No. : 015814486 ;European Union 

3815699    03/03/2017
[International Registration No. : 1397856]
nextzett GmbH
Zellerstraße 10 73271 Holzmaden Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; preservatives for washing and cleaning preparations; antifreeze agent; antifreeze for 
windscreen washing installations and radiators; anti-fogging preparations; water-displacing preparations (chemicals), 
discharge-drying preparations (chemicals); battery electrolyte; chemical additives for motor fuels and oil; starting 
fluids/sprays for motors and engines; de-icing preparations; door lock de-icers; defrothing agents; dirt and water 
repellent preparations (water repelling preparations); all of the aforesaid goods for vehicle cleaning, care, maintenance 
and servicing and none of the aforesaid goods being intended for household use.

Cl.2;Paints, varnishes, lacquers; spray primers; spray lacquers; colourants; mordants; preservatives against rust; 
preservatives for preventing corrosion; undercoating and undersealing preparations for vehicle chassis; cavity sealing 
and conservation preparations; preparation for preserving lacquer; preparations for preserving lacquer, in liquid and 
paste form; all of the aforesaid goods for vehicle cleaning, care, maintenance and servicing and none of the aforesaid 
goods being intended for household use.

Cl.3;Cleaning preparations for laundry use; cleaning, polishing, scouring and abrasive preparations; soaps; shampoos, 
car shampoos; concentrated cleaning preparations; washing preparations for car washing installations, for steam-jet and 
high-pressure cleaning apparatus; windscreen cleaning preparations for windscreen washing installations; cleaning 
preparations and preservatives for motors and engines; chrome cleaning and chrome care preparations; lacquer cleaning 
and care preparations; lacquer cleaning preparations, in paste and liquid form; rust removing preparations; tyre cleaning 
and care preparations; wheel rim cleaning and care preparations; plastic cleaning and care preparations; rubber cleaning 
and care preparations; cleaning and care preparations for interior fittings; cleaning and care preparations for textiles and 
leather; cleaning and care preparations for upholstery in a foam form; stain removing preparations; silicon removers; 
degreasing preparations; pre-cleaning preparations; brake cleaning preparations; abrasive pastes; lacquer polish; hand-
cleaning preparations; detergents for tiles; clay bars; protective car wax; tar removers; wax removers; all of the aforesaid 
goods for vehicle cleaning, care, maintenance and servicing and none of the aforesaid goods being intended for 
household use.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; spray oils, spray 
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greases; all of the aforesaid goods for vehicle cleaning, care, maintenance and servicing and none of the aforesaid goods 
being intended for household use.

Cl.7;Spraying apparatus (machines); pressure spraying devices; pumps for liquids; barrel pumps; all of the aforesaid 
goods for vehicle cleaning, care, maintenance and servicing and none of the aforesaid goods being intended for 
household use.

Cl.21;Dispenser for vehicle cleaning, care and maintenance/servicing preparations; all of the aforesaid goods for 
vehicle cleaning, care, maintenance and servicing and none of the aforesaid goods being intended for household use.
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3815714    06/10/2017
[International Registration No. : 1397853]
Stratco B.V.
Warandelaan 25 NL-4904 PA Oosterhout

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for preserving foodstuffs; tanning substances for use on fabrics; artificial sweeteners, including 
artificial sweeteners in liquid, powder, tablet and granular form; artificial sweeteners [chemical preparations]; low-calorie 
artificial sweeteners, including low-calorie artificial sweeteners in liquid, powder, tablet and granular gorm; chemical 
sugar substitutes; aspartame; erythritol; polydextrose; d-xylose; acesulfame-k; sucralose.

Cl.5;Pharmaceutical and medical preparations; dietetic foods and dietetic substances for medical use; food for babies; 
dietary supplements, dietary supplements and nutritional additives; dietetic sweeteners for medical use, including dietetic 
sweeteners for medical use in liquid, powder, tablet and granular form; artificial sweeteners for diabetics, including 
artificial sweeteners for diabetics in liquid, powder, tablet and granular form.

Cl.30;Coffee, tea, cocoa, coffee substitutes; rice, tapioca, sago; flour and cereal preparations, bread, confectionery and 
sugar confectionery, ice cream; sugar; honey, molasses syrup; yeast, leavening agents; salt, mustard; vinegar, herbs; 
spices; ice; natural sweeteners, including natural sweeteners in liquid, powder, tablet, and granular form; flavorings; 
natural sweeteners in the form of fruit concentrates; natural sweeteners based on stevia.

Cl.35;Advertising; management of commercial matters; business administration; administrative services; publishing of 
advertising material; dissemination of promotional material; promotional services; publicity; business organizational, 
business economics and business administration advice; marketing; market canvassing, market research and market 
analysis; commercial intermediary services relating to the purchase and sale, import and export, as well as wholesale and 
retail services of the goods and other commodities mentioned in the classes 1, 5 and 30; trade information; organization 
of events for publicity and/or commercial purposes; compiling of data files and computerized file management; advice 
and information regarding the aforementioned services; aforementioned services also via electronic networks, such as 
the internet.
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Priority claimed from 25/04/2017; Application No. : 4357218 ;France 

3815944    10/08/2017
[International Registration No. : 1398143]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic digital and downloadable publications, 
namely, books, magazines and manuals containing information relating to computer technology; integrated circuit cards 
and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); remote controllers for 
computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale terminals; computer 
operating system software; software for accessing a global computer network; database management software; 
document management software; software for locating, recovering and receiving text, electronic documents, graphic 
illustrations and audiovisual information on company-scale internal computer networks and on local, wide-area and 
global computer networks; software for developing and software for designing websites and user manuals, in electronic 
format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be operated by 
machine and relating to computers or computer programs.

Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment.

Cl.37;Building construction; computer repair and installation services, maintenance of computer hardware; computer 
support services in the field of computers provided by computer specialists; design, installation and maintenance of 
computer networks.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetic research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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3815989    24/07/2017
[International Registration No. : 1397757]
Celonis SE
Radlkoferstraße 2 81373 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; computer software for use in database management; computer software for 
application and database integration; computer software for creating searchable databases of information and data; 
computer software for the collection, editing, organizing, modifying, book marking, transmission storage and sharing of 
data and information; computer software that provides real-time, integrated business management intelligence by 
combining information from various databases and presenting it in an easy-to-understand user interface; computer 
software to automate data warehousing; database management software for storing business process data; 
downloadable cloud-based software for analysing and visualising business processes; downloadable cloud-based 
software for retrieving and visualising process data stored in IT systems; downloadable software for analysing and 
visualising business processes; downloadable software for retrieving and visualising process data stored in IT systems; 
software for analysing and visualising business processes; software for analysing and visualising processes based on 
events stored as log files in IT systems; software for analysing and visualising business processes based on events 
stored as log files in IT systems; software for process mining; software for retrieving and visualising process data stored 
in IT systems; software for organising data stored in IT systems.

Cl.35;Advisory services relating to business management and business operations; analysis and compilation of 
business data; assistance with business management and planning; business data analysis services; business 
information management; compiling and analyzing statistics, data and other sources of information for business 
purposes; compilation of statistics [for business or commercial purposes]; computerised file management; computerised 
file management; information and data compiling and analyzing relating to business management; systemization of 
information into computer databases; updating and maintenance of data in computer databases.

Cl.41;Providing of training in the field of business process management; computer education training; providing of 
training in the field of computers and software; providing of training in the field of software for analysing and visualising 
business processes based on log files stored in IT systems; providing of training in the field of software for process 
mining; IT training services.

Cl.42;Computer-based monitoring services for tracking processes carried out in IT systems; computer programming 
and software design; computer programming services for commercial analysis and reporting; computer software design; 
computer software design; consulting services in the field of computer-based information systems for businesses; 
consulting services in the field of software as a service (saas); data conversion of computer program data or information; 
data decryption services; data encryption and decoding services; data mining; data warehousing; design and writing of 
computer software; design, development and implementation of software; software development; development of 
software in the field of business process management; development of software in the field of process mining; 
development and creation of computer programmes for data processing; development of software for others for 
analysing businesses, for audits and for planning audits; data mining services for the analysis of business processes; 
process monitoring for quality assurance; technological services to facilitate process mining; software as a service 
through software for business process management; data mining.
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Priority claimed from 08/11/2017; Application No. : 302017000126925 ;Italy 

3815999    21/11/2017
[International Registration No. : 1397907]
ATIM S.p.A.
Via IV Novembre, 52 I-20019 SETTIMO MILANESE (MI) Italy

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; hardware of metal, small; hinges of metal; door fasteners of metal; fittings of metal for 
furniture; door fittings of metal.

Cl.20;Furniture; furnishing complements namely, hinges, not of metal, door fasteners, not of metal, furniture fittings, 
not of metal, door fittings, not of metal.
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Priority claimed from 23/11/2017; Application No. : 300356 ;Israel 
3816002    20/12/2017
[International Registration No. : 1397761]
Dapulse Labs Ltd.
52 Menachem Begin Road, Beit Sonol 6713701 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes; downloadable desktop software application for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes.

Cl.38;Providing multiple-user access to data, images, files and online project management tools; electronic 
transmission of data, images and files exchanged and shared in project management software through 
telecommunication networks.

Cl.42;Software as a service (SAAS) services featuring software for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes; providing temporary use of on-line non-downloadable software for use in project management, 
communication and collaboration between work users and for sharing of data, images and files between users for work 
collaboration and management purposes.
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3816006    29/11/2017
[International Registration No. : 1398117]
Shanghai Jin Jiang International Hotels Development Co., Ltd.
4th Floor, Jin Jiang Oriental Hotel (District B), No. 899, Yang Gao Nan Road, China (Shanghai) Pilot Free Trade Zone Shanghai China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; organization of exhibitions for commercial or advertising purposes; business management of hotels; 
commercial administration of the licensing of the goods and services of others; business management consultancy; sales
promotion for others; personnel management consultancy; office machines and equipment rental; rental of sales stands; 
retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.43;Hotel services; hotel reservations; rental of temporary accommodation; food and drink catering; restaurant 
services; rental of meeting rooms; retirement home services; day-nursery services; boarding for animals; rental of chairs, 
tables, table linen, glassware.
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Priority claimed from 29/11/2016; Application No. : 16112121 ;European Union 

3818155    29/05/2017
[International Registration No. : 1398196]
GRIP ROSE OY
Aleksis Kiven katu 17 A FI-00510 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware; structures of metal; consignment shelving [structures] of metal; transportable structures of metal; 
safety chains of metal; tension levers of metal; metal sash locks; metal conduit; latches (metal -) being fittings for doors; 
metal railings; cornices of metal; stoppers of metal; bolt snaps of metal; lock barrels of metal; safety scaffolding of metal; 
anchor socket tube sections of metal; anchor chains of metal; lock washers of metal; lock washers of metal; bolts of 
metal; metal shelf brackets; suspension clamps of metal; ceiling units of metal; suspension clamps of metal; metal roof 
vents; cages of metal; skirting boards of metal; metal dead bolts; metal locking mechanisms; building panels of metal; 
pipe unions of metal; transport pallets of metal; metal flooring; anchor channels of metal; metal floors; spandrel panels of 
metal; junctions of metal for pipes; junctions of metal for pipes; anchor lugs of metal; poles of metal; boundary rails of 
metal; wall platings of metal; foot plates of metal; pallet racks of metal; lock nuts of metal; expansion joints of metal; 
structures of metal; molds of metal; door panels of metal; angle irons; dado rails of metal; grab rails of metal; screw 
threaded fasteners of metal; grab rails of metal; scaffolding apparatus (metal -); metal panels for walls; metal panels for 
walls; metal panels; metal panels; uprights of metal; pivots of metal; fixing devices of metal; fittings of metal for pipes; 
fish plates of metal; spacers of metal; anchor bushings of metal; washers of metal; clip clamps of metal; vice claws of 
metal; cleader rails of metal; fittings of metal for building; adjusting shims [metal]; clevis pins of metal; fixing plates of 
metal; metal padlocks; metal padlocks; overhead suspension tracks of metal; framework scaffolding of metal; metal 
hooks; frames of metal for building; frameworks of metal; armour-plating of metal; adaptors for pipes [metal]; gate stops 
of metal; flanges of metal [collars]; metal locksets; pipe spacers of metal; cover plates of metal; hose hangers of metal; 
metal clamps; structural joint connectors of metal; gutter connection pieces of metal; pipe jackets of metal; pipe fittings 
[junctions] of metal; retaining [fixing] devices of metal; rail fastenings of metal; lock parts of metal; cane connectors of 
metal; rotating junctions of metal for pipes; cable joints of metal, non-electric; sheets and plates of metal; cable boxes of 
metal (non-electric -); locks and keys, of metal; building and construction materials and elements of metal; pipes, tubes 
and hoses, and fittings therefor, including valves, of metal; non-electric cables, wires and chains, of metal; nuts, bolts and 
fasteners, of metal; containers, and transportation and packaging articles, of metal; signs, and information and 
advertising columns, of metal; doors, gates, windows and window coverings of metal; parts and fittings for the aforesaid 
goods.

Cl.12;Parts and fittings for vehicles; vehicles and conveyances; parts and fittings for air and space vehicles; air and 
space vehicles; wheelbarrows; mobility conveyances; parts and fittings for land vehicles; powertrains, including engines 
and motors, for land vehicles; land vehicles and conveyances; wheels for vehicles, tyres and continuous tracks for 
tracked vehicles; rail vehicles; anti-theft, security and safety devices and equipment for vehicles; parts and fittings for 
water vehicles; vehicles for travel by water; parts and fittings for the aforesaid goods, excluding parts and fittings for 
engines and motors.

Cl.20;Valves of plastic; furniture and furnishings, namely, furniture fittings and fitted furniture covers; non-electric 
cable fasteners, connectors and holders, non-metallic; furniture frames and picture frames; fasteners, non-metallic; 
baskets, non-metallic; crates and pallets, non-metallic; locks and keys, non-metallic; door, gate and window fittings, non-
metallic; displays stands and plastic signboards; statues, figurines, works of art and ornaments and decorations, made of 
materials, namely, wood, wax, plaster or plastic, included in this class; mirrors (silvered glass); pipe fasteners and 
holders, non-metallic; containers, and closures and holders therefor, non-metallic; closures for containers, non-metallic; 
indoor blinds, and fittings for curtains and indoor blinds; ladders and movable steps, non-metallic; barrels and casks, 
non-metallic; clothes hangers and clothes hooks; wall shelves [structures] of metal; parts and fittings for the aforesaid 
goods.
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Priority claimed from 08/02/2017; Application No. : 30 2017 003 130 ;Germany 

3818168    08/08/2017
[International Registration No. : 1398203]
K+S KALI GmbH
Bertha-von-Suttner-Straße 7 34131 Kassel Germany

Proposed to be Used
IR DIVISION
Cl.5;Dietetic products; nutritional supplements; mineral nutritional supplements; supplements for foodstuffs for 
animals; mineral supplements for foodstuffs for animals; minerals and salts for pharmaceutical purposes; minerals and 
salts for medical purposes.

Cl.31;Foodstuffs for animals and additives for foodstuffs for animals.
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3818182    13/10/2017
[International Registration No. : 1398182]
COC Dienstleistungs GmbH
An den Treptowers 1 12435 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Consumer coupons downloaded from a global computer network.

Cl.35;Advertising and marketing services, namely, promoting the goods and services of others; services relating to 
customer loyalty, namely, consultancy for and organization and management of customer loyalty programs and incentive 
schemes; promoting the goods and services of others through discount card programmes; sales promotion for goods 
and services of others through providing websites with coupons, discounts, vouchers, price comparison information, 
product reviews and links to the retail websites of others; promoting the goods and services of others, namely, providing 
information regarding discounts, coupons, rebates, vouchers and special offers for the goods and services of others via a 
web site and a network of affiliated web sites, via blogs, via on-line social networks and via mobile devices; administering 
a program for enabling participating members to obtain rebates, discounts, cash-back, coupons, vouchers and special 
offers in the nature of free shipping, price reductions, free goods or services, access to exclusive, limited or improved 
goods and services, and limited time offers for purchasing the goods and services of the participating businesses of 
others; providing cash rebates and other rebates for making purchases from or applying for a service of participating 
stores or service providers as part of a customer loyalty program.
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Priority claimed from 13/06/2017; Application No. : 30 2017 105 930 ;Germany 

3818257    13/11/2017
[International Registration No. : 1398923]
Pierburg GmbH
Alfred-Pierburg-Strasse 1 41460 Neuss Germany

Proposed to be Used
IR DIVISION
Cl.7;Machinery for the automotive and vehicle industries (included in this class) and machine tools; motors (excluding 
motors for land vehicles); couplings and devices for power transmission (other than for land vehicles), parts for steering 
systems (machine parts); parts for braking systems other than for vehicles; pressure valves (machine parts), motor 
valves, thermovalves (machine parts), thermostatic valves (machine parts), shut-off valves (machine parts), vacuum 
control valves (machine parts); electric motors for driving pumps; blowers for compressing, sucking and transporting 
gases; pumps, included in this class, including fuel pumps, oil pumps, secondary air pumps, water circulating pumps, 
vacuum pumps; force and torque compensation modules, as far as included in this class, in particular for internal 
combustion engines; vacuum cans, vacuum switches, vacuum regulators, intake manifolds, throttle valve nozzles, fuel 
separators, exhaust gas flaps; exhaust gas purification equipment and systems therefrom; radiators for engines, 
including exhaust cooler, charge air cooler and oil cooler; turbocharger.

Cl.9;Measuring transducers for engine parameters, including exhaust gas quantity sensors for determining the exhaust 
gas quantity, temperature sensors, pressure sensors, electrotechnical and electronic measuring, signal, control and 
monitoring devices and instruments; thermostatically controlled valves.

Cl.12;Engines for land vehicles; couplings for land vehicles; steering parts for land vehicles; braking systems for land 
vehicles; pumps for land vehicles; torque converters for land vehicles.

Cl.42;Scientific and technological services and research and related design services; industrial research services; 
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provision of development and research services to third parties in the automotive industry and the automotive supply 
industry.
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3818304    11/10/2017
[International Registration No. : 1399115]
Borets Company
ul. Moldavskaya, 5 RU-121467 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;Electric motors, other than for land vehicles; submersible induction and permanent magnet electric motors, parts 
and accessories parts for submersible electric motors; oil-well pumping machines; submersible centrifugal and screw 
pumps; parts and accessories parts for submersible pumps; devices for separating gas and mechanical impurities; gas 
separators, filters and mud catchers for oilfield equipment; parts and accessories parts for oilfield equipment; 
compressors.

Cl.9;Remote control apparatus for submersible electric motors; submersible telemetry systems; junction and 
distribution boxes [electricity]; data processing apparatus, downloadable computer software programs and interfaces for 
computers; electric cables, sheaths, junction sleeves and terminals for electric cables; material testing instruments and 
machines; electric motors (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulations) and oilfield equipment; devices to protect oilfield equipment from corrosion and scaling; armatures 
[electricity], collectors electric, choking coils [impedance].

Cl.37;Rebuilding and repair of electric motors and oilfield equipment that have been worn or partially destroyed.

Cl.42;Technical project studies; research, development and testing of oilfield equipment and its components; computer 
software design.
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3818396    30/11/2017
[International Registration No. : 1398262]
Inclose Solutions AB
c/o Helio, Kistagången 12 SE-164 40 Kista Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computer software, recorded; computer software applications, 
downloadable; programs (computer-) [downloadable software]; computer programmes [programs], recorded.

Cl.38;Providing internet chatrooms; computer-aided transmission of messages and images; electronic bulletin board 
services [telecommunications services]; transmission of electronic mail; mobile telephone communications; message 
sending; providing telecommunication channels for teleshopping services; telephone conference services; teleshopping 
services; forums [chat rooms] for social networking; provision of on-line forums; providing video conferencing services; 
transmission of digital files; electronic mail transmission; transmission of messages and images.
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Priority claimed from 03/07/2017; Application No. : UK00003241111 ;United Kingdom 

3818397    02/11/2017
[International Registration No. : 1398224]
Metrasens Ltd
8 Beauchamp Business Centre, Sparrowhawk Close Malvern, Worcestershire WR14 1GL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific and measuring apparatus and instruments; apparatus for detecting metals; apparatus for measuring 
magnetic fields and magnetic field gradients; magnetic sensors and sensor arrays; security metal detectors; apparatus 
for detecting contraband articles, firearms and weapons; apparatus for detecting metal objects on or in close proximity to 
the human and animal body; safety apparatus for detecting metals prior to entering hospital MRI rooms.

Cl.10;Healthcare, surgical, medical, dental and veterinary apparatus and instruments; medical and surgical apparatus 
for detecting metal objects within the human and animal body; magnetic resonance imaging (MRI) apparatus; medical 
scanning apparatus for pre-MRI patient screening.

Cl.45;Security services for the protection of property and individuals; passenger screening services; personnel 
screening services; security and screening services for use at air and rail terminals, sea ports, prisons, public buildings, 
and educational establishments; security services relating to the detection of contraband articles, firearms and weapons; 
security and protection services for counter-terrorism purposes; aviation security services; control of access to 
buildings, compounds and events and control of access to the approach of buildings, compounds and events; security 
services relating to the detection of metal objects on or in close proximity to or within the human and animal body.
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Priority claimed from 17/05/2017; Application No. : 4362194 ;France 

3818413    16/11/2017
[International Registration No. : 1398240]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, including computer peripherals, computer components, computer keyboards; 
electronic devices for receiving television and global communication network transmissions and transmitting them to a 
television or other display device and computer programs for use therewith; telephones for use in telecommunications 
over global communication networks and computer programs for controlling the operation thereof; entertainment 
consoles comprising computer hardware and software for providing audio, video, and multimedia output; hand held 
computers; audiovisual headsets and helmets adapted for playing games and operating system software for use 
therewith; computer software; computer programs; computer programs for managing communications and data 
exchange between hand held computers and desktop computers; computer software, namely, software for the 
transmission, recording, reproduction, display, organization, management, manipulation and review of messages, text, 
images, files, audio, video and audio-visual content and other data for the facilitation of communications between two or 
multiple users via computer networks, communication networks and the global information network; computer software 
development tools; computer software to facilitate communicating among peer professionals; computer software for use 
as an application programming interface (API) for communications software facilitating voice over Internet protocol 
(VOIP) calls, phone calls, video calls, text messages, instant message and online social networking services; computer 
software application for use in group communication, namely, postings, memoranda and instant messaging, file sharing, 
calendar synchronization, and automated integrations with external service providers; application programming interface 
(API) for computer software which facilitates online services for social networking; computer software application for use 
in collaborative work; electronic devices for communications, namely, telephones, handsets, headsets, speakers, 
microphones, earphones, webcams and video cameras.

Cl.38;Communication services, namely, electronic transmission of data and documents among users of computers; 
transmission of voice, audio, visual images and data by telecommunications networks, wireless communication 
networks, global communication networks and global computer networks; streaming of audio and video over global 
computer networks and global communication networks; information transmission via electronic communications 
networks; electronic mail and messaging services; electronic data transmission; electronic delivery of images and 
photographs via global computer networks; instant messaging services; voice over Internet protocol (VOIP) services; 
audio and video broadcasting services over global communication networks and global computer networks; providing 
online chat room services; consulting in the field of telecommunication services, namely, transmission of voice, data, and 
documents via telecommunications networks; providing access to databases; providing user access to a global computer 
network; telecommunications services; telecommunications services, namely, offering personal communications 
services via wireless networks.

Cl.42;Computer services, namely, creating virtual communities for users to participate in discussions, get feedback 
from their peers, and engage in social, business and community networking; computer services, namely, hosting 
electronic facilities for others for interactive discussions via communication networks; computer programming services; 
computer consultancy and technical support, all relating to the design and use of computer programs, computers, 
computer hardware and computer systems; providing temporary use of on-line non-downloadable software and 
applications for instant messaging, enabling and managing simultaneous, multiple modes of communication over local 
area networks and the Internet via instant messaging, voice over Internet protocol (VOIP), video conferencing, audio 
conferencing, computer desktop sharing, file transfer, sensing and providing user presence information, and telephony; 
providing technical information in the field of computer software; hosting services and software as a service and rental of 
software; platform as a service (PAAS) featuring computer software platforms for use in group communication, namely, 
postings, memoranda and instant messaging, file sharing, calendar synchronization, and automated integrations with 
external service providers.
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Priority claimed from 13/06/2017; Application No. : 30 2017 105 929 ;Germany 

3818416    08/11/2017
[International Registration No. : 1398237]
Pierburg GmbH
Alfred-Pierburg-Strasse 1 41460 Neuss Germany

Proposed to be Used
IR DIVISION
Cl.7;Machinery for the automotive and vehicle industries (included in class 7) and machine tools; motors (excluding 
motors for land vehicles); couplings and devices for power transmission (other than for land vehicles), parts for steering 
systems (machine parts); parts for braking systems other than for vehicles; pressure valves (machine parts), motor 
valves, thermovalves (machine parts), thermostatic valves (machine parts), shut-off valves (machine parts), vacuum 
control valves (machine parts); electric motors for driving pumps; blowers for compressing, sucking and transporting 
gases; pumps, included in class 7, including fuel pumps, oil pumps, secondary air pumps, water circulating pumps, 
vacuum pumps; force and torque compensation modules, as far as included in class 7, in particular for internal 
combustion engines; pressure switches as parts of machines, regulators being parts of machines, intake manifolds, 
throttle valves, fuel separators for motors and engines, exhaust gas flaps for motors and engines; radiators for engines, 
oil cooler; turbocharger; exhaust gas treatment systems for engines.

Cl.9;Measuring transducers for engine parameters, including exhaust gas quantity sensors for determining the exhaust 
gas quantity, temperature sensors, pressure sensors, electrotechnical and electronic measuring, signal, control and 
monitoring devices and instruments.

Cl.12;Engines for land vehicles; couplings for land vehicles; steering parts for land vehicles; braking systems for land 
vehicles; torque converters for land vehicles.

Cl.42;Scientific and technological services and research and related design services; industrial research services; 
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provision of development and research services to third parties in the automotive industry and the automotive supply 
industry.

7558



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

 

Priority claimed from 23/11/2017; Application No. : 017520479 ;European Union 

3818450    14/12/2017
[International Registration No. : 1398365]
ETABLISSEMENTS PEUGEOT FRERES (société anonyme)
66 avenue Charles de Gaulle F-92200 NEUILLY-SUR-SEINE France

Proposed to be Used
IR DIVISION
Cl.7;Mills for household use other than hand-operated, namely mills for salt, pepper, spices, condiments, nutmeg, 
coffee and other electric mills; bottle stoppering machines; machine tools; blenders (machines); turbines (other than for 
land vehicles); electric saws; electric scissors; electric screwdrivers; electric hand drills; manual electric screw guns; 
mixing machines; semi-stationary or portable electrical tools; portable electrical, electromechanical and electric tools; 
hand-held tools, other than hand-operated; tools for plasterers, tilers, masons, painters, joiners, plumbers, all being hand-
held tools other than hand-operated; electric knives; grinders; vacuum cleaners, robotic vacuum cleaners; blast air 
brushes for vacuum cleaners; electric brushes for vacuum cleaners; vacuum cleaner nozzles for floors; air hoses and air 
tubes for vacuum cleaners; filters for vacuum cleaners; vacuum cleaner bags; accessories for vacuum cleaners; 
apparatus fitted with a vacuum cleaner for the purpose of dust extraction or cleaning; bottle stoppering machines.

Cl.8;Hand-operated hand tools and implements; cutlery (non-electric), forks and spoons (table cutlery); razors; hand-
operated chopping knives; saws; scissors (tools); wood chisels; stone-cutting chisels; scissors for sculptors; wrenches, 
adjustable wrenches; graving tools; mortise chisels; gouges; trowels; floats; pliers; pliers; cutting tools; shovels; 
pickaxes; axes; chopping axes; rakes; hammers; cutters; forged tools (hand-operated); wood tools (hand-operated); 
hand-operated tools for masons, painters, tilers, joiners, plasterers, plumbers; serrated blades; saw blades; circular saw 
blades; jig saw blades; drill chucks; cutting discs, grinding discs, polishing discs, all being hand-operated hand tools.

Cl.21;Non-electric household or kitchen utensils and containers (neither of precious metal, nor coated therewith); 
combs and sponges; brushes (except paintbrushes); brush-making materials; hand-operated cleaning instruments; steel 
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wool; unworked or semi-worked glass (except building glass); glassware, namely glass boxes, candle holders not of 
precious metal, vases not of precious metal; glasses (receptacles); tumblers [containers for beverages]; glasses [drinking 
containers]; glasses [receptacles]; stained glasses; porcelain; earthenware; bottles; tableware; hand-operated mills for 
household use; mills for salt, pepper, spices, condiments, nutmeg, coffee; hand-operated corkscrews; hand-operated foil 
cutters; pouring spouts, namely anti-drip pouring spouts for wine; rings, namely anti-drip rings for wine; wine tasters 
[pipettes]; corkscrews; decanters; carafes for decanting; champagne buckets; ice buckets; ice buckets; cooling sheaths 
for bottles of wine and champagne; vacuum pumps for preserving previously opened bottles operated manually for 
household use; wine aerators; bottle stands; wine pouring baskets; funnels for wine; brushes, brushes for cleaning 
decanters; drying racks for decanters; wine-tasting glasses; vacuum pumps for preserving previously opened bottles, 
electrically operated for household use; vacuum pumps for preserving previously opened bottles, electrically operated; 
electric corkscrews.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; flour; cereal preparations; bread; pastries; confectionery; edible ices; 
honey; golden syrup; yeast; baking powder; salt; mustard; vinegar; sauces (condiments); spices; peppers; pepper mixes; 
spice mixes; spice and herb mixes; spice powders; curry; curry powders; seasoning mixes; aromatic mixes (aromatic 
preparation for food use); spices and dried herbs for kitchen use; condiments; seasonings; ice for refreshment; biscuits, 
cookies; cakes; rusks; sugar confectionery; chocolate.

Cl.35;The bringing together (excluding the transport thereof), retail services or wholesale sales, mail-order sales, retail 
sale or wholesale via the Internet or via any electronic remote marketing methods for the following goods: electric or 
hand-operated mills for household use, mills for pepper, salt, spices and coffee, parts and accessories thereof, salt, 
spices, pepper and coffee, hand-operated hand tools and instruments, cutlery products (non-electric), glassware, 
products for serving and presenting wine, machine tools, machines for metal and machines for wood; advertising, 
marketing and promotion of electric or hand-operated mills for household use, mills for pepper, salt, spices and coffee, 
parts and accessories thereof, salt, spices, pepper and coffee, hand-operated hand tools and instruments, cutlery 
products (non-electric), cutlery articles, glassware, products for serving and presenting wine; presentation of electric or 
hand-operated mills for household use, mills for pepper, salt, spices and coffee, parts and accessories thereof, salt, 
spices, pepper and coffee, products for serving and presenting wine on any means of communication for retail sale and 
wholesale; commercial information and advice for consumers linked to mills for pepper, salt, spices and coffee, to salt, 
spices, pepper and coffee, to hand-operated hand tools and instruments and cutlery products (non-electric), cutlery 
articles, glassware, products for serving and presenting wine, tooling, machine tools, machines for metal and machines 
for wood.

Cl.41;Cooking, gastronomy and oenology classes; publication of books, magazines, manuals and collections of 
cooking recipes; providing of educational demonstrations in connection with the organization of classes in cooking, 
gastronomy and oenology.
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Priority claimed from 20/04/2017; Application No. : 4356179 ;France 

3818452    17/10/2017
[International Registration No. : 1398350]
EXEL INDUSTRIES
54 rue Marcel Paul F-51520 EPERNAY France

Proposed to be Used
IR DIVISION
Cl.7;Large instruments (machines) and equipment (machines), other than those hand operated, for agricultural, wine-
growing and horticultural use; machines for harvesting and digging of beets (diggers, soil eliminators, leaf strippers, 
shredders, cutting dividers, hoeing machines), equipment, other than hand-operated, for protecting plants from parasites; 
agricultural, horticultural, vineyard sprayers (machines); carried, towed [machines] or self-propelled sprayers; 
components of sprayers (machines); spray valve actuators; valves (parts of sprayers); pumps (machines); valves (parts of
machines); nozzles (parts of machines); lawnmowers (machines); sprayers (machines), spray nozzles (parts of machines), 
sprayer ramps, engines (except engines for land vehicles), couplings and transmission belts (except engines for land 
vehicles); waste disposal machines, namely grinders, shredders and apparatus for shearing all products, waste or 
materials, hand-held tools other than hand-operated, automatic or electric guns for applying paint coating to materials, 
electric paint-spraying guns, spray guns and pumps for applying paint, mastic and other thick products, industrial 
equipment and materials for painting and varnishing workshops, namely pneumatic tools for painting, especially 
pneumatic spray guns, pneumatic tools for painting, especially pneumatic spray guns, sanders, polishers and parts of 
these tools, air compressors and parts of compressed air installations, piston compressors, stationary compressors for 
movable and portable workshops, tooling for painting workshops for hydraulic, pneumatic spraying or the electrostatic 
application of liquid paint or powder or equivalent products; apparatus and installations, namely surface coating 
machines; automatic dispensers for liquid, powdery or fibrous products; apparatus and installations, namely painting, 
powdering, enameling, flocking machines; automatic paint spraying projectors; automatic spray guns for electrostatic 
powdering; devices, apparatus, installations or devices for spraying, depositing, collecting liquid or solid products and in 
particular paints, installations for cleaning and treating surfaces before the application of paints (electric); air brushes 
(machines) for applying colors, recovering powdery products and fibrous products; automatic powder dispenser tanks; 
generators, electrostatic generators; high-voltage generators; automation devices (machine) for the industrial production 
of surface coatings; automatic liquid (paint) dispenser tanks; product changing units (machine parts) for industrial paint 
(liquid or powder) or flocking installations; robots (machines); robots (machines) for paint coats, paint heaters (parts of 
machines), dust removing installations for cleaning, electrical dust-removers, installations for extraction of dust and 
particles of paint, machines for extraction of dust and particles of paint for industrial use, filtering machines, filters (parts 
of machines or engines), electrostatic filters (parts of machines), control devices for machines or motors, magnetic 
turbines (other than for land vehicles) for paint coating apparatus and machines, sorting apparatus and installations, 
filling machines and especially powder and paint filling machines, sizing installations, devices for distributing and loading 
products and in particular products intended for surface coating, machines and apparatus for polishing (electric), 
pressure regulators (machine parts), turbines other than for land vehicles; ultra-sound liquid sprayers (machines); 
powder supply tanks and pumps (parts of machines) with flow control; sprayers (machines) intended for lubricating, 
chemically treating and covering with a sol-gel-type technical solution; parts of installations, machines for gluing, sealing, 
soundproofing and removing gaskets, namely valves (parts of machines), regulators (parts of machines), pumps (parts of 
machines) and applicator guns; cleaning machines; scrapers for cleaning pipes; printing machines; printing machines for 
use on sheet metal; nozzles (parts of machines for printing).

Cl.8;Hand-operated hand agricultural implements, hand-operated hand tools for gardening, insecticide sprayers, lawn 
mowers (hand tools); hand-operated hand tools and implements, spray guns [hand tools], nozzles for hand-held spray 
guns, spray guns [tools] for paint, hand-operated hand tools and implements intended for treating surfaces before 
painting, various abrasive wheels and sanders; hand-held spray guns for electrostatic painting; hand-held spray guns for 
electrostatic enameling; hand-held spray guns for electrostatic powder-coating; hand-held spray guns for electrostatic 
flocking, hand-operated sanders.

Cl.9;Electric or electronic apparatus for regulating and controlling spraying machines, apparatus and installations for 
painting, remotely or not, especially by computer, Internet communication network, telecommunication; control interfaces 
(software) for spraying machines, apparatus and installations for painting; radiation apparatus; neutron generators; aero-
ionizers; scientific, weighing, measuring, signaling, checking (inspection) apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus and 
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instruments for conducting, switching, transforming, accumulating, regulating or controlling high-voltage electric current; 
equipment for data processing and computers; computer programs; software and in particular software intended for the 
installation of paint coating systems; dosing apparatus and in particular for paint, paint powder; fluid flow meters; 
resistivity measuring apparatus; particle accelerators; laboratory equipping apparatus; devices for analysis by activation; 
paint or powder ionization apparatus; various automation systems applied to surface coating installations, electrical 
installations for remote control of industrial operations; microprocessors for controlling apparatus and machines for 
coating paint, detectors, heat, dust and level detectors; electric control apparatus, density meters, quantity indicators, 
temperature indicators, speed indicators, electric measuring apparatus, precision measuring apparatus, heat and 
pressure control apparatus; electric or electronic apparatus and instruments for processing, storing, transmitting, 
disseminating and receiving data regarding spray machines, equipment for painting or gluing; telecommunication 
terminals for automating and managing spraying machines, equipment for painting or gluing; computer transmitting and 
receiving apparatus and communication apparatus for automating and managing spraying machines, equipment for 
painting or gluing; electronic portable devices intended for the wireless receiving and/or transmitting of data for 
automating and managing spraying machines, equipment for painting or gluing; electric dosing apparatus; computer 
software for industrial vision applications, especially guiding and controlling coatings and cables; sensors and detectors 
for guiding and controlling coatings and cables; electric and electronic apparatus for industrial vision applications, 
especially for guiding and controlling coatings and cables; electric and electronic apparatus (controllers) for controlling 
spraying machines, equipment for painting or gluing; instruction manuals, guides and brochures, on electronic media, 
concerning spraying machines, equipment for painting and gluing.

Cl.19;Booths for painting, powdering, enameling, flocking (not of metal), installations (booths not of metal) for bonding.
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3818560    02/11/2017
[International Registration No. : 1398565]
Altek Europe Limited
Lakeside House, Turnoaks Business Park, Burley Close Chesterfield Derbyshire S40 2UB United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Apparatus and machines for processing, handling, pressing, cooling or treating molten metal; apparatus and 
machines for processing, handling, pressing, cooling or treating metal containing dross; dross presses; heads for dross 
presses; fume extraction, fume filtration and fume handling apparatus for dross presses; crushers (machines), mills 
(machines); sorting machines for chemical processing; filtering machines, separators and centrifuges; dissolving 
machines and apparatus, leaching machines and apparatus; steam condensers; granulating machines for chemical 
processing, pelletizing machines for chemical processing, shaping and moulding machines; parts and fittings for all the 
aforesaid goods.

Cl.11;Chemical processing equipment; evaporators for chemical processing; heat exchangers for chemical processing; 
drying installations for chemical processing, spray dryers, dryers using heated gases or air; burners, boilers and heaters 
for using in chemical processing; and parts and fittings for all the aforesaid goods.

Cl.37;Installation and maintenance of buildings, plant, equipment and spares for chemical processing plant, 
construction services to manufacture buildings, plant and equipment for chemical processing plant, installation services 
to commission buildings, plant, equipment and spares for chemical processing plant; constructing and maintaining 
chemical processing plant; construction, maintenance, decommissioning and repair of buildings, plant and equipment for 
chemical processing.

Cl.40;Rental services relating to apparatus and machines for processing, handling, pressing, cooling or treating molten 
metal, to apparatus and machines for processing, handling, pressing, cooling or treating metal containing dross, to dross 
presses, to heads for dross presses, to fume extraction, fume filtration and fume handling apparatus for dross presses, to 
crushers (machines), to mills (machines), to sorting machines for chemical processing, to filtering machines, separators 
and centrifuges, to dissolving machines and apparatus, to leaching machines and apparatus, to steam condensers, to 
granulating machines for chemical processing, to pelletizing machines for chemical processing, to shaping and moulding 
machines, to chemical processing equipment, to evaporators for chemical processing, to heat exchangers for chemical 
processing, to drying installations for chemical processing, to spray dryers, to dryers using heated gases or air, to 
burners, boilers and heaters for using in chemical processing, and parts and fittings for all the aforesaid goods.

Cl.42;Designing chemical processing plant; engineering services for buildings, plant, equipment and spares for 
chemical processing plant.

Cl.45;Licensing services; licensing of patents, trademarks, copyrights, unregistered design rights, registered designs, 
software, know how, confidential information and intellectual property.
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3818590    06/03/2017
[International Registration No. : 1398558]
Sitel Operating Corporation
3102 West End Avenue, Suite 900, Two American Center Nashville TN 37203 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing call center and customer care services, namely, operation of telephone call centers for others and 
responding to customer inquiries for others through in person communication or computer automated communication in 
the fields of household and office electronics, appliances, telecommunications, healthcare, manufacturing, sales, 
services, retail, banking and financial, insurance, for profit and nonprofit corporations and government entities; sales and 
acquisitions for others, namely, procuring of contracts for the purchase and sale of goods and procuring of extended 
service and warranty contracts; back office services for others, namely, business and financial record management, 
business and financial record keeping for regulatory compliance, accounting services, business administration and office 
work for others, data management in the nature of updating and maintenance of data in computer or online databases, 
supply chain management, human resources management, and computerized file management; customer services, 
namely, providing customer service and product and service inquiry services in the nature of responding to customer 
inquiries for others, by telephone and Internet, namely, via chat, e-mail and sms, all in the fields of household and office 
electronics, appliances, telecommunications, healthcare, manufacturing, sales, services, retail, banking and financial, 
insurance, for profit and nonprofit corporations and government entities; business process outsourcing services, namely, 
administrative processing of purchase orders for others, in the field of product and service sales.

Cl.36;Collections, namely, debt collection agency services; back office services for others, namely, providing home 
warranty administration and credit card payment transaction processing.

Cl.42;Technical support, namely, diagnosing of computer hardware and software problems; back office services for 
others, namely, computer technology support in the nature of help desk services.

7564



Trade Marks Journal No: 1848 ,   07/05/2018           Class 99 
 

3818597    03/04/2017
[International Registration No. : 1398559]
Fortum Corporation
Keilaniementie 1 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; unprocessed artificial resins, unprocessed plastics; manures; fire 
extinguishing compositions; adhesives used in industry; ion exchangers [chemicals]; ion exchange materials; fuels for 
nuclear reactors; water purification chemicals; hydrogen; uranium.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; electrical energy; fossil fuels; biofuels; peat; waste as fuel; gases; biogas; bio oil; pyrolysis oil; 
wood charcoal; aviation fuels; natural gas; coal; biomass fuels; fuel oils; waste-derived fuels.

Cl.16;Paper and cardboard; printed matter; photographs; instructional and teaching material (except apparatus); pens; 
brochures, magazines, posters, postcards, stickers, handbooks and manuals in paper form; company magazines; news 
reported in printed form; newsletters; periodicals; lecture folders, educational folders.

Cl.17;Plastics in extruded form for use in manufacture; semi-worked plastic substances; recycled plastics; granules 
and aggregate of recycled polyethylene, polypropylene and polyethylene terephthalate.

Cl.31;Agricultural, horticultural and forestry products; litter for animals.
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Priority claimed from 11/03/2016; Application No. : 86937277 ;United States of America 

3818641    09/09/2016
[International Registration No. : 1398556]
Zyomed Corp.
PO Box 90401, 600 North Lincoln Ave. Pasadena CA 91009 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Hardware and software for use with diagnostic instrumentation to detect the presence and concentration of a 
chemical compound or analyte in an in vivo or an in vitro sample; hardware and software for use in non- invasive, 
minimally invasive and invasive medical devices, systems and controllers; hardware and software for detecting, 
characterizing, monitoring and predicting events of interest in electromagnetic, acoustic, magnetic, mechanical, vibration, 
text, video and gravitational data acquired using spectral, spatial, temporal, biometric, holographic, radiological, 
geolocation, fluidic flow and spatio-temporal sensors in analog and digital domain; signal and data enhancement 
solutions, all related to the foregoing, offered in firmware, embedded software, cloud- based software and mobile 
solutions, namely, software for transmitting images and data; hardware and software for enhancing data from stand- off, 
contact and remote sensors; hardware and software for use in signal- to-noise enhancement, clutter-rejection, encryption, 
biometrics, authentication, access management, privacy management, control, diagnostics, prognostics and 
interoperability applications; hardware and software for controlling microelectromechanical systems, biosensors, smart 
materials, elastomeric materials and memory-materials; wearable digital electronic devices comprised primarily of 
computer software for recording, organizing, transmitting, manipulating, and reviewing text, data, audio, image and video 
files; computer software for use with medical sensors namely, software for recording, analyzing, reporting and managing 
patient biometric data; computer software for recording, analyzing, reporting and managing patient medical information; 
downloadable software in the nature of a mobile application for use in the electronic transmission of patient medical 
information; downloadable computer software for use in the electronic transmission of patient glucose level and related 
glucose level data; downloadable computer software for use in the electronic transmission of patient blood pressure and 
related blood pressure data; downloadable computer software for use in the electronic transmission of patient hydration 
levels and related hydration level data; hardware and software used in monitoring and controlling actuators, autonomous 
and semi-autonomous automobiles, transit systems, autonomous air vehicles, autonomous submersibles, appliances, 
mobile devices and internet-of-things devices and sensors; hardware and software used in learning, deep learning, 
inferencing, cognitive reasoning and immersive computing systems; hardware and software used in virtual reality and 
augmented reality devices.

Cl.10;Medical devices, namely, sensors for use in detecting patient biometric data; medical devices, namely, glucose 
sensors; medical devices, namely, blood pressure sensors; medical devices, namely, hydration level sensors; medical 
devices, namely, sensors for use in detecting metabolites, biochemical analytes, and fitness measurements.
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